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Priority claimed from 15/11/2016; Application No. : 87237260 ;United States of America 

3566136    01/02/2017
[International Registration No. : 1346488]
WHIRLPOOL PROPERTIES, INC.
500 Renaissance Drive, Suite 101 St. Joseph MI 49085 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP
A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.7;Clothes washing machines for residential, commercial and industrial purposes.

Cl.11;Clothes dryers for residential, commercial and industrial purposes.

Cl.37;Installation, maintenance and repair of clothes washing machines and clothes dryers for residential, commercial 
and industrial purposes.
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Priority claimed from 17/08/2016; Application No. : 87141530 ;United States of America 

3566963    17/02/2017
[International Registration No. : 1346585]
STANDARD & POOR'S FINANCIAL SERVICES LLC
55 Water Street New York, New York 10041 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP
A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software and downloadable mobile applications for the purpose of providing financial data 
and analysis, real-time performance monitoring and assessments, credit ratings, credit criteria, credit opinions and 
analysis, scoring methodologies, risk assessments and evaluations, regulatory information, supply chain information, 
service provider information, compliance information, information regarding environmental, social, and corporate 
governance, and other rankings, research, interactive models, reports and insights.

Cl.42;Platform as a service (PAAS), namely, providing an online platform for business users for the purpose of 
providing financial data and analysis, real-time performance monitoring and assessments, credit ratings, credit criteria, 
credit opinions and analysis, scoring methodologies, risk assessments and evaluations, regulatory information, supply 
chain information, service provider information, compliance information, information regarding environmental, social, and 
corporate governance, and other rankings, research, interactive models, reports and insights.
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3576173    23/11/2016
[International Registration No. : 1349781]
NCS PEARSON, INC.
Pearson Legal 5601 Green Valley Drive Bloomington MN 55437 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP
A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications in the nature of downloadable tests, answer forms, scoring profiles, report forms, test 
manuals, sold as a unit or individually, for use in the field of adaptive behavior psychology and the diagnosis and 
treatment of intellectual and developmental disabilities.

Cl.16;Printed materials, namely, tests, answer forms, scoring profiles, reports and instructional manuals in the field of 
adaptive behavior psychology and the diagnosis and treatment of intellectual and developmental disabilities.

Cl.41;Educational services, namely, providing training and educational seminars, workshops and online webinars in 
the field of psychological testing and scoring; providing training and educational seminars, workshops and online 
webinars in the field of adaptive behavior psychology and the diagnosis of intellectual and developmental disabilities.

Cl.44;Providing psychological testing services; administering and scoring of psychological tests; administering and 
scoring psychological tests over an electronic network; providing on-line psychological testing.
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Priority claimed from 28/10/2016; Application No. : 30 2016 109 803 ;Germany 

3579976    22/04/2017
[International Registration No. : 1350505]
MR CHEMIE GMBH
Nordstrasse 61 - 63 59427 Unna Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemicals used in industry, science, agriculture, horticulture and forestry; unprocessed artificial resins and 
plastics; tempering and soldering preparations; adhesives used in industry; magnetic powder, magnetic powder 
concentrate, magnetic powder paste, magnetic powder fluid, including in spray form; surface active agents; chemical 
preparations for reducing the surface tension of water-based magnetic powder suspensions; chemical preparations, in 
particular emulsions, for preventing foaming in water-based magnetic powder suspensions in pump circulation; 
chemicals used in industry, namely flux oils; oil dispersants, oil separating chemicals; chemicals for cleaning surfaces; 
chemicals for removing contrast paint on workpieces; propellents for aerosols; developer fluids, including in spray form; 
dry developers; wetting agents; all the aforesaid goods for materials testing, in particular for detecting cracks, pores and 
other surface imperfections on machines, castings or forgings, weld seams, objects and components of plastic, ceramic 
materials, glass and/or ferrous and non-ferrous metals.

Cl.2;Paints, varnishes, lacquers, preservatives against rust, colourants, mordants, namely pickling and passivating 
agents; contrast paint; coatings, namely penetrants including penetrants for spraying and dipping; water based paints, 
emulsions, suspensions; thinners for paints; pigments; all the aforesaid goods for use in materials testing, in particular 
for detecting cracks, pores and other surface imperfections on machines, castings or forgings, weld seams, objects and 
components of plastic, ceramic materials, glass and/or ferrous and non-ferrous metals.
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Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; all the aforesaid goods 
for use in materials testing, in particular for detecting cracks, pores and other surface imperfections on machines, 
castings or forgings, weld seams, objects and components of plastic, ceramic materials, glass and/or ferrous and non-
ferrous metals.

Cl.7;Machines for use with nondestructive materials testing; motors (except for land vehicles); motor, electric and 
pneumatic powered spraying equipment; vacuum pressure pumps.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision) apparatus and instruments for non-destructive material testing; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity for non-destructive material testing; magnets; 
magnetizers, in particular handmagnets, power generators, test benches and testing installations for non-destructive 
material testing; measuring apparatus, gear, and instruments, namely field strength meters and residual field strength 
meters and UV luxmeters; checking apparatus, namely gauges and test blocks; material testing apparatus.

Cl.11;Apparatus for lighting, heating, steam generating, refrigerating, drying, ventilating, and water supply; hot air 
devices; lamps, in particular hand lamps and surface lights, LED lights; UV lights.
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3587310    13/06/2017
[International Registration No. : 1295426]
PEARSON EDUCATION, INC.
330 Hudson Street, Legal Department New York NY 10013-1048 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP
A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application featuring multi-media instructional content, online 
course management applications and related course materials, assessments, interactive learning tools and data reporting 
for use by instructors, students and administrators in connection with educational courses at the secondary through 
post-secondary education levels.

Cl.41;Educational services, namely, developing and providing online multi-media educational content, course 
management applications, learning assessments, interactive learning tools and data reporting and resources for use at 
the secondary through post-secondary education levels.

Cl.42;Providing non-downloadable web-based software, customization and support services for use in course 
management and educational content delivery that features course management tools, multi-media instructional content, 
assessment, interactive learning tools and data reporting for use by instructors, students and administrators in 
connection with educational courses at the secondary through post-secondary education levels.
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Priority claimed from 23/06/2016; Application No. : 30 2016 105 799 ;Germany 

3596202    27/07/2016
[International Registration No. : 1356269]
GERRY WEBER INTERNATIONAL AG
Neulehenstraße 8 33790 Halle Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; deodorants for personal use; soaps; shampoos; sun-tanning preparations; essential oils; 
nail polish; lipsticks; talcum powder [cosmetic]; detergents; room scents; air fragrancing preparations; potpourris 
[fragrances]; joss sticks; scented wood.

Cl.4;Candles, including perfumed candles; candles and wicks for lighting.

Cl.9;Spectacles [optics]; spectacle lenses; sunglasses; ski glasses; goggles for sports; spectacle frames; spectacle 
cases; credit cards; coded identity cards; coded loyalty cards; laptop cases; laptop sleeves; sleeves for smartphone 
devices and mobile phones; sleeves for tablet computers; CDs; DVDs and other digital recording media, in particular USB 
flash drives; computer software; application software [downloadable]; computer software with multimedia and interactive 
functions; computer programs [downloadable].

Cl.14;Jewelry; ornaments; pins [jewelry]; ornamental pins; pearls [jewelry]; clocks; watch chains; bracelets [jewelry]; 
watch bands; cuff links; jewelry cases; alarm clocks; key rings [trinkets]; precious metals and their alloys.

Cl.16;Paper, cardboard [card]; printed matter; posters, postcards, photographs; stationery; photo albums; calendars; 
diaries; writing cases; sketch-pads and -books; packing materials of paper or plastics, as far as not included in other 
classes, in particular bags, envelopes, pouches of paper or plastics for the storage and transportation of fashion articles 
and fashion accessories, cosmetics as well as home accessories; packing materials of paper or plastics, as far as not 
included in other classes, in particular bags, envelopes, pouches of paper or plastics for the storage and transportation of 
jewelry and costume jewelry, none of the aforementioned goods being or being intended for the use as jewelry organizer 
rolls for travel, jewelry rolls for travel or jewelry rolls for storage; bookbinding material; albums; calendars; notebooks; 
note pads; pen cases; seals; sealing wax; sealing stamps and inking pads; stationery; writing paper; drawer liners of 
paper [perfumed or not]; books; newspapers and periodicals; magazines [periodicals]; office requisites, except furniture; 
boxes and bags of paper and/or cardboard for the decorative packaging or presentation of fashion articles and fashion 
accessories, jewelry and costume jewelry, cosmetics as well as home accessories; plastic bags for the decorative 
packaging of fashion articles and fashion accessories, jewelry and costume jewelry, cosmetics as well as home 
accessories; place mats [sets], of paper.

Cl.18;Leather cases; cases of leather or leather board; boxes of leather or leather board; hat boxes of leather; 
appropriate luggage tags [leather goods]; purses; pocket wallets; credit card wallets; key cases of leather or imitations of 
leather; briefcases; attaché cases; traveling trunks and suitcases; vanity cases; toilet bags, wash bags for carrying 
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toiletries; bags, envelopes, pouches of leather for the storage and transport of fashion articles and fashion accessories, 
cosmetics as well as home accessories [as far as included in this class]; traveling sets [fine leather goods]; bags, 
envelopes, pouches of leather for the storage and transport of jewelry and costume jewelry [as far as included in this 
class], none of the aforementioned goods being or being intended for the use as jewelry organizer rolls for travel, jewelry 
rolls for travel or jewelry rolls for storage; traveling sets [fine leather goods]; umbrellas; parasols; garment bags; 
rucksacks and bags, in particular handbags [as far as included in this class]; animal skins and hides.

Cl.24;Composite textile materials, textiles and textile goods, knitted fabric [as far as included in this class]; bed 
blankets, bed linen and bed clothes; covers for cushions; curtains of textile; curtains; household textiles; furniture 
coverings of plastics or textile; place mats [sets], not of paper; quilts, bed covers, lap robes; towels of textile, table 
napkins of textile, handkerchiefs of textile.

Cl.25;Clothing, in particular skirts, dresses, trousers, leggings [trousers], hosiery, blouses, shirts, tops, T-shirts, 
pullovers, cardigans, blazers, coats, sack coats, jackets, coats; underwear; lingerie, bathing suits, bikinis, bathing trunks, 
bath robes, belts [clothing]; gloves [clothing]; pocket squares [clothing]; shawls [clothing]; scarfs [clothing]; sleep 
masks; footwear and accessories [as far as included in this class]; soles for footwear; headgear for wear.

Cl.35;Advertising; online advertising in a computer network; business management; business administration; 
demonstration of goods for advertising purposes; presentation of goods and services; presentation of goods on 
communication media for retail purposes; retail and wholesale services, including via teleshopping programs as well as 
via online order or through mail order catalogues, of the following goods: perfumery, cosmetics, deodorants for personal 
use, soaps, shampoos, sun-tanning preparations, essential oils, nail polish, lipsticks, talcum powder [cosmetic], 
detergents, room scents, air fragrancing preparations, potpourris [fragrances], joss sticks, scented wood, candles, 
including perfumed candles, candles and wicks for lighting, spectacles [optics], spectacle lenses, sunglasses, ski 
glasses, goggles for sports, spectacle frames, spectacle cases, credit cards, coded identity cards, coded loyalty cards, 
laptop cases, laptop sleeves, sleeves for smartphone devices and mobile phones, sleeves for tablet computers, CDs, 
DVDs and other digital recording media, in particular USB flash drives, computer software, application software 
[downloadable], computer software with multimedia and interactive functions, computer programs [downloadable], 
jewelry, ornaments, pins [jewelry], ornamental pins, pearls [jewelry], clocks, watch chains, bracelets [jewelry], watch 
bands, cuff links, jewelry cases, alarm clocks, key rings [trinkets], precious metals and their alloys, paper, cardboard 
[card], printed matter, posters, postcards, photographs, stationery, photo albums, calendars, diaries, writing cases, 
sketch-pads and -books, packing materials of paper or plastics, as far as not included in other classes, in particular bags, 
envelopes, pouches of paper or plastics for the storage and transportation of fashion articles and fashion accessories, 
jewelry and costume jewelry, cosmetics as well as home accessories, bookbinding material, albums, calendars, 
notebooks, note pads, pen cases, seals, sealing wax, sealing stamps and inking pads, stationery, writing paper, drawer 
liners of paper [perfumed or not], books, newspapers and periodicals, magazines [periodicals], office requisites, except 
furniture, boxes and bags of paper and/or cardboard for the decorative packaging or presentation of fashion articles and 
fashion accessories, jewelry and costume jewelry, cosmetics as well as home accessories, plastic bags for the decorative 
packaging of fashion articles and fashion accessories, jewelry and costume jewelry, cosmetics as well as home 
accessories, place mats [sets], of paper, leather cases, cases of leather or leather board, boxes of leather or leather 
board, hatboxes of leather, appropriate luggage tags [leather goods], purses, pocket wallets, credit card wallets, key 
cases of leather or imitations of leather, briefcases, attaché cases, traveling trunks and suitcases, vanity cases, toilet 
bags, wash bags for carrying toiletries, bags, envelopes, pouches of leather for the storage and transport of fashion 
articles and fashion accessories, jewelry and costume jewelry, cosmetics as well as home accessories [as far as included 
in class 18], traveling sets [fine leather goods], umbrellas, parasols, garment bags, rucksacks and bags, in particular 
handbags [as far as included in class 18], animal skins and hides, composite textile materials, textiles and textile goods, 
knitted fabric [as far as included in class 24], bed blankets, bed linen and bed clothes, covers for cushions, curtains of 
textile, curtains, household textiles, furniture coverings of plastics or textile, place mats [sets], not of paper, quilts, bed 
covers, lap robes, towels of textile, table napkins of textile, handkerchiefs of textile, clothing, in particular skirts, dresses, 
trousers, leggings [trousers], hosiery, blouses, shirts, tops, T-shirts, pullovers, cardigans, blazers, coats, sack coats, 
jackets, coats, underwear, lingerie, bathing suits, bikinis, bathing trunks, bath robes, belts [clothing], gloves [clothing], 
pocket squares [clothing], shawls [clothing], scarfs [clothing], sleep masks, footwear and accessories [as far as included 
in class 25], soles for footwear, headgear for wear; services with respect to customer loyalty, incentive and bonus 
programs; operating an online customer club for the purpose of sales promotion and/or advertising; screen and television
advertising; product demonstrations in shop windows and sales shows, also with human models [advertising]; business 
consultancy regarding franchising concepts.

Cl.41;Rental of costumes.

Cl.42;Franchising, namely, services rendered by a franchisor, that is transfer of technical know-how; development and 
research with respect to new products [for third parties]; services of a graphic designer; services of a graphic artist; 
services of a fashion designer; digital image processing [services of a graphic artist]; design and development of 
homepages and websites; services of an interior architect; services of a package designer; testing of textile materials.

Cl.45;Licensing for franchising concepts; licensing of computer software; licensing of industrial property rights and 
copyrights, in particular regarding trademark rights; film, television and video licensing [legal services]; copyright 
management; rental of dresses; personal and social services rendered by third parties to meet the needs of individuals, 
namely consultancy with respect to personal appearance; personal purchasing services for third parties; personal 
services for third parties regarding individual needs, namely consultancy with respect to a personal selection of gifts; 
exploitation of copyrights, in particular of cinematographic works and television productions, in each case through 
licensing; legal consultancy relating to franchising, namely, legal consultancy relating to the transfer of technical know-
how.
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Priority claimed from 15/02/2017; Application No. : 30 2017 004 026 ;Germany 

3597625    09/05/2017
[International Registration No. : 1356125]
VACUUBRAND GMBH + CO KG
Alfred-Zippe-Str. 4 97877 WERTHEIM Germany

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.7;Vacuum pumps and vacuum apparatus, and vacuum installations constructed therefrom; parts for the aforesaid 
goods, in particular vacuum lines, connectors, flanges, valves, separators, cold traps and filters; machine parts in the 
form of fittings, connection conduits, connectors, flanges, valves, cold traps and/or filters and systems consisting thereof 
for central vacuum generation for several local vacuum apparatus; apparatus for siphoning and collecting liquids.

Cl.9;Measuring, control, remote control, regulating, checking (supervision) and leak detection apparatus for vacuum 
pumps, vacuum apparatus and vacuum installations; pressure sensors; laboratory apparatus of all kinds; computer 
software for activating, operating and controlling laboratory apparatus and industrial apparatus of all kinds, in particular 
vacuum pumps, vacuum apparatus and vacuum installations, and measuring, control, remote control, regulating, 
checking (supervision) and leak detection apparatus for vacuum pumps, vacuum apparatus and vacuum installations; 
mechanical leak detecting apparatus.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 12/10/2016; Application No. : 30 2016 022 641 ;Germany 

3597643    03/02/2017
[International Registration No. : 1356225]
EVONIK DEGUSSA GMBH
Rellinghauser Straße 1-11 45128 Essen Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry with 
exception of manures; chemical auxiliaries and intermediate products for the manufacture of pharmaceutical and 
cosmetic products; unprocessed artificial resins, unprocessed plastics; unprocessed artificial resins in the form of 
powders, granules, solutions, emulsions, dispersions, and pastes, in particular for use as auxiliaries for the manufacture 
of pharmaceutical products; biodegradable polymers for medical and pharmaceutical use; acrylic polymers for medical 
and pharmaceutical use; polymethymethacrylate; lactides for industrial purposes, lactides for use in pharmaceuticals, 
lactides for use in manufacture, lactides for use in the manufacture of pharmaceutical products; glycolides for industrial 
purposes, glycolides for use in pharmaceuticals, glycolides for use in manufacture, glycolides for use in the manufacture 
of pharmaceutical products; dioxanones; trimethylene carbonates; caprolactones; fire extinguishing compositions; 
tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives 
used in industry.

Cl.5;Pharmaceutical and veterinary preparations; medical and veterinary preparations and articles (included in this 
class); adjuvants for medical purposes; coatings, lacquers and glazes for pharmaceutical and veterinary preparations as 
well as for dietetic substances included in this class; chemical preparations for medical, pharmaceutical, veterinary and 
hygienic purposes (included in this class); esters for pharmaceutical purposes; diagnostic preparations for medical 
purposes; gum and gamboge for medical purposes; chemical-pharmaceutical preparations; surgical implants grown from 
living cells; capsules for medical purposes; hygienic preparations and articles; hygienic preparations for medical 
purposes; dietetic food and substances adapted for medical or veterinary use; dietetic preparations and nutritional 
supplements; dietetic substances adapted for medical use; food for babies; plasters; materials for dressings; material for 
stopping teeth, dental impression materials; disinfectants; preparations for destroying vermin; fungicides; herbicides.

Cl.40;Treatment of materials, namely processing of chemical and pharmaceutical polymers for the manufacture of 
chemical, pharmaceutical and veterinary preparations; custom manufacture of chemical, pharmaceutical and veterinary 
products by means of microencapsulating techniques for others; treatment of materials, namely processing of 
biodegradable polymers for medical applications, in particular tissue replacement, bone formation and bone fixation as 
well as for the manufacture of chemical, pharmaceutical and veterinary preparations; treatment of materials, namely 
processing of chemical and pharmaceutical preparations for the controlled release of active ingredients in chemical, 
pharmaceutical and veterinary preparations; treatment of materials, namely processing of chemical and pharmaceutical 
preparations used for surgical, medical, dental and veterinary apparatus and instruments as well as diagnostic apparatus 
for medial use and apparatus for use in medical analysis; treatment of materials, namely processing of biodegradable 
polymers for the manufacture of artificial limbs, artificial implants, stents, syringes for medical purposes, catheter, 
cannula, acupuncture needles, suture needles, artificial limbs, eyes and teeth, medical guidewires, orthopedic articles, 
suture materials; custom manufacturing services in the field of material processing.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technical consultancy in the field of the 
manufacture of chemical, pharmaceutical and veterinary preparations using chemical and pharmaceutical polymers; 
technical consultancy in the field of the use of biodegradable polymers for medical applications; quality control and 
material testing; expert opinion relating to technology; materials testing and analysis; chemistry services; engineering 
services; bacteriological or chemical laboratory services; physics (research).

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; consultancy and information services in the field of manufacture of pharmaceuticals.
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Priority claimed from 09/02/2017; Application No. : 30 2017 003 359 ;Germany 

3597833    09/05/2017
[International Registration No. : 1356663]
VACUUBRAND GMBH + CO KG
Alfred-Zippe-Str. 4 97877 WERTHEIM Germany

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.7;Vacuum pumps and vacuum apparatus, and vacuum installations constructed therefrom; parts for the aforesaid 
goods, in particular vacuum lines, connectors, flanges, valves, separators, cold traps and filters; machine parts in the 
form of fittings, connection conduits, connectors, flanges, valves, cold traps and/or filters and systems consisting thereof 
for central vacuum generation for several local vacuum apparatus; apparatus for siphoning and collecting liquids; 
mechanical leak-detecting apparatus.

Cl.9;Measuring, control, remote control, regulating, checking (supervision) and leak detection apparatus for vacuum 
pumps, vacuum apparatus and vacuum installations; pressure sensors; laboratory apparatus of all kinds; computer 
software for activating, operating and controlling laboratory apparatus and industrial apparatus of all kinds, in particular 
vacuum pumps, vacuum apparatus and vacuum installations, and measuring, control, remote control, regulating, 
checking (supervision) and leak detection apparatus for vacuum pumps, vacuum apparatus and vacuum installations; 
leak detection apparatus.
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Priority claimed from 27/09/2016; Application No. : 87185065 ;United States of America 

3597921    19/03/2017
[International Registration No. : 1354877]
INTERNATIONAL ASSOCIATION FOR DENTAL RESEARCH
1619 Duke Street Alexandria VA 22314 United States of America
AMERICAN ASSOCIATION FOR DENTAL RESEARCH
1619 Duke Street Alexandria VA 22314 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP
A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, namely, journals and articles encompassing all areas of basic and clinical 
research in the dental, oral and craniofacial sciences.

Cl.16;Printed publications, namely, journals and articles encompassing all areas of basic and clinical research in the 
dental, oral and craniofacial sciences.

Cl.41;Online publication of journals and articles encompassing all areas of basic and clinical research in the dental, 
oral and craniofacial sciences.
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Priority claimed from 19/10/2016; Application No. : 30 2016 109 478 ;Germany 

3621733    24/03/2017
[International Registration No. : 1362223]
SEDO GMBH
Im Mediapark 6 50670 Köln DE

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing of domain names and internet projects; systemization of information into computer 
databases; advertising of domain names for sale and internet projects; business asset management services, namely 
marketing of domain names; electronic media management, namely marketing of websites; business management; 
business administration; office functions; business statistical information services related to web sites and domain 
names of others to provide details about user click traffic or web sites visits; professional business consulting in 
connection with domain name provision and website traffic optimization for others; search engine marketing services; 
compilation of statistical data relating to the internet traffic and content monitoring of the websites of others and 
providing information related thereto; compiling indexes of information for commercial or advertising purposes available 
on computer networks; online sales promotion for computer networks and websites; promotion, advertising and 
marketing of on-line websites; business services relating to the analysis, evaluation, creation and brand establishment of 
domain names; design of advertising materials; advisory, information and consultancy services relating to all of the 
above; auctioneering services; computer file management (database management) for domain names and internet 
projects; administration, billing and reconciliation of accounts on behalf of others.

Cl.36;Financial affairs; monetary affairs; financial transactions and trusteeship for purchasers and sellers of domain 
names and Internet projects; financial brokerage and trusteeship relating to the purchase and sale of domains and 
websites and computer-based companies; administration of payment transactions, namely, electronic processing of 
check, credit, credit card and debit card payment transactions, and automatic payment deduction services for customers; 
clearing financial transactions via the Internet; providing a financial clearing house for payment transactions via the 
Internet, and financial analysis and consultancy; insurance; financial evaluation of domain names and internet projects.

Cl.42;Preparation of data processing programmes; creating and developing internet projects and databases for domain 
names and internet projects that are for sale; web site hosting services; computer programming and software application 
service provider services for the syndication and delivery of digital media; scientific and technological services and 
research and design relating thereto; industrial analysis and research services; design and development of computer 
hardware and software; computers services, namely design of meta-tags.

Cl.45;Registration of domain names [legal services].
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Priority claimed from 30/06/2016; Application No. : 30 2016 106 019 ;Germany 

3622031    19/12/2016
[International Registration No. : 1362048]
F&S PROZESSAUTOMATION GMBH
Gewerbering 35 01809 Dohna Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity, in particular for applications in transportation, in the areas of shipping and rail services; optical measuring, 
signalling, checking apparatuses and instruments, in particular for applications in transportation; data processing 
devices and computers; computer software.

Cl.37;Construction, installation, commissioning, maintenance, servicing and repair of automation systems, control and 
safety engineering systems, in particular in sectors of industry (process technology, bulk material, buildings and real 
estates, ships, rail cars); construction, installation, commissioning, maintenance, servicing and repair of automation 
systems, control and safety engineering systems, in particular in transport facilities and transport networks (transport 
routes for rail and road traffic, traffic on waterways, airports and related structures); construction, installation, 
commissioning, maintenance, servicing and repair of automation systems, control and safety engineering systems, in 
particular in power plants (thermal power stations, motor and turbine units, systems for use of hydroelectric power, wind 
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power and solar energy); construction, installation, commissioning, maintenance, servicing and repair of automation 
systems, control and safety engineering systems, in particular in supply and disposal networks (system for the energy, 
load and producer management, for media treatment, distribution of electric energy, heat, cold, water, gases as well as 
metering and billing systems for energy and media); construction, installation, commissioning, maintenance, servicing 
and repair of drive, turbine and generator control systems, power converters (excitation, converters, rectifiers and 
inverters, limiters), of machinery and block protection facilities as well as system and network protection Installations).

Cl.38;Telecommunications; telecommunication in technical data networks to control, monitor, diagnose and administer 
systems for the municipal and industrial infrastructure (facilities for power generation, grids for energy and media, 
transport systems and transport networks, for airports and buildings).

Cl.42;Design and development of computer hardware and software; industrial analysis and research services; scientific 
and technological services and research and design relating thereto; services by an engineer, services by a 
mathematician, namely modeling of technical and technological processes; engineering and technological consulting 
services; preparation of technical expert reports; operational planning and design in field of engineering; development, 
planning and design of automation, control and safety engineering systems, in particular for sectors of industry (process 
technology, bulk material, buildings and real estates, ships, rail cars); development, planning and design of automation, 
control and safety engineering systems, in particular for transport facilities and transport networks (transport routes, 
road, rail, waterway, airports and related structures); development, planning and design of automation, control and safety 
engineering systems, in particular in the area of power plant technology (thermal power stations, motor and turbine units, 
hydroelectric power, wind and solar); development, planning and design of automation, control and safety engineering 
systems, in particular for supply and disposal systems, (energy, load and producer management, media treatment and 
distribution of electric energy, heat, cold, water, gases, metering and billing energy and media); development, planning 
and design of instrumentation, control and safety engineering systems, in particular in the areas of drive technology, 
turbine and generator control; development, planning and design of power converters, in particular, converters, 
excitation, rectifier and inverters, limiters; commissioning of automation systems, control and safety engineering 
systems, in particular in sectors of industry (process technology, bulk material, buildings and real estates, ships, rail 
cars); commissioning of automation systems, control and safety engineering systems, in particular in transport facilities 
and transport networks (transport routes for rail and road traffic, traffic on waterways, airports and related structures); 
commissioning of automation systems, control and safety engineering systems, in particular in power plants (thermal 
power stations, motor and turbine units, systems for use of hydroelectric power, wind power and solar energy); 
commissioning of automation systems, control and safety engineering systems, in particular in supply and disposal 
networks (system for the energy, load and producer management, for media treatment, distribution of electric energy, 
heat, cold, water, gases as well as metering and billing systems for energy and media); commissioning of drive, turbine 
and generator control systems, power converters (excitation, converters, rectifiers and inverters, limiters), of machinery 
and block protection facilities as well as system and network protection installations).

8016



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 15/12/2016; Application No. : 30 2016 035 944 ;Germany 

3630238    14/06/2017
[International Registration No. : 1364294]
BSH HAUSGERÄTE GMBH
Carl-Wery-Str. 34 81739 München Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Electric household and kitchen machines and apparatus, included in this class, in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electrical apparatus for 
sealing plastics (packaging); electric waste disposal devices, including waste disposers and waste presses; dishwashers; 
electric machines and apparatus for treating laundry and clothing (included in this class), including washing machines, 
spin dryers; ironing presses, ironing machines, included in this class; electric household cleaning equipment, including 
electric window cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for household chores; parts for all the aforesaid goods, included in this class; hoses, 
tubes, dust filters and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular ovens, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), 
egg cookers, deep-fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage-cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heated cushions, not for medical purposes; blankets, electric, not for medical purposes; apparatus for ventilating, in 
particular fans; extractor hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and 
devices for improving air quality, air humidifiers, air deodorisers, fragrance dispensing apparatus (not for personal use); 
air purifying apparatus, apparatus for water supply and sanitary purposes, in particular including fittings for steam 
generating, ventilating and water supply installations; water heaters, storage water heaters and instantaneous water 
heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in this class; mechanical taps (dispensers) 
for dispensing chilled beverages for use in combination with apparatus for chilling beverages (other than vending 
machines).
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3633523    04/04/2017
[International Registration No. : 1364487]
ADVANCED MACHINE & ENGINEERING CO.
2500 Latham Street Rockford IL 61103 United States of America

Address for service in India/Attorney address:
R PARTHASARTHY
B 6/10, Safdarjung Enclave, New Delhi - 110029

Proposed to be Used
IR DIVISION
Cl.7;Machine tools for conventional and computer numerical control milling, boring, turning, material handling and 
grinding machines; components for machine tools, namely, holders, fixtures, clamps, hydraulic clamps, spring loaded 
power-off metal clamps, spindles, vises, grid plates, modular workholding components and tombstones for machine 
tools; metal cutting saw machines; metal cutting saw blades, namely, conventional metal cutting saw blades and carbide 
tipped or otherwise hardened circular saw blades for power saws; clamping units for holding, locking and braking 
machine parts as well as cylinders and actuators.

Cl.35;Retail and wholesale distributorship services in the field of machine tools, machine tool components, pneumatic 
and electrical measuring machines, metal cutting saw machines, metal cutting saw blades, clamping sleeves for rods and 
shafts, rod locks and press- safety actuator accessories.

Cl.37;Repair, refurbishment and maintenance of machine tools and machines, namely, repair, refurbishment, and 
maintenance of machine tool components for milling, boring, turning, material handling and grinding machines and 
conventional and computer numerical control machines for milling, boring, turning, material handling and grinding 
machines; repair, refurbishment and maintenance of metal cutting saw machines, rod locks and public safety actuator 
assemblies; repair, refurbishment and maintenance of pneumatic and electrical measuring stations and pneumatic and 
electrical measuring tools for machine tools and automotive components.

Cl.42;Technical consulting in relation to machine engineering and design of machine tools and machines, namely, 
machine tool components and machine designs for conventional and computer numerical control milling, boring, turning, 
material handling, grinding, metal cutting saw machines; technical consulting in relation to machine engineering and 
design of pneumatic and electrical measuring tools and machine tool stations; technical consulting in relation to machine 
engineering and design of metal cutting saw machines, rod locks and public safety actuator assemblies.
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3640564    06/07/2017
[International Registration No. : 1365300]
TRILUX GMBH & CO. KG
Heidestraße 4 59759 Arnsberg Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software for lighting and building systems, in particular software for supervision, analysis, control and regulating 
of lighting, indoor air conditioning, access and security systems, including for the field of radio technology; software for 
lighting planning; the aforesaid software in the form of both computer software and applications for mobile computer 
systems (Apps); control apparatus (regulators), control apparatus (for electric or electronic remote operation), in 
particular optical, thermal, electric, electronic control apparatus for lighting and building systems, including for the field 
of radio technology; electronic circuitry, in particular electronic circuits for light control and management systems; 
electronic switches and buttons for controlling and regulating; couplers [data processing equipment]; optical and 
acoustic couplers; button interfaces; button couplers, in particular for connecting commercial buttons for manually 
controlling a lighting system; sensor and detectors, in particular electronic, electric, photoelectric and optical sensors as 
well as light, radio and presence sensors; electric control panels; touch pads [electric], touch pads [electronic]; remote 
control apparatus, all afore-mentioned goods not for monitoring or tracking of construction, agricultural or horticultural 
machines or vehicles.

Cl.38;Data transmission for others, electric data transmission via a global remote date processing network, including 
the internet; access to content, websites and portals; electronic transmission of computer programs via the internet; 
provision of electronic communication links; providing access to computer networks and the internet; computer 
communication and internet access; provision of internet access services; all of the aforesaid services being intended for 
the field of lighting and building systems.

Cl.42;Remote monitoring and remote maintenance for the field of lighting and building systems (computer services); 
planning of lighting and building systems; cloud computing, hosting of computer sites (websites), software as a service 
(saas) and rental of software, the aforesaid services in particular being intended for the field of lighting and building 
systems.
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Priority claimed from 19/07/2016; Application No. : 30 2016 106 604 ;Germany 

3643627    25/11/2016
[International Registration No. : 1365544]
EXONDA SALON TOOLS GMBH
Friedländer Weg 39 36132 Eiterfeld Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated apparatus for hair care and/or for hair styling, for use in hairdressing salons and/or in the field of 
animal shearing; electric and mechanical hand-held apparatus for hair care and/or hair styling; hand-operated 
hairdressing apparatus; hand-held hairdressing apparatus; cutting tools [hand tools]; hair cutting devices; shearers; hair 
clippers for animals; scissors; hair curling irons; polishing irons (glazing tools); crimping tongs; shaving instruments; 
razors; supports and stands for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons 
and/or in the field of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for 
hand-operated hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting 
apparatus, for shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening 
irons, for crimping irons, for shaving apparatus, for razors.

Cl.11;Apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons; hairdressing apparatus for lighting, steam generating, heat generating and drying; 
hair driers; hair dryer hoods; infrared lamps, not for medical purposes; transpiring devices; hand-held steamers; supports
and stands for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair 
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styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat generating 
and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming apparatus, 
for hand-held steamers; support arm systems and ceiling supply units for supporting, positioning and/or supplying 
apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for 
use in hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, 
hair dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; spring arms and 
spring arm systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus 
for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair 
dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; supporting arms and 
horizontally movable beams, including having height-adjustable spring or motor arms for apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for 
hairdressing apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for 
radiation apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; connecting elements 
including brackets and connecting pieces for adapting or receiving or mounting apparatus for lighting, steam generating, 
heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing 
apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, 
infrared apparatus, steaming apparatus, hand-held steamers.

Cl.35;Retail and wholesale services, also online, in connection with hand-operated apparatus for hair care and/or hair 
styling, for use in hairdressing salons and/or in the field of animal shearing, with electric and mechanical hand-held 
apparatus for hair care and/or hair styling, with hand-operated hairdressing apparatus, with hand-held hairdressing 
apparatus, with cutting apparatus, with hair cutting apparatus, with shearers, with hair clippers for animals (hand 
instruments), with shears, with curling tongs, with straightening irons, with crimping irons, with shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with supports and stands for hand- operated apparatus 
for hair care and/or hair styling, for use in hairdressing salons and/or in the field of animal shearing, for electric and 
mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated hairdressing apparatus, for hand- 
held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for shearers, for hair clippers for animals 
(hand instruments), for shears, for curling tongs, for straightening irons, for crimping irons, for shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, with hairdressing 
apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer hoods, with 
radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and wholesale 
services, also online, in connection with supports and stands for apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing 
apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation 
apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also 
online, in connection with support arm systems and ceiling supply units for supporting, positioning and/or supplying 
apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for 
use in hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with 
hair dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-
held steamers; retail and wholesale services, also online, in connection with spring arms and spring arm systems, 
including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, 
with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer 
hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and 
wholesale services, also online, in connection with supporting arms and horizontally movable beams, including having 
height-adjustable spring or motor arms for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also online, in connection with 
connecting elements including brackets and connecting pieces for adapting or receiving or mounting apparatus for 
lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair 
dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held 
steamers.

Cl.37;Maintenance, repair and/or servicing of hand-operated apparatus for hair care and/or hair styling, for use in 
hairdressing salons and/or in the field of animal shearing, of electric and mechanical hand-held apparatus for hair care 
and/or hair styling, of hand- operated hairdressing apparatus, of hand-held hairdressing apparatus, of cutting apparatus, 
of hair cutting apparatus, of shearers, of hair clippers for animals (hand instruments), of shears, of curling tongs, of 
straightening irons, of crimping irons, of shaving apparatus, of razors; maintenance, repair and/or servicing of supports 
and stands for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons and/or in the field 
of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated 
hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for 
shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening irons, for 
crimping irons, for shaving apparatus, for razors; maintenance, repair and/or servicing of apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for 
hairdressing apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for 
radiation apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or 
servicing of supports and stands for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or servicing of support arm systems 
and ceiling supply units for supporting, positioning and/or supplying apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing 
apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, 
infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair and/or servicing of spring arms and 
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spring arm systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus 
for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair 
dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair 
and/or servicing of supporting arms and horizontally movable beams, including having height- adjustable spring or motor 
arms for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat generating and 
drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming apparatus, for 
hand-held steamers; maintenance, repair and/or servicing of connecting elements including brackets and connecting 
pieces for adapting or receiving or mounting apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers.
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3659629    21/08/2017
[International Registration No. : 1370000]
KAISER, ERIK A.
19 Balbrook Drive Mendham NJ 07945 United States of America

Address for service in India/Attorney address:
JEETEN KUMAR DHAL, ADVOCATE
ROOM NO.28,3RD FLOOR,40,WESTON STREET,KOLKATA 700 013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Attachments for cameras and smart phones, namely, apparatus comprised of brackets to hold phone and a mirror 
with LED lighting sold as a unit, for assisting a person in taking a selfie picture.

Cl.20;Mirror with light emitting diodes sold as primary part of a multi-purpose kit including a magnifying mirror that 
may be magnetically attached to the face of the mirror and a stand that may be used to position the mirror upright.
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Priority claimed from 09/01/2017; Application No. : 4327966 ;France 

3659897    21/04/2017
[International Registration No. : 1369937]
BUTLER INDUSTRIES
30 Cours Albert 1er F-75008 PARIS France

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching 
apparatus and instruments; apparatus and instruments for controlling electrical current; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; digital and magnetic 
recording media; mechanisms for coin-operated apparatus; calculating machines, data processing equipment, 
computers; downloadable music and image files; downloadable electronic publications; downloadable computer software 
applications; software [recorded programs]; computer programs [downloadable software]; electronic agendas; sound 
transmission and amplification apparatus; electronic book readers; acoustic couplers and conduits; transmitters of 
electronic signals; transmitters [telecommunication]; radios; transmitters [telecommunication]; hard covers for 
smartphones; telephone receivers; cases for smartphones; intercommunication apparatus; smartwatches; hands-free kits 
for telephones; smartphones; poles for self photos [selfie sticks]; apparatus for use in phototelegraphy; mobile 
telephones; video telephones; magnetic identification bracelets; magnetic identity cards; encoded magnetic cards; sound 
recording media; magnetic data media; readers [data processing equipment]; mathematical instruments; data processing 
apparatus; calculating machines; computer keyboards; electronic pens (visual display units); sleeves for laptops; 
computer hardware; smart glasses; bags designed for laptop computers; electronic tablets; microprocessors; portable 
media players; receivers [audio, video]; loudspeakers; microphones; digital photo frames; video cameras; integrated 
circuit cards (smart cards); optical goods; binoculars; spectacles (optics); audio and video devices for monitoring babies; 
acoustic [sound] alarms; protective helmets for sports; head protectors for sports; anti-glare glasses; goggles for sports; 
anti-glare visors; directional compasses; wearable activity sensors; navigational instruments; air analysis apparatus; 
food analysis apparatus; diagnostic apparatus not for medical use; dosing devices; labels indicating temperature, other 
than for medical purposes; calorimeters; stroboscopes; electric monitoring apparatus; detectors; testing apparatus not 
for medical use; actinometers (beam meters); aerometers; alcohol meters; barometers; weighing apparatus and 
machines; connected bracelets [measuring instruments]; calorimeters; densimeters; dynamometers; pressure recorders; 
ergometers; frequency meters; hydrometers; slope indicators; quantity indicators; electric measuring apparatus; 
precision measuring apparatus; measuring instruments; distance trackers for running; chronographs [time recording 
apparatus]; time recording apparatus; scales; balancing apparatus; apparatus for measuring and recording distances; 
pedometers; speed indicators; accelerometers; temperature indicators; thermometers, not for medical use; oscillographs; 
electric igniting apparatus for igniting at a distance; heat regulating apparatus; electric regulating apparatus; thermostats; 
calorimeters; these goods are for use in the field of health, sports, fitness, well-being and in indoor and outdoor 
environments, and can communicate remotely with PDAs, smartphones and personal portable terminals.

Cl.10;Apparatus and instruments for health checking and monitoring; orthopedic articles; electric belts for medical 
purposes; heating cushions [pads], electric, for medical use; physical exercise apparatus for medical purposes; 
physiotherapy apparatus; hot air therapeutic apparatus; massage gloves; massage apparatus; vibromassage apparatus; 
physical rehabilitation apparatus for medical use; blood testing apparatus; glucose measuring apparatus; body mass 
indicators and human body fat monitors; testing apparatus for medical use; diagnostic apparatus for medical use; 
electrocardiographs; defibrillators; temperature labels for medical purposes; heart monitors; pulse meters; thermometers 
for medical use; ophthalmometers; dental apparatus and instruments; cushions for medical use; electric blankets for 
medical use; soporific pillows for insomnia; abdominal belts; medical belts; walkers for disabled persons; slings 
[supporting bandages]; electric acupuncture instruments; defibrillators; ultraviolet ray lamps for medical use; 
radiotherapy apparatus; heart pacemakers; brain stimulators; apparatus for the treatment of deafness; probes for medical 
use; arterial blood pressure measuring apparatus; thermometers for medical use; tomographs for medical use; thermo-
electric compresses [surgery]; anesthetic masks; blood pressure monitors; these goods are for use in the field of health, 
sports, fitness, well-being and in indoor and outdoor environments, and can communicate remotely with PDAs, 
smartphones and personal portable terminals.

Cl.14;Jewelry; timepieces and chronometric instruments; these goods are equipped with features for data collection, 
monitoring, testing and advice and information in the field of health, sports, fitness, well-being and in indoor and outdoor 
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environments, and can communicate remotely with PDAs, smartphones and personal portable terminals.

Cl.42;Scientific and technological services as well as research, design and analysis pertaining thereto; industrial 
analysis and research services; design and development of computers and software; computer system design; software 
development [design]; updating of software; cloud computing; water analysis; energy auditing; advice related to energy 
saving; technical project study; technical research.
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3659907    07/08/2017
[International Registration No. : 1369398]
POINT TEC PRODUCTS ELECTRONIC GMBH
Steinheilstr. 6 85737 Ismaning DE

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Perfumery, preparation for body and beauty care; soaps, hair lotions.

Cl.14;Watches and chronometric instruments.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 15/12/2016; Application No. : 30 2016 035 941 ;Germany 

3660338    14/06/2017
[International Registration No. : 1368848]
BSH HAUSGERÄTE GMBH
Carl-Wery-Str. 34 81739 München Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Electric household and kitchen machines and apparatus, included in this class, in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electrical apparatus for 
sealing plastics (packaging); electric waste disposal devices, including waste disposers and waste presses; dishwashers; 
electric machines and apparatus for treating laundry and clothing (included in this class), including washing machines, 
spin dryers; ironing presses, ironing machines, included in this class; electric household cleaning equipment, including 
electric window cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for household chores; parts for all the aforesaid goods, included in this class; hoses, 
tubes, dust filters and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular ovens, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), 
egg cookers, deep-fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage-cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heated cushions, not for medical purposes; blankets, electric, not for medical purposes; apparatus for ventilating, in 
particular fans; extractor hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and 
devices for improving air quality, air humidifiers, air deodorising apparatus, fragrance dispensing apparatus (not for 
personal use); air purifying apparatus, apparatus for water supply and sanitary purposes, in particular including fittings 
for steam generating, ventilating and water supply installations; water heaters, storage water heaters and instantaneous 
water heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in this class; mechanical taps 
(dispensers) for dispensing chilled beverages for use in combination with apparatus for chilling beverages (other than 
vending machines).

8027
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Priority claimed from 06/06/2017; Application No. : 87476594 ;United States of America 

3680419    12/06/2017
[International Registration No. : 1375494]
MOTION PICTURE ASSOCIATION OF AMERICA, INC.
15301 Ventura Blvd., Building E Sherman Oaks CA 91403 United States of America

Address for service in India/Attorney address:
CHARU MEHTA LAW ASSOCIATES
A-432, Defence Colony, New Delhi- 110024

Proposed to be Used
IR DIVISION
Cl.35;Association services in the nature of business advisory, business advisory related to intellectual property 
enforcement, business networking, business research, business information, and negotiation of business contracts for 
others, all related to the prevention of piracy and counterfeiting, provided to members of an association; promotion of the 
interests of copyright and other intellectual property owners and rights holders, provided by an association; business 
consulting services related to the prevention of piracy and counterfeiting; promotional services for raising awareness of 
the importance of copyright and intellectual property protection, innovation, anti- counterfeiting and anti-piracy programs, 
provided to members of an association.

Cl.41;Educational services related to the prevention of piracy and counterfeiting; providing electronic publications in 
the field of piracy prevention and counterfeiting prevention; organizing seminars, conferences, workshops in the field of 
piracy prevention and counterfeiting prevention.
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3705390    27/01/2017
[International Registration No. : 1378135]
NEW ENGLAND BIOLABS, INC.
240 County Road Ipswich MA 01938 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
101, Ivy Terrace, Plot no. 119, Road no. 44, Kavuri Hills, Madhapur, Hyderabad - 500 033, India

Proposed to be Used
IR DIVISION
Cl.1;Biological and biochemical reagents or kits for scientific or medical research use; chemical products for 
commercial and scientific purposes, namely, chemicals or biochemicals for the isolation and purification of nucleic acids 
for scientific purposes and for use in polymerase chain reaction; all sold either individually or in kits.

Cl.5;Diagnostic reagents for clinical or medical laboratory use.
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Priority claimed from 23/03/2017; Application No. : 87383622 ;United States of America 

3708044    21/07/2017
[International Registration No. : 1380100]
FLUENCE ENERGY, LLC
4300 Wilson Boulevard Arlington VA 22203 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Stationary integrated energy storage control system comprising an electrical battery, an inverter, a remote 
computer software program that uses data to measure and control electrical energy; energy storage banks in the nature 
of groups of accumulators and batteries; batteries; electronic controls, computer hardware and software for controlling 
energy storage banks, batteries and distributing and transmitting electrical energy.

Cl.35;Business consulting services in the field of energy usage management and conservation; providing business 
information in the field of of energy usage conservation and management.

Cl.37;Repair and maintenance services for energy storage systems and parts thereof, energy storage facilities, power 
stations, power banks, and batteries; installation and maintenance of computer hardware for the transmission, storage 
and distribution of electrical energy.

Cl.39;Storage of electrical energy; provision of information, advice and consultancy services relating to electrical 
energy distribution, transmission and storage; energy storage services, namely, storing, transmitting and distributing 
electrical energy; providing energy storage facilities for others; technical operation of energy storage installations for 
others for the purpose of physical storage and later distribution.

Cl.40;Electricity generation services; consultation services in the field of energy and electricity generation; providing 
information in the field of energy and electricity generation.

Cl.42;Remote monitoring of energy storage installations; electrical energy usage monitoring, metering, and analysis; 
engineering services in the field of electrical energy distribution, transmission and storage; design, development of 
computer hardware and software for the transmission, storage and distribution of electrical energy and installation and 
maintenance of computer software for the transmission, storage and distribution of electrical energy; technological 
planning and consulting services in the field of electrical energy storage, development of energy storage plans and 
devices and operation of the aforesaid.
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Priority claimed from 03/02/2017; Application No. : 4334986 ;France 

3708616    29/05/2017
[International Registration No. : 1380582]
JEAN-LOUIS DENIOT
39 rue de Verneuil F-75007 PARIS France

Address for service in India/Attorney address:
SAI & MEHTA
G-23/186, SECTOR-7, ROHINI, N. DELHI-85.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.8;Tableware [knives, forks and spoons].

Cl.11;Valves and fittings, toilets, washhand basins, bathtubs, bidets; cooktops.

Cl.20;Furniture; furniture parts, furniture supports including furniture bases, worktops, storage cabinets, niches, toilet 
shelves; kitchen furniture; integrated kitchen furniture; furniture used for fitting out or furnishing kitchens; kitchen 
cupboards; bathroom furniture; furniture used for fitting out or furnishing bathrooms; modular bathroom furniture; 
bathroom cabinets; parts of washbasin cabinets (furniture); towel closets (furniture); vanity tables for washbasins.

Cl.21;Bathroom articles [particularly soap holders, towel rings and bars]; bathroom sinks [tanks]; toilet utensils; 
tableware, kitchen utensils [glassware for beverages].

Cl.27;Wall and floor coverings (tile, earthenware, terracotta and mosaic).
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3711689    10/11/2017
[International Registration No. : 1380796]
Contour Crafting Corporation UNITED STATES CORPORATION AGENTS, INC.
300 DELAWARE AVE, STE 210-A WILMINGTON DE 19801 US

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.7;Three dimensional (3D) printers.

Cl.42;Architectural and engineering services.
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Priority claimed from 04/07/2016; Application No. : 4284963 ;France 

3713236    10/10/2017
[International Registration No. : 1341609]
QIRINESS
3-5 quai de Dion Bouton F-92800 PUTEAUX France

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery products, essential oils, cosmetics, hair lotions, shampoos; dentifrices; deodorants for 
personal use, incense.

Cl.5;Pharmaceutical products, veterinary products; sanitary products for medical use and for intimate hygiene; dietetic 
substances for medical use, food for babies; plasters, materials for dressings (excluding instruments); material for dental 
fillings and dental impressions, disinfectants for medical or sanitary use (other than soaps), products for destroying 
vermin; fungicides, herbicides; vitamin preparations; energy and vitamin foodstuffs and beverages.

Cl.44;Hygienic and beauty care for the face and for the body; balneotherapy and hydrotherapy treatments; hammam 
(care); Turkish baths; rest homes; beauty salons; hairdressing salons; manicure services; massage; tattooing; 
information services in the field of hygienic and beauty care.
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Priority claimed from 03/06/2015; Application No. : 014191175 ;European Union 

3713738    12/09/2017
[International Registration No. : 1283499]
ADP GAUSELMANN GMBH
Merkur-Allee 1-15 32339 Espelkamp Germany

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES
103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fireextinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for -); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multimedia electronic broadcast or through telecommunications or electronic 
transmission or via the Internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the Internet; 
online games (software); computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the Internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof being assemblies and equipment 
parts, included in class 9.

Cl.28;Gymnastic and sporting articles not included in other classes; decorations for Christmas trees; gaming apparatus
(including coin-operated apparatus); coin-operated arcade games (machines); games for amusement arcades (included in 
class 28); coin-operated video gaming apparatus; video games adapted for use with external screens or monitors only; 
casino fittings, namely roulette tables, roulette wheels; coin-operated automatic gaming machines and gaming machines, 
in particular for gaming arcades, with or without a prize payout; electronic or electrotechnical gaming apparatus, gaming 
machines, games machines and slot machines operated by coins, tokens banknotes, tickets or by means of electronic, 
magnetic or biometric storage media, in particular for commercial use in casinos and amusement arcades, with or without 
a prize payout; automatic gaming machines and gaming machines, in particular for commercial use in casinos and 
gaming arcades, with or without a prize payout; coin-operated gaming machines and/or electronic moneybased gaming 
apparatus (machines), with or without prizes; housings adapted for gaming machines, gaming apparatus and automatic 
gaming machines, operated by means of coins, tokens, tickets or by means of electronic, magnetic or biometric storage 
media, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; electronic games; 
apparatus for electronic games and accessories; video output game machines; drawing apparatus for prize games and 
lotteries, draws or raffles; housings of metal, plastic and/ or wood for coin-operated automatic machines; apparatus for 
games (including video games), other than adapted for use with external screens or monitors only; electropneumatic and 
electric pulling machines (gaming machines); gaming tables, in particular for table football, billiards, sliding games; 
quoits (playthings) and darts; electric, electronic or electromechanical apparatus for bingo games, lotteries or video 
lottery games and for betting offices, networked or unnetworked; LCD games consoles; automatic gaming machines; 
including all the aforesaid automatic machines, machines and apparatus operating in networks; apparatus and devices 
for accepting and storing money, being fittings for the aforesaid automatic machines, included in class 28.
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3716897    16/11/2017
[International Registration No. : 1382084]
HIKINORO OY
Kalarintie 10 FI-40800 Vaajakoski Finland

Address for service in India/Attorney address:
SAI & MEHTA
G-23/186, SECTOR-7, ROHINI, N. DELHI-85.

Proposed to be Used
IR DIVISION
Cl.10;Orthotic inserts for footwear; orthopaedic insoles.

Cl.16;Cardboard; cardboard [for use in footwear industry].

Cl.25;Insoles.
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Priority claimed from 07/08/2017; Application No. : UK00003248605 ;United Kingdom 

3717140    09/11/2017
[International Registration No. : 1381853]
Standard Life Employee Services Limited
1 George Street Edinburgh EH2 2LL GB

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business services; business consultancy services; business management services; business information 
services; accounting and auditing services; tax and taxation planning; personnel services; personnel and human 
resources consultancy and information services; payroll processing services; computerised database management 
services; data processing; provision and compilation of business information; business services relating to the provision 
of sponsorship; promotional services; advisory, consultancy and information services all relating to all the aforesaid 
services; all the aforesaid services including those provided online from a computer database or the Internet.

Cl.36;Financial services; financial consultancy; asset management services; financial management and administration; 
financial sponsorship; financial analysis and evaluation; financial portfolio management services; provision of financial 
information; banking; investments; insurance; trust management, unit trust and mutual fund services, financial 
trusteeship, fund investment management; pension services; loan services, personal loan financing, arranging of loans; 
mortgage and mortgage broking services; real estate agency, real estate management and real estate leasing services; 
leasing of commercial properties; property and real estate financing and investment; property management and valuation;
credit services; actuarial services; financial appraisal services; assurance services; actuarial services; underwriting 
services; insurance underwriting; insurance brokerage; risk assessment and risk consultancy and management services; 
advisory, consultancy and information services relating to all the aforesaid services; all the aforesaid services including 
those provided online from a computer database or the Internet.
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Priority claimed from 24/11/2016; Application No. : 700413 ;Switzerland 

3717170    16/05/2017
[International Registration No. : 1382087]
INVENTIO AG
Postfach CH-6052 Hergiswil Switzerland

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.9;Elevator controls; electric and electronic apparatus for controlling elevator destination calls; radio frequency 
identification systems; access control systems, namely access control apparatus and control apparatus for the control 
and regulation of access to buildings, limited areas of a building or an enclosure and to elevators, escalators and moving 
walkways; biometric recognition apparatus, particularly apparatus for the recognition of the voice, iris, fingerprints and 
hand prints; tag readers for radio frequency identification (RFID); readers for coded identification cards and magnetic 
identification cards; barcode readers; scanners for reading optical codes; radio frequency identification tags (RFID); 
coded identification card; magnetic identity cards; computers; tablets; mobile telephones; smartphones; connected 
watches; augmented reality and virtual reality products, namely 3D spectacles for smartphones, earphones, digital 
spectacles (helmet-mounted display, HMD), digital gloves, stereoscopic 3D displays, 3D scanners and 3D video cameras; 
computer screens, touch screens, television screens and panels for electronically reading and displaying text, voice, 
audio and video files; computer software and application software in connection with the monitoring and control of 
elevators, escalators, moving walkways, installations of buildings, doors, turnstiles, swivel gates, barriers and gates ; 
application software for mobile telephones, smartphones and connected watches, in connection with the monitoring and 
control of elevators, escalators, moving walkways, installations of buildings, doors, turnstiles, swivel gates, barriers and 
gates; application software for mobile telephones, smartphones and connected watches, in connection with controlling 
control of access to buildings, sections of buildings, public installations, elevators, escalators and moving walkways; 
application software for mobile telephones, smartphones and connected watches, in connection with determining the 
position, signaling and navigation in buildings, parts of buildings, public installations and towards elevators, escalators 
and moving walkways; application software for cloud computing services ; computer software for creating and managing 
a database of user data, voice, audio and video files ; video-monitoring installations; electronic surveillance apparatus; 
cameras; detectors; sensors; motion detectors; radio beacons; electronic locks; warning devices; radiotelephones, video 
intercoms.

Cl.35;Gathering, systematization and updating of data in computer databases; data management by computer; input 
and processing of data users of systems for access control, navigation, monitoring in computer databases; creation of 
statistical analysis and reports relating to operating data for elevators, escalators, moving walkways, installations of 
buildings, access control systems, doors, turnstiles, swivel gates, barriers and gates; invoicing; provision of information 
and consumer advice about elevators, escalators, moving walkways, security systems, access control systems, 
navigation systems and software applications; e-commerce services, namely providing product information through 
telecommunication networks for advertising and sales purposes.

Cl.38;Providing access to computer networks, Internet platforms, data banks and electronic publications; transmission 
of voice, audio, video, messages, pictures, images through analog and digital communication networks, radio networks 
and wire telecommunication networks; communication services by telephone; paging services; providing 
telecommunication links for telephone hotlines and call centers; electronic exchange of messages by means of on-line 
chatrooms, on-line discussion sites and Internet forums; transmission of signals from alarms and access control units; 
electronic transmission of data and signals of elevators, escalators, moving walkways, navigation and signaling systems 
for tracking people and objects and for directing people inside and outside buildings; rental of telecommunication 
devices.

Cl.42;Research and development in the field of elevators, escalators, moving walkways, access control systems, 
navigation and signaling systems, doors, turnstiles, swivel gates, barriers and gates; engineering services in the field of 
elevators, escalators, moving walkways, access control systems, nautical, signaling systems, doors, turnstiles, swivel 
gates, barriers and gates; research in the field of security technology; research, monitoring and analysis of traffic flow in 
the interior of buildings and between buildings; programming, development, installation and maintenance of computer 
software and application software, as well as consulting services relating thereto; provision of temporary use of non-
downloadable applications for the use of a cloud computing network and for access thereto; provision of software 
(software as a service; SaaS for the management of data banks and the operation of elevators, escalators and moving 
walkways; creation of voice communication and data interfaces (software) for connections to computer data bases and 
call centers; programming of non-downloadable software for the management of user rights in computer networks; 
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management of user rights on computer networks; rental of computer software.

Cl.45;Security services for the protection of property and individuals in the field of access control to buildings, parts of 
buildings, public installations, elevators, escalators and moving walkways; monitoring of buildings, persons and objects; 
locational determination of persons and objects by means of a positioning system; monitoring of emergency telephone 
calls for customers and notification to emergency devices; consultancy in the field of security; access control services 
for buildings, parts of buildings, public installations, elevators, escalators and moving walkways; control of systems for 
building environment, systems for access to buildings and for building security; opening of security locks for security 
purposes; monitoring of security systems for security purposes; identity screening services; rental of apparatus for the 
monitoring of security and access control systems for the determination of position and navigation in buildings, limited 
areas in an enclosure and to elevators, escalators and moving walkways; granting of licenses for the use of access 
control systems and navigation systems, including software applications relating thereto.
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Priority claimed from 25/04/2017; Application No. : 4357250 ;France 

3725995    13/10/2017
[International Registration No. : 1383105]
JONES LANG LASALLE
40 Rue de la Boètie F-75008 PARIS France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Real estate affairs, financial affairs, real estate agencies; real estate consultancy; real estate appraisals; 
insurance services; banking services; on-line banking services; savings bank services, issuance of travelers" checks or 
credit cards; real estate appraisals; financial management; real estate management; financing services; financial analysis;
raising or investing capital; financial evaluation (insurance, banking, real estate); fund investment; financial advice; 
financial risk measurement and management advice; consultancy regarding financial strategies and management; rental 
of offices, apartments, commercial premises and real property; surety services; real estate, financial and insurance 
consulting; real estate brokerage; lease-purchase financing; rent collection; real property tours.

Cl.38;Telecommunications; information relating to telecommunications; communications by computer terminals or by 
fiber-optic networks; online communication and interactive television broadcasting services; provision of online forums; 
provision of user access to global computer networks; provision of access to databases; electronic bulletin board 
services (telecommunication services); connection via telecommunication to a global computer network; 
teleconferencing and videoconferencing services; electronic messaging services; rental of access time to global 
computer networks; rental of access time to database server centers; radio communications, telephone communications, 
communications via the Internet; cellular telephone communication services; provision of discussion forums on the 
Internet; news or information agencies; rental of telecommunication apparatus; radio or television programs (broadcasts);
teleconferencing or videoconferencing services; intranet services; rental of telecommunication apparatus; transmission 
by telecommunications of selection of real property, real-estate construction projects or real-estate modification projects; 
email box management.

Cl.42;Technical evaluations concerning design (engineer"s services); scientific research; technical research; 
engineering work; conducting of technical project studies; programming for computers; design, development of 
interactive programs and apparatus; architecture; design of interior decor; computer system analyses; computer system 
design; consultancy relating to computers; auditing relating to energy; electronic data storage; conversion of data or 
documents from physical to electronic media; design, development, updating and management of computer databases; 
creation and maintenance of Web sites for others; hosting of computer sites; recovery of computer data; digitization of 
documents, data, real estate plans and architectural plans; electronic data storage; design of computers for others; 
computer development; design, maintenance, updating, rental of software; software development; research and 
development of new products for others; programming for computers; digitization of documents; software as a service 
(Saas); cloud computing; information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; 
graphic arts design services; styling (industrial design); authentication of works of art, electronic storage of data; 
computer services relating to the virtual or immersive tour of a real estate property or the virtual presentation of 
additional or different developments or modifications of real estate properties, enabling them to be visualized; IT creation 
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and management of an immersive space for a real estate property; computer reconstruction of plans and views of a real 
estate property for a virtual tour; environmental protection-related research; conversion of computer programs and data, 
other than physical conversion; urban planning; construction drafting; consulting regarding energy saving.
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Priority claimed from 23/02/2017; Application No. : 016399933 ;European Union 

3727245    03/08/2017
[International Registration No. : 1384641]
LANDBELL AG FÜR RÜCKHOL-SYSTEME
Rheinstr. 4L 55116 Mainz Germany

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software, recorded content, databases, computer software to enable searching of data, information 
technology and audiovisual equipment, data storage devices, data processing equipment and accessories (electrical and 
mechanical), computers and computer hardware, computer database servers; information technology and audiovisual 
equipment.

Cl.35;Advertising, marketing and promotional services, advice concerning chemical product marketing, business 
assistance, management and administrative services, business consultancy and advisory services, business analysis, 
research and information services, systemization of information into computer databases, collating of data in computer 
databases, consultancy relating to data processing; administrative data processing; consultancy relating to data 
processing; clerical services; human resources management and recruitment services; business analysis, research and 
information services; cost price analysis regarding waste disposal, removal, handling and recycling; compilation of legal 
information.

Cl.40;Treatment and recycling of packaging; recycling and waste treatment; treatment and transformation of materials, 
namely paper, metal, chemicals, oil, glass, fuel, cloth; textile, leather and fur treatment; energy production; food and 
beverage treatment; consultancy relating to the destruction of waste and trash; consultancy relating to the recycling of 
waste and trash; consultancy relating to the treatment of chemical pollution; consultancy relating to the incineration of 
waste and trash; cooking oil and vegetable oil recycling services; providing information relating to the recycling of waste; 
reclamation of material from waste; recycling; sorting of waste and recyclable material; treatment [transformation] of 
waste; upcycling [waste recycling]; waste destruction; waste disposal [treatment of waste]; waste processing; waste 
recycling services; consultancy services relating to the generation of electrical power; information and advisory services 
relating to the generation of electricity from wave energy.

Cl.41;Education, entertainment and sports; providing of training; arranging and conducting workshops; workshops for 
training purposes; consultancy and information services relating to arranging, conducting and organization of 
workshops; personnel training; industrial relations training; courses (training -) relating to science, safety, security and 
compliance; technical training relating to analysis of products and components; publishing and reporting.

Cl.42;Information technology [IT] consultancy and engineering services; software development, programming and 
implementation; computer hardware development; IT consultancy, advisory and information services; IT security services 
in the nature of protection and recovery of computer data; scientific and technology services; natural science research 
services; medical and pharmacological research services; scientific consultancy and research relating to science, 
technology, cosmetic, biotechnology, biocidals, electronic components; consultancy in the field of science, technology, 
biotechnology and development of biocidals, electronic components; consultancy in the field of pharmaceutical research 
and, electronic components; software as a service [saas]; hosting services and software as a service and rental of 
software; cloud computing services; computer research services; hosting of databases; testing, authentication and 
quality control; materials testing and analyzing; new products (testing of -); quality assessment; quality audits; quality 
control; research and development services; safety technological testing services; technical testing services; testing, 
analysis and evaluation of the goods and services of others for the purpose of certification; testing of chemicals; testing 
of materials; testing of cosmetics; testing of electronic components; testing of pharmaceuticals; testing of foodstuffs; 
certification [quality control]; component testing; evaluation of performance of data-processing against bench-mark 
references; providing scientific information in the field of climate change; providing scientific information in the field of 
global warming; computer aided scientific testing.

Cl.45;Legal services, legal administration of licenses; legal support services; legal research; reviewing standards and 
practices to assure compliance with laws and regulations; safety, rescue, security and protection services; consultancy 
on regulations on safety; advisory services relating to regulatory affairs; electronic monitoring services for security purposes.
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3727456    10/11/2017
[International Registration No. : 1384485]
PURMETALL GESELLSCHAFT FÜR STAHLVEREDLUNG GMBH U. CO. BETRIEBSKOMMANDITGESELLSCHAFT
Niebuhrstrasse 57 46049 Oberhausen Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular casting fillers, anti-piping agents, block casting powder for use in gravity 
diecasting, desulphurisation preparations, masking preparations to protect molten metals against heat loss and 
reoxidation and to absorb inclusions from the molten metal.

Cl.17;Fire-proof insulating materials for the lining and repair of thermally stressed vessels, and for fitting components 
in such vessels.

Cl.19;Fire-proof building materials (not of metal) and grog combined with a building/property for the manufacture and 
repair of thermally stressed vessels and for fitting components in such vessels.
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Priority claimed from 26/06/2017; Application No. : 4020170078658 ;Republic of Korea 

3729489    29/06/2017
[International Registration No. : 1360873]
POSCO
6261, Donghaean-ro, Nam-gu, Pohang-si Gyeongsangbuk-do Republic of Korea

Address for service in India/Attorney address:
MEHTA & MEHTA ASSOCIATES
Dr. Ramesh Kumar Mehta, Advocate of: MEHTA & MEHTA ASSOCIATES, MEHTA HOUSE, B-474, SUSHANT LOK-1, SECTOR-
27 GURGAON-122002, NCR, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Metal pipes and tubes; common metals and their alloys; unwrought or semi-wrought common metals; ores of 
metal; unwrought or semi-wrought iron; unwrought or semi-wrought steel; steel wire; steel; steel pipes; steel sheets; 
unwrought or semi-wrought non-ferrous metals; metallic materials for exclusive use in building or construction; barrels of
metal; signboards of metal; buildings of metal; galvanized steel sheets; stainless steels; tubes of stainless steel; nickel 
and its alloys; magnesium and its alloys; zinc and its alloys; titanium and its alloys; bolts of metal; metal nuts; screws of 
metal; pipes of metal; wires of common metals.

Cl.12;Vessels, namely boats and ships; parts and fittings for vessels; rolling stock for railways; parts and fittings for 
railway vehicles; automobiles; parts and accessories for automobiles; automobile bodies; automobile chassis; bumpers 
for automobiles; automobile engines; tires for vehicle wheels; motorcycles; parts and accessories for motorcycles; 
bicycles; parts and fittings for bicycles; braking systems for vehicles and parts thereof; engines for land vehicles; motors 
for land vehicles; driving motors for land vehicles; aircraft; parts and fittings for aircraft.
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Priority claimed from 07/06/2016; Application No. : 691763 ;Switzerland 

3741631    27/09/2017
[International Registration No. : 1329967]
EDGE CERTIFIED FOUNDATION
12 Avenue des Morgines CH-1213 Petit-Lancy Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Business management consultancy; business organization consultancy; all the aforesaid services only in 
connection with gender equality issues; analysis of commercial business management.

Cl.42;Commercial certification regarding gender equality; evaluation of commercial business management for 
certification purposes; quality control with a view to certification; testing, analysis and evaluation of the goods and 
services of others for certification purposes; certification services; consultancy in connection with social sciences 
(scientific services); conducting scientific studies; all the aforesaid services only in connection with gender equality 
issues.
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Priority claimed from 16/06/2017; Application No. : 4020170074762 ;Republic of Korea 

3743032    01/12/2017
[International Registration No. : 1385823]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; electric mixers for household purposes; electric vacuum cleaner bags; electric vacuum cleaners; 
electric washing machines for household purposes; robotic vacuum cleaners.

Cl.11;Air conditioners; air sterilizers; electric ovens; electric laundry dryers; electric refrigerators; light emitting diodes 
lamps; microwave ovens; air purifiers.
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Priority claimed from 05/08/2016; Application No. : 302016000083192 ;Italy 

3743751    09/01/2018
[International Registration No. : 1377953]
CONTER SRL
Viale Europa, 12 I-26855 LODI VECCHIO (LO) Italy

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.3;Detergent wipes, wipes impregnated with detergent, moisturizing and cosmetic products; cosmetic moistened 
wipes and cosmetic wet wipes; tissues impregnated with tanning preparations; baby wipes; wipes impregnated with 
cleansing compounds for use on the face; tissues and wipes impregnated with a cosmetic product; toilet detergents; 
preparations for cleaning surfaces; spray for cleaning surfaces; creams for cleaning surfaces; surface cleaning liquids; 
dishwasher powder; dishwashing tablets; dishwashing liquid detergents; fabric softeners for laundry use and powders 
for laundry use; tablets for the cleaning of textile; liquids for washing of textiles; envelopes for laundering of textile 
materials; stain removers for fabric; laundry additives and fabric and carpet stain removers; cosmetics in general, 
including: perfumes; perfumes in solid form; deodorants; dentifrices; shampoos; essential oils; hair lotions; products for 
perming and setting the hair; gels; hair dyes; facial creams; mascara; eyeliner; eye shadows; make-up pencils; face 
masks; lipsticks; facial foundation; body creams; nail polish; nail hardeners; tanning oils and creams; detergents; Javelle 
water; fabric softeners; soaps; bleaching preparations and other substances for laundry use; cleaning, polishing, 
scouring, scraping and abrasive preparations; shower gel and bubble bath; bubble bath preparations; foam bath gel; 
liquid bubble bath; foam bath; shower soap; shower creams; shower gels; shower preparations; bath and shower gel; 
cosmetic products for the shower; bath salts not for medical use; bath and shower gels, not for medical use; refills for 
shower gel dispensers; bath milk; bath bombs; bath foam; bath lotion; bath beads; bath soap; bath herbs; bath salts; bath
foams; bath oils; bath gel; bath preparations; perfumed bath salts; cosmetic preparations for baths; aromatic oils for the 
bath; bath preparations, not as treatment preparations; liquid bath soaps; baby bath foam; bath powdered products; non 
medicinal bath oils; bath products not for treatment purposes; bath oils for cosmetic use; preparations for the bath for 
household pets; bath salts for non-medical use; bath preparations, not for medical use; cleaning substances; 
preparations for cleaning; oils for cleaning; preparations for sanitary or personal hygiene, personal deodorants; toilet 
soap, liquid soap; antibacterial soap; perfumed soap; deodorant soap, industrial soap; almond soap; shaving soap; 
waterless soap; soapy solutions; soap products; soap shampoos; pads impregnated with soap; laundry soap; liquid soap 
used in foot baths; liquid soap for laundry; skin soap; sugar-based soap; cream (soap-) for washing; cakes of toilet soap; 
cream soap for the body; liquid soap for dish washing; detergent soap bars for the body; hair balm cakes of toilet soap; 
soap free washing emulsions for the body; refills for hand soap dispensers; deodorant soaps; deodorants, 
antiperspirants; deodorants for personal use; feminine deodorant spray; deodorants and antiperspirants; deodorants for 
pets; deodorizers for pets; foot deodorants; body deodorants [perfumery]; deodorants for personal use (perfumery); 
deodorants, for personal use, in the form of sticks; essential oils for air fresheners; roll-on deodorants [toiletries]; body 
care deodorants; deodorants for humans or animals [perfumery]; beard dyes; after-shave lotions; shaving foam; shaving 
lotions; shaving creams; shaving gels; shaving stones [astringents]; beard alum blocks; shaving soap sticks 
[preparations]; shaving sets consisting of shaving cream and after-shave; care balm; conditioning cream; after-shave 
balm; hair balms; shaving balms; lip balm; beauty creams in the form of balms; hair balm for babies; balms not for 
medical use; antibacterial soap for hand wash.

Cl.5;Tissues impregnated with disinfectant and treatment lotions; toilet detergent wet wipes for medical purposes; 
antiseptic tissues; detergents and wipes for the skin for medical use; wipes for sanitary and medical use; pre-moistened 
medicinal wipes for the relief of itching for women; pharmaceutical, veterinary and sanitary products; foodstuffs for 
children and sick persons; plasters; bandaging materials; balms for medical use; material for stopping teeth and dental 
wax; disinfectants; preparations for destroying weeds and vermin; pesticides; fungicides; deodorants other than for 
personal use; medicines for the hygiene and care of the mouth, teeth, throat, gums and oral cavity; treating bubble baths 
for muscle relaxation; therapeutic preparations for the bath; bath salts for medical use; therapeutic medicinal bath 
preparations; bath preparations for medical use; menthol bath preparations for children; animal washes; washing 
preparations for animals; cattle washes; dog washes; medicinal soaps for hand washing; disinfecting preparations for 
washing fruit and vegetables; disinfectants [not disinfectant soap]; germicidal preparations [not soap]; cleaning 

8046



preparations [disinfectants-] [not soap]; fabric deodorizers; preparations for air purification; carpet deodorizers; 
deodorizers for clothing; car deodorizers; deodorants for footwear; preparations for air purification for automobiles; 
garbage deodorizers; environment spray deodorizers; carpet deodorizing products; deodorants for animal litter; 
environment sanitizers and deodorizers; deodorizers for clothing or textiles; household deodorizers, deodorizers for trade
and industry; air purification preparations for household, commercial or industrial purposes; deodorants, other than 
those for personal use or for animals; analgesic balm; anti-frostbite salve for pharmaceutical use; lip care balm; balm of 
gurjun (gurjon, gurjan) for medical use; antibacterial skin sanitizer gel with an alcoholic base; sanitary towels.
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Priority claimed from 29/03/2017; Application No. : 87389685 ;United States of America 

3745895    29/09/2017
[International Registration No. : 1386062]
ALTRUISTIC, INC.
PO Box 262490 San Diego CA 92196-2490 US

Address for service in India/Agents address:
ANAND AND ANAND
FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.9;Mobile application software for connecting operators of vehicles, namely, motor vehicles, aircraft, and watercraft, 
with individuals needing rides; mobile application software for coordinating transportation services; mobile application 
software for engaging transportation services; mobile application software for matching operators of vehicles, namely, 
motor vehicles, aircraft, and watercraft, with individuals needing deliveries.

Cl.39;Transportation services namely, the provision of transport provided by vehicle-pooling services, for matching 
operators of vehicles, namely, motor vehicles, aircraft and watercraft, with individuals needing rides; delivery services 
namely provided by matching operators of vehicles, namely, motor vehicles, aircraft and watercraft, with individuals 
needing deliveries.

Cl.42;Providing temporary use of online non-downloadable software for matching operators of vehicles, namely, motor 
vehicles, aircraft, and watercraft, with individuals needing rides; providing temporary use of online non-downloadable 
software for matching operators of vehicles, namely, motor vehicles, aircraft and watercraft, with individuals needing 
deliveries.
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Priority claimed from 13/09/2016; Application No. : 87169413 ;United States of America 

3745903    07/03/2017
[International Registration No. : 1386007]
SHOCK DOCTOR, INC.
110 Cheshire Lane, Suite 120 Minnetonka MN 55305 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.3;Scent eliminating laundry detergent for use associated with hunting and outdoor recreation.

Cl.10;Self-myofascial release equipment, namely, rollers, mats, balls, sticks, and straps for use in myofascial physical 
therapy.

Cl.11;Outdoor portable lighting products, namely, headlamps; wrist lights for illumination purpose; portable utility 
lights; light reflectors; flashing strobe light apparatus; flashlights.

Cl.18;Backpacks; knapsacks; rucksacks; hip packs; lumbar packs; waist packs; fanny packs; duffle bags; all-purpose 
sport gear bags; transition bags, namely, sports bags; pouches and bags sold empty for attachment to backpacks, 
namely, backpack bottle pockets, water bottle carriers, pouches for hydration units, and removable pockets.

Cl.21;Containers for household use, namely, holders and holsters specially adapted to hold water bottles, flasks and 
handheld bottle holders; personal fluid hydration systems comprised of a carrying pack, a fluid reservoir, a drinking tube 
and a mouthpiece; bottles sold empty; plastic squeeze bottles sold empty; plastic flasks sold empty; bladder packs and 
backpack-style canteens, namely, personal fluid hydration systems comprising a fluid reservoir, a delivery tube, a 
mouthpiece and a carrying pack; hydration packs and fluid reservoirs sold empty, namely, personal fluid hydration 
systems comprising a fluid reservoir and a carrying pack.

Cl.25;Clothing belts featuring the ability to hold water bottles and flasks; race number belts.

Cl.26;Elastic shoe laces and fasteners sold as unit.

Cl.27;Personal exercise mats.

Cl.28;Foam exercise rollers; exercise balls; fitness equipment, namely, straps use for fitness activities.

8049



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

3746064    28/06/2017
[International Registration No. : 1386980]
WU ZONGJUN
No. 18, Group 4, Shuicheng Village, Huilan Town, Shifang City Sichuan Province China

Address for service in India/Agents address:
LEX ORBIS.
709/710,TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI 110 001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cleansing milk for toilet purposes; stain remove liquid; polishing preparations; abrasives; arometic essential oil; 
cosmetics; dentifrices; incense; cosmetics for animals; air fragrancing preparations.

Cl.9;Slide-rules; apparatus to check stamping mail; cash registers; ticket dispensers; voting machines; teleprinters; 
scales; gauges; signal lanterns; radio pagers; cabinets for loudspeakers; cameras [photography]; surveying instruments; 
materials for electricity mains [wires, cables]; semiconductors; integrated circuits; coils, electric; transformers 
[electricity]; fluorescent screens; remote controller; optical fibers [fibres] [light conducting filaments]; automatic device 
for power station; lightning arresters; electrolytic cells; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; protection devices for personal use against accidents; whistle alarms; batteries, electric; animated cartoons; 
electrified fences; gloves for protection against accidents or injury.

Cl.20;Cushions; pillows; furniture; sofas; tables; mats for infant playpens; showcases [furniture]; bamboo crafts; 
bassinettes; slatted indoor blinds; picture frames; mirrors [looking glasses]; containers, not of metal [storage, transport]; 
works of art, of wood, wax, plaster or plastic; furniture fittings, not of metal; display boards; decorations of plastic for 
foodstuffs; nesting boxes for household pets; hooks, not of metal, for clothes rails.

Cl.21;Utensils for household purposes; glasswares; China ornaments; drinking vessels; sprinkling devices; incense 
burner; combs; brushes; material for brush-making; toothbrushes; toothpicks; cosmetic utensils; thermally insulated 
containers for food; cleaning instruments, hand-operated; enamelled glass, not for building; drinking troughs; indoor 
aquaria; anti-mosquito device.

Cl.25;Clothing; ready-made clothing; layettes [clothing]; belt [clothing]; rain coat; footwear; hats; hosiery; gloves 
[clothing]; scarfs.

Cl.29;Meat; fish, not live; fruits, tinned [canned (am.)]; fruit-based snack food; vegetables, dried; eggs; milk products; 
oils for food; fruit jellies; nuts, prepared; edible fungus; tofu products; peanut milk [non-alcoholic beverage].

Cl.30;Coffee; tea; tea-based beverages; sugar; honey; pastries; cereal preparations; instant rice; noodles; cereal-based 
snack food; soya flour; starch for food; ice cream; condiments; yeast; aromatic preparations for food.

Cl.31;Malt for brewing and distilling; cocoa beans, raw; plants; live animals; nuts [fruits]; areca catechu, fresh; 
vegetables, fresh; cereal seeds, unprocessed; animal foodstuffs; trees.

Cl.32;Beer; non-alcoholic beverages; aerated water; milk tea [not milk based]; fruit juices; preparations for making 
beverages; non-alcoholic fruit juice beverages; waters [beverages]; non-alcoholic fruit extracts.

Cl.33;Fruit extracts, alcoholic; distilled beverages; cocktails; wine; sake; alcoholic beverages, except beer; alcoholic 
beverages containing fruit; rum; sparkling wine; shochu.
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Cl.34;Tobacco; tobacco pouches; cigar cases; cigarette cases; matches; lighters for smokers; cigarette filters; 
ashtrays for smokers; cigarettes; tobacco pipes.

Cl.35;Advertising; business management and organization consultancy; import-export agency services; sales 
promotion for others; provision of an on-line marketplace for buyers and sellers of goods and services; personnel 
management consultancy; search engine optimization for sales promotion; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; rental of vending machines; rental of sales 
stands.
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Priority claimed from 08/12/2016; Application No. : 87261559 ;United States of America 

3747761    08/06/2017
[International Registration No. : 1387076]
CHICAGO DOUGHNUT FRANCHISE COMPANY LLC
796 Cypress Crossing Trail St. Augustine FL 32095 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE.DOUGHNUT.

Cl.30;Doughnuts; doughnut holes; instant doughnut mixes; mixes for making batter for fried goods; pastries; coffee; 
dipping sauces; sauces; bakery products; sugar; processed bran; biscuits; sweets; candy; candy toppings; fondants; 
savory toppings for bakery products.

Cl.43;Doughnut shops in the nature of a restaurant, namely, mobile restaurants featuring donuts and non-mobile 
restaurants featuring donuts; providing food and drink via a mobile truck; doughnut shops in the nature of a restaurant; 
restaurant services; catering services; providing information and advice on hotels and restaurants to tourists and 
business travelers; restaurant information services; providing information, news and commentary in the field of dining; 
providing information in the field of recipes and cooking via a website; providing consumers with information about 
recipes, ingredients and cooking via an online computer database.
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Priority claimed from 02/09/2016; Application No. : 015795008 ;European Union 

3748356    08/11/2016
[International Registration No. : 1387060]
SIERRA WIRELESS, INC.
13811 Wireless Way V6V 3A4 Richmond BC

Address for service in India/Agents address:
NAIR SAJEEV KUMAR S.
GOPAKUMAR NAIR ASSOCIATES, 3RD FLOOR, SHIVMANGAL, NEXT TO BIG BAZAAR, AKURLI ROAD, KANDIVALI (E), 
MUMBAI - 400 101

Proposed to be Used
IR DIVISION
Cl.9;SIM cards; computer hardware and peripherals; computer hardware for wireless content delivery; computer 
hardware, namely, routers, gateways, and modules; computer hardware for creating, facilitating and managing remote 
access to and communication with local area networks (LANs), virtual private networks (VPNs), wide area networks 
(WANs), software defined networks (SDNs) and global computer networks; computer software for wireless content 
delivery; communications software for connecting computers, mobile devices and smartphones, connected objects, 
systems and information sources, to local area networks (LANs), virtual private networks (VPNs), wide area networks 
(WANs), software defined networks (SDNs) and global computer networks; computer software for wireless 
telecommunications, namely, for setting up, deploying, configuring, controlling, operating, monitoring, diagnosing and 
managing modules, modems, gateways and routers; SIM embedded software providing multi-operator global connectivity 
and enabling smart software agents to automatically and systematically re-connect mobile devices; computer software for
creating, facilitating and managing remote access to and communication with local area networks (LANs), virtual private 
networks (VPNs), wide area networks (WANs), software defined networks (SDNs) and global computer networks; software 
for providing machine-to-machine (M2M) and internet of things (IoT) communication integration services, namely, the 
integration of disparate computer systems, networks, hardware and software; computer software for installing, 
configuring, monitoring and managing machine to machine (M2M) applications and internet of things (IoT) systems; 
computer software for managing devices, firmware, embedded applications and airtime subscriptions across global 
networks; computer software that collects, stores and processes data and events over a wireless communications 
network to provide operation visibility for remotely located equipment; computer operating system software; SIM and 
device management software platform enabling, monitoring, managing and upgrading of devices and connectivity 
services; computer software platform for use in the development of machine to machine (M2M) software solutions and 
internet of things (IoT); computer software platform that collects and transmits data from connected devices, objects, 
systems and information sources and integrates data with enterprise, web and mobile application software; virtual private 
networks (VPNs) and wide area networks (WANs) network operating software, and operating software for servers; 
telecommunications operating system software, namely, embedded computer software platform for performing and 
monitoring wireless telecommunications; computer programs for software development; computer hardware 
development kit consisting of hardware development tools (software, antenna, SIM card and circuit boards), software 
development tools, and electronic publications, namely, downloadable instructional material relating to computers, 
computer hardware and software, technical documentation, and schematics for wireless or telecommunications hardware 
development; all of the aforementioned goods excluding computer games, electronic games and interactive games, 
computer game software or entertainment and amusements associated or connected with computer games, electronic 
games, interactive games and/or online interactive game software provided by means of a global computer network or 
electronic games played on the Internet.

Cl.38;Telecommunications services for machine to machine and the internet of things (IoT) namely, transmission of 
voice, data, graphics, images, audio and video by means of telecommunications networks, wireless communications 
networks and the Internet; telecommunication consulting services regarding computers, software, telecommunications, 
radio communication, telephony, wireless telephony, distribution and transmission of sounds or images, of still or 
animated images, of data and of messages; providing online forums for transmission of messages among computer 
users; providing telecommunications connections to a global computer network; providing telecommunication 
connections to wireless networks through deployment and management of wireless network connectivity; 
telecommunication connectivity and telecommunication services for machine to machine (M2M) or internet of things (IoT) 
devices to communicate with each other and with servers over wireless networks; providing telecommunications 
connections to the Internet; providing access to databases; all of the aforementioned services excluding computer 
games, electronic games and interactive games, computer game software or entertainment and amusements associated 
or connected with computer games, electronic games, interactive games and/or online interactive game software 
provided by means of a global computer network or electronic games played on the Internet.

Cl.41;Educational services, namely, providing practical training and educational demonstrations all in the field of 
telecommunications, software development, testing and debugging software, software computing industry, car 
manufacturing and telemetry segments; all of the aforementioned services excluding computer games, electronic games 
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and interactive games, computer game software or entertainment and amusements associated or connected with 
computer games, electronic games, interactive games and/or online interactive game software provided by means of a 
global computer network or electronic games played on the Internet.

Cl.42;Industrial and technical research in the field of telecommunication, computing technologies, machine to machine 
(M2M) and the internet of things (IoT); design and development of wireless networks, devices, hardware, and software; 
engineering services in the field of wireless networks, devices, hardware, and software, machine to machine (M2M) and 
the internet of things (IoT); design of electronic circuits for others; computer software design for wireless devices, and 
connected objects, systems and information sources; research and development of new products for third parties; 
technological services to enable providing of data intelligence solutions for data management, analysis, interpretation, 
identification and reporting; electronic storage of data; providing temporary use of non-downloadable software for inter-
device connectivity and communication; software as a service (SAAS) services featuring software that allows users to 
deploy, monitor and configure machine to machine (M2M) and internet of things (IoT) systems and manage devices, 
firmware, embedded applications and airtime subscriptions across global networks; software as a service (SAAS) 
services featuring computer software platform software that collects and transmits data from connected devices, objects, 
systems and information sources and integrates data with enterprise, web and mobile application software; providing 
temporary use of a cloud based software platform that collects and transmits machine data from connected devices and 
integrates machine data with enterprise, web and mobile application software, used in the telecommunications industry 
and in the field of internet connectivity development; all of the aforementioned services excluding computer games, 
electronic games and interactive games, computer game software or entertainment and amusements associated or 
connected with computer games, electronic games, interactive games and/or online interactive game software provided 
by means of a global computer network or electronic games played on the Internet
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3748409    09/12/2016
[International Registration No. : 1386156]
SCL SERVICES GMBH
Kreilmanstr. 19 59597 Erwitte Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Goods of metal, namely nuts, bolts and fasteners of metal; circlips, spring split pins, roll pins, spring pins and hose 
clamps; locks and keys, of metal; welding material and soldering material; ironmongery, small items of metal hardware; 
ramps of metal for passenger vehicles; cables, wires and chains, of metal; tanks of metal; towing ropes and towing cables 
of metal; nuts for hand tools and implements (hand-operated), included in class 8, for agricultural and forestry purposes, 
for machine construction, apparatus construction and vehicle construction, and for structural engineering, for socket 
spanners, socket wrench bits, socket wrench sets, bit sets, ratchets, torque wrenches and reversible ratchet handles.

Cl.7;Mechanically operated tools and implements, included in class 7, for use in agriculture, horticulture and forestry, 
mechanical engineering, the construction of apparatus and vehicle manufacturing, and in structural engineering, in 
particular cordless screwdrivers, pneumatic impact wrenches, bolting machines; impact wrench bits; adapter sets for 
drilling machines and cordless screwdrivers; nuts [parts of machines] and torque limiters for the aforesaid goods; 
compressed air couplings; compressed air coupling nipples; compressed air blow pens [power tools]; mechanical, 
pneumatic and/or hydraulic universal and specialised tools (parts of machines) for repair purposes, in particular in the 
motor vehicle sector (cars, utility vehicles, agricultural vehicles and/or motorcycles); pneumatic tools (parts of machines); 
pressure and vacuum pumps (parts of machines); hydraulic extractors; pneumatic screwing machines; drilling machines; 
extraction and filling machines (electric and/or pneumatic); mechanical, electric and/or pneumatic absorption tools and 
support tools (parts of machines); pneumatic and/or hydraulic workshop presses (parts of machines), centring apparatus 
(parts of machines); bearing rings and bearing sets of metal; torque limiters for hand tools and implements (hand-
operated), included in class 8, for agricultural, horticultural and forestry purposes, for machine construction, apparatus 
construction and vehicle construction, and for structural engineering, for socket spanners, socket wrench bits, socket 
wrench sets, bit sets, ratchets, torque wrenches and reversible ratchet handles.

Cl.8;Hand tools and implements (hand-operated), included in class 8, for agricultural, horticultural and forestry 
purposes, for machine construction, apparatus construction and vehicle construction, and for structural engineering; 
socket spanners; socket wrench bits; socket wrench sets; bit sets; ratchets; torque wrenches; reversible ratchet handles; 
thread cutting sets; pliers; collets; water pump pliers; circlip pliers; safety pliers; pinchers; cable lug clamp pliers; wire 
strippers; combination pliers; telephone pliers; pipe bend pliers; circlip pliers; locking pliers; clamping tongs for flexible 
pipes; punches (hand tools) and jogglers [hand-operated hand tools]; riveters [hand tools] and riveting pincers; side 
cutters; screwdriver; screw wrenches and ring spanners; spanner sets and ring spanner sets; allen keys, angle spanners 
and angle spanner sets; screwdriver bits and driver bits; socket wrench bits; T-grip screwdrivers; riveters [hand tools]; 
drill bushings; borers; roughing drills; hand tappers [hand-operated hand tools]; thread cutting tools; compass saws; 
pipe cutters; letter stamps and number stamps; hammer; rubber hammers; spatulas; chisels; putty knives; sanding 
blocks; polishing and buffing discs and support discs [hand-operated hand tools]; clamps for carpenters or coopers; 
vices; rapid-action nailers (tackers); handsaws; milling cutters (hand tools); cutting dies [hand operated tools]; hammers 
[hand tools]; chisels [hand tools]; locking pliers; riveters (hand tools); reamers; tube cutters (hand tools); saws (hand 
tools); scrapers (hand tools); abrading instruments [hand instruments]; grindstones (hand tools); cutting tools [hand 
tools]; screw wrenches; screwdriver; t-handles (hand tools); embossers; spanners; sockets (hand tools); files [tools]; 
augers; ratchets (hand tools); tongs [hand tools]; pullers (hand tools); drills [hand tools]; drill holders (hand tools); 
absorption tools [hand-operated]; support tools [hand-operated]; hand-operated lathe tools; bordering tools; pulling 
tools; printing tools; clamping tools; releasing tools; adjustment tools; detaching tools or attaching tools; hand-operated 
universal tools and specialised tools for repair purposes, in particular in the motor vehicle sector (cars, utility vehicles, 
agricultural vehicles and/or motorcycles); centring apparatus (hand tools); knives and cutters and cutlery; cutlery; hand-
operated specialised tools for motor vehicles; slide hammer puller sets for wheel hubs; shock absorber tool kits 
comprising hand-operated shock absorbers; impact inserts [hand-operated hand tools]; jointed heavy-duty handles; 
grease presses [hand-operated hand tools]; joint bits; helical groove bits; socket spanners; tyre valve tools; removal 
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tools [hand-operated hand tools]; lambda sensor repair kits comprising hand-operated repair tools; panel beating 
(hammer) sets; spoke wrenches; brake piston tools; lug wrenches; ball joint pullers; separating and mounting forks for tie 
rods; oil chain wrenches; single vacuum lifters and double vacuum lifters [hand-operated]; trolley jacks; hand-operated 
impact wrenches.

Cl.9;Rotation angle measurement apparatus (measuring instruments); measuring and testing apparatus; mechanical, 
optical and electric measuring and testing apparatus and/or testing tools for motor vehicle maintenance and servicing 
(included in class 9); stethoscopes (measuring and testing instruments) for locating mechanical damage in the motor 
vehicle sector; electric measuring cables; caliper gauges (measuring instruments); electric cables, electrical cables in 
drums; apparatus and/or instruments for regulating and/or supplying electricity, in particular in the motor vehicle sector; 
mains-operated battery chargers; batteries; optical lanterns; tyre pressure gauges.

Cl.11;Lamps, in particular work lamps for workshops.

Cl.21;Wire brushes; wire brushes (hand tools); brake calliper brushes.

Cl.35;Retailing and wholesaling of tools, measuring and testing apparatus, and replacement parts, all of the aforesaid 
for the automotive sector; retailing and wholesaling of mechanically operated or hand implements (hand-operated) for 
agricultural, horticultural and forestry purposes, for machine manufacture, equipment manufacture and vehicle 
construction, and for building technology; retailing relating to spare parts for motor vehicles and for tools.

Cl.37;Thread repair; maintenance and/or repair of tools; maintenance and/or repair of motor vehicles; repair of tools 
and motor vehicles based on warranty claims.

Cl.42;Technical consultancy relating to construction drafting in the field of the development and application of tools, in 
particular for the motor vehicle sector.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 22/05/2017; Application No. : 30 2017 105 216 ;Germany 

3748417    17/11/2017
[International Registration No. : 1387236]
GLEN DIMPLEX DEUTSCHLAND GMBH
Am Goldenen Feld 18 95326 Kulmbach Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; accumulators for electrical energy; radio control switches and radio internal receivers for ventilation 
installations; air quality sensors; electric and electronic components; photovoltaic apparatus; solar modules; solar cells 
for generating electricity; measuring, detecting and monitoring instruments, apparatus and controllers, in particular for 
energy management systems in buildings; controllers for energy supply installations in buildings; software for energy 
management in buildings; parts and fittings for all aforementioned goods.

Cl.11;Apparatus for heating, cooling, water supply and ventilating; ventilation installations and systems consisting of 
ventilation installations for buildings; fans; storage units for thermal energy, heat accumulators; heat pumps; solar 
thermal collectors for heating; solar thermal collectors for heat generation; solar energy powered heating installations; 
solar energy powered ventilation apparatus; regenerative heat generators; cooling equipment, refrigerating machines; 
residential heat pumps; parts and fittings for all aforementioned goods.

Cl.42;Technical monitoring, evaluation as well as optimization of system data regarding energy supply systems.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 19/03/2015; Application No. : 2015-024913 ;Japan 

3750734    29/11/2017
[International Registration No. : 1288108]
BROADLEAF CO., LTD.
4-13-14 Higashi-Shinagawa, Shinagawa-ku Tokyo 140-0002 Japan

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; video frequency devices and apparatus; DVD players; DVD 
recorders; digital cameras; digital photo frames; video cameras; videodisc players; videotape recorders; electronic 
machines, apparatus and their parts; computers and their peripherals; computers; computer programs; computer 
programs for analyzing human motion or the movement of apparatus or the movement of the devices.

Cl.42;Technological advice relating to computers, automobiles and industrial machines; rental of computers; providing 
computer programs designed to the specifications of others; providing computer programs on data networks; providing 
computer programs for analyzing human motion or the movement of apparatus or the movement of the devices.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

3753221    27/11/2017
[International Registration No. : 1388347]
ABB AB
Kopparbergsvägen 2 SE-721 83 Västerås Sweden

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Brake linings other than for vehicles; brake segments other than for vehicles; brake shoes other than for vehicles; 
brake pads other than for vehicles; brakes for machines, namely, electromagnetic brakes for slab casters; machine tools, 
namely, electromagnetic brake tools for slab casters; moulding machines; magnetic conveyors; welding machines; 
electrical welding machines; electric welding apparatus; electrical welding apparatus; metal welding machines [electric].

Cl.9;Electrical coils; thyristors; current converters; electric converters; measuring converters; industrial software; 
manufacturing software; electromagnetic conduits; electromagnetic switches; electromagnetic relays; deflection yokes; 
deflecting yokes; magnetic detectors; magnetic coils; magnetic switches; magnetic cores; magnetic flux sensors; welding
transformers; electrical and electronic components.

Cl.42;Industrial analysis services related to metallurgy, metal casting and electromagnetic brakes used in the field of 
metallurgy and metal casting; industrial research related to metallurgy, metal casting and electromagnetic brakes used in 
the field of metallurgy and metal casting; design and development of computer hardware; computer software design and 
development; metallurgical analysis; metallurgical testing; research services related to metallurgy, metal casting and 
electromagnetic brakes used in the field of metallurgy and metal casting; metallurgical laboratory services; scientific and 
technological services related to metallurgy, metal casting and electromagnetic brakes used in the field of metallurgy and 
metal casting; product design and development related to metallurgy, metal casting and electromagnetic brakes used in 
the field of metallurgy and metal casting; software design and development; design and development of industrial 
products related to metallurgy, metal casting and electromagnetic brakes used in the field of metallurgy and metal 
casting.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 05/10/2017; Application No. : 1021501 ;Benelux 

3753904    10/10/2017
[International Registration No. : 1387578]
JEMIE B.V.
Beneluxweg 37 NL-4904 SJ OOSTERHOUT

Address for service in India/Agents address:
LUTHRA & LUTHRA.
103-104, ASHOKA ESTATE 24, BARAKHAMBA ROAD, NEW DELHI - 1.

Proposed to be Used
IR DIVISION
Cl.9;Software; software packages; downloadable software; tools for software development.

Cl.41;Software training; education related to software; training in the design of software systems; training regarding the
use of software.

Cl.42;Software advisory; software development and updating; project studies related to software; repair, maintenance 
and updating of software; professional software consulting; design, maintenance and modernization (upgrading) of 
software; advice on software design; installation, setup and maintenance of software; technical support related to 
software; software research; information in the field of software development; provision of information, advice and advice 
in the field of software; advice and information regarding the design, programming and maintenance of computer 
software.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 28/04/2017; Application No. : T201751049 ;Finland 

3754397    27/10/2017
[International Registration No. : 1388325]
AURELIA TURBINES OY
Höyläkatu 1 FI-53500 Lappeenranta Finland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles) and parts thereof; turbines for power generation; turbines other than for land vehicles; gas 
turbines; steam turbines (other than land vehicles); hydraulic turbines; wind turbines; suction turbines (other than for 
land vehicles); inlet systems for gas turbines; blowing machines for the compression, exhaustion and transport of gases; 
compressors [machines]; alternators; dynamos; emergency power generators; axles for machines; compressed air 
engines; connecting rods for machines, motors and engines; control mechanisms for machines, engines or motors; 
hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; cylinders 
for motors and engines; injectors for engines; motors, other than for land vehicles; steam condensers [parts of 
machines]; steam engines; steam boilers [parts of machines]; turbocompressors; catalytic converters; compressed air 
machines; compressed air pumps; fuel conversion apparatus for internal combustion engines; fuel economisers for 
motors and engines; generators of electricity; hammers [parts of machines]; hydraulic controls for machines, motors and 
engines; hydraulic engines and motors; mufflers for motors and engines; pneumatic controls for machines, motors and 
engines; pneumatic transporters; robots [machines]; taps [parts of machines, engines or motors]; tools [parts of 
machines]; transmissions for machines; transmission shafts, other than for land vehicles; filters for engines and motors; 
oil coolers for engines and motors; heat exchangers; parts and fittings of all above mentioned except of alternators and of
emergency power generators.

Cl.9;Scientific, surveying, optical, weighting, measuring, signalling, checking (supervision), teaching apparatus and 
instruments; computer-controlled electric apparatus for use in controlling turbines, generators and heat pumps; 
observation, monitoring, regulation, measuring, testing and quality control apparatus for use in connection with turbines 
and boilers; electric installations for the remote control of industrial operations; frequency meters; gas testing 
instruments; pressure indicators; pressure measuring apparatus; parts and fittings for all the aforesaid goods; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity.

Cl.37;Installation, maintenance and repair of turbines, generators, compressors and their parts; providing information 
relating to the repair or maintenance of power generators; boiler cleaning and repair; heating equipment installation and 
repair; installation and repair of air-conditioning apparatus; machinery installation, maintenance and repair; pump repair; 
rebuilding engines that have been worn or partially destroyed; rebuilding machines that have been worn or partially 
destroyed.

Cl.42;Industrial analysis and research services; providing testing and research assignment services; mechanical 
engineering; testing of machines; engineering services for designing and analyzing the machinery.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

3755013    09/08/2017
[International Registration No. : 1388071]
NIPPON DENSHIN DENWA KABUSHIKI KAISHA (NIPPON TELEGRAPH AND TELEPHONE CORPORATION)
5-1 Otemachi 1-chome, Chiyoda-ku Tokyo 100-8116 Japan

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments; electric wires and cables; telecommunication machines and 
apparatus; electronic machines [not including geiger counters, high frequency apparatus for welding, cyclotrons [not for 
medical purpose], industrial X-ray machines and apparatus [not for medical use], industrial betatrons [not for medical 
use], magnetic prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, 
hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door 
closing systems and electron microscopes]; electron tubes; semi-conductor elements; electronic circuits, not including 
those recorded with computer programs; computer programs; computer software; consumer video game programs; 
electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; downloadable 
image files; recorded video discs and video tapes; electronic publications; downloadable images and videos.

Cl.35;Business management analysis or business consultancy; marketing research or analysis; providing information 
concerning commercial sales; compilation of information into computer databases; employment agencies; providing 
business assistance to others in the operation of data processing apparatus namely, computers, typewriters, telex 
machines and other similar office machines; retail services or wholesale services for electrical machinery and apparatus.

Cl.37;Construction; machinery installation; telecommunication wiring; construction consultancy; installation and 
maintenance of building equipment; repair or maintenance of electronic machines and apparatus; repair or maintenance 
of telecommunication machines and apparatus.

Cl.38;Telecommunication, other than broadcasting; communications by telephone; facsimile transmission; 
communications by computers; communications by computer terminals; mobile telephone communication; rental of 
telecommunication equipment including telephones and facsimile apparatus.

Cl.42;Computer software design, computer programming, or maintenance of computer software; advisory and 
consultancy services relating to computer system design, development and maintenance; providing search engines for 
the Internet; providing search engines for obtaining data on a global computer network; providing search engines for 
obtaining data via communications networks; technological advice relating to computers, automobiles and industrial 
machines; cloud computing; rental of computers; providing computer programs on data networks; rental of computer 
software; software as a service [SaaS]; testing or research on electricity; testing or research on telecommunication and 
mobile communications technology; research and consultancy in the field of computer software; testing or research on 
telecommunication machines and apparatus; testing or research on machines, apparatus and instruments.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 22/11/2016; Application No. : UK00003198151 ;United Kingdom 

3755248    19/05/2017
[International Registration No. : 1387740]
LGC LIMITED
Queens Road Teddington, Middlesex TW11 0LY United Kingdom

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; downloadable electronic magazines; downloadable electronic journals; 
downloadable electronic reports; downloadable electronic manuals; downloadable electronic training materials; 
downloadable electronic publications, magazines, journals, reports, manuals and training materials in respect of the retail 
sector; downloadable electronic publications, magazines, journals, reports, manuals and training materials in respect of 
quality standards.

Cl.16;Publications; printed materials; journals; reports; manuals; magazines; printed training materials; publications, 
printed materials, journals, reports, manuals, magazines and printed training materials in respect of the retail sector; 
publications, printed materials, journals, reports, manuals, magazines and printed training materials in respect of quality 
standards.

Cl.35;Business advice and information; compilation of business directories; compilation of data into computer 
databases; tracking and monitoring business performance in the retail sector; business consultancy services relating to 
cost reduction; commercial lobbying services; provision of business information directory services; provision of 
business information directory services via a global computer network; loyalty, incentive and bonus program services; 
arranging, planning and conducting of trade fairs, exhibitions and presentations for commercial and business purposes; 
collection and systemisation of business data; collection and systemisation of data in the retail sector; business data 
analysis; retail data analysis; gathering of data and analysis of consumer behaviour; compilation of data, information, 
reports, articles and case studies in respect of the retail sector into computer databases; marketing and advertising 
services; marketing and advertising of third party products and services to the retail and manufacturing sector; arranging,
planning and conducting of trade fairs, exhibitions and presentations in respect of quality standards.

Cl.41;Organisation of events; organisation of events in respect of the retail sector; organisation of events in respect of 
quality standards; provision of instructional and educational services; provision of instructional and educational services 
in the retail sector; provision of instructional and education services in respect of quality standards; arranging and 
conducting of conferences, exhibitions, events and seminars; arranging and conducting of conferences, exhibitions, 
events and seminars in the retail sector; arranging and conducting of conferences, exhibitions, events and seminars in 
respect of quality standards; training courses and the provision of training; training courses and the provision of training 
in the retail sector; training courses and the provision of training in respect of quality standards; arranging of 
presentations for training and educational purposes; arranging of presentations for educational purposes in respect of 
the retail sector; arranging of presentations for education purposes in respect of quality standards; provision of on-line 
non-downloadable electronic publications; information, advice and consultancy relating to all of the above services.

Cl.42;Setting of standards in respect of the retail, food safety, packaging and materials, consumer products, storage 
and distribution, agents and brokers, food service and training sectors; setting of standards in respect of quality and 
environment; setting of standards relating to business practices; setting of standards in respect of ethical and social 
compliance in the supply chain.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 03/03/2017; Application No. : 30 2017 005 539 ;Germany 

3755591    21/07/2017
[International Registration No. : 1389484]
MS MOTORSERVICE INTERNATIONAL GMBH
Wilhelm-Maybach-Straße 14-18 74196 Neuenstadt am Kocher Germany

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Motors, in particular internal combustion engines, and drives, other than for land vehicles; generic machine parts, 
included in this class; parts and accessories for all the aforesaid goods, included in this class; parts and accessories for 
motors and engines for motor vehicles, in particular for internal combustion engines, included in this class; engine 
blocks; cylinder heads, including parts therefor; cylinder liners; finned cylinders; pistons; piston pins; piston rings; 
piston ring segments; piston ring sets; piston pin retainer elements; connecting rods; connecting rod bearing elements; 
crank shafts; crank shaft bearing elements; crank shaft cases; cam shafts; camshaft bearing elements; rocker arms for 
motors and engines; pushrods; slide bearings; vibration dampers; gaskets (seals) for engines; inlet valves; exhaust 
valves; valve stems; valve stem guides; valve seats; valve seat rings; valve springs; suction pipes; discharge pipes; 
exhaust manifolds; carburettors; transmission cases; power train parts; starter gears; pumps; centrifugal pumps; rotary 
pumps; hydraulic pumps; water pumps; fuel pumps; oil pumps; repair kits for pumps, comprising pump replacement 
parts, included in this class; oil coolers; oil pressure relief valves; radiators [cooling] for motors and engines; fans for 
cooling vehicle engines; fly-wheels; blowers; bushings; bolts [adapted parts for motors and engines and machines]; 
compressors as parts of machines, motors and engines; parts for compressors, included in this class.

Cl.12;Automobile engines; parts and accessories included in this class for motor vehicles.

Cl.35;Retail, wholesale and mail order services, also via the Internet or online, in the fields of motor vehicle 
accessories, motor vehicle parts, motor and engine parts.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

3756268    16/11/2017
[International Registration No. : 1389513]
INDOOR BIOTECHNOLOGIES, INC.
700 Harris Street Charlottesville VA 22903 United States of America

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES
103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic assay preparations for scientific or research use; antibodies for scientific or research use or for use in 
the manufacture of allergen detection systems, devices and allergen purification systems; antibodies for clinical or 
medical laboratory use or for environmental analysis, namely, analysis of the exposure to allergens, all for use in the 
diagnosis of allergic diseases, including rhinitis, asthma, atopic dermatitis, food allergies and occupational allergies; 
biochemicals, namely, antibodies and allergens for scientific or research use; biochemicals in the nature of antibodies 
and allergens used in the manufacture of allergen detection systems and devices and allergen purification systems; 
assays for research purposes, composed of antibodies, for detection and measurement of allergen concentrations in 
indoor and outdoor environments, or in dust, air, foods or any other substances; diagnostic assays for research 
purposes, composed of antibodies, for detection and measurement of allergen concentrations in indoor and outdoor 
environments, or in dust, air, foods, or any other substances; diagnostic kits consisting primarily of antibodies, buffers, 
and reagents to monitor allergen concentrations in indoor and outdoor environments, or in dust, air, foods or any other 
substances, antibodies in blood and other body fluids.

Cl.5;Medical diagnostic assay preparations for testing of body fluids; medical diagnostic reagents and assays for 
testing body fluids, composed of antibodies for detection of antibodies in blood and other body fluids; diagnostic kits 
consisting primarily of antibodies, buffers and reagents for use in disease testing, namely, for diagnosis of allergic 
diseases.

Cl.10;Medical apparatus and instruments, composed of plastic microtiter plates, antibody immunoadsorbents prepared 
using agarose beads, agarose and acrylamide gels, plastic laboratory columns and tubing, for isolation and purification of
natural and recombinant allergens for treatment of allergic diseases; medical apparatus and instruments, composed of 
plastic dust collection devices with membrane filters, plastic microtiter plates, plastic cassettes containing antibody 
coated membranes, and dipsticks for use in treatment of allergic diseases.&quot;

Cl.41;Education services, namely, providing training courses in the fields of allergy, immunology and life sciences.

Cl.44;Providing medical information regarding the health effects of environmental allergens, molds and bacterial 
products, their effects on indoor air quality, associated diseases, and exposure assessment and risk factors.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 03/03/2017; Application No. : 30 2017 005 366 ;Germany 

3756377    21/07/2017
[International Registration No. : 1388935]
MS MOTORSERVICE INTERNATIONAL GMBH
Wilhelm-Maybach-Straße 14-18 74196 Neuenstadt am Kocher Germany

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Motors, in particular internal combustion engines, and drives, other than for land vehicles; generic machine parts, 
included in this class; parts and accessories for all the aforesaid goods, included in this class; parts and accessories for 
motors and engines for motor vehicles, in particular for internal combustion engines, included in this class; engine 
blocks; cylinder heads, including parts therefor; cylinder liners; finned cylinders; pistons; piston pins; piston rings; 
piston ring segments; piston ring sets; piston pin retainer elements; connecting rods; connecting rod bearing elements; 
crank shafts; crank shaft bearing elements; crank shaft cases; cam shafts; camshaft bearing elements; rocker arms for 
motors and engines; pushrods; slide bearings; vibration dampers; gaskets (seals) for engines; inlet valves; exhaust 
valves; valve stems; valve stem guides; valve seats; valve seat rings; valve springs; suction pipes; discharge pipes; 
exhaust manifolds; carburettors; transmission cases; power train parts; starter gears; pumps; centrifugal pumps; rotary 
pumps; hydraulic pumps; water pumps; fuel pumps; oil pumps; repair kits for pumps, comprising pump replacement 
parts, included in this class; oil coolers; oil pressure relief valves; radiators [cooling] for motors and engines; fans for 
cooling vehicle engines; fly-wheels; blowers; bushings; bolts [adapted parts for motors and engines and machines]; 
compressors as parts of machines, motors and engines; parts for compressors, included in this class.

Cl.12;Automobile engines; parts and accessories included in this class for motor vehicles.

Cl.35;Retail, wholesale and mail order services, also via the Internet or online, in the fields of motor vehicle 
accessories, motor vehicle parts, motor and engine parts.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 30/11/2017; Application No. : 017541591 ;European Union 

3762099    07/12/2017
[International Registration No. : 1390257]
BARTONI LIMITED
Unit B1, Hume Centre, Parkwest Industrial Park, Nangor Road, D12 P3V9 Dublin 12 Ireland

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for humans; dietary food supplements; health food supplements; mineral food supplements; 
health food supplements made principally of vitamins; health food supplements made principally of minerals; vitamin 
preparations in the nature of food supplements; vitamins and vitamin preparations.

Cl.30;Flour and preparations made from cereals; high-protein cereal bars; cereal bars and energy bars; snack food 
(cereal-based); rice snacks; cereal snacks; sesame snacks; rice cake snacks; fruit cake snacks; rice-based snack food; 
cereal based snack foods; granola-based snack bars; snacks manufactured from muesli; snack foods prepared from 
maize; snack foods made from wheat; snack foods made from corn; snack products made of cereals; snack foods made 
of whole wheat; snack foods consisting principally of confectionery; snack foods prepared from potato flour; snack foods 
consisting principally of grain; snack food products made from cereals; snack bars containing a mixture of grains, nuts 
and dried fruit [confectionery]; high-protein snack food made principally from flour and cereal.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 15/12/2016; Application No. : 016164212 ;European Union 

3762100    16/12/2016
[International Registration No. : 1390574]
MASCHINENFABRIK REINHAUSEN GMBH
Falkensteinstr. 8 93059 Regensburg DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Drives and motors, not for land vehicles; drives and motors for machines; electric motors; housings for machines, 
drives and motors; motor housings; control devices for machines, drives and motors; motor drives for switching devices, 
tap changers, on-load tap changers and off-circuit tap changers; wind turbines, wind parks; generators (electrical); 
components and assemblies for the aforesaid goods; all the aforesaid goods for use in the field of electrical engineering, 
power engineering, high voltage engineering and in the in the field of electrical technologies, power technologies, high 
voltage technologies, and for use for apparatus for low voltage engineering and for apparatus for conducting, converting, 
storage, regulation and controlling electrical energy and for use in the field of activating, controlling, regulating, 
managing, testing, supervision, maintenance, monitoring installation, implementation of electrical apparatus and 
instrument&quot;.

Cl.9;Technical and electrical installations, equipment and devices for power current engineering, weak current 
engineering, high voltage engineering and extra-high voltage engineering; power supply systems, electricity grids; solar 
modules, photovoltaic installations; transformers (electrical), generator transformers, distribution transformers, power 
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transformers, regulating transformers, phase-shifting transformers, rectifier transformers; power converters, rectifiers, 
power inverters, frequency changers, DC-to-DC converters; electrical installations, equipment and devices for high-
voltage direct-current transmission; high-voltage direct-current converter stations, three-phase current switchgear, direct 
current switchgear; coils (electrical), capacitors; accumulators; switching devices, tap changers, on-load tap changers, 
off-circuit tap changers; switch cabinets (electricity), switch boxes (electricity), control panels (electricity), terminal boxes,
distribution boxes (electricity), junction boxes (electricity); sensors; computers, computer hardware, computer software; 
bus interfaces; interfaces for computers; communication interface units; apparatus and software for transmission of 
communication; measuring equipment, controlling equipment, monitoring equipment; installations, equipment and 
computer software for conducting, distributing, switching, converting, storing, influencing and controlling of electricity; 
installations, equipment and computer software for influencing, operating, controlling, monitoring and checking of drives, 
motors, wind turbines, wind parks, generators (electrical), technical, chemical and electrical installations, equipment and 
devices, power supply systems, electricity grids, solar modules, photovoltaic installations, transformers (electrical) and 
power converters; installations, equipment and computer software for influencing, operating, controlling, monitoring and 
checking of electrical installations, equipment and devices for high-voltage direct-current transmission and of high-
voltage direct-current converter stations, three-phase current switchgear, direct current switchgear, coils (electrical), 
capacitors, accumulators, switching devices, tap changers, sensors, measuring equipment, controlling equipment and 
monitoring equipment; installations, equipment and computer software for influencing, operating, controlling, monitoring 
and checking of installations, equipment and devices for grounding and discharging and of faraday arrangements, 
voltage sources and electric and electronic filters; installations, equipment and computer software for ensuring and 
improving of the power quality of public, private and industrial power supply systems and electricity grids; installations, 
equipment and computer software for power factor correction by means of coils (electrical) and/or capacitors and for 
uninterruptible power supply; computer hardware and computer software for evaluating and visualising of data, 
information and signals; computer hardware and computer software for controlling of industrial processes; electric and 
electronic filters, passive and active filters, line filters, harmonic filters, power factor correction filters; laboratories 
arranged in mobile containers, laboratory furniture, mobile and portable laboratories; laboratory devices and laboratory 
instruments (non-medical); technical, electrical, mechanical, scientific, biological, chemical and physical installations, 
equipment, devices, instruments and furniture for laboratory use and for stationary, mobile and portable laboratories; 
components and assemblies for the aforesaid goods.

Cl.17;Dielectrics (insulators), isolators and insulating arrangements for electrical installations and equipment; 
insulating materials and insulating compositions for electrical engineering.

Cl.37;Assembly, commissioning, checking, maintenance and repair of drives, motors, technical, chemical and electrical 
installations, equipment and devices, power supply systems, electricity grids, transformers (electrical) and power 
converters; assembly, commissioning, checking, maintenance and repair of electrical installations, equipment and 
devices for high-voltage direct-current transmission and of high-voltage direct-current converter stations, three-phase 
current switchgear, direct current switchgear, coils (electrical), capacitors, accumulators, switching devices, tap 
changers, sensors, computer hardware, laboratories, measuring equipment, control equipment and monitoring 
equipment; assembly, commissioning, checking, maintenance and repair of electric and electronic filters and of insulating
arrangements for electrical installations and equipment.

Cl.42;Laboratory research services, analytical and scientific laboratory services; conducting of laboratory analysis and 
laboratory testing; technical design and planning of drives, motors, technical, chemical and electrical installations, 
equipment and devices, industrial production lines, machine parks and production processes, power supply systems, 
electricity grids, transformers (electrical) and power converters; technical design and planning of electrical installations, 
equipment and devices for high-voltage direct-current transmission and of high-voltage direct-current converter stations, 
three-phase current switchgear, direct current switchgear, coils (electrical), capacitors, accumulators, switching devices, 
tap changers, sensors, computer hardware, computer software, laboratories, measuring equipment, control equipment 
and monitoring equipment; technical design and planning of electric and electronic filters and of insulating arrangements 
for electrical installations and equipment; design, creating, installation, commissioning, updating, maintenance and repair 
of computer software; consultancy in the design and development of computer hardware and computer software; storage,
backup and protection of data; updating, maintenance and management of data bases; engineering services, namely, 
capture, collecting, compilation, systemising, evaluation, testing, representation and visualisation of data, information 
and signals in the technical field; research services, development services, engineering services; research services, 
development services, engineering services, consultancy relating to technical and scientific analysis, quality control, 
project planning, technical surveying, technical analysis, calibration, technical specifying, technical optimizing and 
qualification in connection with drives, motors, wind turbines, wind parks, generators (electrical), technical, chemical and 
electrical installations, equipment and devices and industrial production lines, machine parks and production processes; 
research services, development services, engineering services, consultancy relating to technical and scientific analysis, 
quality control, project planning, technical surveying, technical analysis, calibration, technical specifying, technical 
optimizing and qualification in connection with power supply systems, electricity grids, solar modules, photovoltaic 
installations, transformers (electrical) and power converters and electrical installations, equipment and devices for high-
voltage direct-current transmission; research services, development services, engineering services, consultancy relating 
to technical and scientific analysis, quality control, project planning, technical surveying, technical analysis, calibration, 
technical specifying, technical optimizing and qualification in connection with high-voltage direct-current converter 
stations, three-phase current switchgear, direct current switchgear, coils (electrical), capacitors, accumulators, switching 
devices, tap changers, sensors, computer hardware, computer software and laboratories; research services, development 
services, engineering services, consultancy relating to technical and scientific analysis, quality control, project planning, 
technical surveying, technical analysis, calibration, technical specifying, technical optimizing and qualification in 
connection with measuring equipment, control equipment, monitoring equipment, electric and electronic filters and 
insulating arrangements for electrical installations and equipment.
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3762159    02/01/2018
[International Registration No. : 1390572]
MI GROUP BV
Kwartellaan 43 NL-2566 DT 's-Gravenhage

Address for service in India/Agents address:
FOX MANDAL & ASSOCIATES
FM HOUSE, 6/12, PRIMROSE ROAD, GURAPPA AVENUE, BANGALORE - 560 025.

Proposed to be Used
IR DIVISION
Cl.9;Hardware, namely aircraft and bus electronics, including so-called plug-and-play battery powered routers for 
aircraft and bus passengers, with the aim of providing entertainment and information in buses and aircrafts (so-called 
inflight entertainment).

Cl.42;Scientific and technological services, as well as associated research and design services; services in the field of 
industrial analysis and industrial research; design and development of computers and software, including the design and 
development of software in the field of entertainment and information in buses and aircrafts (so-called inflight 
entertainment); design and developing of networks; advice on the aforesaid services.
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Priority claimed from 10/01/2014; Application No. : 012491122 ;European Union 

3762161    14/12/2017
[International Registration No. : 1223588]
THE INSTITUTE OF MASTERS OF WINE
6 Riverlight Quay London SW11 8EA GB

Address for service in India/Agents address:
JOHN MATHEW & ASSOCIATES.
S/14, EMPIRE BUILDING OLD RAILWAY STATION ROAD COCHIN 682018 KERALA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising and promotional services; business advisory, information, consultancy and research services 
relating to the marketing and sale of wine; wholesale and retail services connected with the sale of wine.

Cl.36;Providing educational scholarships.

Cl.39;Wine transportation services; arranging visits to wine producing regions throughout the world; consultancy 
services relating to shipping and transportation of wine.

Cl.41;Provision of teaching, training and instructional services relating to all aspects of wine including the art, science, 
production, purchase, shipping, distribution, retailing and business of wine; preparing, administering and scoring tests in 
the field of wine; publication and issuing of printed matter including educational and course materials; organisation of 
lectures, classes, mentoring, seminars, tastings, master classes, symposiums, exhibitions and tutorials for education 
purposes; arranging conferences, seminars and meetings; providing recognition and incentives by the way of awards, 
certificates, diplomas to demonstrate excellence.

Cl.42;Research services relating to all aspects of wine including the art of wine growing and production, the 
identification and analysis of the constituents of products, sensory quality testing, and preparation of scientific reports 
and provision of information relating to technological research of wine; technological research services relating to 
shipping and distribution of wine; testing, analysis and evaluation of the services of others for the purposes of 
certification and testing, analysis and evaluation of wine; advisory and information services relating to quality or 
standards of all aspects of wine.

Cl.43;Advisory, consultancy and information services relating to wine and food pairings; providing information and 
advice about wine characteristics; sommelier services for the provision of advice relating to wine, and wine and food 
pairings.
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Priority claimed from 12/07/2017; Application No. : 87526109 ;United States of America 

3763958    08/12/2017
[International Registration No. : 1390350]
RIPPLE LABS INC.
315 Montgomery Street San Francisco CA 94104 United States of America

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for facilitating payments over electronic communications networks.

Cl.36;Financial transaction services, namely, providing commercial transaction and payment options.

Cl.38;Peer to peer network computer services, namely, enabling transmission of financial data over electronic 
communication network.

Cl.42;Application service provider featuring application programming interface (api) software in the fields of financial 
transactions and payment processing; application service provider featuring application programming interface (api) 
software to facilitate transfer of financial information, payment information, and financial transactions between financial 
institutions, corporations, and users; computer software services, namely, providing online, non-downloadable software 
for facilitating payments over electronic communications networks; providing online non-downloadable computer 
software for facilitating payments over electronic communications networks; application programming interface (api) 
enabling communication of payment information to financial institutions and payment processors for processing and 
settlement; non-downloadable computer software for facilitating payments over electronic communications networks.
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Priority claimed from 03/03/2017; Application No. : 30 2017 005 540 ;Germany 

3764248    29/08/2017
[International Registration No. : 1390023]
MS MOTORSERVICE INTERNATIONAL GMBH
Wilhelm-Maybach-Straße 14-18 74196 Neuenstadt Germany

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Motors, in particular internal combustion engines, and drives, other than for land vehicles; generic machine parts, 
included in this class; parts and accessories for all the aforesaid goods, included in this class; parts for motors and for 
engines for motor vehicles, in particular for internal combustion engines, included in this class; engine blocks; cylinder 
heads, including parts therefor; cylinder liners; finned cylinders; pistons; piston pins; piston rings; piston ring segments; 
piston ring sets; piston pin retainer elements; connecting rods; connecting rod bearing elements; crank shafts; crank 
shaft bearing elements; crank shaft cases; cam shafts; camshaft bearing elements; rocker arms for motors and engines; 
push rods for engines and motors; slide bearings; vibration dampers; gaskets (seals) for engines; inlet valves; exhaust 
valves; valve stems; valve stem guides; valve seats; valve seat rings; valve springs; suction pipes; discharge pipes; 
exhaust manifolds; carburettors; transmission cases; powertrain parts; starter gears; pumps; centrifugal pumps; rotary 
pumps; hydraulic pumps; water pumps; fuel pumps; oil pumps; oil coolers; oil pressure relief valves; radiators [cooling] 
for motors and engines; fans for cooling vehicle engines; machine fly-wheels; blowers; bushings; compressors as parts 
of machines, motors and engines; parts for compressors, included in this class.

Cl.12;Automobile engines; parts and accessories for motor vehicles and for motors and engines for motor vehicles, 
included in this class.

Cl.35;Retail, wholesale and mail order retail services, also via the Internet or online, in the fields of motor vehicle 
accessories, motor vehicle parts, motor and engine parts.
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Priority claimed from 22/03/2017; Application No. : 016499196 ;European Union 

3769261    07/02/2018
[International Registration No. : 1387097]
Oatly AB
Stora Varvsgatan 6 A SE-211 19 Malmö SE

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.21;Tableware, cookware and containers; glasses, drinking vessels and barware; serving pots and jugs, coffee pots 
and tea pots; milk jugs; jugs for frothing milk; non-electric milk frothers; cups, saucers and mugs; bowls.

Cl.25;Clothing; footwear; headwear; clothing, footwear and headwear for women, men, boys and girls, namely, jump 
suits, shirts, blouses, jackets, bathing suits; clothing, footwear and headwear for women, men, boys and girls, namely, 
pants, belts, shorts; clothing, footwear and headwear for women, men, boys and girls, namely, warm-up suits, sweatpants 
and sweatshirts, walking shorts; clothing, footwear and headwear for women, men, boys and girls, namely, jeans, suits, 
dinner jackets and formal wear, sports jackets; clothing, footwear and headwear for women, men, boys and girls, namely, 
knitted tops, ties and other neckwear; clothing, footwear and headwear for women, men, boys and girls, namely, 
stockings, tights; clothing, footwear and headwear for women, men, boys and girls, namely, hats, caps, scarves, shawls, 
coats, outer coats, vests, sweaters; clothing, footwear and headwear for women, men, boys and girls, namely, dresses, 
skirts, t-shirts, beach and swimming cover-ups; clothing, footwear and headwear for women, men, boys and girls, namely, 
rainwear, rain coats, ponchos, tank tops, camisoles; tennis and golf apparel, namely, dresses, tops, skirts, pants, and 
shorts; biking and running and yoga apparel, namely, tops, tank tops, skirts, pants, short pants, shorts and jackets; 
footwear, namely, shoes, active sport shoes, sneakers, boots, slippers; blazers, pants, capes, socks, gloves; underwear; 
underwear, sleepwear and loungewear for men and boys, namely, briefs, boxer shorts; underwear, sleepwear and 
loungewear for men and boys, namely, athletic underwear, sport knit shirts; underwear, sleepwear and loungewear for 
men and boys, namely, t-shirts, tank tops, undershirts, basic underwear; underwear, sleepwear and loungewear for men 
and boys, namely, robes, knitted and woven sleepwear, sleep shirts, pajama tops, pajama bottoms; underwear, sleepwear 
and loungewear for men and boys, namely, breakfast jackets, smoking jackets, bed jackets, cover-ups; knitted and woven 
loungewear, lounging pants, and tops, lounge jackets; intimate apparel and bodywear for women and girls, namely, 
underwear, sleepwear and loungewear; belts; belts [clothing].

Cl.29;Dairy substitutes; dairy product substitutes; milk substitutes; milk substitutes containing oats; oat milk [milk 
substitute]; oat-based beverages and drinks for use as a milk substitute; milk substitute based beverages and drinks 
[milk substitute predominating]; almond milk, almond milk-based beverages; coconut milk, coconut milk-based 
beverages; hemp milk used as milk substitute; peanut milk, peanut milk-based beverages; rice milk, rice milk for use as 
milk substitute; soya milk, soya bean milk, soya milk [milk substitute]; functional milk substitute beverages; fruit-flavored 
oat-based drinks; milk substitute-based drinks containing coffee; yoghurt substitutes; yoghurt substitutes containing 
oats; milk substitute preparations for making yoghurt; oat-based yoghurt substitute; oat-based yoghurt and drinking 
yoghurt free of milk and lactose; yoghurt and drinking yoghurt substitutes containing oats; fruit-flavored yoghurt 
substitutes; fruit-flavored yoghurt substitutes containing oats; sour milk substitutes; sour cream substitutes; sour milk 
substitutes containing oats; sour cream substitutes containing oats; cream substitutes; crème fraiche substitutes; cream 
substitutes containing oat; crème fraiche substitutes containing oats; non-dairy creamer; oat-based cooking cream and 
creamer; vegetable based cream; butter substitutes, margarine substitutes; oat-based butter substitutes; oat-based 
margarine substitutes; dairy substitutes cheese products; dairy substitutes cheese mixtures; dairy substitutes cheese 
powder; cheese substitutes; oat-based cheese; instant powder dairy substitutes; milk substitute powder, milk substitute 
powder for food and nutritional purposes; dried milk substitute powder, cream substitute powder; flavored milk substitute 
powder for making drinks; vegetable powders; coconut milk powder; compotes, fruit and vegetable spreads; processed 
fruit, fruit snacks; fruit chips; fruit-based snack foods; fruit juices for cooking; vegetable juices for cooking; vegetable 
juice concentrates for food; oat-based and vegetable based dairy substitute products for slimming purposes; soup 
powders.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; flour, oat-based food and 
foodstuffs; oatmeal, rolled oats; cereals, processed cereals; food preparations and foodstuffs made from cereals; crisps 
made of cereals; breakfast cereals; breakfast cereals containing fibre; breakfast cereals containing a mixture of fruit and 
fibre; cereals flakes; muesli consisting predominantly of cereals; cereal bars and energy-bars; cereal powders; oat flakes; 
muesli; oat-based gruel; snack foods consisting principally of grain; snack foods consisting principally of extruded 
cereals; cereal snacks; snack foods and snack products made from cereals; snacks made from muesli; snack foods made 
of whole wheat; bread; wholemeal bread and bread mixes; wholeweat bread and crisps; whole wheat grains being 
cooked, precooked and preserved; biscuits; pastry and confectionery; oat-based cake mixes, oat-based biscuit mixes; 
coffee; decaffeinated coffee; instant coffee; coffee (roasted, in powder form); artificial coffee; coffee drinks and 
beverages; coffee-based drinks and beverages; coffee-based drinks and beverages containing milk substitutes; 
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pancakes; waffles; pancake batter; liquid batter for making pancakes; oat-based pancakes; oat-based waffles; oat-based 
pancake batter; oat-based liquid batter for making pancakes; corn starch derivatives in powder form for making into 
drinks; powdered preparations containing cocoa for use in making beverages; oat-based drinks in powder form; food 
dressings [sauces]; sauces; cooking sauces; prepared foodstuffs in the form of sauces; oat-based sauces; oat-based 
custard, oat-based vanilla custard, oat-based vanilla sauce; ice cream substitute; ice cream; ice cream made from milk 
substitutes; non-dairy ice cream; oat-based ice cream; oat-based flavoured ice-cream; oat-based fruit ice-cream; 
flavoured ice-cream, fruit ice-cream; soy-based ice cream; milk substitutes frozen yoghurt; non-dairy frozen yoghurt; 
fermented foodstuffs based on oats; acidified food-stuffs based on oat; oat-based grains and cereals products for 
slimming purposes; grain-based products for slimming purposes; oat-based food spread.

Cl.32;Preparations for making beverages; non-alcoholic beverages; non-alcoholic drinks; oat-based beverages; oat-
based natural energy drinks; oat-based breakfast drinks; oat-based fruit drink beverages; oat-based smoothie beverages; 
oat-based fruit and berry drinks and beverages; oat-based drinks and beverages for slimming purposes; energy drinks; 
energy drinks containing caffeine; recovery drinks; sports drinks; functional beverages; functional water-based 
beverages; nut and soy based beverages; powders for the preparation of beverages, powders used in the preparation of 
fruit-based drinks and beverages; powders for the preparation of beverages; powders for use in preparation of fruit based 
beverages.

Cl.41;Education, entertainment, instruction and sport services; education information; entertainment information; 
education services relating to nutrition; dietary education services; providing of training in the field of health care and 
nutrition; training related to nutrition and diet; club services [entertainment, education and training]; provision of social 
club services for educational and entertainment purposes; social club services for educational and entertainment 
purposes; arranging and conducting seminars; arranging and conducting conferences; arranging and conducting 
congresses; arranging and conducting workshops; organising of educational seminars, conferences and congresses; 
organising of competitions [education or entertainment]; organising exhibitions for cultural or educational purposes; 
providing online electronic publications.

Cl.43;Provision of food and drink; café services and cafeteria services; cafés and cafeterias; take away food and drink 
services; take away café and cafeteria services.
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Priority claimed from 03/07/2017; Application No. : 016942881 ;European Union 

3769600    31/10/2017
[International Registration No. : 1390542]
STARTUP-SÄÄTIÖ
Fredrikinkatu 42 FI-00100 Helsinki Finland

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN
B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists" and drawing materials; paint brushes; educational 
materials and instructional materials; plastic films, sheets and bags for wrapping and packing; printer"s type, printing 
blocks.

Cl.25;Clothing, footwear, headgear.

Cl.35;Marketing; business management; business administration; business assistance, management and 
administrative services; business analysis, research and information services; arranging trade shows and exhibitions.

Cl.36;Finance services.

Cl.41;Education; providing of training; organisation of seminars and conferences.
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Priority claimed from 21/07/2017; Application No. : 302017000083607 ;Italy 

3771731    09/08/2017
[International Registration No. : 1391371]
EBI MOTION CONTROLS S.R.L. A SOCIO UNICO
Viale Abruzzi, 94 MILANO Italy

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Valves; hydraulic and electronic control valves; proportional valves; hydraulic remote controls; joystick (parts of 
machines); handles (parts of machine tools); manifold for machines and motors.

Cl.9;Electronic valves (thermionic); electric control valves; diverter control valves; hydraulic and electronic remote 
control systems; electronic remote controls (joysticks and foot pedals).

Cl.12;Foot pedals; joystick; handles; steering unit for vehicle.

Cl.42;Hydraulic and electronic components engineering and development, process engineering and hydraulic and 
electronic components industrialization (production engineering); functional and quality control testing of hydraulic and 
electronic components; industrial automation software engineering and development; fluid dynamics simulation; finite 
element method structural analysis.
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Priority claimed from 24/10/2017; Application No. : 4398850 ;France 

3773895    27/11/2017
[International Registration No. : 1391144]
LEDGER
1 rue du Mail F-75002 Paris France

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable computer software applications; encoded key cards; USB flash drives; computer hardware; 
interfaces [for computers]; safety tokens [encryption devices]; readers [data processing equipment]; software [recorded 
programs]; computer memory devices; monitors [computer programs]; processors [central processing units] / central 
processing units [processors], namely recorded computer programs; recorded computer operating system programs; 
computer programs [downloadable software]; data processing apparatus; data processing apparatus and equipment; 
computers, peripheral devices for computers, computer peripheral devices with secure microprocessors; software for use
in chips, integrated circuits and microcircuits for memory cards; operating systems and programs for chip card readers; 
microprogramming and encoding systems; chips; integrated circuits; printed circuits, printed circuits for integrated 
circuit cards [smart cards]; microcircuits; secure microprocessors; electronic chip cards; integrated circuit cards; 
microcircuit cards; integrated circuit cards [smart cards]; electronic cards; contactless cards; electronic wallets; 
computer readers, readers for cards, chip cards, cards with integrated circuits or microcircuits, integrated circuit cards 
[smart cards]; apparatus and equipment functioning with chip cards, integrated circuit cards (smart cards) or microcircuit 
cards; devices for access and access control to data processing apparatus and equipment; identification and 
authentication devices for apparatus and equipment for data processing; encryption and decryption programs and 
circuits; recorded computer programs; downloadable computer programs; recorded operating system programs.

Cl.38;Communications via computer terminals; provision of user access to global computer networks; provision of 
access to databases; transmission of digital files; streaming data transmission; telecommunication services; electronic 
communication services; transmission and dissemination of data, images and sounds by computers or computer 
networks; electronic mail, electronic messaging and dissemination of information by electronic means, particularly for 
global communication networks or for private or restricted-access networks; information dissemination services by 
electronic means, particularly for global communication networks or for private or restricted-access networks; 
transmission of encoded images and messages; information on telecommunications.

Cl.42;Data encryption services; computer system design; services provided by consultants relating to Internet security;
services provided by consultants relating to data security; technological consultancy services; information technology 
consultancy services; telecommunication technology consultancy services; software consultancy; computer security 
consultancy; conversion of computer programs and data, other than physical conversion; software development [design];
cloud computing; software installation; software as a service [SaaS]; rental of computer software; updating of software, 
computer virus protection services; electronic data storage; monitoring of computer systems for the detection of 
unauthorized access or data protection breaches; design (development) of computer systems comprising memory cards 
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or chip cards and telecommunication systems; design and development of computers and software; consultancy relating 
to computers; duplication of computer programs; programming for computers; conversion of computer programs and 
data (other than physical conversion); conversion of documents from a physical medium to an electronic medium; 
consulting regarding integrated circuit cards (smart cards); research and development of new products; technical 
research; study (engineering), customization (programming) and implementation (programming) services for software, 
chip cards, integrated circuit cards, microcircuit cards, memory cards, magnetic cards, electronic cards, contactless 
cards; computer services provided with a view to monitoring, transmission and reception of data, signals, images and 
information relating to computer-processed telecommunications.
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Priority claimed from 06/07/2017; Application No. : 2017727189 ;Russian Federation 

3777810    29/01/2018
[International Registration No. : 1377621]
JOINT STOCK COMPANY «DIELEKTRIC CABLE SISTEMS»
Bochkin str., 15 RU-170017 Tver Russian Federation

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.6;Anchors; bolts of metal; eye bolts; screws of metal; nuts of metal; wall plugs of metal; crampons of metal [cramps]; 
rivets of metal; box fasteners of metal; locks of metal, other than electric; spring locks; closures of metal for containers; 
latches of metal; buckles of common metal [hardware]; water-pipe valves of metal; drain traps [valves] of metal; elbows of 
metal for pipes; pillars of metal for building; ferrules of metal; door fittings of metal; buildings of metal; buildings, 
transportable, of metal; steel buildings; brackets of metal for building; steel sheets; reinforcing materials of metal for 
pipes; reinforcing materials of metal for building; building materials of metal; refractory construction materials of metal; 
pipe muffs of metal; props of metal; branching pipes of metal; iron slabs; steel strip; collars of metal for fastening pipes; 
winding spools of metal, non-mechanical, for flexible hoses; iron wire; wire of common metal; wire of common metal 
alloys, except fuse wire; steel wire; springs [metal hardware]; rods of metal for welding; rods of metal for brazing and 
welding; door handles of metal; junctions of metal for pipes; pipework of metal; penstock pipes of metal; water-pipes of 
metal; gutter pipes of metal; ducts of metal for ventilating and air-conditioning installations; drain pipes of metal; steel 
pipes; door stops of metal; stops of metal; flanges of metal [collars]; clips of metal for cables and pipes; washers of 
metal; boxes of common metal.

Cl.9;Sockets, plugs and other contacts [electric connections]; switchboxes [electricity]; branch boxes [electricity]; 
distribution boxes [electricity]; junction boxes [electricity]; covers for electric outlets; sheaths for electric cables; 
identification sheaths for electric wires; limiters [electricity]; switches, electric; connections for electric lines; couplings, 
electric; connectors [electricity]; wire connectors [electricity]; switchboards; distribution boards [electricity].
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 23/03/2017; Application No. : 30 2017 008 347 ;Germany 

3778481    03/07/2017
[International Registration No. : 1392755]
ROBERT BOSCH GMBH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Electric engines (other than for land vehicles), starters (other than for land vehicles), generators, ignition systems 
for internal combustion engines, glow plugs, sparking- plugs, igniting distributors, ignition coils, magnetos, spark plug 
connectors for internal combustion engines, injection pumps, fuel pumps, engine speed governors, injectors and nozzle 
carriers; valves for machines; fuel filters, oil filters; hydraulic pumps, hydraulic motors, hydraulic valves, hydraulic 
cylinders, hydraulic filters; pneumatic valves, power steering (steering linkage), air brakes being part of machines, 
pneumatic devices, namely pneumatic compressors, compressed air reservoirs, control valves, brake valves; exhaust-gas
turbo-chargers; servo drives and drive spindles [motor parts]; modular elements for use in automatic 
assembly/manufacturing engineering, including workstation equipment, namely work tables and work benches for 
machines, machine mounting plates, safety and protection devices, swivel workstations, lifting devices, table presses, 
material delivery and sequencing systems, namely assembly lines and conveying chains, vibrating conveyors, tilt 
mechanisms and programmable electric devices, including grabs and swan-neck robots; burring machines (mechanical, 
thermal and electrochemical); packing machines; electric power tools and plug-in tools therefor; electric kitchen 
machines, and accessories therefor; washing machines for crockery, washing apparatus, radio frequency generators; 
igniting devices for internal combustion engines; parts and accessories for the aforesaid goods, included in this class.
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Cl.9;Sensor; programmable controllers; electric and electronic measuring, checking (supervision) and control 
apparatus for installing in motor vehicles; apparatus for the recording, processing, sending, receiving and display of 
signals, data, images and sounds, electric and electromagnetic data carriers, video cameras, monitors, loudspeakers, 
antennas for radios and television receivers, telephones, car aerials, portable radiotelephones, car telephones, alarm 
systems; locating and navigation equipment for installation in land, air and water vehicles; semi-conductor components, 
optoelectronic components; printed, engraved and potted circuits; integrated circuits, relays, fuses, cables for electric, 
electronic and optical signals, cable linkages, electric switches, electronic beam adjusters, detectors, 
switchgear/switchboxes, solar cells and solar generators; analysis apparatus for automobiles, namely analysis of exhaust 
gases, soot particles, brake function, diagnostic instruments and simulation devices, test apparatus for engines and 
motors, workshop test instruments for injection pumps, starter motors and generators; batteries, chargers, battery 
testers, amplifiers, transformers, cable drums; computerised driving dynamics regulation systems; parts and accessories 
for the aforementioned goods; electronic control devices for robotics; lambda-probes.

Cl.11;Heating, cooking, grilling, warming and refrigerating apparatus, gas lighter, included in this class; headlamps and 
lights, including for vehicles; refrigerating apparatus and machines; ventilating installations; hair driers [dryers]; electric 
coffee brewers; roasters; baking ovens; electric egg cookers; toasters; air conditioning installations; clothes dryers; parts
and fittings for the aforesaid goods in this class; air filters.

Cl.12;Restraints for fitting in motor vehicles, namely belt tighteners, airbags; windscreen defrosting systems; servo 
brakes and air brakes for land and air vehicles, antilock brake systems; traction control systems; gear controls; 
windscreen wipers; and parts and accessories for the abovementioned goods of this class insofar as they are contained 
in this class; motors, electric, for land vehicles; and parts and fittings, all included in this class for the aforesaid goods; 
power steering [steering column].

Cl.36;Insurance services.

Cl.37;Installation, maintenance and commissioning of parts and accessories of motor vehicles, car radio systems, 
radio telephones, power hand tools, workshop appliances and devices, power generators, of household and kitchen 
appliances, radio and television systems, sanitary devices, heating and air-conditioning systems and furniture; repair and 
maintenance of motor vehicles at motor sports events; construction consultancy.

Cl.38;Broadcast service, transmission of sound, data and images via satellites.

Cl.41;Training and instruction of third parties in electrical engineering and electronics.

Cl.42;Design planning and consultancy; creation and installation of programs for data processing; conducting 
development initiatives, testing and research; consultancy relating to technical and engineering surveying; planning, 
development and technical testing of space projects; technical monitoring of buildings and installations.
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Priority claimed from 28/02/2017; Application No. : 30 2017 102 044 ;Germany 

3778568    22/08/2017
[International Registration No. : 1392858]
BUCHER INDUSTRIES AG
Murzlenstrasse 80 CH-8166 Niederweningen Switzerland

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.7;Sweeping and cleaning machines; electric exterior clearing and cleaning equipment, pumps [machines], blowing 
machines; cable transport apparatus, lifting and elevating apparatus, conveying installations; surface treatment 
machines; motors and engines, drive units, parts of machines and controllers for operating machines; dispensing 
machines; spraying machines.

Cl.12;Vehicles and conveyances; parts and fittings for vehicles and conveyances; cleaning trolleys; powertrains, 
including engines and motors, for land vehicles.

Cl.37;Installation, cleaning, repair and maintenance for machines, vehicles and technical installations; rental of 
cleaning, washing and drying machines and equipment.
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Priority claimed from 25/04/2017; Application No. : 87423984 ;United States of America 

3779833    23/10/2017
[International Registration No. : 1392635]
WATERS TECHNOLOGIES CORPORATION
1209 Orange Street Wilmington DE 19801 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific research and analysis apparatus and instruments, and parts and fittings therefor; scientific analytical 
apparatus and instruments and their parts and fittings; analytical apparatus and instruments for laboratory use, namely, 
magnetic suspension balances and parts and fittings therefor; analytical apparatus and instruments for laboratory use, 
namely, flash diffusivity analyzers, mechanical testing instruments, rubber testing instruments and parts and fittings 
therefor; mass spectrometer and parts and fittings therefor; analytical apparatus and instruments relating to gravimetric 
analysis, thermogravimetric analysis or sorption analysis and parts and fittings therefor; analytical apparatus and 
instruments for gas and vapor dosing, mixing, and pressure control and parts and fittings therefor; analytical apparatus 
and instruments for analyzing mechanical or material properties of samples; specimen testing instruments used to apply 
cyclic and static loads to a specimen integrated with a controller used for fatigue testing and material testing of the 
specimen subjected to loads; rheometers and parts and fittings therefor; calorimeters and parts and fittings therefor; 
dilatometers and parts and fittings therefor; laboratory reactors; cooling systems for use with analytical instruments; 
autosamplers; pressure cells; laboratory consumables, namely, vials, containers, trays, plates, pans, tubing, cartridges, 
pipettes; computer operating software for analytical apparatus and instruments; computer operating software for 
analyzing materials by measuring changes in the physical or chemical properties of the material as the material is 
subjected to controlled changes in its environment; accessories for use with analytical apparatus and instruments, 
namely, grips and platens, stent and graft testers, cylinders, equipment for cutting specimens, and temperature control 
units; accessories for analytical apparatus and instruments, namely, Peltier plate systems, pressure cells, sensors, 
electrically heated cylinders, relative humidity accessory, optical plates, modular microscope accessory, environmental 
test chambers, small angle light scattering accessories, interfacial accessories, tribo-rheometry accessories, magneto-
rheology accessories, electro-rheology accessories, UV curing accessories, dielectric measurement accessories, 
dielectric thermal analysis accessories, immobilization cells, starch pasting cell, dynamic mechanical analysis 
accessories, refrigerated cooling systems, autosamplers, forced convection oven accessories, orthogonal superposition 
accessories, 2-dimensional small amplitude oscillatory shear accessories, extensional viscosity fixture accessories, cone 
and partitioned plate accessories, interfacial rheology accessories, electrorheology accessories, degassing stations, 
clamps for use with analytical instruments, ampoules made of glass, metal, or plastic, sample measuring system 
accessories.

Cl.35;Online, catalog, and mail order services featuring analytical apparatus and instruments, their parts and fittings, 
accessories and laboratory consumables therefor all for scientific and research use; online, catalog, and mail order 
services featuring computer operating software for analytical apparatus and instruments, analyzing and manipulating 
data; online, catalog, and mail order services featuring computer operating software for data acquisition, processing, and 
reporting.

Cl.37;Installation, maintenance and repair services for analytical apparatus and instruments for laboratory use and 
parts, fittings and accessories therefor; maintenance and repair of computer hardware for data processing systems; 
installation, maintenance and repair services of apparatus and instruments for gravimetric analysis, thermogravimetric 
analysis, detectors, magnetic suspension balances, mechanical testing instruments, rubber testing instruments, flash 
diffusivity analyzers, calorimeters, dilatometers, laboratory reactors, high pressure autoclaves, reactor tubes for 
autoclaves.

Cl.41;Education services, namely, conducting classes, seminars, webinars, conferences, workshops, and training 
programs in the field of materials testing instruments, chemistry, biopharmaceutical analysis, pharmaceuticals, 
pharmaceutical chemistry, health sciences and diagnostics, health sciences research, use and operation of analytical 
apparatus and instruments for laboratory use, use and application of computer software for laboratory and research use, 
data acquisition, data processing, data review; training for handling scientific instruments and apparatus for research in 
laboratories; providing information about education and training for the use of analytical apparatus and instruments via a 
website; providing online publications in the nature of articles regarding the applications for analytical apparatus and 
instruments.

Cl.42;Scientific instrument calibration services; technical support services, namely, installation qualification and 
operational qualification services for scientific analytical apparatus and instruments; providing technology information in 
relation to use, operation, and function of scientific analytical apparatus and instruments.
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Priority claimed from 11/10/2017; Application No. : 017318064 ;European Union 

3784092    15/01/2018
[International Registration No. : 1393339]
MARIGOT LIMITED TRADING AS CELTICSEA MINERALS
Strand Farm, Currabinny Carrigaline, Co. Cork Ireland

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.5;Medicated food additives for animals; fodder additives for medical purposes; food additives (medicated-) for 
animals; medical foodstuff additives for veterinary use; vitamin, mineral and trace element dietary supplements and 
nutritional additives (for medical or veterinary purposes) for animals; vitamin, mineral and trace element dietary 
supplements and nutritional additives (for medical or veterinary purposes) for foodstuffs for animals; herbal remedies, 
compounds, ointments, extracts, lotions and preparations for animal care, all for medical or veterinary purposes; insect 
repellents for use with animals; hoof oil for horses; disinfectants for hygiene purposes and for animal care; veterinary 
preparations; seaweed and algae based food additives (for medical or veterinary purposes), vitamins, minerals and trace 
elements; seaweed and algae based veterinary preparations.

Cl.31;Foodstuffs and fodder for animals; flavoured foodstuffs for animals; hay, silage and preserved crops for animal 
feeds; animal beverages; litter and bedding for animals; algae and algae derivatives for animal consumption; seaweed 
and seaweed derivatives for animal consumption; milk and milk substitutes for animals.
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Priority claimed from 08/12/2017; Application No. : 87713450 ;United States of America 

3784152    18/12/2017
[International Registration No. : 1393207]
PSG WORLDWIDE, INC.
22069 Van Buren Street Grand Terrace CA 92313 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.7;Diaphragm pumps.

Cl.42;Software as a service (saas) services featuring software for the remote monitoring, control and management of 
diaphragm pumps.
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Priority claimed from 20/04/2017; Application No. : 2017-056044 ;Japan 

3784259    07/06/2017
[International Registration No. : 1393447]
SHISEIDO COMPANY, LIMITED
7-5-5 Ginza, Chuo-ku Tokyo 104-0061 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Amino acid; chemicals used for manufacturing cosmetics, soaps, perfumery or industrial products; chemicals; 
plant growth regulating preparations; manures; higher fatty acids; reagent paper; artificial sweeteners [chemical 
preparations]; flour and starch for industrial purposes; collagen used as a raw ingredient in the manufacture of 
cosmetics; chemical preparations for use in the manufacture of cosmetics; proteins for use in the manufacture of 
cosmetics.

Cl.3;Soaps; cosmetics; perfumery; incenses and fragrances; dentifrices; false nails; false eyelashes; breath fresheners; 
deodorants for animals.

Cl.5;Pharmaceutical preparations; lacteal flour for babies; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary 
supplements for animals; diagnostic kits incorporating reagents for measuring amino acid consistency for medical 
purposes; diagnostic kits incorporating reagents for protein measuring for medical purposes; diagnostic kits 
incorporating reagents for blood measuring for medical purposes; diagnostic kits for medical purposes; reagent paper for 
medical purposes; oiled paper for medical purposes; drug delivery agents in the form of edible wafers for wrapping 
powdered pharmaceuticals; gauze [for medical use]; empty capsules for pharmaceuticals; dental materials; diapers; 
semen for artificial insemination; protein for human consumption.

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; mass analysis apparatus; 
measuring apparatus for testing skin type, not for medical purposes; analysis apparatus for testing condition of the skin, 
not for medical purposes.

Cl.29;Preserved pulses; processed vegetables and fruits; yoghurt; milk products; edible oils and fats; soya milk; foods 
prepared from fish or shellfish (shrimps, prawns, lobsters and crabs).

Cl.30;Confectionery; bread; tea; beverages with tea base; coffee; cocoa; unroasted coffee; vinegar; seasonings, other 
than spices.

Cl.32;Soft drinks.

Cl.42;Design services; rental of laboratory apparatus and instruments; technological advice relating to computers, 
automobiles and industrial machines; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing 
or research on machines, apparatus and instruments; rental of measuring apparatus; scientific analysis, structural 
analysis, research and testing on protein; designing of machines, apparatus, instruments [including their parts] or 
systems composed of such machines, apparatus and instruments; scientific analysis, structural analysis, research and 
testing on amino acid; testing on agriculture, livestock breeding or fisheries.

Cl.44;Beauty salon services; hairdressing; providing medical information; physical examination services; dietary and 
nutritional guidance; providing information relating to dietary and nutritional guidance; animal breeding; veterinary 
services; beauty care services for animals; nursing care; rental of medical and health care equipment; performing 
diagnosis of health condition and disease risk by analysis of amino acid; medical testing and evaluation of health 
condition and disease risk by analysis of amino acid; provision of medical information in relation to performing diagnosis 
of health condition and disease risk by analysis of amino acid; provision of information in relation to medical testing and 
evaluation of health condition and disease risk by analysis of amino acid.

8087



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

3784260    19/05/2017
[International Registration No. : 1393442]
HOUSE FOODS GROUP INC.
5-7, Mikuriya-sakae-machi 1-chome, Higashi-Osaka-shi Osaka 577-8520 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Lactic acid bacteria, other than for medical or veterinary purposes; lactobacillus strain, for use in the manufacture 
of foods and beverages; killed lactic acid bacteria, for use in the manufacture of foods and beverages; chemicals; 
fertilizers; higher fatty acid; artificial sweeteners; flour and starch for industrial purposes.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; lacteal flour for babies; dietary supplements for 
humans; lactobacillus supplements for humans in the form of tablet, capsule, chewable, granule, granular, powder, solid, 
semisolid, liquid or paste; dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; 
beverages for babies; food for babies; dietary supplements for animals; protein supplements for animals.

Cl.29;Milk products; processed meat products; processed fish products for human consumption; processed 
vegetables and processed fruits; fried tofu pieces (abura-age); freeze-dried tofu pieces (kohri-dofu); jelly made from 
devils" tongue root (konnyaku); soybean milk (soy milk); tofu; fermented soybeans (natto); mixes for making soups and 
broth containing curry, instant curry and pre-cooked curry; stew mixes, namely mixes for making stew, instant stew, pre-
cooked stew; soup mixes, namely, instant soup, pre-cooked soup; dried flakes of laver for sprinkling on rice in hot water 
(ochazuke-nori); processed food based on meat and fish containing collagen made in the form of tablet, capsule, 
chewable, granule, granular, powder, solid, semisolid, liquid, paste or jelly; processed food based on meat and fish 
containing hyaluronan made in the form of tablet, capsule, chewable, granule, granular, powder, solid, semisolid, liquid, 
paste or jelly; processed food based on meat and fish containing protein made in the form of tablet, capsule, chewable, or 
jelly.

Cl.30;Tea; coffee; cocoa; husked oats; husked barley; confectionery; bread and buns; sandwiches (prepared); steamed 
buns stuffed with minced meat (niku-manjuh); hamburgers (prepared); pizzas (prepared); hot dogs; meat pies (prepared); 
seasonings; spices; curry powder; wasabi powder, wasabi paste; Chinese stuffed dumplings (gyoza, cooked); Chinese 
steamed dumplings (shumai, cooked); sushi; fried balls of batter mix with small pieces of octopus (takoyaki); boxed 
lunches consisting of rice or noodle, with added meat, fish or vegetables; ravioli (prepared); instant confectionery mixes; 
sherbet mix; pudding mix; jelly mix; pasta sauce; curry sauce mixes, namely mixes for making soups and broth 
containing curry sauce, instant curry sauce, pre-cooked curry sauce.

Cl.31;Live fishing baits; packaged freeze-dried fishing bait; unprocessed edible seaweeds; vegetables [fresh]; onions 
[fresh]; tea leaves [unprocessed]; fruits [fresh]; foxtail millet [unprocessed]; proso millet [unprocessed]; sesame 
[unprocessed]; buckwheat [unprocessed]; corn [unprocessed]; Japanese barnyard millet [unprocessed]; wheat, barley 
and oats [unprocessed]; unprocessed rice; sorghum [unprocessed]; animal foodstuffs; seeds and bulbs; trees; grasses 
[plants]; turf (natural); dried flowers; seedlings; saplings; flowers (natural); pasture grass; potted dwarfed trees (bonsai).

Cl.32;Beer; non-alcoholic beverages; carbonated drinks (refreshing beverages); powders for non-alcoholic beverages; 
granule for non-alcoholic beverages; pastilles for non-alcoholic beverages; powders for effervescing beverages; pastilles 
for effervescing beverages; non-alcoholic fruit juice beverages; extracts of hops for making beer; whey beverages; 
vegetable juices (beverages).

Cl.35;Advertising; business management analysis or business consultancy; marketing research; providing information 
on commercial sales; business management of hotels; import-export agencies; document reproduction; office functions, 
namely filing of documents or magnetic tapes; offering business management assistance in operation of computers, 
typewriters, office machine and other equipment; arranging subscriptions to telecommunication services for others; retail 
services or wholesale services for foods and beverages.
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Cl.43;Providing temporary accommodation; agency services for the reservation of accommodation (hotels, boarding 
houses); providing foods and beverages; providing information about cooking recipes, advice concerning cooking 
recipes and providing information about services for providing foods and beverages; providing information about 
services for providing foods and beverages; boarding for animals; providing conference rooms; providing exhibition 
facilities; rental of cooking equipment for industrial purposes; rental of non-electric cooking heaters; rental of kitchen 
worktops.
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Priority claimed from 27/10/2017; Application No. : 40201721235W ;Singapore 

3801429    30/10/2017
[International Registration No. : 1393925]
THE STRAITS NETWORK PTE. LTD.
1 Raffles Place, 24-00 One Raffles Place Singapore 048616 Singapore

Address for service in India/Agents address:
FOX MANDAL & ASSOCIATES
FM HOUSE, 6/12, PRIMROSE ROAD, GURAPPA AVENUE, BANGALORE - 560 025.

Proposed to be Used
IR DIVISION
Cl.35;Online business services to members, namely, providing business research consultation services for the 
business community in the nature of providing direct consultation and marketing surveys; online business services to 
members, namely, providing business research information services via a database of industry sector business reports 
and surveys; third-party recruiting of qualified and credentialed experts for others; providing business management 
consultation and information services using a network of experts to help clients in the management of their business 
affairs; providing business consultation services via an online network of business and industry research experts; 
arranging for clients and those experts to perform business and industry business consultations, custom business 
surveys and other business consulting projects between the network of expert advisors and industry professionals for 
use in specialized industry sectors, namely, technology, media and telecom, healthcare and biomedical, energy and 
industrials, consumer goods and services, financial and business services, real estate, accounting and legal, economic 
and regulatory affairs; conducting business consultations, business surveys and business consulting projects; 
recruitment and placement of board positions, senior and C-level employees in the fields of technology, media and 
telecom, healthcare and biomedical, energy and industrials, consumer goods and services, financial and business 
services, real estate, accounting and legal, economic and regulatory affairs; online business services to members, 
namely, business consultation services for nonprofit organizations and social entrepreneurs; online business services to 
members, namely, business research information services for nonprofit organizations and social entrepreneurs; online 
business services to members, namely, providing expert business research services related to hiring, compensation, 
management and operations; online business services to members, namely, providing expert business consulting 
services related to hiring, compensation, management and operations; online business services to members, namely, 
providing business counseling in the field of international social entrepreneurship; consulting services related to 
business advisory in the field of international social entrepreneurship; promoting public awareness in the field of 
international social entrepreneurship; administration of online membership programs providing business counseling and 
business advisory services to members; business consulting services, namely, administrative support in specialized 
industry sectors, namely, technology, media and telecom, healthcare and biomedical, energy and industrials, consumer 
goods and services, financial and business services, real estate, accounting and legal, economic and regulatory affairs; 
business consulting services, namely, business planning, business management, business supervision and strategic 
business management support of engagements in specialized industry sectors, namely, technology, media and telecom, 
healthcare and biomedical, energy and industrials, consumer goods and services, financial and business services, real 
estate, accounting and legal, economic and regulatory affairs; business intermediary services relating to the online 
matching and collaboration between members within the scientific, research and medical communities to achieve 
advances in the field of healthcare; business intermediary services relating to the matching and collaboration of experts 
within the scientific, research and medical communities to achieve advances in the field of healthcare; online business 
services to members, namely, healthcare business consulting services provided by a network of expert advisors and 
industry professionals in the field of healthcare, namely, doctors, scientists, allied healthcare professionals and other 
experts and participants in the healthcare and biomedical industries; providing medical and healthcare market research 
information services via an online database of industry sector business reports and surveys.

Cl.36;Financial research information services for the investment management community, providing financial research 
services for the investment management community via a database of industry sector reports and surveys; financial 
research information services for the business community, providing financial research services for the business 
community via a database of industry sector financial reports and financial survey information; financial research for the 
business community, financial research information services for the business community via a database of industry 
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sector financial reports and financial surveys; financial research consultation services for the business community, 
namely providing financial research consultation to a network of expert advisors and industry professionals in 
specialized industry sectors, namely, technology, media and telecom, healthcare and biomedical, energy and industrials, 
consumer goods and services, financial and business services, real estate, accounting and legal, economic and 
regulatory affairs.

Cl.38;Providing user access to social media platforms, websites or broadcast platforms for the purpose of online 
discussion of information in the fields of technology, media and telecom, healthcare and biomedical, energy and 
industrials, consumer goods and services, financial and business services, real estate, accounting and legal, economic 
and regulatory affairs; transmission of news in the field of technology, media and telecom, healthcare and biomedical, 
energy and industrials, consumer goods and services, financial and business services, real estate, accounting and legal, 
economic and regulatory affairs via social media platforms over the Internet.

Cl.41;Mentorship programs, advice and counseling, namely, educational mentoring for the purpose of educating and 
providing training in the field of nonprofit organizations and social entrepreneurs; providing educational resources, 
namely, workshops and seminars in the fields of career development and leadership training; providing educational 
counseling and mentorship programs, namely, mentoring to students in the fields of career development, business 
development, licensing and research and development in order to provide mentorship, advice, and counsel to strengthen 
and improve leadership and decision making; educational services, namely, the presentation of seminars, lectures, and 
roundtables in the fields of technology, media and telecom, healthcare and biomedical, energy and industrials, consumer 
goods and services, financial and business services, real estate, accounting and legal, economic and regulatory affairs; 
online education services to members providing mentorship, advice, and counseling in the field of leadership and 
decision making skills; providing online research library and reference library services via an on-line computer network 
by experts for research consultation for businesses through working groups, research groups, presentations and surveys 
in specialized industry sectors, namely, technology, media and telecom, healthcare and biomedical, energy and 
industrials, consumer goods and services, financial and business services, real estate, accounting and legal, economic 
and regulatory affairs.

Cl.42;Computer services, namely, hosting on-line web facilities for others for organization of meetings, interactive 
discussions, seminars, working groups, research groups, presentations and networking events; computer services, 
namely, hosting on-line web facilities for others via membership-based platforms for business education, mentorship 
opportunities, leadership training, research consultation for businesses through direct consultation including discussion 
of surveys in specialized industry sectors, namely, technology, media and telecom, healthcare and biomedical, energy 
and industrials, consumer goods and services, financial and business services, real estate, accounting and legal, 
economic and regulatory affairs; online services to members, namely, healthcare research consulting services provided 
by a network of expert advisors and industry professionals in the field of healthcare, namely, doctors, scientists, allied 
healthcare professionals and other experts and participants in the healthcare and biomedical industries; providing 
medical and healthcare research services via an online computer database of industry sector reports and surveys.

Cl.45;Expert witness finding services in legal matters in the fields of technology, media and telecommunications, 
healthcare and biomedical, energy and industrials, finance, intellectual property, international arbitration, family law, 
business services, real estate, accounting and legal, economic and regulatory affairs; expert witness services in legal 
matters in the fields of technology, media and telecommunications, healthcare and biomedical, energy and industrials, 
finance, intellectual property, international arbitration, family law, business services, real estate, accounting and legal, 
economic and regulatory affairs.
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Priority claimed from 20/04/2017; Application No. : 2017-056045 ;Japan 

3802171    07/06/2017
[International Registration No. : 1394224]
SHISEIDO COMPANY, LIMITED
7-5-5 Ginza, Chuo-ku Tokyo 104-0061 Japan

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Amino acid; chemicals used for manufacturing cosmetics, soaps, perfumery or industrial products; chemicals; 
plant growth regulating preparations; manures; higher fatty acids; reagent paper; artificial sweeteners [chemical 
preparations]; flour and starch for industrial purposes; collagen used as a raw ingredient in the manufacture of 
cosmetics; chemical preparations for use in the manufacture of cosmetics; proteins for use in the manufacture of 
cosmetics.

Cl.3;Soaps; cosmetics; perfumery; incenses and fragrances; dentifrices; false nails; false eyelashes; breath fresheners; 
deodorants for animals.

Cl.5;Pharmaceutical preparations; lacteal flour for babies; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary 
supplements for animals; diagnostic kits incorporating reagents for measuring amino acid consistency for medical 
purposes; diagnostic kits incorporating reagents for protein measuring for medical purposes; diagnostic kits 
incorporating reagents for blood measuring for medical purposes; diagnostic kits for medical purposes; reagent paper for 
medical purposes; oiled paper for medical purposes; drug delivery agents in the form of edible wafers for wrapping 
powdered pharmaceuticals; gauze [for medical use]; empty capsules for pharmaceuticals; dental materials; diapers; 
semen for artificial insemination; protein for human consumption.

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; mass analysis apparatus; 
measuring apparatus for testing skin type, not for medical purposes; analysis apparatus for testing condition of the skin, 
not for medical purposes.

Cl.29;Preserved pulses; processed vegetables and fruits; yoghurt; milk products; edible oils and fats; soya milk; foods 
prepared from fish or shellfish (shrimps, prawns, lobsters and crabs).

Cl.30;Confectionery; bread; tea; beverages with tea base; coffee; cocoa; unroasted coffee; vinegar; seasonings, other 
than spices.

Cl.32;Soft drinks.

Cl.42;Design services; rental of laboratory apparatus and instruments; technological advice relating to computers, 
automobiles and industrial machines; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing 
or research on machines, apparatus and instruments; rental of measuring apparatus; scientific analysis, structural 
analysis, research and testing on protein; designing of machines, apparatus, instruments [including their parts] or 
systems composed of such machines, apparatus and instruments; scientific analysis, structural analysis, research and 
testing on amino acid; testing on agriculture, livestock breeding or fisheries.

Cl.44;Beauty salon services; hairdressing; providing medical information; physical examination services; dietary and 
nutritional guidance; providing information relating to dietary and nutritional guidance; animal breeding; veterinary 
services; beauty care services for animals; nursing care; rental of medical and health care equipment; performing 
diagnosis of health condition and disease risk by analysis of amino acid; medical testing and evaluation of health 
condition and disease risk by analysis of amino acid; provision of medical information in relation to performing diagnosis 
of health condition and disease risk by analysis of amino acid; provision of information in relation to medical testing and 
evaluation of health condition and disease risk by analysis of amino acid.
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Priority claimed from 26/07/2017; Application No. : 30 2017 018 637 ;Germany 

3802190    25/01/2018
[International Registration No. : 1394774]
OSRAM GMBH
Marcel-Breuer-Str. 6 80807 München Germany

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus, especially lamps (including LED Lamps) and luminaires (including LED luminaires); lighting 
and light decoration apparatus and facilities consisting thereof, especially for outer parts of building, inner parts of 
buildings, floors, sales areas, stage, industrial facilities and light show devices; parts and fittings of the aforesaid goods 
(included in class 11); lighting-, light decoration and light show apparatus especially consisting of numerous LEDs, 
especially band shaped, net shaped, tube shaped and in flat and matrix shape.

Cl.35;Service on the field of advertising and sales promotion; mediation of commercial activities for third parties, also 
within the framework of e-commerce; wholesale and retail commercial services, also via the Internet in connection with 
lighting apparatus of all kind as well as accessories for lighting apparatus; online auction services; collocation of 
directories for publication on the internet; computer supported data bank administration.
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Priority claimed from 29/06/2017; Application No. : 016937328 ;European Union 

3805065    21/12/2017
[International Registration No. : 1395403]
SCHOOLAPPLY AG
Bahnhofstrasse 7 CH-6300 Zug Switzerland

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Publicity services; publication of publicity materials; market research by means of a computer data base; 
advertising services provided via a data base; collating of data in computer databases; marketing services in the field of 
travel; advertising services provided via the internet; marketing of education programs.

Cl.36;Accommodation bureaux (real estate property); consultancy and brokerage services relating to travel insurance; 
consultancy and brokerage services relating to health insurance; consultancy and brokerage services relating to home 
insurance; consultancy and brokerage services relating to accident insurance; intermediation services relating to college 
scholarships; providing student loan information; intermediation services relating to loans for school fees; intermediation 
services relating to student loans.

Cl.41;Intermediation services relating to education; providing of online educational applications; educational advisory 
services; education information; services for the publication of newsletters; information services relating to schools; 
educational testing; arranging and providing of examinations and tests (academic); tests for determining knowledge 
levels prior to university and college studies.
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Priority claimed from 12/07/2017; Application No. : 87526100 ;United States of America 

3806774    09/12/2017
[International Registration No. : 1395901]
RIPPLE LABS INC.
315 Montgomery Street San Francisco CA 94104 United States of America

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for facilitating payments over electronic communications networks in the form of fiat currency, 
digital currency or cryptocurrency; non-downloadable computer software for facilitating payments over electronic 
communications networks in the form of fiat currency, digital currency or cryptocurrency.

Cl.36;Financial transaction services, namely, providing monetary transaction and payment options.

Cl.38;Peer to peer network computer services, namely, transmission of financial data over electronic communication 
network; application programming interface (API) enabling communication with currency and digital asset exchanges 
over electronic computer networks.

Cl.42;Application service provider featuring application programming interface (API) software for use in processing 
cross-border financial transactions and payment processing; application service provider featuring Application 
Programming Interface (API) software enabling financial institutions and payment processors to communicate and 
coordinate with currency and digital asset exchanges over electronic computer networks in order to effect and financial 
transactions and payments; computer software services, namely, providing online non-downloadable computer software 
for facilitating payments over electronic communications networks; providing online non-downloadable computer 
software for facilitating payments over electronic communications networks; application service provider featuring 
application programming interface (API) software for enabling communication with currency and digital asset exchanges 
over electronic computer networks.
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Priority claimed from 03/04/2017; Application No. : 16545758 ;European Union 

3808175    19/09/2017
[International Registration No. : 1396191]
SAAB AB
SE-581 88 Linköping Sweden

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines for air vehicles, transmission components for air vehicles, and parts for the aforementioned 
goods included in this class.

Cl.9;Radar apparatus, electronic measuring, steering and navigation equipment for air vehicles.

Cl.12;Vehicles; apparatus for locomotion by air, and parts for the aforementioned goods included in this class.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, playthings, toys, gymnastic and sporting articles.

Cl.37;Repair and maintenance services for air vehicles.

Cl.41;Education and training.
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Priority claimed from 01/06/2017; Application No. : 30 2017 014 594 ;Germany 

3809357    30/11/2017
[International Registration No. : 1397404]
RHEINMETALL AUTOMOTIVE AG
Karl-Schmidt-Straße 2-8 74172 Neckarsulm Germany

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Motors and engines, in particular internal combustion engines, except for land vehicles; generic machine parts, 
included in this class; parts and accessories for all the aforesaid goods, included in this class; parts for motors and 
engines for vehicles, in particular for internal combustion engines, included in this class; engine blocks; cylinder heads, 
including parts therefor, cylinder liners, finned cylinders; pistons [parts of machines or engines]; piston pins; piston 
rings; piston ring segments, piston ring sets, piston pin retainer elements; connecting rods; connecting rod bearing 
elements; crank shafts; crank shaft bearing elements and crank shaft cases; cam shafts; camshaft bearing elements; 
rocker arms for motors and engines; pushrods; slide bearings; anti- vibration devices; engine seals; inlet valves; exhaust 
valves; vibration devices; engine seals; inlet valves; exhaust valves; tappets; valve tappet guides; valve seats; valve seat 
rings; valve springs; suction pipes, discharge pipes; exhaust manifolds; carburettors; transmission cases; power train 
parts as generic machine parts included in this class; starter gears; pumps [machines]; centrifugal pumps; rotary pumps; 
hydraulic pumps; water pumps; fuel pumps; oil pumps; repair sets for pumps, consisting of replacement parts for pumps, 
included in this class; oil coolers; oil pressure relief valves; radiators [cooling] for motors and engines; fans for cooling 
vehicle engines; fly-wheels; blowing machines; bushings; adapted bolts (parts for motors and engines and machines); 
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compressors as parts of machines, motors and engines; parts for compressors, included in this class.

Cl.12;Automobile engines; parts and fittings for motor vehicles and for motor vehicle motors and engines, included in 
this class.

Cl.35;Retailing services, wholesaling services and mail order trading services, including via the internet or online, in 
the field of motor vehicle fittings, motor vehicle parts, motor and engine parts.
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Priority claimed from 12/09/2017; Application No. : 017203944 ;European Union 

3810410    07/12/2017
[International Registration No. : 1397317]
BARTONI LIMITED
Unit B1, Hume Centre, Parkwest Industrial Park, Nangor Road, D12 P3V9 Dublin 12 Ireland

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for humans; dietary food supplements; health food supplements; mineral food supplements; 
health food supplements made principally of vitamins; health food supplements made principally of minerals; vitamin 
preparations in the nature food supplements; vitamins and vitamin preparations.

Cl.30;Flour and preparations made from cereals; high-protein cereal bars; cereal bars and energy bars; snack food 
(cereal-based); rice snacks; cereal snacks; sesame snacks; rice cake snacks; fruit cake snacks; rice-based snack food; 
cereal based snack foods; granola-based snack bars; snacks manufactured from muesli; snack foods prepared from 
maize; snack foods made from wheat; snack foods made from corn; snack products made of cereals; snack foods made 
of whole wheat; snack foods consisting principally of confectionery; snack foods prepared from potato flour; snack foods 
consisting principally of grain; snack food products made from cereals; snack bars containing a mixture of grains, nuts 
and dried fruit [confectionery].
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Priority claimed from 11/10/2017; Application No. : 302017000114602 ;Italy 

3815682    20/10/2017
[International Registration No. : 1397783]
SILIKONEUROPE SRL
Via Savena, 13 I-40050 LOIANO (BO) Italy

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical, veterinary and sanitary products; dietetic products for children and sick persons; plasters; 
material for bandages: balms; materials for filling teeth and for dental impressions; disinfectants; preparations for 
destroying weeds and vermin; dietetic food supplements; dietetic beverages; dietetic and nutritional supplements; dietary 
supplements and ingredients for dietary supplements; dietary supplements; vitamins, minerals and food supplements; 
pharmaceutical, veterinary and sanitary products; dietetic products for children and sick persons; fungicides; deodorants 
other than for personal use; absorbent pads; sanitary pads; tampons; sanitary absorbents; absorbents, particularly 
adhesive, universal absorbents, extra absorbing and extra fine absorbents; panty liners; sanitary absorbents, tampons, 
panty liners; tissues impregnated with medicinal or disinfecting lotions, detergent wet wipes for hygienic use; antiseptic 
tissues; detergents and wipes for the skin for medical use; wipes for hygienic and medical use; impregnated medical 
tissues for the relief of women"s itching; cotton wool or cellulose tissues impregnated with disinfectants and/or oil and/or 
detergent for medical and sanitary use; paper liners for baby diapers; paper diapers for children; paper diapers for 
infants; diapers of cloth for children; diapers of cloth for infants; hygienic diapers for incontinent people; adult diapers; 
diaper pants for children [diaper pants] of paper and cellulose, disposable; disposable diapers for children; disposable 
diapers of paper and cellulose for children; disposable diapers of paper and cellulose for newborns.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data media, sound recording disks; compact disks, DVDs and 
other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data 
processing equipment, computers, computer software; fire extinguishers.

Cl.17;Latex [rubber]; acrylic rubber; recycled rubber; reclaimed rubber; chloroprene rubber; hydrochloride rubber; 
synthetic rubber; natural rubber; unprocessed rubber; liquid rubber; semi-worked rubber; chlorinated rubber; packaging 
of rubber; rubber sheets; polysulphide-based rubber; rubber insulating compounds; insulating granules of rubber; seals 
of rubber; rubber powder; nitrile rubber; clack valves of rubber; rings of rubber; pipes of rubber; rubber stoppers; silicone
rubber; rubber for use in manufacture; rubber in liquid form; silicone sealants; silicone rubber sealants; thermal 
insulation of silicone foam; joint sealing compounds of silicone rubber; silicone rubber hoses reinforced with fabric; 
seals of silicone rubber for general use; fire seals; clutch linings; rod seals; waterproof packings; material for seals; 
waterproofing joints not of metal; gaskets; seals for industrial use; seals, sealants and fittings; latex [rubber], gutta-
percha, latex; mica, unwrought or semi-wrought and substitutes for all these materials; plastics and resins in extruded 
form for industrial use; materials for tapping, stopping and insulating; non-metallic and flexible hoses.
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Priority claimed from 09/06/2017; Application No. : 4020170070570 ;Republic of Korea 

3818148    11/12/2017
[International Registration No. : 1399027]
DB INC.
7th Floor, 23, Samseong-ro 96-gil, Gangnam-gu Seoul Republic of Korea

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Intelligence application program for downloadable wireless terminal relating to insurance, loans, financial asset 
management and financing; downloadable smart phone application (software) relating to insurance, loans, financial asset 
management and financing; computer application software for digital or electronic tablets relating to insurance, loans, 
financial asset management and financing; smart phone application (software) relating to insurance, loans, financial asset 
management and financing; computer application software relating to insurance, loans, financial asset management and 
financing; computer software; virtual reality game software; computer programs [downloadable software]; optical discs; 
diodes; large scale integrated circuits; disc memories; digital disc drives; digital signal processors; laser diodes; 
motherboards; microchip cards; micro-computer; micro processors; memory expansion modules; memory boards; 
computer software for wireless content delivery; semi-conductors; semi-conductor memories; semi-conductor memory 
units; semiconductor elements; semi-conductor wafers; semiconductor power elements; light-emitting diodes [LED]; 
electronic cards for processing images; testing apparatus for testing printed circuit boards; magnetic recording media; 
magnetic data media; disks, magnetic; shield cases for magnetic disks; magnetic encoders; electric lighting notice 
boards; electric diodes; monitoring apparatus, electric; electronic transistors; electronic notice boards; electron tubes; 
electronic memories; electronic semi-conductors; electronic agendas; electronic indicator panels; electronic integrated 
circuits; electronic computers; electronic indicator boards; electronic circuit board; connectors for electronic circuits; 
central processing units [processors]; integrated circuits; cards with integrated circuits; circuit boards provided with 
integrated circuits; integrated circuit module; super luminescent laser diodes; optical disc drives.

Cl.16;Diary; calendars; leaflets; negotiable instrument forms; greetings cards and postcards; printed matter (except 
books and periodicals); informational flyers; stock certificate paper; certificates; cards; catalogues; tickets; pamphlets; 
posters; desk calendars; place cards; stickers.

Cl.18;Bags; pouch bags; multi-purpose sports bags; sport bags; bags for sports; rucksacks for sports; sports packs; 
bags for sports clothing; bags and holdalls for sports clothing; holdalls for sports clothing; credit card cases of leather; 
card cases of leather; credit card cases; credit card cases [wallets]; card cases [notecases]; leather laces.

Cl.21;Buckets; buckets of plastic; bottles for beverages; water bottles sold empty; sports bottles sold empty; reusable 
plastic water bottles sold empty; reusable stainless steel water bottles sold empty; tumblers of non-precious metal; 
drinking cups; drinking glasses.

Cl.25;Uniforms; clothing; basketball clothing; basketball pants; sports over uniforms; sports vests; sport shirts; sports 
overcoats; sports singlets; sports jerseys; windcheaters; jump suits for sports; sports wear; sports jackets; sports shirts 
with short sleeves; hooded sweatshirts; tee-shirts; short-sleeved or long-sleeved t-shirts; hats; sports caps and hats.

Cl.26;Lanyards [cords] for wear.
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Cl.28;Basketballs; gymnastic and sporting articles.

Cl.35;Telemarketing services; advertising via mobile telephone networks; advertising via mobile phone networks; 
advertising and marketing; rental of advertisement space and advertising material; provision of advertising space; 
advertising; banner advertising; rental of advertising space on-line; online advertising; leasing of advertising space on 
web sites; provision and rental of advertising space on the Internet; promotion of products and services of third parties 
through sponsoring arrangements relating to sports events; sports marketing services; promotion of goods and services 
through sponsorship of sports events; promoting golf competitions through sponsoring arrangements; advertising and 
commercial information services via the internet; administrative processing of insurance claims; online comprehensive 
shopping mall services; statistical analysis and reporting services; business management of professional basketball 
team.

Cl.36;Consultancy relating to financial and monetary affairs; providing information relating to financial and monetary 
affairs; personal loan financing; providing information and advice in the field of finance; financing and loan services; 
financing services; financial loan consultancy; financial services relating to loans; loan advice; credit bureau services; 
on-line financial transactions; financial services provided over the Internet and by telephone; financial services provided 
over the Internet; money lending; financial services; home equity loans; debt recovery services; insurance agencies; 
financial consultancy and advisory services relating to microfinance; rental of real estate; advisory services relating to 
financial asset management; financial wealth management services; rental of commercial property; financial analysis; 
financial consultancy; financial planning and management; advisory services relating to financial planning; financial 
advice; financial information; financial management; rental of buildings and providing information relating to asset 
management of insurance company; leasing or renting of buildings relating to asset management of insurance company; 
real estate services relating to the sale, purchase and leasing of real estate relating to asset management of insurance 
company; leasing of office space relating to asset management of insurance company; leasing of industrial space relating 
to asset management of insurance company; leasing of shopping centers relating to asset management of insurance 
company; rental of apartments, houses, commercial premises and offices relating to asset management of insurance 
company; financial services provided by telephone; financial services provided by mobile application (software); 
consultancy services relating to financial wealth management; settlement of insurance claims; insurance advisory 
services; insurance information; consultancy and information services relating to insurance; buildings insurance 
services; agricultural insurance services; insurance services and providing information relating thereto; financial 
planning services relating to insurance; insurance claims adjustment and settlement services; real estate insurance 
services; non-life insurance underwriting; accident insurance consultancy; accident insurance underwriting; loss 
adjustment services; vehicle insurance services; insurance services relating to sport; insurance services relating to 
purchase protection for goods purchased using credit cards; insurance services relating to extended warranty for goods 
purchased using credit cards; travel insurance services; annuity underwriting; transit insurance underwriting; transport 
insurance services; medical insurance services; automobile insurance services; automobile insurance consultancy; 
reinsurance services; property insurance underwriting; casualty insurance services; professional indemnity insurance; 
home insurance services; insurance underwriting in the field of professional liability insurance; liability insurance 
services; dental insurance services; providing on-line information about insurance from a computer database or the 
Internet; aviation insurance services; marine insurance underwriting; marine accidents insurance underwriting; marine 
transportation insurance underwriting; marine fire insurance underwriting; fire insurance underwriting; diseases 
insurance underwriting; care insurance underwriting; retirement pension insurance underwriting; insurance services 
provided over the internet and by telephone and mobile application (software); claim adjustment for non-life insurance; 
providing information relating to claims adjustment for non-life insurance; insurance claims processing; assessing 
insurance claims; electronic processing of insurance claims and payment data; insurance brokerage; consulting and 
information concerning insurance; insurance against loss; driver insurance underwriting (compensation for driver"s 
criminal settlement, fines, attorney"s fees, injury death and disability); medical expense insurance; insurance services for 
children (compensation for injury, disability, diseases, cancer and indemnity of 15 years old child from fetus); 
comprehensive insurance services; fetus insurance underwriting (compensation for congenital anomalies, cerebral 
hemorrhage, maternal death, low birth-weight infant, injury, diseases, cancer and indemnity of fetus); golf insurance 
services (compensation for injuries, after-effect disability, indemnity, burglary, breakage and hole-in-one expenses 
incurred during golf); savings insurance underwriting (savings insurance for purpose fund and life fund and 
compensation for injury and diseases); philanthropic services concerning monetary donations; providing monetary 
grants to charities; health insurance underwriting; buyer"s credit underwriting; consultancy services relating to finance; 
financial asset management; mortgage lending; loans [financing]; consultancy services relating to loans; unsecured 
loans; guarantee assurance underwriting; financial evaluation [insurance, banking, real estate]; insurance appraisal; 
credit inquiries services relating to insurance; insurance agency; insurance assessments; insurance consultancy; 
insurance loss assessment; insurance services; actuarial services.

Cl.37;Motor vehicle repair; car repair and maintenance relating to insurance; repair, maintenance and overhaul of 
automobiles relating to insurance; repair or maintenance of automobiles relating to insurance; garage services for 
automobile repair relating to insurance.

Cl.38;Communications by telephone in the form of call centres relating to insurance, loans, financial asset management
and financing; telephone communication services provided for call centers relating to insurance, loans, financial asset 
management and financing.

Cl.39;Towing; hauling; vehicle towing services relating to insurance; vehicle breakdown towing services relating to 
insurance; towing and transportation of cars as part of vehicle breakdown services relating to insurance.

Cl.40;Car scrapping service relating to insurance; heat treating of metals and alloys; alloy plating.

Cl.41;Sports camp services; sports academies; provision of information relating to golf sporting competition 
organization; consultancy and advisory services relating to golf sporting competitions; providing sporting information 
from a web site; teaching of golf.

Cl.42;Design of semiconductors; design of semiconductor chips; design of integrated circuits; design of computer 
microchips; hosting of smartphone application software for access to Internet portals.
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3818542    09/02/2018
[International Registration No. : 1398311]
MECCANOTECNICA S.P.A.
Via B.Maffeis, 4 I-24025 Gazzaniga Bergamo Italy

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Bookbinding installations, systems, machines and apparatus for industrial purposes; machines for making books, 
bookbinding sewing machines; bookbinding folding machines, gathering machines, stacking machines, punching 
machines, perfect-binding machines, line trimmer machines, three-knife trimmer machines, case-in machines, and back-
gluing machines; transport systems (conveyor belts) for bookbinding installations; parts and accessories for the above-
mentioned products.

Cl.37;Installation, maintenance and repair services; installation, maintenance and repair of bookbinding installations, 
systems, machines and apparatus for industrial purposes, of machines for making books, of bookbinding sewing 
machines; information relating to the above-mentioned services.

Cl.40;Services of bookbinding, making books, and sewing books for third parties; information relating to the above-
mentioned services; supervision of the above-mentioned services.
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Priority claimed from 21/06/2017; Application No. : 87498798 ;United States of America 

3818638    20/12/2017
[International Registration No. : 1398581]
NANOTICS, LLC
531 Midvale Way Mill Valley CA 94941 United States of America

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals; drug delivery agents in the form of nano-capsules and micro-capsules that provide controlled 
release of the active ingredients for a wide variety of pharmaceuticals; pharmaceuticals and drug delivery agents.

Cl.10;Medical apparatus and units for dosage, measuring and monitoring, namely, drug delivery devices and systems; 
medical apparatus for introducing pharmaceutical preparations into the human body.
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Priority claimed from 01/06/2017; Application No. : 30 2017 014 595 ;Germany 

3821477    30/11/2017
[International Registration No. : 1398794]
RHEINMETALL AUTOMOTIVE AG
Karl-Schmidt-Straße 2-8 74172 Neckarsulm Germany

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines, in particular internal combustion engines, except for land vehicles; generic machine parts, 
included in this class; parts and accessories for all the aforesaid goods, included in this class; parts for motors and 
engines for vehicles, in particular for internal combustion engines, included in this class; engine blocks; cylinder heads, 
including parts therefor, cylinder liners, finned cylinders; pistons [parts of machines or engines]; piston pins; piston 
rings; piston ring segments, piston ring sets, piston pin retainer elements; connecting rods; connecting rod bearing 
elements; crank shafts; crank shaft bearing elements and crank shaft cases; cam shafts; camshaft bearing elements; 
rocker arms for motors and engines; pushrods; slide bearings; anti tappets; valve tappet guides; valve seats; valve seat 
rings; valve springs; suction pipes, discharge pipes; exhaust manifolds; carburettors; transmission cases; power train 
parts as generic machine parts included in this class; starter gears; pumps [machines]; centrifugal pumps; rotary pumps; 
hydraulic pumps; water pumps; fuel pumps; oil pumps; repair sets for pumps, consisting of replacement parts for pumps, 
included in this class; oil coolers; oil pressure relief valves; radiators [cooling] for motors and engines; fans for cooling 
vehicle engines; fly-wheels; blowing machines; bushings; adapted bolts (parts for motors and engines and machines); 
compressors as parts of machines, motors and engines; parts for compressors, included in this class.

Cl.12;Automobile engines; parts and fittings for motor vehicles and for motor vehicle motors and engines, included in 
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this class.

Cl.35;Retailing services, wholesaling services and mail order trading services, including via the internet or online, in 
the field of motor vehicle fittings, motor vehicle parts, motor and engine parts.

8106



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 11/08/2017; Application No. : 017098419 ;European Union 

3821498    18/01/2018
[International Registration No. : 1398821]
A. MANNESMANN MASCHINENFABRIK GMBH
Bliedinghauser Straße 27 42859 Remscheid Germany

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, pumps and compressors, rolling bearings and parts for the aforesaid goods, machine tools; ball 
screws, chucks [parts of machines], bearings and bushings [machine parts]; bearing sleeves, assembly sleeves and 
support sleeves (parts of machines), winding spindles (parts of machines), piston rods, drilling rods, pistons [parts of 
machines or engines], cylinders being parts of machines; driving devices for machines, namely telescopic actuators and 
linear actuators; spindles for machine tools; driving motors, other than for land vehicles; gears for machines, brakes for 
machines.

Cl.37;Assembly, maintenance, servicing, repair and overhaul of machines and parts of machines.

Cl.40;Customised manufacture of machines and parts of machines, mechanical treatment of tools of metal and 
machine components, for others.

Cl.42;Engineering consultancy services, engineering design and consultancy, construction drafting, engineering 
services for the design of structures, conducting and evaluation of technical analysis, technological engineering analysis.
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3823839    25/11/2017
[International Registration No. : 1400013]
ABSOLUTE MUSEUM & GALLERY PRODUCTS LTD
The Hub, Station Road Pathfields Business Park, South Molton, Devon EX36 3LL United Kingdom

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal products; products made principally of metal and coated with polyester; all for use in museums and galleries 
or relating to works of art.

Cl.12;Trucks, carts and trolleys; all for use in museums and galleries or relating to works of art.

Cl.20;Hanging systems; barriers; label holders; all for use in museums and galleries or relating to works of art.

Cl.42;Design services relating to museum and gallery products.
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Priority claimed from 22/11/2016; Application No. : 4316244 ;France 

3827783    09/04/2018
[International Registration No. : 1345686]
NAVYA
1 rue du Docteur Pierre Fleury Papillon, F-69100 Villeurbanne FR

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.9;Navigation, guidance, tracking, marking and mapping devices; electric navigation instruments; global positioning 
instruments [GPS]; navigational instruments; car navigation computers; GPS navigation devices; satellite navigation 
apparatus; positioning apparatus; navigation apparatus for vehicles [on-board computers]; vehicle tracking apparatus; 
electronic navigation and positioning apparatus and instruments; instruments for traffic detection; apparatus and 
software for the control and remote control of vehicles; electronic and computer apparatus, instruments and sensors for 
autonomous operating of unmanned vehicles.

Cl.12;Vehicles; vehicles for locomotion by land, air, water or rail; vehicles for the transport of passengers and goods; 
electric vehicles; solar-powered vehicles; hydrogen-powered vehicles, motor vehicles; hybrid energy vehicles; electric 
cars and buses; unmanned, autonomous transport vehicles; driverless transport vehicles; remote-controlled vehicles 
other than toys; computer-controlled and computer network-attached vehicles.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 11/07/2017; Application No. : 2017727944 ;Russian Federation 

3828216    25/10/2017
[International Registration No. : 1398725]
JOINT-STOCK COMPANY "GRUPPA CHTPZ"
Kotelnicheskaya emb., 1/15, B RU-115172 Moscow Russian Federation

Address for service in India/Agents address:
D K LALWANI & CO.
403, SHAKUNTALA BUILDING, 59, NEHRU PLACE, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Fittings of metal for compressed air lines; fittings of metal for building.

Cl.11;Regulating and safety accessories for gas pipes.

Cl.17;Fittings, not of metal, for compressed air lines.

Cl.35;Procurement services for others [purchasing goods and services for other businesses].

Cl.39;Storage of goods; storage; stevedoring; unloading cargo.

Cl.42;Technical writing.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 19/10/2017; Application No. : 30 2017 110 636 ;Germany 

3831990    19/01/2018
[International Registration No. : 1401089]
EDELMANN GMBH
Steinheimer Str. 45 89518 Heidenheim Germany

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.7;Machines for the packaging industry, filling machines and capping machines.

Cl.16;Paper, cardboard, stationery and goods made of cardboard, namely, folding boxes, folding box blanks, cardboard 
box inlays, cardboard box inserts, package inserts, packaging of paper, cardboard, light corrugated cardboard, also 
sealed or combined with plastic and/or metallised sheets; packaging materials made of plastics; packaging foil made of 
plastics; adhesive plastic foils for packaging purposes.

Cl.42;Services of a designer; development of packagings, folding boxes, folding box blanks, cardboard inlays, 
cardboard inserts and package inserts for third persons.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 08/09/2017; Application No. : 30 2017 109 090 ;Germany 

3832099    10/02/2018
[International Registration No. : 1401442]
SMS GROUP GMBH
Eduard-Schloemann-Strasse 4 40237 Düsseldorf Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Welding machines for pipes and tubes of metal; welding machines for pipes and tubes of metal with varying wall 
thicknesses; fully automated installations for welding pipes and tubes; machines for manufacturing spiral-welded wind 
towers; machines for manufacturing conical towers; rolling mills for rolling metals; bending machines for bending metals.

Cl.9;Data processing apparatus; computers; computer programs recorded on data carriers; electric and electronic 
regulating apparatus for rolling, bending and welding machines.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 26/07/2017; Application No. : UK00003246301 ;United Kingdom 

3835303    24/01/2018
[International Registration No. : 1400416]
GREATMATES LIMITED
Singehurst Barn, Upper Platts, Ticehurst, WADHURST East Sussex TN5 7HA United Kingdom

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.35;Advertisement for others on the Internet; advertisement via mobile phone networks; advertising and marketing 
services provided by means of social media; advertising for others; advertising, marketing and promotion services; 
advertising services for the promotion of e-commerce; compilation of statistics relating to advertising; conducting market 
surveys; consumer response analysis; digital advertising services.

Cl.38;Communication by electronic mail systems; communication by electronic means; communication of information 
by electronic means; communication services for the electronic transmission of images; communication services for the 
transmission of information by electronic means; communication services over computer networks; communications 
services provided over the internet; communications via a global computer network or the Internet.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 21/06/2017; Application No. : 87499580 ;United States of America 

3838915    05/12/2017
[International Registration No. : 1400616]
SERVICENOW, INC.
2225 Lawson Lane Santa Clara CA 95054 US

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for management of computer-based information systems for businesses; 
computer software for developing, deploying, operating, monitoring, configuring, customizing, implementing and 
managing of computer systems and applications; computer software for workflow and business process automation; 
computer software for information technology service automation; computer software for identifying elements of 
information technology infrastructure; computer software for performance analytics; computer software for facilities 
management; computer software for field service automation; computer software for application integration; computer 
software development tools; computer software implementation tools; and downloadable electronic publications in the 
fields of information technology.

Cl.41;Training and educational services; information technology training services; educational services, namely, 
arranging and conducting classes, workshops, webinars, seminars, conferences and forums in the fields of information 
technology; providing certification training in the fields of information technology; providing online non-downloadable 
electronic publications in the fields of information technology; arranging and conducting business conferences; 
providing an in person business forum in the field of information technology.

Cl.42;IT programming services; infrastructure-as-service (IaaS) featuring computer software platforms for creating, 
managing and deploying cloud computing infrastructure services; platform-as-a-service (PaaS) services; software-as-a-
service (SaaS) services; cloud computing services; cloud hosting provider services; electronic data storage services; 
application service provider (ASP) services, namely, hosting computer software applications of others; application 
monitoring and management for others; providing a non-downloadable platform for use by others to develop, configure, 
customize, and deploy software applications; providing non-downloadable software to others for managing, tracking, 
analyzing, and reporting data; providing non-downloadable software to others for developing, deploying, operating, 
monitoring, configuring, customizing, implementing, and managing computer systems and applications; providing non-
downloadable software to others for information technology service management (ITSM) and information technology 
operations management (ITOM); providing non-downloadable software for managing computer-based information 
systems for businesses; providing non-downloadable software to others for information technology service automation; 
providing non-downloadable software for workflow and business process automation; providing non-downloadable 
software to others for identifying elements of information technology infrastructure; providing non downloadable 
software to others for generating performance analytics; providing non-downloadable software to others for facilities 
management and automation; providing non-downloadable software to others for field service automation; providing non-
downloadable software to others for application integration; providing temporary use of non-downloadable software 
development tools to others to analyze, test, assess, configure, customize, and implement computer software; providing, 
managing, and deploying cloud computing infrastructure for others; consulting services in the fields of information 
technology; designing, developing, configuring, customizing, testing, assessing, implementing and maintaining computer 
software and systems for others; computer diagnostic services; computer programming services; computer project 
management services; information technology integration services; providing information on computer technology and 
programming via a web site; computer services, namely, hosting an online community; and computer services, namely, 
interactive hosting services that allow users to share, exchange and distribute software programs; providing information 
that gives users the ability to review guides, recommendations and templates to help users manage and communicate 
with co-workers, implement edits, changes, modifications, exchange suggestions and comments and engage in 
community networking via a website.

8114
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Priority claimed from 13/07/2017; Application No. : 87527613 ;United States of America 

3840594    10/01/2018
[International Registration No. : 1402611]
HI LLC
5042 Wilshire Blvd., 26878 Los Angeles CA 90036 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, namely, microchips for controlling and enhancing human brain functionality.

Cl.10;Medical devices for use in treating or diagnosing neurological conditions; medical devices, namely, implantable 
neuroprosthetics; neurophysiological implants made from artificial materials; medical devices and implants, namely, 
neurophysiology instruments used for recording and processing signals from human and animal nervous systems, 
electrophysiology equipment used for recording and processing electrical signals from human and animal subjects and 
neuroprosthetic devices designed to interface to human and animal nervous systems to restore lost function; implantable 
circuits featuring artificial intelligence technology for neurophysiology assessment; implantable computer hardware, 
namely, microchips for managing and treating neurodegenerative disease and dysfunction.

Cl.42;Scientific research; research and development of new technological and scientific products, treatments and 
techniques for others in the fields of neurology and cognitive behavior therapy; scientific research for medical purposes 
in the field of artificial intelligence; technology consultation and research in the field of artificial intelligence; technology 
research in the field of artificial intelligence; advanced product research in the field of artificial intelligence; consultation 
services in the field of neuroscience research, neural engineering; product research and development consultation in the 
field of neuroprosthetics.

Cl.44;Medical services; medical rehabilitation services in the field of neurology; providing neurological rehabilitation 
services; medical evaluation of neurological condition or neurological disease; medical testing for diagnostic or treatment
purposes; medical testing for diagnostic or treatment purposes in the field of neurology; medical diagnostic testing, 
monitoring and reporting services; medical and healthcare services, namely, providing medical and healthcare 
information, and medical and healthcare advice.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 08/11/2017; Application No. : 4402784 ;France 

3842761    16/02/2018
[International Registration No. : 1402868]
Etablissement d'enseignement supérieur consulaire hautes études commerciales de Paris
8 avenue de la Porte de Champeret F-75017 Paris FR

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Teaching apparatus and instruments; digital recording media; data processing equipment; computers; electronic 
tablets; smartphones; electronic book readers; game software; software (recorded programs); smartwatches.

Cl.16;Printing products (printed matter); office requisites (except furniture); instructional or teaching material (except 
apparatus); paper; cardboard; boxes made of cardboard or paper; posters; cards; books; newspapers; prospectuses; 
pamphlets; bags (envelopes, pouches) of paper or plastics, for packaging.

Cl.35;Advertising; commercial business management; commercial administration; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); business management and organization consultancy; online 
advertising on a computer network; rental of advertising time on all communication media; publication of advertising 
texts; rental of advertising space; dissemination of advertisements; advice regarding communication (advertising); public 
relations; advice regarding communication (public relations).

Cl.41;Education; training; sporting and cultural activities; information relating to education; vocational retraining; 
publication of books; book lending; provision of non-downloadable films via video-on-demand services; motion picture 
production; organization of competitions (education or entertainment); organization and conducting of colloquiums; 
organization and conducting of conferences; organization and conducting of congresses; organization of exhibitions for 
cultural or educational purposes; electronic publication of books and journals online.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 15/09/2017; Application No. : 2017-123624 ;Japan 

3845838    15/11/2017
[International Registration No. : 1403347]
UNIX CO., LTD.
2-2-2 Jonanjima Ota-ku 143-8568 Tokyo Japan

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.6;Air vents of metal for building; metal materials for building or construction.

Cl.17;Sound absorption materials of metal for building; sound absorption materials of synthetic resin for building.
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3846191    07/02/2018
[International Registration No. : 1403499]
GUARDIAN MANUFACTURING COMPANY LLC
302 Conwell Ave. Willard OH 44890 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Protective gloves for scientific and industrial use.

Cl.10;Protective gloves for medical use.
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Priority claimed from 05/09/2017; Application No. : UK00003254631 ;United Kingdom 

3857723    29/11/2017
[International Registration No. : 1405367]
FERDINAND BILSTEIN UK LTD
9 Wheelbarrow Park, Pattenden Lane Marden, Kent TN12 9QJ United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.12;Parts and fittings, all for vehicles and trailers; vehicles; parts of land vehicles, namely electric motors, motor and 
engine housings and crank drives; parts for land vehicle for cooling and lubrication motors and engines; parts of land 
vehicles for fuel supply; land vehicle bearings; replacement parts for land vehicles (included in class 12), namely for 
passenger vehicles and lorries, omnibuses and associated trailers, in particular motors and engines; parts for passenger 
vehicles and lorries, for omnibuses and associated trailers, namely circuits and couplings, driving gear, exhaust and fuel 
installations, window frames, upper works, hand and foot pedals, trailer couplings, drivers" cabs, front axles, front axle 
elements, front axle bearers, front axle suspensions (steering stub axles), front wheel suspensions (suspension arms), 
guard rail tie bars, steering mechanisms, rear axles, universal joint propeller shafts, rear axle suspensions, rear wheel 
suspensions, vehicle suspension springs, spring fastenings, front spring suspensions, stabilisers, wheels, wheel fixings, 
brakes, brake axles, brake segment pin bushings and air brakes; replacement parts for trailers namely axle elements, 
brake segments, brake axles, suspension spring parts, stabilisers, pendulum arm and connecting rod sets, forked draw-
bars.

Cl.35;Bringing together, for the benefit of others, of a variety of goods, namely, tools, car accessories, vehicle parts and
fittings, enabling customers to conveniently view and purchase those goods from an automobile parts distributor; 
retailing and wholesaling of tools, car accessories, vehicle parts and fittings; all the aforementioned services also provided 
on the Internet or World Wide Web or by catalogue.
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Priority claimed from 08/09/2017; Application No. : 4387021 ;France 

3864618    23/01/2018
[International Registration No. : 1407394]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND & ANAND.
B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely, computer 
communication servers; carrying cases for computers; interface cards for computers; computer cables and computer 
cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, 
electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer 
control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing information 
on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; 
readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors 
(projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply 
devices; point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion services (for others); business management and consultancy; business 
information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; 
accounting; document reproduction; systematization of data in a central file; organization of exhibitions for commercial 
or advertising purposes.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; software design, updating and maintenance; design of computer hardware and software 
for others, technical assistance services, namely computer hardware problem resolution provided by computer 
technicians, computing services, namely, website design, creation and maintenance for others; analysis of computer 
systems, integration of computer networks and databases, computer programming services for others, all relating to 
commercial interactions on global computer networks; technical support services, namely, repair of operating systems 
and computer programs by computer technicians; design of computer and software interconnection systems, namely: 
electronic interconnection of computers and software; testing of computer programs (software) and hardware (quality 
control and technical control); technical project studies in the field of computer hardware and software; computer 
consulting in connection with computer hardware, namely consulting in computer research and development; computer 
system analysis; computer advice and assistance concerning Internet use; rental of computers and software; scientific 
and industrial research, namely research and development of new products, biological research, bacteriological research, 
chemical research, cosmetic research, mechanical research, geological research, technical research, pharmaceutical 
research, scientific research for medical purposes.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 10/10/2017; Application No. : 2017/89389 ;Turkey 

3864638    13/11/2017
[International Registration No. : 1407426]
LOGO YAZILIM SANAYI VE TICARET ANONIM SIRKETI
Gebze Organize Sanayi Bolgesi, No:609 Gebze Kocaeli Turkey

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; magnetic data media; optical data media; compact discs; encoded 
magnetic cards; electronic ID cards; ticket validation mechanisms for automatic gates; electronic cards for counters; 
computer programs [downloadable software]; computer software applications, downloadable; enterprise software in the 
nature of a database for non-transactional data and a search engine for database content.

Cl.42;Computer programming services; software consultancy services; computer software maintenance services; 
technical consultancy relating to the installation and maintenance of computer software; computer software updating 
services; consulting services on computer hardware and software; computer system analyses services; rental of 
computer hardware and computer software; consultancy in the field of computer programming and installation of 
computer programs; consultancy services relating to the design, development and use of computer hardware and 
software; cloud computing; server hosting.

8121
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Priority claimed from 02/03/2018; Application No. : 017867611 ;European Union 

3867895    04/04/2018
[International Registration No. : 1406952]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Address for service in India/Agents address:
ANAND & ANAND.
B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

Proposed to be Used
IR DIVISION
Cl.9;Machine-readable data carriers of all types with programs installed; computer programs and computer software; 
magnetic data carriers, namely magnetic tapes, magnetic discs and magnetic cards; manuals in electronic form in 
connection with computer software, hardware and peripherals.

Cl.35;Systematic ordering of data and information in computer databases for the internet relating to the development, 
creating, programming, implementing, performance, production, distribution, sale, application, use, function, handling, 
modification, maintenance, rental, updating, design and outsourcing of computer programs and computer software; 
systemization of data and information in computer databases for the internet in relation to the creation, development and 
design of computer programs, for analysis and direct data processing applications, and apparatus therefor; conducting, 
arranging and organizing trade shows and trade fairs for commercial and advertising purposes; business consultation.

Cl.41;Training about programming; arranging and conducting conferences, seminars and training sessions; education.

Cl.42;Cloud computing; creating, development and design of computer programs and software, in particular for 
commercial functions, including for financial and controlling and materials management, quality management and 
maintenance, sales, personnel management and project management, and general office functions, including word 
processing, electronic mail and archiving; implementation, maintenance, rental, outsourcing and care of computer 
programs and software; updating and maintenance of computer programs and computer software, in particular programs 
relating to the development, creation, programming, execution, function, production, disseminating, distribution, 
application, use, operating, handling, modifying, sale, maintenance, rental, updating, design and outsourcing; technical 
consultancy with regard to the creating, development, use and application of computer programs and software; research 
in the field of computer programs and software; software as a service.
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Priority claimed from 18/09/2017; Application No. : 017224411 ;European Union 

3870605    15/03/2018
[International Registration No. : 1408126]
VOESTALPINE EIFELER VACOTEC GMBH
Hansaallee 321 40549 Düsseldorf DE

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES
S.S. DATTA & ASSOCIATES, 288/1,B.B. CHATTERJEE ROAD,GROUND FLOOR,KOLKATA 700 042,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for production, and parts thereof, included in class 7; 
forming tools, punching tools and bending tools; tools [parts of machines]; tools for machine tools; motors, drives and 
general machine parts; mechanical equipment for use in agriculture, earthworks and construction work; all designated 
goods with or without a wear-resistant coating.

Cl.8;Hand-operated tools and implements for treatment of materials and for construction works, for repair and for 
maintenance; all designated goods with or without a wear-resistant coating.

Cl.40;Metal treating; coating company services (treatment of materials); application of wear-resistant coatings on 
goods, goods of metal and machine components.
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3872629    29/03/2018
[International Registration No. : 1407705]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; electric mixers for household purposes; electric vacuum cleaner bags; electric vacuum cleaners; 
electric washing machines for household purposes; robotic vacuum cleaners.

Cl.11;Air conditioners; air sterilizers; electric ovens; electric laundry dryers; electric refrigerators; light emitting diodes 
lamps; microwave ovens; air purifiers.
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Priority claimed from 19/12/2017; Application No. : 87725698 ;United States of America 

3877690    26/03/2018
[International Registration No. : 1408902]
Welspun UK Limited 
Welspun UK Ltd, Park Square, Bird Hall Lane Stockport, Cheshire SK3 0XF GB

Address for service in India/Agents address:
RAJESH SANAT UPADHYAYA
M/s RSU LEGAL, D/003, VISHAL APPARTMENTS, OPP. ANDHERI GYMKHANA, SIR M. V. ROAD, ANDHERI (EAST), 
MUMBAI-400 069.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.20;Furniture; mirrors; picture frames; mattresses; pillows; cushions.

Cl.24;Fabric; bath linen, except clothing; linen cloth; bed linen; table linen, not of paper; household linen; curtains of 
textile; shower curtains of textile or plastic; towels of textile; face cloths of textile; bed blankets; bedspreads; bed covers; 
eiderdowns; pillowcases; sheets.

Cl.25;Clothing; robes; bathrobes; dressing gowns; socks; footwear; slippers.

Cl.27;Bath mats; mats; floor coverings; rugs; carpets.
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Priority claimed from 11/10/2017; Application No. : UK00003262800 ;United Kingdom 

3880721    20/03/2018
[International Registration No. : 1410775]
PET TEEZER LIMITED
1st & 2nd Floor, 205 Stockwell Road London SW9 9SL United Kingdom

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES
S.S. DATTA & ASSOCIATES, 288/1,B.B. CHATTERJEE ROAD,GROUND FLOOR,KOLKATA 700 042,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.21;Brushes; combs; covers and cases for brushes and combs; brushes and combs for animals; pet grooming 
brushes.

Cl.35;Retail services and online retail services, all relating to brushes, combs, covers and cases for brushes and 
combs, brushes and combs for animals, pet grooming brushes; information, advisory and consultancy services in 
relation to all of the aforesaid.

8126



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 03/11/2017; Application No. : 87671736 ;United States of America 

3881399    01/05/2018
[International Registration No. : 1411062]
ARROWHEAD PHARMACEUTICALS, INC.
225 SOUTH LAKE AVE., SUITE 1050 PASADENA CA 91101 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal preparations to treat intractable diseases in humans.

Cl.42;Development of pharmaceutical preparations and medicines; pharmaceutical products development; 
pharmaceutical research and development.
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Priority claimed from 25/10/2017; Application No. : 302017000121097 ;Italy 

3881689    09/11/2017
[International Registration No. : 1410341]
CAN S.R.L.
Via Nazionale, 65 I-25080 PUEGNAGO DEL GARDA (BS) Italy

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Dishwashers; washing machines; washing machines incorporating drying facilities.

Cl.11;Cooktops; gas cook tops; cooking rings; gas stoves; gas ovens; food warmers; kettles; electric kettles; water 
heaters and boilers; hot water heaters; water softening units; sea water desalination plants; water conditioning apparatus;
water filters; filters for drinking water; electric boilers; water heaters; frying machines; electric deep fryers; plate warmers;
barbecues; electric cooking rings; electric cookers; electric ranges; electric ovens; microwave ovens [cooking 
apparatus]; electric food warmers; electric hotplates; camping stoves; electric cooktops; heating frames; electric heating 
apparatus; steam heating apparatus; mobile heating apparatus; electric refrigerators; portable refrigerators; gas 
refrigerators; refrigerated containers [gas]; combinations of refrigerators and freezers; freezers; refrigerators; ice 
machines; wet scrubbers; refrigerated beverage dispensing units [other than vending]; heating and cooling apparatus for 
dispensing hot and cold beverages; range hoods; vapour extractor hoods for kitchen stoves; ventilation hoods; kitchen 
sinks; wash-hand basins; slab top basins; basins [parts of sanitary installations]; waste assemblies for basins; waste 
fittings for sanitary ware; fittings for the draining of water; waste pipes for sanitary installations; flexible pipes being parts 
of wash-hand basins plumbing installations; mixing valves [faucets] for basins; kitchen sink sprayers; spigots; taps for 
washstands; taps for pipes; mixer taps for water pipes; bath armatures for water control; shower baths; bathtubs; shower 
roses; toilet bowls; toilet seats; bidets; shower trays; clothes dryers.

Cl.20;Counter tops for use with sinks; furniture; furniture parts.

Cl.35;Retail or wholesale services for dishwashers, washing machines [laundry], washing machines incorporating 
drying facilities, clothes dryers, counter tops for use with sinks, furniture, furniture parts, cooktops, gas cooktops, 
cooking rings, gas stoves, gas ovens, food warmers, kettles, electric kettles, water heaters and boilers, hot water heaters, 
water softening units, sea water desalination plants, water conditioning apparatus, water filters, filters for drinking water, 
electric boilers, water heaters, frying machines, deep fryers, electric, plate warmers, barbecues, electric cooking rings, 
electric cookers, electric ranges, electric ovens, microwave ovens [cooking apparatus], electric food warmers, electric 
hotplates, camping stoves, electric cooktops, healing frames, electric heating apparatus, steam heating apparatus, mobile 
heating apparatus, electric refrigerators, portable refrigerators, gas refrigerators, refrigerated containers [gas], 
combinations of refrigerators and freezers, freezers, refrigerators, ice machines, wet scrubbers, refrigerated beverage 
dispensing units, heating and cooling apparatus for dispensing hot and cold beverages, range hoods, vapour extractor 
hoods for kitchen stoves, ventilation hoods, kitchen sinks, wash-hand basins, slab top basins, basins [parts of sanitary 
installations], waste assemblies for basins, waste fittings for sanitary ware, fittings for the draining of water, waste pipes 
for sanitary installations, flexible pipes being parts of wash-hand basins plumbing installations, mixing valves [faucets] 
for basins, kitchen sink sprayers, spigots, taps for washstands, taps for pipes, mixer taps for water pipes, bath armatures 
for water control, shower baths, bathtubs, shower roses, toilet bowls, toilet seats, bidets, shower trays.
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Priority claimed from 01/11/2017; Application No. : 017407891 ;European Union 

3881729    04/01/2018
[International Registration No. : 1410730]
BIOCOTE LIMITED
Unit 3, Oak Court, Pilgrim’s Walk, Prologis Park Coventry CV6 4QH United Kingdom

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals having antimicrobial properties; antimicrobial agents for use in industry and manufacture; antimicrobial 
compositions; sealants [chemicals]; chemical additives; chemical additives for paints and surface coatings; chemical 
additives for use in production of coatings; antimicrobial additives; antimicrobial additives for paints and surface 
coatings; antimicrobial additives for use in production of coatings; chemical additives for use in fuel, latex rubber, oils, 
concrete, greases, mortars, lacquers, varnishes, polymers, lubricants, clay, stone, adhesives, rubber processing, resins, 
manufacture of fabrics; antimicrobial additives for use in fuel, latex rubber, oils, concrete, greases, mortars, lacquers, 
varnishes, polymers, lubricants, clay, stone, adhesives, rubber processing, resins, manufacture of fabrics.

Cl.2;Coatings; additives for use in coatings; coating compositions in the form of paints, oils, lacquers, sprays; powder 
coatings; paint coatings; surface coating compositions [paints]; resins for coating purposes; transparent coating 
compositions [paints]; protective coating compositions [paints]; sealants in the nature of paints.

Cl.40;Treatment of materials using chemicals; treatment of materials with antimicrobial compositions; advisory, 
consultancy and information services relating to all of the aforesaid.
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Priority claimed from 13/09/2017; Application No. : 2017-122023 ;Japan 

3888484    19/02/2018
[International Registration No. : 1411665]
RS TAICHI INC.
3-1-25, Nakagaito, Daito-Shi Osaka 574-0013 Japan

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Chest protectors for protection against motorcycle accidents; knee pads for protection against motorcycle 
accidents; elbow pads for protection against motorcycle accidents; helmets for protection against motorcycle accidents; 
clothing for protection against motorcycle accidents; shoes for protection against motorcycle accidents; instep 
protectors for shoes for protection against motorcycle accidents; gloves for protection against motorcycle accidents; 
protection devices for personal use against motorcycle accidents; mobile phone covers; mobile phone cases.

Cl.18;Bags; rucksacks; hip bags; fanny packs; bags for traveling; wallets; vanity cases sold empty; umbrellas; 
industrial packaging containers of leather; clothing for pets; leather and fur [unworked or semi-worked].

Cl.25;Non-Japanese style outerclothing for motorcyclists; coats for motorcyclists; sweaters for motorcyclists; shirts 
for motorcyclists; T-shirts for motorcyclists; sports shirts for motorcyclists; nightwear; underwear for motorcyclists; 
swimsuits; swimming caps; sleep masks; aprons [clothing]; wearable collar protectors for motorcyclists; socks and 
stockings for motorcyclists; pantyhose; puttees and gaiters for motorcyclists; fur stoles; shawls; scarves for 
motorcyclists; Japanese style socks [tabi]; Japanese style socks covers [tabi covers]; gloves [clothing] for motorcyclists; 
neckties; neckerchiefs for motorcyclists; bandanas [neckerchiefs] for motorcyclists; thermal supporters [clothing] for 
motorcyclists; mufflers [clothing]; earbands [clothing] for motorcyclists; garters; sock suspenders; braces for clothing 
[suspenders] for motorcyclists; waistbands for motorcyclists; belts [clothing] for motorcyclists; shoes and boots for 
motorcyclists; clothing for sports for motorcyclists; sports boots for motorcyclists.

Cl.28;Knee pads for motor sports; elbow pads for motor sports; protectors for motor sports; protective pads for motor 
sports; gloves for motor sports; sports equipment for motor sports.
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3897288    08/03/2018
[International Registration No. : 1412710]
SPA ESPRIT GROUP FRANCHISE PTE. LTD.
60 Jalan Penjara Singapore 149375 Singapore

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Depilatory preparations; skin care products (cosmetic); hair care products; beauty care products; cosmetics; 
toiletries; perfumery; bath products, not medicated; body care products (non-medicated); non-medicated preparations for 
the care of the skin.

Cl.44;Hygiene and beauty care of human beings; eye brow trimming; eye brow threading; eyelash perming; hair 
removal services; hair waxing services; tattooing; manicure services; make-up services; aromatherapy services; health 
spa services; massage services; all the aforementioned services included in this class.
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Priority claimed from 17/10/2017; Application No. : 017354523 ;European Union 

3897329    27/03/2018
[International Registration No. : 1413656]
ISLAND YOGA LLC
1880 Century Park East 1600 Los Angeles CA 90067 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Soap; perfumes; make-up; skin care preparations; hair preparations and treatments; shampoos; essential oils and 
aromatic extracts; incense; toothpaste; washing agents for textiles.

Cl.4;Candles for lighting; perfumed candles.

Cl.5;Infant formula; dietary supplements and dietetic preparations; adhesive plasters; feminine hygiene products.

Cl.9;Downloadable software; application software for mobile phones; application software for wireless devices; 
application software for cloud computing services; podcasts; downloadable podcasts; sunglasses.

Cl.14;Jewellery; meditation beads; clocks; small clocks; cabochons; semi-precious stones.

Cl.25;Clothing; hats; bibs, not of paper; shoes.

Cl.36;Fundraising and sponsorship; benevolent fund services; charitable fund raising; organising of charitable 
collections.

Cl.41;Arranging and conducting of classes; seminars; writing services for blogs; organisation of conferences, 
exhibitions and competitions; audio, video and multimedia production, and photography; sports and fitness services; 
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education and instruction services; organising events for entertainment purposes; organising of sporting events, 
competitions and sporting tournaments; sporting and cultural activities; providing information on entertainment through 
computer networks; provision of entertainment information via the internet; provision of entertainment information by 
electronic means; entertainment services; provision of entertainment via podcast; recreational camps; providing leisure 
and recreation facilities; provision of on-line entertainment; provision of recreational events; provision of recreational 
areas; provision of recreational activities; education and instruction; provision of entertainment services through the 
media of publications; workshops for recreational purposes; workshops for cultural purposes; electronic publication of 
texts and printed matter, other than publicity texts, on the internet; publication of multimedia material online; publication 
of educational teaching materials; education services relating to yoga.
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Priority claimed from 03/11/2017; Application No. : 4401459 ;France 

3908213    24/04/2018
[International Registration No. : 1416418]
JONES LANG LASALLE SAS
40 rue de la Boétie F-75008 PARIS France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Real estate affairs, financial affairs, real estate agencies; real estate consultancy; real estate appraisals; 
insurance services; banking services; on-line banking services; savings bank services, issuance of travelers" checks or 
credit cards; real estate appraisals; financial management; real estate management; financing services; financial analysis;
raising or investing capital; financial evaluation (insurance, banking, real estate); fund investment; financial advice; 
financial risk measurement and management advice; consultancy regarding financial strategies and management; rentals 
of offices, apartments, shops, real estate; surety services; consulting relating to real estate, financial matters, insurance; 
real estate brokerage; financial leasing; rent collection; real property tours.

Cl.38;Telecommunications; information relating to telecommunications; communications by computer terminals or by 
fiber-optic networks; online communication and interactive television broadcasting services; provision of online forums; 
providing user access to global computer networks; providing of access to databases; electronic display services 
(telecommunications); connection via telecommunication to a global computer network; teleconferencing and 
videoconferencing services; electronic messaging services; rental of access time to global computer networks; rental of 
access time to database server centers; Radio, telephone and Internet communications, mobile radiotelephone services; 
provision of discussion forums on the Internet; News or information agencies; rental of telecommunication apparatus, 
radio or television programs, teleconferencing or videoconferencing services; Intranet services; rental of 
telecommunication apparatus; transmission by telecommunications of selection of real property, real-estate construction 
projects or real-estate modification projects; email box management.

Cl.42;Technical evaluations concerning design (engineering works); scientific research; technical research; 
engineering work; conducting technical project studies; programming for computers; design, development of interactive 
programs and apparatus; architecture; design of interior decor; computer system analyses; computer system design; 
consultancy relating to computers; auditing relating to energy; electronic data storage; conversion of data or documents 
from physical to electronic media; design, development, updating and management of computer databases; creation and 
maintenance of Web sites for others; hosting of computer sites; recovery of computer data; digitization of documents, 
data, real estate plans, architectural plans; electronic data storage; computer design for others; computer development; 
design, maintenance, updating, rental of software; software development; research and development of new products for 
others; programming for computers; digitization of documents; software as a service (Saas); cloud computing; 
information technology (IT) consultancy; hosting of servers; motor vehicle technical inspection, graphic art design 
service; styling (industrial design); authentication of works of art: electronic storage of data; computer services relating 
to the virtual or immersive visit of a real estate property or the virtual presentation of additional or different developments, 
or modifications of real estate, allowing to view them; IT creation and management of an immersive space of a real estate 
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property; computer reconstruction of plans and views of a real estate property to enable the virtual visit thereof; 
environmental protection-related research; conversion of computer programs and data, other than physical conversion; 
urban planning; construction drafting; advice relating to the conservation of energy.
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3909409    07/12/2017
[International Registration No. : 1416270]
WASHTEC HOLDING GMBH
Argonstr. 7 86153 Augsburg Germany

Address for service in India/Agents address:
ANAND AND ANAND
FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use, in particular drying agents, water treatment agents, flocculants, neutralising 
agent for process water, agent for preventing or reducing foam formation, softening and decalcifying agent for liquids, in 
particular for water; all the above-mentioned goods for care of vehicle, excluding aluminium hydroxides and aluminium 
oxides.

Cl.3;Insect removing preparations for cars, multipurpose cleaning preparation, wheel rim cleaners, active cleaning 
foam, cleaning foam, car shampoo, washing powder, waxes, in particular for paint care, foam waxes, underbody waxes, 
all the above-mentioned goods for vehicle care; car cleaning preparations containing odour neutralizers; cleaners for 
vehicle washing machines, vehicle drying machines, vehicle washing and vehicle drying systems; detergents for baking 
ovens, microwaves ovens, sanitary installations, glass, floors and toilets; detergents and bleaching agents; cleaning, 
polishing, grease removal and abrasive agents; soaps; perfumery, essential oils, personal care products; multipurpose 
cleaner for use in connection with vehicle washing.

Cl.7;Vehicle washing machines, vehicle washing systems, parts of the aforementioned goods, insofar as contained in 
this class.

Cl.11;Vehicle drying machines, vehicle drying systems, parts of the aforementioned goods, insofar as contained in this 
class.

Cl.35;Advertising; business management; business administration; office work; wholesale and retail trade services in 
shops, via the internet and catalogue distribution in the field of vehicle washing systems and vehicle drying systems and 
vehicle washing chemicals; advertising agency services.

Cl.37;Assembly services relating to the installation of vehicle washing machines, vehicle drying machines, vehicle 
washing systems and vehicle drying systems; installation, maintenance and prepare of vehicle washing machines, 
vehicle drying machines, vehicle washing systems and vehicle drying systems.
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Priority claimed from 01/12/2017; Application No. : Z20171345A ;Croatia 

3910691    08/12/2017
[International Registration No. : 1415519]
RIMAC AUTOMOBILI D.O.O.
Ljubljanska 7 HR-10431 Sveta Nedelja Croatia

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Batteries for automobiles; batteries for electric cars.

Cl.12;Electric cars, electric sports cars; electric vehicles for locomotion by land, air and water.
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Priority claimed from 04/08/2015; Application No. : 4201731 ;France 

3917366    29/06/2018
[International Registration No. : 1299152]
GSE, SOCIETE PAR ACTIONS SIMPLIFIEE
310 Allée de la Chartreuse, Parc d'Activités de l'Aérorpot F-84000 AVIGNON FR

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.35;Market surveys and promotion of goods and services; provision of advertising space, time and media; 
commercial negotiation and customer information services; business management and assistance services and 
administrative services; accounting, bookkeeping and accounting auditing; administrative data processing; human 
resources recruitment and management services; secretarial services; organization of trade fairs and exhibitions; 
advisory and consultancy services relating to business; analysis, research and information services relating to business

Cl.36;Promotional (financing) services for real estate projects, renovation of real property, operations for developing 
access and services for real estate, purchase and sale of real estate and associated rights, financial operations for the 
development of real estate; financial and fiscal analysis of real estate operations; wealth management and investment 
advice; financial appraisals in the field of real estate, financial management of real estate projects; consultancy and 
advice relating to financing and investment in the field of real estate; financial or real estate product brokerage and 
portfolio management; financial management of real estate wealth for others; real estate management; real estate 
agencies; real estate appraisal; real estate appraisals; real estate transactions; real estate brokerage; monetary and 
financial affairs in the real estate field; real estate trustee services, namely property administration; real estate 
management services; real estate agency services; rental of real property, rental of offices; management of buildings (real 
estate services); management of all kinds of buildings (real estate services), condominium trustee services, 
administration of property, financial transactions on business assets and buildings; management of real estate products 
in rural revitalization areas (real estate services); real estate management of residential hotels and tourist homes; 
assistance in the marketing of real estate programs, administrative and financial assistance for development and 
monitoring of all real estate programs; insurance underwriting; consulting and information concerning insurance; 
presentation of insurance products; insurance brokerage; rent collection; building site search (real estate services); real 
estate research with a view to transformation or marketing thereof (real estate services); financial and monetary services, 
banking services.

Cl.37;Construction and demolition; promotion (construction) of real estate projects; information relating to building 
construction; construction consultation; building construction supervision; painting, plastering, plumbing and roofing 
work; sealing services (building); rental of building site machines; cleaning of building interiors, building exteriors or 
windows; interior design (construction services); equipment (fitting, installation), maintenance and repair of 
constructions and buildings in the context of building services; services for assignments as main contractors, agents for 
main contractors and project owners, namely supervision (management) of construction work; advisory services for 
operational organization of site work with a sustainable development and energy-saving approach (supervision and 
management of construction works); pest extermination, disinfection and control.

Cl.41;Entertainment, leisure and sports; sporting and cultural activities; providing recreation facilities; organization of 
contests (entertainment) and competitions; all the aforesaid services provided in the fields of construction and 
engineering
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Priority claimed from 29/06/2017; Application No. : 87511076 ;United States of America 

3924908    20/12/2017
[International Registration No. : 1418070]
FLUENCE ENERGY, LLC
4300 Wilson Boulevard Arlington VA 22203 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Stationary integrated energy storage control system comprising an electrical battery, an inverter, a remote 
computer software program that uses data to measure and control electrical energy; energy storage banks in the nature 
of groups of accumulators and batteries; batteries; electronic controls, computer hardware and software for controlling 
energy storage banks, batteries and distributing and transmitting electrical energy.

Cl.37;Repair and maintenance services for energy storage systems and parts thereof, energy storage facilities, power 
stations, power banks, and batteries; installation and maintenance of computer hardware for the transmission, storage 
and distribution of electrical energy.

Cl.39;Storage of electrical energy; provision of information, advice and consultancy services relating to electrical 
energy distribution, transmission and storage; energy storage services, namely, storing, transmitting and distributing 
electrical energy; providing energy storage facilities for others; technical operation of energy storage installations for 
others for the purpose of physical storage and later distribution.

Cl.40;Electricity generation services; consultation services in the field of energy and electricity generation; providing 
information in the field of energy and electricity generation.

Cl.42;Remote monitoring of energy storage installations; electrical energy usage monitoring, metering, and analysis; 
engineering services in the field of electrical energy distribution, transmission and storage; design, development of 
computer hardware and software for the transmission, storage and distribution of electrical energy and installation and 
maintenance of computer software for the transmission, storage and distribution of electrical energy; technological 
planning and consulting services in the field of electrical energy storage, development of energy storage plans and 
devices and operation of the aforesaid; consulting services in the field of energy usage management and conservation; 
providing information in the field of energy usage conservation and management.
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Priority claimed from 11/09/2017; Application No. : UK00003255947 ;United Kingdom 

3925062    14/02/2018
[International Registration No. : 1418502]
THE INSTITUTE OF MASTERS OF WINE
6 Riverlight Quay London SW11 8EA United Kingdom

Address for service in India/Agents address:
JOHN MATHEW & ASSOCIATES.
S/14, EMPIRE BUILDING OLD RAILWAY STATION ROAD COCHIN 682018 KERALA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising and promotional services; business advisory, information, consultancy and research services 
relating to the marketing and sale of wine; wholesale and retail services connected with the sale of wine.

Cl.36;Provision of scholarships and bursaries.

Cl.39;Wine distribution services; arranging visits to wine producing regions throughout the world; consultancy 
services relating to shipping and distribution of wine.

Cl.41;Provision of teaching, training and instructional services relating to all aspects of wine and oenology, including 
the art, science, production, purchase, shipping, distribution, retailing and business of wine; preparing, administering and 
scoring tests in the field of wine and oenology; publication and issuing of printed matter including educational and course
materials; organisation of lectures, classes, mentoring, seminars, tastings, master classes, symposiums, exhibitions and 
tutorials for education purposes; arranging conferences, seminars and meetings; awarding of educational awards, 
certificates and diplomas; educational assessment services for scholarships and bursaries; library services, namely, 
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maintaining a library of publications concerning wines, oenology and the wine trade.

Cl.42;Research services relating to all aspects of wine and oenology including the art of wine growing and production, 
the identification and analysis of the constituents of products, sensory quality testing, and scientific reports and 
expertise; research services relating to shipping and distribution of wine; advisory and information services relating to 
quality or standards of all aspects of wine.

Cl.43;Advisory, consultancy and information services relating to wine and oenology; advisory, consultancy and 
information services relating to wine and food pairings; providing information and advice about wine characteristics; 
sommelier services for the provision of advice relating to wine, and wine and food pairings.
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Priority claimed from 26/10/2017; Application No. : UK00003266422 ;United Kingdom 

3927084    15/02/2018
[International Registration No. : 1419150]
ARQ IP LIMITED
64 New Cavendish Street London W1G 8TB United Kingdom

Address for service in India/Agents address:
VUTTS & ASSOCIATES
SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.1;Hydrocarbons; refined carbon; carbon for industrial purposes; powdered carbon; industrial minerals; minerals in 
powder form for industrial use; minerals for fertilisers; fertilisers; chemical additives for fuel; chemical additives for oil; 
catalysts for use in refining hydrocarbons.

Cl.4;Fuels; solid fuels; hydrocarbon fuels; non-chemical additives for enhancing the combustion of engine fuels; non-
chemical additive concentrates for motor fuels; non-chemical additives for fuels; non-chemical additives for oils.

Cl.7;Machines and machine tools for the treatment of materials; machines for processing of minerals, coal discard, 
carbon and hydrocarbons; machines for refining; machines for refining coal discard and hydrocarbons; machines for 
dewatering; machinery for harvesting carbon energy and agricultural minerals.

Cl.35;Wholesale services in relation to hydrocarbons, refined carbon, carbon for industrial purposes, powdered carbon,
industrial minerals, minerals in powder form for industrial use, minerals for fertilisers, fertilisers, fuel additives, additives 
for oils, catalysts for use in refining hydrocarbons; wholesale services in relation to fuels, solid fuels, hydrocarbon fuels, 
preparations for enhancing the combustion of engine fuels, additive concentrates for motor fuels, non-chemical additives 
for fuels, non-chemical additives for oils; wholesale services in relation to machines and machine tools for the treatment 
of materials, machines for processing of minerals, coal discard, carbon and hydrocarbons, machines for refining, 
machines for refining coal discard and hydrocarbons, machines for dewatering, machinery for harvesting carbon energy 
and agricultural minerals.

Cl.37;Construction, repair and maintenance of refineries; repair and maintenance of machines and machine tools for 
refining, refining coal discard, refining hydrocarbons, treatment of materials, processing of minerals, coal discard, carbon 
and hydrocarbons; repair and maintenance of machines for dewatering and for harvesting carbon energy and agricultural 
minerals.

Cl.39;Arrangement for the storage, distribution and transportation of hydrocarbons, refined carbon, carbon for 
industrial purposes, powdered carbon, industrial minerals, minerals in powder form for industrial use, minerals for 
fertilisers, fertilisers, fuel additives, additives for oils, catalysts for use in refining hydrocarbons; arrangement for the 
storage, distribution and transportation of fuels, solid fuels, hydrocarbon fuels, preparations for enhancing the 
combustion of engine fuels, additive concentrates for motor fuels, non-chemical additives for fuels, non-chemical 
additives for oils.

Cl.40;Treatment of materials; refining services; refining coal discard; mechanical dewatering; coal processing; 
processing of hydrocarbons; extraction of minerals; recycling of minerals; purification of minerals; custom construction 
of machines and machine tools for refining, refining coal discard, refining hydrocarbons, treatment of materials, 
processing of minerals, coal discard, carbon and hydrocarbons; custom construction of machines for dewatering and for 
harvesting carbon energy and agricultural minerals; consultancy, information and advisory services relating to the 
aforesaid.

Cl.41;Educational services in the fields of refining, hydrocarbons, fuels and energy; publication of research and 
educational papers and publications.

Cl.42;Provision of technological consultancy in the field of the refining industries; provision of technological 
consultancy in the fields of hydrocarbons, refined carbon, carbon for industrial purposes, powdered carbon, industrial 
minerals, minerals in powder form for industrial use, minerals for fertilisers, fertilisers, fuel additives, additives for oils, 
catalysts for use in refining hydrocarbons, fuels, solid fuels, hydrocarbon fuels, preparations for enhancing the 
combustion of engine fuels, additive concentrates for motor fuels, non-chemical additives for fuels, and non-chemical 
additives for oils; classification of minerals; scientific research; materials testing; industrial testing; engineering services; 
chemical analysis, engineering and research; research and development services. 
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Priority claimed from 22/11/2017; Application No. : 201715691 ;Norway 

3930665    19/04/2018
[International Registration No. : 1419987]
AKVADESIGN AS
Havnegata 46 N-8900 BRØNNØYSUND Norway

Address for service in India/Agents address:
SRIRAM PANYAM
Subramaniam & Associates, M3M Cosmopolitan, 7th Floor, Sector 66, Golf Course Extension Road, Gurgaon-122001.

Proposed to be Used
IR DIVISION
No claim is made to the exclusive right to use "sustainable" or "salmon" apart from the mark as shown..

Cl.29;Fish, not live; salted, dried, smoked or preserved fish; fish-based foodstuffs.

Cl.31;Fish, live.
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Priority claimed from 13/11/2017; Application No. : 017476953 ;European Union 

3932681    18/04/2018
[International Registration No. : 1420310]
ADE SCHNELLWAAGEN - UND AUFSCHNITTMASCHINEN - FABRIK Walter R. Mayer GmbH & Co. KG
Hammer Steindamm 27-29 22089 Hamburg DE

Proposed to be Used
IR DIVISION
Cl.7;Food and beverage processing and preparation machines and apparatus; electric food choppers; machines for 
slicing food [electric, kitchen]; food cutting machines for commercial use; machines for comminuting; kitchen machines, 
electric; kitchen tools [electric utensils]; electric knives and knife sharpeners; blade grinding machines; cutting tools 
being power-operated.

Cl.8;Kitchen knives and cutting implements, cutlery for eating; cutting, drilling, grinding, sharpening and surface 
treatment hand tools.

Cl.9;Measuring, counting, alignment and calibrating instruments; sensors and detectors; weight measuring 
instruments; scales; weighing scales for medical use; kitchen weighing scales; scales with body mass analysers; weights 
for use with weighing scales; research laboratory analyzers for measuring, testing and analyzing blood and other bodily 
fluids; scientific research and laboratory apparatus, educational apparatus and simulators; surveying apparatus and 
instruments; tripods [for surveying machines]; photographic surveying instruments.

Cl.10;Sphygmotensiometers; diagnostic measuring apparatus for medical use; physiological measuring apparatus for 
medical use; measuring devices for medical use; measuring instruments adapted for medical use; body mass index (BMI) 
measuring devices for medical use.

Cl.21;Tableware, cookware and containers; household or kitchen utensils; containers for household or kitchen use.
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3940141    05/04/2018
[International Registration No. : 1421115]
AGATHA CHRISTIE LIMITED
161 Drury Lane London WC2B 5PN United Kingdom

Address for service in India/Agents address:
VUTTS & ASSOCIATES
SUITE NO.204, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded magnetic, digital and optical recording media and data carriers, including audio and video cassettes, 
digital audio tapes, video tapes, vinyl records, compact discs (CDs), audio digital discs, magnetic discs, optical discs, 
floppy discs, holographic discs, DVDs, cartridges for computer and video games, magnetic or digital cards, cards bearing 
electronically recorded data, smart cards, flash memory cards, memory sticks, USB flash drives; cinematographic films; 
television films; slide films; slide film mounts; photographic films [exposed]; computer software; computer application 
software for mobile devices; downloadable software via the internet and wireless devices; downloadable software in the 
nature of a mobile application; video and computer games in the form of computer programs recorded on data carriers or 
downloaded via the internet; electronic publications; downloadable electronic publications; publications in electronically, 
magnetically or optically recorded and readable forms; multimedia entertainment goods recorded in electronic, magnetic, 
digital or optical forms or downloaded via the internet; downloadable digital media and recordings containing sound, 
images, text, information, signals or software; downloadable video and audio recordings provided via the internet and 
mobile devices; downloadable video, video recordings, animation films and programs provided via a video on demand 
service; audio books, electronic books, digital books, podcasts, webcasts, ringtones, wallpapers, screensavers, icons, 
images, all the aforementioned recorded or downloaded via the internet; digital book readers; electronic memo books; 
digital tablets; mobile telephones, parts, fittings and accessories therefor; computer mouse mats and wrist rests for use 
with computer keyboards; parts and fittings for all the aforesaid goods.

Cl.16;Printed matter; books; artwork publications; newspapers, periodicals and magazines; advertising publications; 
educational publications; promotional publications; booklets; booklets relating to games; pamphlets; event programs; 
computer software in printed form; instruction manuals relating to computer software; computer game instruction 
manuals; strategy guide books for games; strategy guide magazines for games; writing or drawing books; collectable 
cards; bookmarks; covering materials for books; covers for books; paper for wrapping books; protective covers for 
books; photographs; photograph stands; photograph albums; scrapbooks; stationery; notepaper; envelopes; notebooks; 
address books; visitors books; writing instruments; pens; pencils; adhesive materials for stationery use; artists" 
materials; paint brushes; office requisites; desk sets, blotters, book ends; instructional and teaching material; calendars, 
diaries, personal organisers; greetings cards; posters; postcards; wrapping paper; gift tags.

Cl.41;Education; providing of training; entertainment; cultural activities; provision of entertainment services through 
the media of publications; publishing services (including electronic publishing services); publishing and editing of 
printed matter and printed publications; on-line publishing of electronic books, audio books, journals, newsletters, 
digests, reports, newspapers and magazines (non-downloadable); music publishing and music recording services; 
provision of entertainment services; entertainment by means of theatre productions, music performances, roadshows, 
radio, television, film and internet; entertainment services in the form of television and radio shows, programs, films and 
series, theater and stage productions, cabaret, live musical performances, concert performances, sound recordings, 
cinema performances, films and multimedia entertainment production; entertainment services in the form of electronic, 
computer and video games provided by means of the internet and other remote communications device; planning, 
organizing, directing, production, performance and presentation of theatre performances and shows, stage performances 
and shows, plays, musical performances and shows, dramas, live comedy shows and live performances, cinematographic
films, video films, animated films and cartoons; production of pre-recorded video, television and cinema films; video-tape 
film production; planning, organizing, directing, production and presentation of television programs, television series, live
television programs, radio programs, radio broadcasts, musical programs, musical shows, live musical performances, 
concerts; television, radio, film and show production; providing on-line entertainment material, including non-
downloadable webcam recordings, blogs, podcasts and multimedia entertainment production; providing recorded audio-
visual presentations; production of entertainment in the form of video tapes; video game entertainment services; 
electronic games services provided from a computer database or by means of the internet; electronic game services and 
competitions provided by means of the internet; electronic games services, including provision of computer games on 
line or by means of a global computer network; providing interactive multi-player computer games via the internet and 
electronic communication networks; provision of non-downloadable games on the Internet; provision of games by means 
of a computer based system; cinema theaters; motion picture theaters; movie theatres; production of musical recordings 
and musical videos; recording, film, video and television studio services; amusement park services; theme park services; 
entertainment and educational services in the nature of lectures and performances provided on cruises, tours, 
excursions, exhibitions, and private events; entertainment services in the nature of interactive shows, plays, 
performances and dinner parties featuring adaptations of scripts of mystery novels and fictional characters and involving 
participation of the audience; arranging of competitions for education or entertainment; entertainment information; 
entertainment information services, information services relating to the production of audio story books, films, movies, 
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shows, plays, theatre performances, music, television and radio programs and series computer and video games; 
providing information relating to ticket reservation and booking services for entertainment events; providing 
entertainment information via a website; arranging and conducting conferences, conventions, congresses and 
exhibitions; audio-visual display presentation services for entertainment purposes; production, arranging and conducting 
of presentations for cultural, entertainment and educational purposes; organisation of events for entertainment and 
cultural purposes; museum services and provision of museum facilities for presentations and exhibitions; art gallery 
services for cultural, educational or entertainment purposes; courses of instruction in history and literature; exhibition of 
cine films, video films and video film sound tracks; movie theatre presentations; organisation of entertainment and 
cultural events; arranging of festivals for cultural, educational and entertainment purposes; audio, film, video and 
television recording and production services; production of sound and image recordings on sound and image carriers; 
production of entertainment in the form of video and audio recordings; dissemination of entertainment material; rental of 
audio books and electronic books; rental and hire of pre recorded media, DVDs, video and audio cassettes and tapes; 
rental of cinematographic films, motion picture films and television programs; film and television program distribution 
(other than transportation); orchestra services.
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Priority claimed from 19/03/2018; Application No. : 87840426 ;United States of America 

3978655    07/08/2018
[International Registration No. : 1427523]
LOGIC INFORMATION SYSTEMS, INC.
3800 American Boulevard West Bloomington MN 55431 United States of America

Address for service in India/Attorney address:
ROYZZ & CO.
2A/ 54,kalpataru estate JV Link Road, Andheri East 400093, Mumbai

Proposed to be Used
IR DIVISION
Cl.37;Customizing computer hardware.

Cl.42;Consulting services in the field of design, selection, implementation and use of hardware and software in the field 
of retail services; and the design, development, integration and implementation services relating to hardware and 
software in the field of retail services.
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Priority claimed from 07/12/2017; Application No. : 017566291 ;European Union 

3981686    05/06/2018
[International Registration No. : 1428534]
Euro-Diagnostica AB
Box 50117 SE-202 11 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.1;Substances for use in cell-based reporter gene assays; reagents for medical research; reagents for research 
purposes; reagents for industrial purposes; reagents for chemical analyses; cells and reagents for testing of 
pharmaceutical products; cell lines; components for cell-based analyses using optical methods and containing chemical 
reagents.

Cl.5;Reagents for medical use; diagnostic reagents for medical use; biological reagents for medical use.

Cl.9;Instruments for use in performing cell-based assays by means of optic detection (laboratory apparatus); computer 
software for use in optic based biological analysis; computer software for use in optic based biological analysis such as 
tools and methods used during drug development, clinical diagnosis, clinical monitoring or assay development.

Cl.10;Testing apparatus for use in assay procedures [medical].

Cl.42;Cell-based assaying services; cell-based assaying services for use in drug development, clinical diagnosis, 
clinical monitoring or assay development; medical research; clinical research; scientific research; research and 
development in the field of diagnostic preparations; pharmaceutical drug development services; clinical trials; laboratory 
research and analysis services; laboratory testing services.

Cl.44;Medical testing services relating to measurement and quantification of drug levels and immunogenicity in patient 
samples; laboratory analysis services relating to the treatment of persons; providing medical support in the monitoring of 
patients receiving medical treatments; medical diagnostic services.
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Priority claimed from 21/02/2018; Application No. : UK00003291750 ;United Kingdom 

3985737    21/08/2018
[International Registration No. : 1430829]
INSIGHT ANALYTICS SOLUTIONS LIMITED
Romax Technology Centre, University of Nottingham Innovation Park, Triumph Road NOTTINGHAM NG7 2TU United Kingdom

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; monitoring apparatus and equipment;
sensors and detectors; vibration sensors; rotation measuring sensors; temperature sensors; pressure sensors; fluid level 
sensors; maintenance software; predictive maintenance software; software for remote diagnostics; software for 
monitoring machinery and mechanical equipment; software for monitoring wind turbines.

Cl.37;Installation and maintenance of sensors and detectors; maintenance, servicing and repair of power generating 
apparatus and installations; maintenance, servicing and repair of machinery and mechanical equipment; inspection of 
power generating apparatus and installations prior to repair and maintenance; inspection of machinery and mechanical 
equipment prior to repair and maintenance.

Cl.42;Industrial analysis services; scientific analysis services; computer-aided industrial analysis services; computer-
aided scientific analysis services; technical analysis; engineering; engineering consultancy; engineering services for the 
analysis of machinery; inspection of apparatus and machinery; design and development of predictive maintenance 
software; installation and maintenance of predictive maintenance software; software consultancy services in the field of 
predictive maintenance; machine condition monitoring; power generating apparatus and installation condition monitoring 
services.
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Priority claimed from 26/03/2018; Application No. : 017880477 ;European Union 

3985929    26/07/2018
[International Registration No. : 1430416]
HAMILTON GERMANY GMBH
Fraunhoferstr. 17 82152 Planegg Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO.
Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, analytical, measuring, dosing, diagnostic and checking (supervision) apparatus and instruments;
instruments for temperature control; temperature indicating apparatus; temperature controlling apparatus; temperature 
logging apparatus; temperature sensing apparatus for scientific use; temperature measuring apparatus for scientific use; 
temperature feedback units; digital cameras; data capture and processing apparatus; micropumps; analysers for liquids; 
sensors and detectors; sensors for measuring instruments; touchscreen sensors; optical sensors; electro-optical 
sensors; optical fibre sensors; optical sensors for water level detection; electronic sensors; sensor controllers; housings 
for measuring equipment and sensors; holding devices for measuring equipment and sensors; protective sleeves for 
measuring equipment and sensors; diaphragms for scientific apparatus; software programs for medical use; data 
processing equipment for medical use; valves (electronic controls for automatically operating -); apparatus for recording, 
transmission or reproduction of sound, images or data; data carriers for recording images, sound and data; computer 
software; computers; data processing equipment; peripherals adapted for use with computers; touch pads [electric]; 
touch pads [electronic]; touchpads for computers; computer touchscreens; monitors; computer screens; touchscreen 
monitors; parts and accessories for all the aforesaid goods, included in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; medical respiratory 
apparatus; anaesthetic apparatus; respirators for artificial respiration; patient ventilation instruments; respiratory 
apparatus for intensive care units; asphyxial neonates respirators; humidifiers for respiration; humidification chambers 
for respiratory apparatus; connectors for humidifiers, humidification chambers and nebulisers being parts for medical 
apparatus; fasteners for humidifiers and nebulisers being part of medical apparatus; humidifiers for medical purposes 
and medical treatments; humidifiers for use with respiratory apparatus; humidifiers for use with respiratory therapy 
apparatus; water refill tubes for humidification chambers for medical purposes and medical treatments; water refill tubes 
for humidifiers for use with respiratory treatment apparatus; nose masks for artificial respiration for medical purposes; 
respiratory masks for artificial respiration; respiratory masks for respiratory assistance for medical purposes; masks for 
non-invasive respiration; anaesthesia face masks; sets of respiratory tubes for respiratory apparatus; single-use sets of 
respiratory tubes for respiratory apparatus; autoclavable sets of respiratory tubes; breathing tubes, in particular tubes 
being accessories for respiration and anaesthesia; respiratory tubes; surface-heated respiratory tubes; face masks for 
medical use; soda lime cartridges; heat and moisture filters for respiratory apparatus; valves for respiration apparatus; 
sprayers for medical purposes; portable nebulisers for medical purposes; pumps and compressors for medical purposes; 
filters for medical purposes for purifying breathing air; membranes for filtration [medical]; bacteria filters; water traps 
being parts and/or accessories for medical apparatus; mechanical filters for respiration apparatus; airway adapters; filters 
for respiration systems; connectors for filters for respiration systems; tube extensions for breathing tubes; humidification 
chambers for breathing tube systems; tube heaters being part of medical apparatus; adapters for tube heaters being part 
of medical apparatus; tube clips being part of medical apparatus; gas supply installations and systems for medical 
purposes, consisting of apparatus and fixed devices for preparing, checking and providing gases for medical purposes; 
vacuum regulators for medical purposes; spirometry apparatus; medical tubing; compressed air tubes for medical 
purposes; surface-heated respiratory tube systems; filters for medical use; analysers for medical use; testing instruments 
for medical purposes; apparatus for measuring body signals in connection with patient analysis; medical imaging 
apparatus; monitor holders being accessories for medical apparatus and medical furniture; containers especially made 
for medical waste; containers especially adapted for disposing of contaminated medical waste; heating plates for 
humidifiers for use with medical respiratory apparatus; probes for medical purposes; sensors for medical purposes; 
temperature indicators for medical purposes; temperature measuring instruments for medical use; temperature scanners 
for medical use; temperature monitors for medical use; electronic temperature monitors for medical use; electronic 
temperature recorders for medical use; temperature regulation instruments for medical purposes; temperature sensors 
for medical use; sensors for measuring the temperature of breathing air for use in medical respiratory apparatus; 
temperature probes for medical purposes; sensors for measuring the humidity of breathing air for use in medical 
respiratory apparatus; optical temperature measuring instruments for medical inspection purposes; optical fibre 
temperature probes for medical diagnostic use; temperature-sensitive test instruments and test apparatus for medical 
purposes; optical scanners for medical inspection purposes; optical sensors for water level detection in humidification 
chambers for medical respiratory apparatus; parts and accessories for all the aforesaid goods, included in this class; 
none of the above mentioned products being related to extracorporeal blood treatment and renal insufficiency.
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Priority claimed from 11/09/2017; Application No. : 2017-120640 ;Japan 

3993313    09/03/2018
[International Registration No. : 1431317]
NITTO DENKO CORPORATION
1-2, Shimohozumi 1-chome, Ibaraki-shi Osaka 567-8680 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.11;Household electrothermic appliances; air filter for air purifier; filters for air extractor hoods; drying apparatus for 
chemical processing; recuperators for chemical processing; steamers for chemical processing; evaporators for chemical 
processing; distillers for chemical processing; heat exchangers for chemical processing; waste water treatment tanks for 
industrial purposes; septic tanks for industrial purposes; filtration membrane for wastewater treatment equipment; water 
purifying apparatus for industrial purposes; reverse osmosis membrane for seawater desalination and water treatment; 
industrial water purification filter; household tap-water filters, non-electric; filters for household tap-water filters, non-
electric; osmosis membranes water filtration units; water filtration and purification apparatus; membrane element for 
water purification device; membrane element for purification device for wastewater and/or sewage; filter cartridge for 
filtration for water purification apparatus for household or industrial purposes, electric and non-electric; reverse osmosis 
membrane elements; desalination plants; water purification device; water filter; filter parts for household or industrial 
purposes, electric and non-electric; filter for drinking water; water purification equipment and machine tools with 
ultrafiltration membranes, nanofiltration membranes and osmosis membranes as their parts; membrane cartridges for 
process water or wastewater treatment and purification of aqueous streams for reuse, recovery, or minimization of waste; 
water purification units; water filtration and purification apparatus, namely, membrane modules for desalination units, 
membrane modules for water purification units, membrane modules for drainage and wastewater purification units, filters 
for water purification units for household purpose, membrane modules for water purification units for industrial purposes;
reverse osmosis water treatment systems.

Cl.17;Floating anti-pollution barriers; marine pollution prevention membrane; plastic semi-worked products; plastic flat 
membrane; plastic flat sheets; plastic flat membrane for membrane element for water purification device; plastic flat 
membrane for membrane element for purification device for wastewater and/or sewage; filtering materials, semi-
processed foams or films of plastic; filter material consisting of foamed plastics or plastic film semi-finished products; 
unprocessed porous membrane resin filter material; filtering materials for producing dust filters [semi-finished products]; 
chemical fiber, not for textile use; plastic fibers [fibres], not for textile use; rock wool; plastic sheeting for agricultural 
purposes; industrial adhesive tape; removable industrial adhesive tape; rubber; gum, raw or semi-worked; plastic 
substances, semi-processed.
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Priority claimed from 21/02/2018; Application No. : UK00003291747 ;United Kingdom 

3993342    21/08/2018
[International Registration No. : 1431011]
INSIGHT ANALYTICS SOLUTIONS LIMITED
Romax Technology Centre, University of Nottingham Innovation Park, Triumph Road NOTTINGHAM NG7 2TU United Kingdom

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; monitoring apparatus and equipment;
sensors and detectors; vibration sensors; rotation measuring sensors; temperature sensors; pressure sensors; fluid level 
sensors; maintenance software; predictive maintenance software; software for remote diagnostics; software for 
monitoring machinery and mechanical equipment; software for monitoring wind turbines.

Cl.37;Installation and maintenance of sensors and detectors; maintenance, servicing and repair of power generating 
apparatus and installations; maintenance, servicing and repair of machinery and mechanical equipment; inspection of 
power generating apparatus and installations prior to repair and maintenance; inspection of machinery and mechanical 
equipment prior to repair and maintenance.

Cl.42;Industrial analysis services; scientific analysis services; computer-aided industrial analysis services; computer-
aided scientific analysis services; technical analysis; engineering; engineering consultancy; engineering services for the 
analysis of machinery; inspection of apparatus and machinery; design and development of predictive maintenance 
software; installation and maintenance of predictive maintenance software; software consultancy services in the field of 
predictive maintenance; machine condition monitoring; power generating apparatus and installation condition monitoring 
services.
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Priority claimed from 13/03/2018; Application No. : 87831505 ;United States of America 

3994382    12/09/2018
[International Registration No. : 1432411]
HAIER US APPLIANCE SOLUTIONS, INC.
1209 Orange Street Corporation Trust Center Covington DE 19801 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Washing machines for clothes; dishwashers; garbage disposal machines; trash compactors; electric mixers; 
laundry centers, namely, a clothes washer combined with a clothes dryer.

Cl.9;Downloadable software for connecting, operating, and managing networked household appliances, HVAC systems, 
and household audio-visual equipment in the Internet of Things (IoT); downloadable software for home automation; 
downloadable software for controlling household appliances; deasuring glassware.

Cl.11;Clothes dryers; electric refrigerators; freezers; electric ranges; gas ranges; range hoods; cooking ovens; baking 
ovens; microwave ovens; combination microwave and convection ovens; electric toasters; electric toaster ovens; 
apparatus for cooking, namely, cooktops; gas cooktops; electric cooktops; electric skillets; electric griddles; laundry 
centers, namely, a clothes dryer combined with a clothes washer.

Cl.42;Providing temporary use of non-downloadable cloud-based software for connecting, operating, and managing 
networked household appliances, HVAC systems, and household audio-visual equipment in the Internet of Things (IoT); 
providing temporary use of non-downloadable cloud-based software for home automation; providing temporary use of 
non-downloadable cloud-based software for controlling household appliances.
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Priority claimed from 21/02/2018; Application No. : UK00003291749 ;United Kingdom 

3994386    21/08/2018
[International Registration No. : 1431893]
INSIGHT ANALYTICS SOLUTIONS LIMITED
Romax Technology Centre, University of Nottingham Innovation Park, Triumph Road NOTTINGHAM NG7 2TU United Kingdom

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; monitoring apparatus and equipment;
sensors and detectors; vibration sensors; rotation measuring sensors; temperature sensors; pressure sensors; fluid level 
sensors; maintenance software; predictive maintenance software; software for remote diagnostics; software for 
monitoring machinery and mechanical equipment; software for monitoring wind turbines.

Cl.37;Installation and maintenance of sensors and detectors; maintenance, servicing and repair of power generating 
apparatus and installations; maintenance, servicing and repair of machinery and mechanical equipment; inspection of 
power generating apparatus and installations prior to repair and maintenance; inspection of machinery and mechanical 
equipment prior to repair and maintenance.

Cl.42;Industrial analysis services; scientific analysis services; computer-aided industrial analysis services; computer-
aided scientific analysis services; technical analysis; engineering; engineering consultancy; engineering services for the 
analysis of machinery; inspection of apparatus and machinery; design and development of predictive maintenance 
software; installation and maintenance of predictive maintenance software; software consultancy services in the field of 
predictive maintenance; machine condition monitoring; power generating apparatus and installation condition monitoring 
services.
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Priority claimed from 04/05/2018; Application No. : 72873/2018 ;Switzerland 

3994399    09/05/2018
[International Registration No. : 1431821]
INTERNATIONAL HELMET COMPANY S.A.
Via cantonale, 34a - Stabile Violino CH-6928 Manno Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Helmets for motorcyclists; motorcycle helmet visors; protective goggles for motorcyclists; clothing for protection 
against injury or accidents for motorcyclists.

Cl.25;Clothing and clothing accessories, namely scarves, belts [clothing], gloves [clothing], bandanas [scarves], 
balaclavas; footwear; headgear; clothing for motorcyclists; waterproof suits for motorcyclists; boots for motorcyclists.

Cl.35;Advertising; commercial management services; services concerning the bringing together, display and 
presentation, for the benefit of others, of helmets for motorcyclists, motorcycle helmet visors, protective goggles for 
motorcyclists, clothing for protection against injury or accidents for motorcyclists, clothing and clothing accessories, 
namely scarves, belts [clothing], gloves [clothing], bandanas [scarves], balaclavas, footwear, headgear, clothing for 
motorcyclists, waterproof suits for motorcyclists, boots for motorcyclists; retail services, also on-line, for helmets for 
motorcyclists, motorcycle helmet visors, protective goggles for motorcyclists, clothing for protection against injury or 
accidents for motorcyclists, clothing and clothing accessories, namely scarves, belts [clothing], gloves [clothing], 
bandanas [scarves], balaclavas, footwear, headgear, clothing for motorcyclists, waterproof suits for motorcyclists, boots 
for motorcyclists.
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Priority claimed from 11/09/2017; Application No. : 2017-120652 ;Japan 

3995424    09/03/2018
[International Registration No. : 1431456]
START TODAY CO., LTD.
2-6-1, Nakase, Mihama-Ku, Chiba-Shi Chiba 261-7116 Japan

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS
RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer game programs; virtual reality headsets; game programs for arcade video game 
machines; simulators for the steering and control of vehicles; sports training simulators; photographic machines and 
apparatus; cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines 
and instruments; balances; tape measures; planimeters; measuring rules; length measuring gauges; gauges; body 
scales; electric measuring devices; dressmaker"s measure; power distribution or control machines and apparatus; solar 
batteries; batteries and cells; electric or magnetic meters and testers; electric wires and cables; cellphone straps; parts 
and accessories for cell phones; telephone apparatus; broadcasting machines and apparatus; audio frequency devices 
and apparatus; video frequency devices and apparatus; telecommunication devices and apparatus; personal digital 
assistants in the shape of a watch; smart phones; application software; computer software for networking application; 
computer software; electronic machines and apparatus and their parts; computers and their peripherals; integrated circuit
cards; IC chips; sunglasses; eyeglasses; computer game software for personal computers and home video game 
consoles; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical 
instruments; electric and electronic effects units for musical instruments; downloadable image, movie and music via 
communication network; phonograph records; downloadable music; downloadable image; pre-recorded video discs and 
cassettes; electronic publications.

Cl.25;T-shirts; gloves and mittens (clothing); hoods (clothing); nightcaps; headgear for wear; hats; caps; clothing; non-
Japanese style outer clothing; coats; jackets; pants; trousers; vests; sweaters; shirts; nightwear; underwear 
(underclothing); layettes; swim wear (bathing suits); swimming caps (bathing caps); camisoles; jerseys; knitwear; skirts; 
parkas; Japanese traditional clothing, namely kimono; sleep masks; aprons (clothing); socks and stockings; tights; 
shawls; scarves (scarfs); neckties; bandanas (neckerchiefs); mufflers (clothing); ear muffs (clothing); pajamas; garters; 
sock suspenders; braces (suspenders); waistbands; belts (clothing); footwear; shoes and boots; slippers; sandals; 
Japanese style wooden clogs (Geta); Japanese style sandals (Zori); masquerade costumes; clothing for sports; clothes 
for sports (other than "clothes for water sports"); clothes for water sports; boots for sport; special footwear for sports 
(other than "horse-riding boots" and "windsurfing shoes"); horse-riding boots; windsurfing shoes.

Cl.35;Marketing; providing information relating to marketing; promoting the goods and services of others over the 
Internet; fashion shows for promotional purposes (organization of -); Internet advertising; advertising by electronic mail; 
providing information about advertising inserted in the paper and magazines for commercial purposes; production of 
promotion video for advertising purposes; providing information relating to production of promotion video for advertising 
purposes; advertising matter (dissemination of -); advertising and publicity services; organization of exhibitions for 
commercial or advertising purposes on the Internet; promoting the goods and services of others through the 
administration of sales and promotional incentive schemes by awarding purchase points; promoting the goods and 
services of others through the administration of sales and promotional incentive schemes involving trading stamps; 
procurement services for others [purchasing goods and services for other businesses]; consulting services relating to 
procurement services for others [purchasing goods and services for other businesses]; commercial information agency 
services for providing corporate information; business management of sports facilities; business management of sports 
clubs; business administration and management of a shopping center or a shopping mall; arranging of buying and selling 
contracts for third parties on an on-line shopping mall; arranging and providing information of buying and selling 
contracts in digital commerce; business consultancy for providers of on-line retail store services on the Internet; agency 
services relating to contracts for the buying and selling of goods; conducting business and market research surveys; 
marketing research for consumer reputation; providing information relating to sales ranking or popularity ranking of 
goods or shops; providing information relating to commercial sales shops via communication networks; providing 
information concerning commercial sales of fashion goods; business management analysis and business consultancy; 
marketing research or analysis; providing information concerning commercial sales; business management of hotels; 
drawing up of statements of accounts; employment agencies for athletes; employment agencies; auctioneering provided 
on the Internet; providing information relating to goods at auctions; auctioneering; import-export agencies; arranging 
newspaper subscriptions for others; shorthand; transcription; document reproduction; mediation and conclusion of 
commercial transactions for others; mediation and conclusion of commercial transactions by telecommunication or the 
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electronic way for others; office functions, namely filing, in particular documents or magnetic tape; data search in 
computer files for others; compilation of information into computer databases; outsourcing services [business 
assistance] in the field of the operation of data processing apparatus namely, computers, typewriters, telex machines and 
other similar office machines; agency services for telephone answering services and providing information relating 
thereto; reception services for visitors in buildings; rental of advertising space on-line; rental or provision of advertising 
space; publicity material rental; rental of office equipment; rental of office machinery; rental of electronic desk calculating 
machines [office equipment]; rental of accounting machines; rental of typewriters, copying machines and word 
processing machines; providing employment information; magazines clipping services; books clipping services; news 
clipping services; rental of vending machines; retail services or wholesale services for a variety of goods in each field of 
clothing, foods and beverages, and living ware, namely cups, saucers, plates, dishes, mugs, tableware; retail services or 
wholesale services for woven fabrics and beddings; retail services or wholesale services for clothing; retail services or 
wholesale services for footwear other than special footwear for sports; retail services or wholesale services for bags and 
pouches; retail services or wholesale services for personal articles, namely personal fans, towels of textile, 
handkerchiefs, bands for wear, belts for wear, buttons, cuff links, umbrellas; retail services or wholesale services for 
foods and beverages; retail services or wholesale services for two-wheeled motor vehicles; retail services or wholesale 
services for bicycles; retail services or wholesale services for furniture; retail services or wholesale services for joinery 
fittings; retail services or wholesale services for tatami mats; retail services or wholesale services for electrical machinery
and apparatuses; retail services or wholesale services for measuring machines, measuring instruments and measuring 
apparatus; retail services or wholesale services for bladed or pointed hand tools, hand tools, hardware of metal; retail 
services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail or wholesale services 
for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for agricultural machines, 
implements and supplies; retail services or wholesale services for flowers [natural] and trees; retail services or wholesale 
services for printed matter; retail services or wholesale services for paper and stationery; retail services or wholesale 
services for sports goods; retail services or wholesale services for toys, dolls, game machines and apparatus; retail 
services or wholesale services for musical instruments and records; retail services or wholesale services for prerecorded 
DVDs; retail services or wholesale services for clocks, watches and spectacles [eyeglasses and goggles]; retail services 
or wholesale services for tobaccos and smokers" articles; retail services or wholesale services for dog chains, clothing 
for pets, bed for pets, dog kennels, nesting boxes for small birds, feeding vessels for pets, brushes for pets, chewing 
goods for pet dogs, water tanks for live fish and their parts, bird cages, bird baths and toys for domestic pets; retail 
services or wholesale services for pet food and food for aquarium fish; retail services or wholesale services for baby oils; 
retail services or wholesale services for teething rings and feeding bottles; retail services or wholesale services for baby 
buggies; retail services or wholesale services for diapers of paper for babies; retail services or wholesale services for 
semi-wrought precious stones and their imitations.
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3997585    25/06/2018
[International Registration No. : 1433392]
ACTIONSPORTGAMES A/S
Bjergvangen 1 DK-3060 Espergærde Denmark

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments, namely binoculars, apparatus for recording, transmission or reproduction of 
sound or images, namely apparatus for use with television receivers only; data processing equipment and computers 
including computer programs and software of all kinds, regardless of recording media or method of distribution; 
computer software programs for use with amusement apparatus adapted for use with television receivers; computer 
software programs for use with automatic vending machines; mechanisms for coin-operated apparatus; computer 
software programs for use with games consoles adapted for use with replica or model firearms for virtual shooting; 
protective equipment, protective goggles.

Cl.13;Firearms, namely gas weapons and soft guns; ammunition and projectiles, namely ammunition and projectiles for 
use with gas weapons and soft guns; sights and laser sights and instruments for firearms, gas weapons, soft guns and 
replica weapons.

Cl.28;Games and playthings, namely toy weapons and model and replica weapons, spare parts, upgrades and 
attachments for toy weapons and model and replica weapons, ammunition and projectiles and other accessories for toy 
weapons and model and replica weapons; games consoles with integrated television or display screens, adapted for use 
with replica or model firearms for virtual shooting; gymnastic and sporting articles, including articles and equipment for 
sports, namely soft guns and model and replica weapons (playthings), ammunition and projectiles and other accessories 
for soft guns and model and replica weapons; protective paddings (sports suits).
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Priority claimed from 13/04/2018; Application No. : 87876706 ;United States of America 

4006651    11/10/2018
[International Registration No. : 1434214]
Knotel, Inc.
33 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Real estate services, namely, leasing of office spaces; management of commercial real estate and buildings.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; translation services; translation services for 
businesses and travelers; educational and entertainment services, namely, providing motivational and educational 
speakers; educational services, namely, conducting seminars, workshops, lectures and classes in the fields of media, 
science, engineering, mathematics, entrepreneurship, popular culture, civics and public advocacy, charitable giving, 
publishing, psychology, exercise, sexuality, fitness, and professional advancement.
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Priority claimed from 12/04/2018; Application No. : 87874498 ;United States of America 

4007633    11/10/2018
[International Registration No. : 1434732]
Agoura Health Products, LLC
23251 MULHOLLAND DRIVE WOODLAND HILLS CA 91364 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic hand creams; cosmetic creams; cosmetic creams for skin care; cosmetic nourishing creams; cosmetic 
skin fresheners; cosmetics and make-up; cosmetics in the form of milks, lotions and emulsions; skin care products, 
namely, non-medicated skin serum; anti-aging moisturizers used as cosmetics; argan oil for cosmetic purposes; body 
and beauty care cosmetics; face creams for cosmetic use; grape seed oil for cosmetic use; lotions for cosmetic 
purposes; non-medicated cosmetics; non-medicated skin care creams and lotions; non-medicated skin care preparations, 
namely, creams, lotions, gels, toners, cleaners and peels; non-medicated preparations, all for the care of skin, hair and 
scalp; private label cosmetics; skin and body topical lotions, creams and oils for cosmetic use; skin conditioning creams 
for cosmetic purposes; skin moisturizers used as cosmetics; topical herbal extracts for cosmetic purposes; wrinkle-
minimizing cosmetic preparations for topical facial use.

Cl.5;Dietary supplement drink mixes; dietary supplements; dietary supplements for human consumption; dietary 
supplements in the nature of weight loss powders; dietary and nutritional supplements; dietary and nutritional 
supplements used for weight loss; dietary food supplements; flaxseed oil dietary supplements; food supplements; food 
supplements, namely, anti-oxidants; glucose dietary supplements; health food supplements; herbal supplements; mineral 
supplements; mineral food supplements; mineral nutritional supplements; natural herbal supplements; nutritional 
supplements; nutritional supplements, namely, probiotic compositions; nutritional supplements in lotion form sold as a 
component of nutritional skin care products; powdered fruit-flavored dietary supplement drink mix; powdered nutritional 
supplement drink mix; powdered nutritional supplement drink mix and concentrate; prebiotic supplements; probiotic 
supplements; vitamin supplements; vitamin and mineral supplements; weight management supplements.

8160



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 11/06/2018; Application No. : 017915761 ;European Union 

4007640    15/10/2018
[International Registration No. : 1434713]
Exxentric AB
Karlsbodavägen 39 SE-168 67 Bromma Sweden

Proposed to be Used
IR DIVISION
Cl.9;Application software for mobile phones; application software for cloud computing services; sensors and detectors; 
workout logging software; programs for computers.

Cl.10;Physical therapy equipment; apparatus for use in exercising muscles for medical use; apparatus for the 
therapeutic stimulation of the muscles; physical exercise apparatus for therapeutic use; weight training apparatus 
adapted for medical use; computer controlled training apparatus for therapeutic use; computer controlled exercise 
apparatus for therapeutic use; physical exercise apparatus for medical purposes; exercising apparatus for medical 
rehabilitative purposes; physical exercise articles for physical training [for medical purposes]; exercise machines for 
therapeutic purposes; apparatus for medical rehabilitation; physiotherapy and rehabilitation equipment; step-up 
machines for use in physiotherapy.

Cl.28;Body-training apparatus; exercise platforms; aerobic steps; exercise weights; manually operated exercise 
equipment; body building apparatus; fitness exercise machines.
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4008431    10/10/2018
[International Registration No. : 1435885]
Sustainable Apparel Coalition, Inc.
82 Second Street San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for calculating and measuring the environmental, social and labor impacts of products and services for 
use in sustainability performance measurement for product manufacturers and designers, brands, retailers, suppliers and 
consumers.

Cl.42;Software as a service (SAAS) services featuring software for calculating and measuring the environmental, social 
and labor impacts of products and services for use in sustainability performance measurement for product manufacturers 
and designers, brands, retailers, suppliers and consumers; testing, analysis, and evaluation of clothing and footwear to 
assure compliance with sustainable manufacturing and production standards; quality control for others, namely, 
improving product quality to comport with sustainable manufacturing and production standards.

8162



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 17/04/2018; Application No. : 87880219 ;United States of America 

4008551    15/10/2018
[International Registration No. : 1435859]
Ligand Pharmaceuticals, Inc.
3911 Sorrento Valley Boulevard, Ste.110 San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Laboratory chemicals, namely, antibodies for use in scientific and medical research.

Cl.42;Scientific research and development; scientific research and development in the field of immunization and 
antibody screening.
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Priority claimed from 12/12/2017; Application No. : 87717771 ;United States of America 

4009580    11/06/2018
[International Registration No. : 1434662]
Sustainable Fitness Inc.
32 Devoe Street Brooklyn NY 11211 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Fitness apparel, namely, pants, t-shirts, sweatshirts, sports bras, underwear, socks, dresses, sweaters, tank tops, 
jackets; headwear; footwear; corsets.

Cl.28;Fitness equipment, namely, resistance bands, hand weights, exercise balls (both weighted and balance focused).

Cl.41;Educational services, namely, providing non-downloadable webinars in the fields of health and fitness; 
educational services, namely, developing and conducting classes, workouts and workshops for personal training; 
providing fitness training services in the field of yoga; providing personal training and physical fitness consultation to 
individuals to help them make physical fitness, strength, conditioning, and exercise improvement in their daily living; 
providing information regarding exercise and fitness before and after pregnancy via an on-line computer database.

Cl.44;Dietary and nutritional guidance; providing information in the fields of health, pregnancy, wellness, and 
nutritional issues via a website.
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Priority claimed from 21/06/2018; Application No. : 1377202 ;Benelux 

4009708    11/10/2018
[International Registration No. : 1436189]
HT Holding Luxembourg S.A.
L-1724 3B, boulevard du Prince Henri Luxembourg

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; compressors for air conditioning apparatus; air condensers; axial fan condensers; air-cooled 
condensers; centrifugal fan condensers; steam condensers [parts of machines]; engine cooling radiators; pumps for 
cooling engines; fans for cooling vehicle engines; expansion tanks [parts of vehicle cooling radiators]; oil coolers for 
motors; oil coolers [vehicle engine parts]; radiator caps for cooling radiators of engines; radiators for motors and 
engines; driving devices for air conditioning apparatus; liquid-cooled condensers; mechanical system control 
instruments; charge air coolers; heat pumps [parts of machines]; piston rings for heat pumps; radiators for vehicles.

Cl.9;Electronic control systems for air conditioning or cooling systems; battery coolers; battery cooling systems; 
electric condensers; air temperature sensors; remote air conditioning control devices; measuring and control devices for 
air conditioning technology; coolant-temperature sensors; temperature monitors [valves] for radiators for vehicles; 
accumulators, electric, for vehicles; thermostats for vehicles; temperature control apparatus [thermostats] for vehicles; 
temperature control apparatus [electric switches] for vehicles.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning installations for cars; air conditioning; air conditioning filters; air conditioning fans; 
air conditioning apparatus and installations; air inductor apparatus (air conditioning); window air conditioning apparatus; 
central air conditioning installations; extractors (ventilation or air conditioning); air conditioning installations for vehicles; 
motorised fans for air conditioning; hoods for air conditioning apparatus; axial fans for air- conditioning; electrically 
powered air blowers for air- conditioning purposes; combined heating and air conditioning apparatus; air conditioning for 
use in transportation; impellers (parts of air conditioning apparatus); HVAC systems (heating, ventilation and air 
conditioning); thermal radiators for the heating of vehicles; cooling apparatus and installations; cooling fans; cooling 
evaporators; air cooling apparatus; cooling appliances; coils being parts of cooling installations; coolers, electric; 
evaporators for air conditioners; radiators; radiator heaters; convectors (radiators); radiator valves (thermostatic); oil-
filled radiators; heat pumps; heat pumps for energy processing; cooling systems for motor cars.

Cl.37;Building construction; repair; installation services; air conditioning contractor services; refurbishment of air 
conditioning plant; installation and repair of air conditioning apparatus; air conditioning vent sealing services; air 
conditioning apparatus cleaning services; maintenance of electronic or air conditioning systems; providing information 
relating to the repair or maintenance of air conditioning apparatus; installation, repair and maintenance of steam 
condensers; maintenance and repair of motor vehicle cooling systems; reconstruction of vehicle radiators.

Cl.42;Industrial analysis and research services in the field of HVAC and cooling systems for vehicles; engineering in 
the field of HVAC and cooling systems for vehicles; technical project studies related to HVAC and cooling systems for 
vehicles; quality control related to HVAC and cooling systems for vehicles; technical research related to HVAC and 
cooling systems for vehicles; development of HVAC and cooling systems for vehicles; industrial design related to HVAC 
and cooling systems for vehicles.
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Priority claimed from 25/04/2018; Application No. : 87892278 ;United States of America 

4009737    23/10/2018
[International Registration No. : 1412635]
OLAS, INC.
589 Broadway, 2nd Floor New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Mouthwash; toothpaste, breath freshening preparations for personal hygiene; cosmetic whiteners, namely, tooth 
whitening preparations.

Cl.21;Toothbrushes; floss for dental purposes.
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4009752    16/10/2018
[International Registration No. : 1408475]
AROMATIKA LTD.
7-9 Nyzhniy Val str. Kyiv 04071 Ukraine

Proposed to be Used
IR DIVISION
Cl.3;Soaps, namely, skin soap; perfumery, essential oils for personal and household use; cosmetics, hair lotions; 
dentifrices.

Cl.11;Household air cleaners; humidifiers; ionization apparatus; electric and battery operated aromatherapy units; 
dispensing units and diffusers for room fragrances, air fresheners and room deodorants, all for scenting, purifying or 
freshening the atmosphere; parts and fittings for all the aforesaid goods sold as a unit therewith.

Cl.29;Meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, compotes; edible oils and 
fats.
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Priority claimed from 11/04/2018; Application No. : UK00003303096 ;United Kingdom 

4009784    10/10/2018
[International Registration No. : 1435523]
Korala Associates Limited
John Cotton Building, 10-14 Sunnyside Edinburgh EH7 5RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programmes and computer programming tools for use with ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services; computer software, computer programmes, software application development 
systems.

Cl.42;Computer programming services; cloud computing services; software as a service (SaaS); design and 
development of software and computer programmes; all the aforesaid services being in relation to ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services; consultancy services relating to the aforesaid.
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Priority claimed from 04/10/2018; Application No. : 88143548 ;United States of America 

4009796    23/10/2018
[International Registration No. : 1435571]
Acument Intellectual Properties, LLC
6125 Eighteen Mile Road Sterling Heights MI 48314 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal threaded fasteners.

Cl.7;Heading machine punches.

Cl.8;Drive components for hand operated tools, namely, bits, sockets and driving heads.
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Priority claimed from 11/04/2018; Application No. : 87872907 ;United States of America 

4010073    10/10/2018
[International Registration No. : 1436220]
Menlo Therapeutics Inc.
200 Cardinal Way, 2nd Floor Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment or prevention of viral, metabolic, endocrine, musculoskeletal, 
cardiovascular, cardiopulmonary, genitourinary, sexual dysfunction, oncological, hepatological, ophthalmic, respiratory, 
neurological, gastrointestinal, hormonal, dermatological, psychiatric and immune system related conditions; diagnostic 
preparations for medical purposes; medical diagnostic reagents.

Cl.10;Medical devices for the treatment of viral, metabolic, endocrine, musculoskeletal, cardiovascular, 
cardiopulmonary, genitourinary, sexual dysfunction, oncological, hepatological, ophthalmic, respiratory, neurological, 
gastrointestinal, hormonal, dermatological, psychiatric and immune system related conditions; medical devices for 
diagnosing viral, metabolic, endocrine, musculoskeletal, cardiovascular, cardiopulmonary, genitourinary, sexual 
dysfunction, oncological, hepatological, ophthalmic, respiratory, neurological, gastrointestinal, hormonal, dermatological, 
psychiatric and immune system related conditions.
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Priority claimed from 20/04/2018; Application No. : 721278 ;Switzerland 

4010840    18/10/2018
[International Registration No. : 1435451]
Givaudan SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in the manufacture of perfumes, cosmetics, soaps, detergents, deodorants other than for 
personal use; chemical products used in the manufacture of compositions of perfumery, cosmetics, soaps, detergents, 
deodorants other than for personal use.

Cl.3;Perfumery products, bases for perfumes, perfumes, essential oils, soaps, detergents; perfumes for cosmetic 
industry, perfume industry and for the detergents and cleaning products industry.
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Priority claimed from 05/06/2018; Application No. : 017912779 ;European Union 

4011190    11/10/2018
[International Registration No. : 1435423]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instrument and apparatus; laboratory instruments for use in research and science; laboratory 
instruments for research and diagnostic purposes; apparatus for pre-analytical and post-analytical treatment for scientific 
purposes; laboratory equipment, namely automated sample handling equipment; computer hardware and software for 
medical and diagnostic purposes; computer software for the provision of automated diagnostic laboratory processes; 
computer software and hardware for use with laboratory instruments, namely, for use in providing remote automated 
control, connection, data analysis, and data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical and diagnostic purposes; apparatus for pre-analytical and post-analytical treatment for medical 
purposes.
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4012397    29/05/2018
[International Registration No. : 1435983]
NOKIA CORPORATION
Karaportti 3 FI-02610 Espoo Finland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.9;Smartwatches; head-mounted displays; devices with electric, electronic and digital functions that can connect to 
computer networks and which have computing, sensory, scanning, communication, data-storage, biofeedback, 
physiological-tracking, health-monitoring, fitness monitoring, predictive or augmented-reality capabilities, in the form of 
glasses, gloves, watches, clothing, footwear, headgear, bands and helmets; batteries; chargers; printers; covers for 
phones, smartphones, computers, tablets and other wearable and portable handheld computing devices; audio, imaging, 
video and radio apparatus and instruments; speakers; headsets; microphones; television and multimedia apparatus; 
displays; hands free kits for phones, smartphones, computers, tablets and other wearable and portable handheld 
computing devices; electronic publications; Global Positioning System [GPS] apparatus, instruments and devices; 
navigation apparatus for vehicles [on-board computers]; navigational instruments; satellite navigational apparatus; 
apparatus and software for GPS navigation and mapping systems; chips; microprocessors; semi-conductors; smart 
cards [integrated circuit cards]; printed circuits; remote control apparatus; downloadable sound, video and image files; 
electronic pens; electronic tags for goods; computer software, computer hardware and wearable computing devices 
allowing the remote monitoring, control and command of vehicles and vehicle parameters, of household appliances and 
furniture, of energy management systems, of home automation systems, of security systems, of home entertainment and 
audio/video equipment, of telecommunication devices, social media devices and computing devices, and of fitness and 
health telecare equipment; machine to machine (M2M) communications equipment and devices; computer game software; 
software applications; glasses; binoculars; optical lenses; contact lenses; optical goods; goggles for sports; application 
programming interfaces (APIs); software development tools; computer software and hardware allowing to listen to music 
and read audio/video files, to send and read out electronic messages, to take, edit, read, display and share digital 
photographs, sounds and videos, to browse on the Internet, to chat and to connect to social networks; digital maps; 
software applications for providing location-based and contextually-relevant advertisement; vision recognition software; 
audio recognition software; computer software and hardware for the provision and rendering of travel and tourism advice 
and for providing information about location of entertainment venues, local education institutions, hotels, landmarks, 
museums, public transportation, traffic, parking information, weather, price comparison, shopping, advertisement, health 
and fitness, employment information, social activities and cultural events, Points of Interest (POIs), sporting events, food 
and drink; location tracking devices; software applications and hardware enabling the user to obtain location-related and 
contextually-relevant information; computer software and hardware providing health, fitness and well-being information; 
equipment and apparatus for measuring and/or recording different physiological or other parameters, including heart rate,
blood pressure, weight, sleep quality, ventilation, body temperature, skin conductivity, blood glucose (all being for 
scientific purposes), lactic acid, time, speed, acceleration, altitude, environmental temperature, humidity and purity; 
computer software and hardware allowing online payment and payment at distance; algorithms for the compression, 
decompression, encoding, decoding and processing of audio, video and imaging data; audio, video and images 
encoder/decoder (codec); computing and communication hardware and software for use by public safety agencies; air 
analysis apparatus; alarms; animated cartoons; automated teller machines [ATM]; compasses; computer memory 
devices; data processing apparatus; detectors; diagnostic apparatus, not for medical purposes; distance measuring 
apparatus; DNA chips; downloadable ring tones for mobile phones; electric installations for the remote control of 
industrial operations; electro-dynamic apparatus for the remote control of railway points and of signals; encoded 
magnetic cards and identification bracelets; fiber optic cables; films, exposed; flashlights; food analysis apparatus; wires 
of metal alloys; galvanic cells; heat regulating apparatus; high-frequency apparatus; holograms; intercommunication 
apparatus; interfaces for computers; lasers, not for medical purposes; lenses for astrophotography; life-saving 
equipment; light emitting diodes [LED]; locks, electric; loudspeakers; masts for wireless aerials; material testing 
instruments and machines; measuring devices, electric; metronomes; microscopes; monitoring apparatus, electric; 
observation instruments; optical fibers; photocopiers; photovoltaic cells; apparatus and instruments for physics; 
precision balances; radar apparatus; radiotelephony sets; railway traffic safety appliances; satellites for scientific 
purposes; scales; scanners; signals, luminous or mechanical; signs, luminous; simulators for the steering and control of 
vehicles; sound locating instruments; telescopes; temperature indicators; testing apparatus not for medical purposes; 
theft prevention installations, electric; thermometers, not for medical purposes; thermostats; time recording apparatus; 
traffic-light apparatus; viewfinders, photographic; walkie-talkies; wavemeters; weighing machines; X-rays producing 
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apparatus and installations, not for medical purposes; humanoid robots with artificial intelligence; wearable activity 
trackers; wearable computers; wearable video display monitors; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, storing, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, capturing, storing, processing, editing, displaying, transmission or 
reproduction and play back of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other 
digital and optical recording media; calculating machines, data processing equipment, computers and computer 
hardware, parts and fittings thereof; computer peripheral devices; computer software; telecommunications devices, 
apparatuses and equipment, parts and fittings thereof; base stations, transmitters, receivers, controllers, switches, 
antennas, cables; electric wires; amplifiers; commutators; modems; radio and microwave transmission devices and 
equipment; apparatus and instruments for data communication, satellite communication and telecommunication; 
apparatus and instruments for monitoring of telecommunication networks and data communication networks; radar 
equipment; ciphering equipment, phones, smartphones and other wearable and portable electronic devices for capturing, 
receiving, collecting, recording, reading, displaying, organizing, editing, transmitting, sharing, manipulating and reviewing
data, text, maps, images and sounds; portable media players; tablets; electronic agendas; electronic book readers; 
notebook computers; digital photo frames; cameras; camcorders; sensors; wearable connected devices, namely devices 
in the form of watches, glasses, contact lenses, headbands, gloves, bracelets, earrings, jewelry and helmets that can be 
used for computing, sensing, scanning, recording, displaying, monitoring, data-processing, remote-controlling, 
predicting, programming, connecting to computer networks or for telecommunication purposes; computing devices to be 
carried by end-users or to be worn on or into the body of end-users or to be incorporated into clothing, footwear, 
headgear, contact lenses, bags, textiles, fabrics, tissue, furniture and any kinds of materials and portable goods and 
accessories and that can be used for computing, sensing, scanning, recording, displaying, monitoring, data-processing, 
remote controlling, predicting, programming, connecting to computer networks or for telecommunication purposes; 
wearable and portable computing devices; displays for vehicles; sensors for vehicles; parts, fittings and accessories of 
all the aforementioned goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles; air pillows and air mattresses for 
medical purposes; supportive bandages; electric blankets, for medical purposes; blood testing apparatus; cases fitted for 
use by surgeons and doctors; containers especially made for medical waste; apparatus for the treatment of deafness; 
defibrillators; dentures; diagnostic apparatus for medical purposes; teats for babies; ear picks; ear protection devices; 
elastic stockings for surgical purposes; electrocardiographs; esthetic massage apparatus; feeding bottles; orthopaedic 
footwear; hair prostheses; hearing aids for the deaf; heart pacemakers; electric heating cushions for medical purposes; 
ice bags for medical purposes; incontinence sheets; incubators for medical purposes; invalids" hoists; lamps for medical 
purposes; lasers for medical purposes; lenses [intraocular prostheses] for surgical implantation; masks for use by 
medical personnel; operating tables; physiotherapy apparatus; protection devices against X-rays, for medical purposes; 
pulse meters; soporific pillows for insomnia; blood pressure measuring apparatus; stockings for varices; strait jackets; 
wheeled stretchers; surgical implants; testing apparatus for medical purposes; apparatus for use in medical analysis; 
thermometers for medical purposes; thread, surgical; urinals; water bags for medical purposes; X-ray apparatus, 
photographs and tubes for medical purposes; apparatus and installations for the production of X-rays, for medical 
purposes; sensors, measuring and monitoring apparatus and instruments for health, wellbeing, medical, surgical and 
health related self-monitoring purposes; X-ray sensors; probes and cameras for medical and surgical purposes; ear 
plugs; scales for medical and surgical purposes; clothing, footwear and headgear for medical and surgical purposes; 
furniture for medical and surgical purposes; lamps for medical and surgical purposes; prostheses for medical and 
surgical purposes; parts, fittings and accessories for all the aforementioned goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning installations and apparatus; air filtering installations, apparatus and machines; 
cooling installations, appliances and machines; filters for ventilation apparatus [parts of household or industrial 
installations]; heating installations; lamps; light bulbs; lighting installations; nuclear reactors; atomic piles; refrigerating 
appliances and installations; sanitary installations; sauna and spa bath installations; steam generating installations; 
tanning apparatus [sun beds]; ventilation [air-conditioning] installations; water distribution installations; watering 
installations, automatic; watering machines for agricultural purposes; parts, fittings and accessories of all the 
aforementioned goods.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; aeronautical apparatus, machines and appliances; air 
bags [safety devices for automobiles]; anti-theft devices for vehicles; automobiles; chairlifts; civilian and military drones; 
driverless vehicles [autonomous vehicles]; engines, electric motors and propulsion mechanisms for land vehicles; non-
skid devices for vehicle tires; parachutes; remote control vehicles, other than toys; safety belts for vehicle seats; side and 
rear view mirrors; space vehicles; sack-barrows; tires for vehicle wheels; vehicle wheels; vehicle joysticks; vehicles for 
locomotion by rail; wheelchairs; windscreens; parts, fittings and accessories of all the aforementioned goods.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; boxes of precious metal; bracelets [jewelry]; coins; cuff links; key rings [trinkets or fobs]; medals; necklaces 
[jewelry]; ornamental pins; rings [jewelry]; watch bands, straps and chains; watch hands; watches; watch boxes; works of 
art of precious metal; wristwatches; parts, fittings and accessories of all the aforementioned goods.

Cl.35;Advertising; business management; business administration; office functions; publicity; rental of advertising 
space; arranging subscriptions to telecommunication services for others; auctioneering; accounting; providing business 
and commercial information; commercial or industrial management assistance; commercial information and advice for 
consumers [consumer advice shop]; commercial administration of the licensing of the goods and services of others; 
collection, compilation, processing, management, updating and maintenance of data in computer databases; compilation 
of statistics; cost price analysis; data search in computer files for others; demonstration of goods; distribution of 
samples; document reproduction; economic forecasting; import-export agency services; computerized file management; 
market studies; marketing; office machines and equipment rental; provision of an on-line marketplace for buyers and 
sellers of goods and services; arranging and conducting of commercial, trade and business conferences, shows and 
exhibitions; outsourcing services [business assistance]; personnel management consultancy; presentation of goods on 
communication media, for retail purposes; procurement services for others; public relations; search engine optimization 
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for sales promotion; sponsorship search; telemarketing services; telephone answering for unavailable subscribers; rental 
of vending machines; web site traffic optimization; wholesale, retail and online store services in the field of 
telecommunication devices, equipment, systems, software and solutions comprised of telecommunication devices and 
software; wholesale, retail and online store services in the field of phones, computers, computer hardware and computer 
software; wholesale, retail and online store services in the field of handheld mobile digital electronic devices for 
capturing, receiving, collecting, recording, reading, displaying, organizing, editing, transmitting, sharing, manipulating 
and reviewing data, text, maps, images and sounds; wholesale, retail and online store services in the field of 
entertainment apparatus and equipment for recording, capturing, storing, processing, editing, displaying, transmission or 
reproduction and play back of sound, images or video and for playing video and software games; wholesale, retail and 
online store services in the field of multimedia apparatus and equipment; wholesale, retail and online store services in the 
field of telecommunication devices, sensors, printers, energy management systems, home automation systems, security 
systems, computing devices, fitness and health-monitoring equipment and apparatus; wholesale, retail and online store 
services in the field of horological and chronometric instruments, household and kitchen utensils, clothing, footwear and 
headgear, games and playthings, machine tools, digital maps, musical instruments, optical goods, location tracking 
devices, computing devices enabling the user to obtain location-related and contextually-relevant information and 
carrying cases for such products; wholesale, retail and online store services in the field of medical apparatus and 
instruments, pharmaceuticals, veterinary and sanitary preparations, physical therapy and sporting equipment; wholesale, 
retail and online store services in the field of white goods, heating, cooking, cooling and lighting apparatus and 
equipment, household appliances, sanitary installations, wearable computing devices, navigation devices, Global 
Positioning System [GPS] apparatus, audio-visual equipment, information technology equipment; retail and wholesale 
services in the field of machine to machine (M2M) communications equipment and devices; data processing services; 
collecting and processing of data; administration of consumer loyalty programs; arranging and conducting incentive 
rewards programs to promote the sale of goods and services; compilation of data regarding the purchase and sale of a 
wide variety of products and services of others into computer databases; customer experience management (CEM) 
services; predictive business analytics services; information, advisory and consultancy services relating to all the 
aforesaid services.

Cl.37;Building construction; clock and watch repair; electric appliance installation and repair; machinery installation, 
maintenance and repair; photographic apparatus repair; repair information; repair of power lines; construction, 
maintenance, installation and repair of computers, tablet computers, computer hardware, phones, smartphones, 
electronic organizers, computer peripherals, smart glasses, smart watches, cameras, audio and visual equipment; 
construction, maintenance, installation and repair of scales, of wearable and portable computing devices, of vehicles, of 
office machines and equipment, of machines for industrial and agricultural use; construction, maintenance, installation 
and repair of household appliances, of energy management systems, of home automation systems, of lighting devices 
and equipment, of sanitary installations, of security systems, of home entertainment and audio/video equipment, of 
fitness and health equipment, of medical apparatus and instruments, of machine to machine (M2M) communications 
equipment, of electric and electronic consumer goods, of hand tools, of optical goods and of navigation devices; 
installation, maintenance and repair of telecommunications and networking devices, equipment and systems, 
communications networks (other than software), satellite communications and radio and television communications 
equipment, instruments and machines; upgrading of computer hardware; installation, maintenance and upgrading of 
computer hardware; information, advisory and consultancy services relating to all the aforesaid services.

Cl.38;Telecommunications; telephone, sound, images, text and data transmission services; cellular telephone 
communication; communications by computer terminals; communications by fibre optic and wireless networks; 
computer aided transmission of messages, sound, data and images; electronic bulletin board services 
[telecommunications services]; facsimile transmission; rental, hire and leasing of telecommunications devices, 
equipment and systems; message sending; rental of modems; news agency services; providing online forums; paging 
services [radio, telephone or other means of electronic communication]; radio broadcasting; radio communications; 
satellite transmission; streaming of data; providing telecommunications connections to a global computer network; 
providing user access to global computer networks; providing telecommunication channels for teleshopping services; 
providing internet chatrooms; providing access to databases; rental of message sending apparatus; rental of access time 
to global computer networks; telecommunications routing and junction services; teleconferencing services; telegraph 
services; telephone services; rental of telephones; television broadcasting; telex services; transmission of telegrams; 
electronic mail; transmission of greeting cards online; transmission of digital files; video-on-demand transmission; 
videoconferencing services; voice mail services; wireless broadcasting; provision of access to a computerized database 
that allow the management and security of connected electronic devices and of software applications; information, 
advisory and consultancy services relating to all the aforesaid services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; rental of audio and video 
equipment; audio, video and images editing and production services; rental of cinematographic apparatus; coaching 
[training]; arranging and conducting of colloquiums, concerts, exhibitions, conferences, congresses, in-person 
educational forums, of symposiums, of seminars, of award ceremonies and of workshops; arranging and conducting of 
commercial trade and business conferences; film production, other than advertising films; conducting fitness classes; 
wellbeing coaching services; provision of nutrition, fitness and wellbeing training; fitness counselling; health club 
services [health and fitness training]; game services provided on-line from a computer network; games equipment rental; 
microfilming; movie studio services; on-line publication of electronic books and journals; providing on-line electronic 
publications, on-line music and on-line videos, not downloadable; organization of competitions [education or 
entertainment]; organization of sports competitions; photography; practical training [demonstration]; presentation of live 
performances; publication of texts, other than publicity texts; publication of books; rental of radio and television sets; 
recording studio services; rental of sound recordings; rental of sports equipment, except vehicles; videotape editing; 
videotaping; organizing education, seminars, workshops and training in the field of telecommunications devices, 
equipment, networks, systems, solutions and software; information, advisory and consultancy services relating to all the 
aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design, development, installation, maintenance and upgrading of computer software; design and development 
of computer hardware; clinical trials; computer programming; computer system analysis and design; computer virus 
protection services; computer security consultancy; construction drafting; consultancy in the field of energy-saving; 
conversion of data or documents from physical to electronic media; creating and maintaining web sites for others; data 
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conversion of computer programs and data [not physical conversion]; digitization of documents [scanning]; electronic 
data storage; energy auditing; hosting computer sites [web sites]; mechanical research; meteorological information; 
monitoring of computer systems by remote access; outsource service providers in the field of information technology; 
physics [research]; quality control; recovery of computer data; research and development of new products for others; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; scientific laboratory services; 
providing search engines for the internet; surveying; technical project studies; technical writing; technological 
consultancy; telecommunications technology consultancy; material and textile testing; urban planning; vehicle 
roadworthiness testing; water analysis; rental of web servers; web site design consultancy; scientific and technological 
analysis, research, development, planning, optimization, support, technical troubleshooting and consultancy services in 
the field of telecommunications devices, equipment, networks, systems, solutions and software; design, engineering and 
development of telecommunications devices, equipment, networks, systems, solutions and software; scientific and 
technological analysis, research, development, support, technical troubleshooting and consultancy services in the field of
artificial intelligence, nanomaterials, sensors, connectivity, information technology [IT], geolocation and mapping, 
navigation, computer hardware, computer software, computing technologies, data analytics; scientific and technological 
analysis, research, development, support, technical troubleshooting and consultancy services in the field of audio 
technologies, imaging and video technologies, digital media technologies, multimedia technologies, virtual reality 
technologies, radio technologies; scientific and technological analysis, research, development, support, technical 
troubleshooting and consultancy services in the field of medical and healthcare technology, public safety technology, 
energy technologies, transport technologies, wearable computing devices, printing, automation, connected vehicles, 
connected furniture, connected clothing, connected consumer products, connected home appliances, machine to 
machines (M2M) systems, presence capture solutions; scientific and technological analysis and research services in the 
field of vehicles, furniture, clothing, home appliances and consumer products that can communicate via computer or 
telecommunication network, as well as support, consultancy and development services relating to all the aforementioned 
services; cloud computing; server hosting; software as a service [SaaS]; infrastructure-as-a-service (IaaS); platform-as-a-
service (PaaS); application service provider (ASP) services; providing on-line [non-downloadable] software and mobile 
applications; providing temporary use of on-line non-downloadable software for use as an application programming 
interface (API); providing temporary use of on-line non-downloadable software development tools; rental of computer 
software and hardware; rental of audio, imaging, video, digital media, multimedia, virtual reality and presence capture 
software and hardware; data encoding and decoding services; leasing of data processing equipment; cartography 
services; mapping services; map creation services; on demand provision services of online and digital maps; computer 
services, namely, creating computer network-based indexes of information, websites and resources; technical digital 
imaging services; industrial design; off-site data backup; research in the field of environmental protection; collecting, and 
processing of data; installation, repair and maintenance of computer software; performance monitoring services of 
electronic devices connected to a network of computers or of telecommunication equipment (Smart Data as a Service); 
collection, storage and provision of access to information, network data and geolocalisation data (Optimization as a 
Service); medical and clinical research and trials for improvement of patient/physician interaction; information, advisory 
and consultancy services relating to all the aforesaid services.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; aquaculture services; chiropractic; convalescent home services; dentistry services; 
farming equipment rental; health care; health center services; health counseling; provision of nutrition information; 
provision of wellbeing information (health); hospital services; massage; medical equipment rental; optician services; 
pharmacy advice; physiotherapy; plastic surgery; services of a psychologist; tattooing; telemedicine services; remote 
patient monitoring services; medical analysis services relating to the treatment of persons; diagnosis, treatment and 
rehabilitation of diseases; medical clinic services relating to patient treatment for improvement of patient/physician 
interaction; therapy services; information, advisory and consultancy services relating to all the aforesaid services.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 20/04/2018; Application No. : 017890051 ;European Union 

4012399    10/10/2018
[International Registration No. : 1435908]
Elgan-Diamantwerkzeuge GmbH & Co. KG
Oberboihinger Straße 60 72622 Nürtingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Honing tools, diamond honing shafts, deburring tools, cutting tools, cutting strips, grinding tools, sharpening 
wheels, lapping tools, polishing tools, dressing tools, all of the aforesaid goods being machines or parts of machines.

Cl.8;Honing tools, diamond honing shafts, deburring tools, cutting tools (hand tools), cutting strips, grinding tools, 
sharpening wheels, lapping tools, polishing tools, dressing tools, all of the aforesaid goods being hand-operated tools.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 21/06/2018; Application No. : 1377198 ;Benelux 

4012491    11/10/2018
[International Registration No. : 1436059]
HT Holding Luxembourg S.A.
3B, boulevard du Prince Henri L-1724 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; compressors for air conditioning apparatus; air condensers; axial fan condensers; air- cooled 
condensers; centrifugal fan condensers; steam condensers [parts of machines]; engine cooling radiators; pumps for 
cooling engines; fans for cooling vehicle engines; expansion tanks [parts of vehicle cooling radiators]; oil coolers for 
motor; oil coolers [vehicle engine parts]; radiator caps for cooling radiators of engines; radiators for motors and engines; 
driving devices for air conditioning apparatus; liquid-cooled condensers; mechanical system control instruments; charge 
air coolers; heat pumps [parts of machines]; piston rings for heat pumps; radiators for vehicles.

Cl.9;Electronic control systems for air conditioning or cooling systems; battery coolers; battery cooling systems; 
electric condensers; air temperature sensors; remote air conditioning control devices; measuring and control devices for 
air conditioning technology; coolant-temperature sensors; temperature monitors [valves] for radiators for vehicles; 
accumulators, electric, for vehicles; thermostats for vehicles; temperature control apparatus [thermostats] for vehicles; 
temperature control apparatus [electric switches] for vehicles.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning installations for cars; air conditioning; air conditioning filters; air conditioning fans; 
air conditioning apparatus and installations; air inductor apparatus (air conditioning); window air conditioning apparatus; 
central air conditioning installations; extractors (ventilation or air conditioning); air conditioning installations for vehicles; 
motorised fans for air conditioning; hoods for air conditioning apparatus; axial fans for air- conditioning; electrically 
powered air blowers for air- conditioning purposes; combined heating and air conditioning apparatus; air conditioning for 
use in transportation; impellers (parts of air conditioning apparatus); HVAC systems (heating, ventilation and air 
conditioning); thermal radiators for the heating of vehicles; cooling apparatus and installations; cooling fans; cooling 
evaporators; air cooling apparatus; cooling appliances; coils being parts of cooling installations; coolers, electric; 
evaporators for air conditioners; radiators; radiator heaters; convectors (radiators); radiator valves (thermostatic); oil-
filled radiators; heat pumps; heat pumps for energy processing; cooling systems for motor cars.

Cl.37;Building construction; repair; installation services; air conditioning contractor services; refurbishment of air 
conditioning plant; installation and repair of air conditioning apparatus; air conditioning vent sealing services; air 
conditioning apparatus cleaning services; maintenance of electronic or air conditioning systems; providing information 
relating to the repair or maintenance of air conditioning apparatus; installation, repair and maintenance of steam 
condensers; maintenance and repair of motor vehicle cooling systems; reconstruction of vehicle radiators.

Cl.42;Industrial analysis and research services in the field of HVAC and cooling systems for vehicles; engineering in 
the field of HVAC and cooling systems for vehicles; technical project studies related to HVAC and cooling systems for 
vehicles; quality control related to HVAC and cooling systems for vehicles; technical research related to HVAC and 
cooling systems for vehicles; development of HVAC and cooling systems for vehicles; industrial design related to HVAC 
and cooling systems for vehicles.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 14/05/2018; Application No. : 87919535 ;United States of America 

4016131    25/10/2018
[International Registration No. : 1436695]
IMFLUX, Inc.
3550 Symmes Rd. Hamilton OH 45015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Industrial process control software; machine control software and hardware.

Cl.40;Polymer processing, namely, transforming polymers into objects through mechanical and chemical processes; 
custom manufacturing of injection molds and injection mold tooling; consulting in the fields of polymer processing and 
custom manufacturing of injection molds and injection mold tooling.

Cl.42;Engineering; design of molds; metrology services and analyzing data related thereto; industrial design; 
consulting in the field of mold design and engineering.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

4016152    15/10/2018
[International Registration No. : 1437224]
REBIOTIX, INC.
2660 Patton Road Roseville MN 55113 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Microbes, namely, microorganisms used for the medical treatment of human disease, namely, gastrointestinal 
diseases and disorders.

Cl.42;Medical and scientific research in the field of microbes, namely, microorganisms used for the medical treatment 
of human diseases and disorders; providing medical and scientific research information in the field of clinical trials.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 23/05/2018; Application No. : 722519 ;Switzerland 

4016217    24/10/2018
[International Registration No. : 1436438]
Urovant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and biomedical 
research services; research in the field of pharmaceutical and biologic therapeutic preparations; pharmaceutical research 
and development; providing scientific research information in the field of pharmaceuticals and biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 03/05/2018; Application No. : UK00003308565 ;United Kingdom 

4017487    24/10/2018
[International Registration No. : 1437017]
Xeros Limited
Unit 2, Evolution Advanced Manufacturing Park, Whittle Way, Catcliffe Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Laundry washing machines; dry cleaning [laundry] machines.

Cl.11;Laundry drying machines.

Cl.37;Laundry services; textile cleaning; dry cleaning.
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Priority claimed from 26/04/2018; Application No. : 017892945 ;European Union 

4017488    12/10/2018
[International Registration No. : 1436416]
Behn Meyer Europe GmbH
Ballindamm 1 20095 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; fire extinguishing and fire prevention compositions; tempering and 
soldering preparations; substances for tanning animal skins and hides; adhesives for use in industry; putties and other 
paste fillers; compost, manures, fertilizers; biological preparations for use in industry and science; chemicals for use in 
the manufacture of paints; chemicals for use in the petrochemicals industry; water treatment chemicals; chemicals for 
use in treating leather; chemicals for treating textile fabrics; chemicals for use as processing additives in the 
petrochemicals industry; fertilizers; chemicals for in the agrochemical industry; soil additives; soil conditioning 
chemicals; wetting agents for use with agrochemicals; growth stimulants, not for medical or veterinary use; chemical 
preparations for use in the food industry; enzymes for industrial use; enzymes for the food industry; chemicals for use in 
aquaculture; chemical additives for food; fermentation extracts for industrial purposes; polymers for use in agricultural 
chemicals; chemical substances for modifying the properties of polymers; polymers for use in the analysis of 
biochemicals; polymers for use in the drilling and oil industries; polymers for use in the rubber and plastic industry; 
chemicals for use in the paper industry.

Cl.5;Pharmaceuticals, medical and veterinary preparations; disinfectants; preparations for destroying vermin; 
fungicides; herbicides; insecticides; rodenticides; soil fumigating preparations; nutritional supplements; enzymes for 
veterinary purposes; medicated additives for animal foods; feed supplements for veterinary use; nutritional supplements 
for livestock feed; medicated supplements for animal feedstuffs; anti-microbial preparations; probiotic preparations for 
medical use.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services in 
the field of chemicals, agriculture, horticulture and forestry, artificial resins, plastics, tempering and soldering 
preparations, adhesives, putties, pharmaceuticals preparations, medical preparations, veterinary preparations, 
disinfectants, preparations for destroying vermin, fungicides, herbicides, insecticides, rodenticides, soil fumigating 
preparations, nutritional supplements, enzymes for veterinary purposes, medicated additives; retail and wholesale 
services in the field of feed supplements, anti-microbial preparations, probiotic preparations.

Cl.40;Processing of chemicals; treatment of materials using chemicals; processing of chemicals and petrochemicals.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; agrochemical research services; testing of 
chemicals; chemical research.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 17/10/2018; Application No. : 1960876 ;Australia 

4017530    19/10/2018
[International Registration No. : 1437134]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs; computer games programs downloaded via the internet, namely, software; computer 
programs for video games; games software.

Cl.16;Adhesive backed films, namely, stationery for use as decorative trim; adhesive backed films for stationery 
purposes; adhesive paper films for stationery purposes; adhesive paper sheets for stationery purposes; erasers, namely, 
stationery; gums, namely, adhesives for stationery or household purposes; pastes for stationery or household purposes; 
patterned stationery; stationery for children's educational activities; stationery for children's playing activities; stickers, 
namely, stationery; art paper; paper crafts materials; cardboard; printing blocks; children's paint-boxes; children's 
painting sets; artists' materials; modelling materials; writing materials; stickers, namely, decalcomanias; coloured liquids 
for use in children's crafts; craft cardboard; craft kits for painting and making posters; craft kits for papier mâché model 
construction; craft papers; paper articles for use in relation to craft; art materials, namely, paint boxes for use in schools; 
adhesive stickers; paper stickers, namely, decalcomanias; plastic stickers, namely, decalcomanias; printed stickers; 
modelling clay; moulds for modelling clays, namely, artists' materials; printed patterns; printed patterns for costumes; 
trading cards, other than for games; boxes of paints for use by children; booklets relating to games; printed matter for 
use with board games; self-adhesive labels of plastics.

Cl.28;Action toys; children's toys; construction toys; craft toys sold complete; craft toys sold in kit form; plush toys; 
toys and playthings; toy figures; toy model kits; toy models; toy vehicles; playing cards; card games; games adapted for 
use with an external display screen or monitor; games adapted for use with dot matrix liquid crystal displays; tactile 
educational games and playthings; trading cards, namely, card games; dolls; educational playthings; playthings; games; 
board games; toy jewellery; toy playsets; dolls' clothes; dolls' clothing accessories; dolls' furniture; miniatures for use in 
games; miniatures for use in playing games; electronic playthings.
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Priority claimed from 27/09/2018; Application No. : 2018741870 ;Russian Federation 

4018636    23/10/2018
[International Registration No. : 1437310]
Aktsionernoe obshchestvo "Tsifrovoe Televidenie"
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
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clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; 
marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of 
plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, portable [office 
requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical instruments; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files [office requisites]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens 
[office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk mats; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; toy mobiles; novelty toys for playing jokes; games; portable games and toys 
incorporating telecommunication functions; parlor games; board games; ring games; building games; toy imitation 
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; 
bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; 
billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' 
rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; 
paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy 
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putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing 
bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon 
games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
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for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
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protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 

8192



paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; tablemats of paper; addressing machines; pencil 
sharpening machines, electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, 
electric or non-electric; paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing 
chalk; tailors' chalk; marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage 
bags of paper or of plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, 
portable [office requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; 
writing cases [stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering 
apparatus; bottle envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling 
film, extensible, for palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical 
greeting cards; greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical 
instruments; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files 
[office requisites]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands 
for pens and pencils; photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; 
towels of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; 
gummed cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; 
inkstands; office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies 
[stationery]; adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of 
art; prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablecloths of paper; paper clasps; document files [stationery]; scrapers 
[erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in microscopy [teaching
materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board erasers; composing frames 
[printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing books; fabrics for 
bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil plates; cardboard 
tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; squares for 
drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines for offices; 
sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses [office 
requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver paper; 
molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; toy mobiles; novelty toys for playing jokes; games; portable games and toys 
incorporating telecommunication functions; parlor games; board games; ring games; building games; toy imitation 
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; 
bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; 
billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' 
rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; 
paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy 
putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing 
bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon 
games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
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physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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4018726    16/10/2018
[International Registration No. : 1437332]
City Storage Systems LLC
c/o White and Williams LLP, 7 Times Square, Suite 2900 New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Real estate management services; rental of real estate; leasing of real estate.

Cl.39;Delivery of food by restaurants; food delivery.

Cl.43;Providing temporary kitchen facilities; providing temporary kitchen facilities for coworkers in the nature of co-
working facilities equipped with kitchen equipment and appliances; providing temporary kitchen facilities, namely, 
providing facilities for the use of kitchen equipment and appliances; contract food and beverage services; providing 
specialized facilities for food preparation; providing social function facilities for special occasions.
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4018928    16/10/2018
[International Registration No. : 1436674]
biamed GmbH Handel und Dienstleistung für das Gesundheitswesen
Sinninger Str. 77 48432 Rheine-Elte Germany

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements and dietetic preparations; mineral food supplements; food supplements consisting of trace 
elements; trace element preparations for human use; food supplements consisting of amino acids; amino acids for 
medical purposes; herbal supplements; protein dietary supplements; protein powder dietary supplements; health food 
supplements made principally of vitamins; nutritional supplements; nutritional supplements; dietary supplemental drinks; 
powdered nutritional supplement drink mix; dietary supplements for animals; dietary food supplements used for modified 
fasting; vitamin drinks; vitamin tablets; vitamins and vitamin preparations; effervescent vitamin tablets; food 
supplements; dietetic foods adapted for invalids; dietetic substances for babies; dietetic beverages adapted for medical 
purposes; dietetic confectionery adapted for medical purposes; dietetic preparations adapted for medical use; infant 
formula; baby food; milk powders [foodstuff for babies]; beverages for infants.

Cl.32;Pastilles for effervescing beverages; powders for effervescing beverages; sports drinks; sports drinks containing 
electrolytes; non-alcoholic beverages.
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Priority claimed from 27/09/2018; Application No. : 2018741864 ;Russian Federation 

4018934    23/10/2018
[International Registration No. : 1437335]
Aktsionernoe obshchestvo "Tsifrovoe Televidenie"
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper;wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
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clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or 
cardboard;packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening 
machines, electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-
electric; paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing chalk; tailors' 
chalk; marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper 
or of plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, portable [office 
requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical instruments; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files [office requisites]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens 
[office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk mats; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; toy mobiles; novelty toys for playing jokes; games; portable games and toys 
incorporating telecommunication functions; parlor games; board games; ring games; building games; toy imitation 
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; 
bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; 
billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' 
rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; 
paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy 
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putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing 
bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon 
games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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4018951    11/10/2018
[International Registration No. : 1436618]
LA QUINTA DATE GROWERS, LP
11812 San Vicente Blvd., 510 Los Angeles CA 90049 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Dried dates; processed dates.

Cl.31;Unprocessed, raw and fresh fruits, namely, dates.
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Priority claimed from 27/09/2018; Application No. : 2018741871 ;Russian Federation 

4019010    23/10/2018
[International Registration No. : 1437326]
Aktsionernoe obshchestvo "Tsifrovoe Televidenie"
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
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clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; 
marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of 
plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, portable [office 
requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical instruments; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files [office requisites]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens 
[office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk mats; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; toy mobiles; novelty toys for playing jokes; games; portable games and toys 
incorporating telecommunication functions; parlor games; board games; ring games; building games; toy imitation 
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; 
bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; 
billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' 
rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; 
paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy 
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putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing 
bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon 
games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
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clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; tablemats of paper; addressing machines; pencil 
sharpening machines, electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, 
electric or non-electric; paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing 
chalk; tailors' chalk; marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage 
bags of paper or of plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, 
portable [office requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; 
writing cases [stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering 
apparatus; bottle envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling 
film, extensible, for palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical 
greeting cards; greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical 
instruments; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files 
[office requisites]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands 
for pens and pencils; photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; 
towels of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; 
gummed cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; 
inkstands; office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies 
[stationery]; adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of 
art; prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablecloths of paper; paper clasps; document files [stationery]; scrapers 
[erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in microscopy [teaching
materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board erasers; composing frames 
[printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing books; fabrics for 
bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil plates; cardboard 
tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; squares for 
drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines for offices; 
sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses [office 
requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver paper; 
molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; toy mobiles; novelty toys for playing jokes; games; portable games and toys 
incorporating telecommunication functions; parlor games; board games; ring games; building games; toy imitation 
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; 
bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; 
billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' 
rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; 
paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy 
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putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing 
bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon 
games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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4021984    07/09/2018
[International Registration No. : 1438409]
NINGBO DALA OUTDOOR PRODUCTS CO., LTD.
928 Chengxin Road, Building D, 2nd Floor, Yinzhou District, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.6;Chains of common metal for keys; pitons of metal; carabiners of metal; crampons [climbing irons]; buckles of 
common metal [hardware]; pulleys of metal, other than for machines; signboards of metal; ropes of metal; crampons of 
metal [cramps]; washers of metal.

Cl.11;Solar thermal collectors [heating]; lighters; lanterns for lighting.

Cl.18;Rucksacks; clothing for pets; pocket wallets; bags; bags for campers; leather laces; umbrellas; walking sticks; 
trunks [luggage].

Cl.20;Air cushions, not for medical purposes; sleeping mats; pillows; cushions; bolsters; plastic key cards, not 
encoded and not magnetic; air pillows, not for medical purposes; furniture; air mattresses, not for medical purposes.

Cl.21;Kettles, non-electric; heat-insulated containers; toilet utensils; drinking vessels; thermally insulated containers 
for food; toothbrushes; pitchers; portable cool boxes, non-electric; coolers [ice pails].

Cl.22;Brattice cloth; tents and tarpaulins; hammocks; ropes; tarpaulins; tents; vehicle covers, not fitted.

Cl.24;Bath towels; tablecloths, not of paper; bed covers; cloth; bed linen; curtains of textile or plastic; towels of textile; 
gummed cloth, other than for stationery purposes; travelling rugs [lap robes]; sleeping bag liners.

Cl.25;Clothing; knitwear [clothing]; scarfs; bathing suits; gloves [clothing]; hosiery; hats; layettes [clothing]; shoes; 
girdles.

Cl.28;Water wing swim aids for recreational use; in-line roller skates; machines for physical exercises; toys; games; 
fishing tackle; body-building apparatus; knee guards [sports articles]; playing balls; playing cards.
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4021989    23/10/2018
[International Registration No. : 1438361]
Navbit Holdings Pty Limited
Se108 3-9 Gillies St WOLLSTONECRAFT NSW 2065 Australia

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and devices; navigation apparatus and instruments; computer software and application 
software for use in connection with measurement and navigation devices including medical measuring devices and 
surgical navigation devices.

Cl.10;Medical apparatus and devices; medical measuring devices; surgical apparatus and instruments; surgical 
navigation devices; sensors (measurement apparatus) for medical use; apparatus for the measurement and placement of 
prostheses and parts of prostheses.
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4021998    10/10/2018
[International Registration No. : 1415230]
NINJA THEORY LIMITED
Suite 20 / Building 5 Westbrook Centre, Milton Road, Cambridge Cambridgeshire CB4 1YG United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Identification tags of metal; key tags of common metal; metal rings; metal cases; metal badges.

Cl.9;Interactive entertainment software; computer software; computer application software; computer games software; 
computer gaming software; video games programs; action computer games; action console games software; action 
games software; application software; application software for wireless devices; application software for hand-held 
devices; action mobile games; action-adventure computer games; action-adventure console games software; action-
adventure games software; action-adventure mobile games; action-adventure software; competitive team brawler games; 
competitive team brawler computer games; competitive team brawler console games; competitive team brawler mobile 
games; multiplayer games; multiplayer online games; multiplayer online console games; multiplayer combat games; 
platform games; third person brawler games; third person computer games; third person console games; third person 
mobile games; downloadable computer software; downloadable electronic publications; downloadable mobile telephone 
ring tones; downloadable screen-savers; downloadable wallpapers; electronic sports computer games; electronic sports 
console games software; electronic sports games software; electronic sports mobile games; electronic sports software; 
laptop covers; telephone covers; covers for PDAs; laptop sleeves; sleeves for portable tablets; mouses; mouse pads; 
mouse mats; keyboards; headphones; USB sticks; electronic publications; downloadable electronic books; sound 
recordings; video games software; video recordings; virtual reality software; pre-recorded films; animated films; motion 
picture films.

Cl.16;Printed publications; printed matter; books, journals; leaflets, newsletters, brochures; posters, art prints; 
photographs; stationery; postcards, greetings cards; seasonal greetings cards; player's guides; instruction guides; 
manuals; reports; stickers, labels, decals.

Cl.28;Toys, games and playthings; plush toys; board games; playing cards; gymnastic and sporting articles.

Cl.41;Entertainment; electronic games services; provision of games on the internet; provision of games by means of 
local computer networks, the internet, cable or wire communications services and wireless telecommunications services; 
organising and production of entertainment and events; conducting events relating to electronic games and internet 
games; production, presentation and distribution of sound recordings and video recordings; production, presentation and
distribution of films; production, presentation and distribution of television programmes; information and advisory and 
consultancy services for all of the foregoing.
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Priority claimed from 26/04/2018; Application No. : UK00003306747 ;United Kingdom 

4022001    23/10/2018
[International Registration No. : 1437261]
The Secretary of State for Defence
UK Hydrographic Office, Intellectual Property Office, Admiralty Way Taunton, Somerset TA1 2DN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; downloadable electronic publications 
and downloadable electronic charts featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; computer software for authorising 
access to data bases featuring hydrographic, oceanographic, navigational, maritime safety, maritime telecommunications 
data and information and tidal height and motion predictions.

Cl.41;Electronic publication services relating to hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions.
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Priority claimed from 19/04/2018; Application No. : 4447493 ;France 

4022014    18/10/2018
[International Registration No. : 1438417]
HPS INTERNATIONAL
23 rue d'Anjou F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.6;Fasteners and fittings of metal for hydraulic apparatus; lifting rings of metal; pipes for metal fittings.

Cl.7;Jacks [machines]; mold and cylinder connectors as well as their accessories; lifting machine and apparatus.

Cl.35;Retail services for metal fittings and fasteners for hydraulic equipment, lifting rings, pipes for fittings, jacks, mold 
and cylinder connectors, lifting machine and apparatus; advertising.

Cl.37;Construction, manufacture, installation and repair of molds, industrial cylinders whether standard or custom-
made, lifting apparatus and their accessories.
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Priority claimed from 29/05/2018; Application No. : 722757 ;Switzerland 

4022016    19/10/2018
[International Registration No. : 1437442]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; data transfer equipment and data processing equipment and computers.

Cl.35;Commercial business management for industrial processes, business research and evaluations for industrial 
processes, computerized file management services for industrial processes (cloud storage and customer data 
processing), information compilation and systematization for industrial processes; purchasing advice related to industrial 
processes.

Cl.42;Software as a service [SaaS]; computerized scientific and technological services for increasing the performance 
of industrial processes.
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Priority claimed from 24/04/2018; Application No. : 87891281 ;United States of America 

4022022    23/10/2018
[International Registration No. : 1438359]
Materion Corporation
6070 Parkland Boulevard Mayfield Heights OH 44124 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Copper alloys; copper alloys containing copper, nickel, silicon, and chromium; rods and tubes made of copper 
alloys; rods and tubes made of copper alloys containing copper, nickel, silicon, and chromium.

Cl.7;Piston rings, automotive valve guides, and valve seats; piston rings, automotive valve guides, and valve seats 
made from copper alloys; piston rings, automotive valve guides, and valve seats made from copper alloys containing 
copper, nickel, silicon, and chromium.

Cl.42;Engineering design services; product development and engineering services for others.
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4022031    17/10/2018
[International Registration No. : 1403941]
ORTHOREBIRTH CO.,LTD.
3-17-43, Chigasaki-Higashi, Tsuzuki-ku, Yokohama-shi 224-0033 Kanagawa Japan

Proposed to be Used
IR DIVISION
Cl.10;Apparatus for the regeneration of stem cells for medical purposes; biodegradable bone fixation implants; surgical
implants comprised of artificial materials; artificial bone.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Priority claimed from 20/04/2018; Application No. : 017890477 ;European Union 

4022275    18/10/2018
[International Registration No. : 1437432]
BIA Separations d.o.o.
Mirce 21 SI-5270 Ajdovscina Slovenia

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed artificial porous resins for use in chromatography.

Cl.9;Apparatus for separation and purification of substances from mixtures, and isolation of substances; 
chromatography apparatus for laboratory use; scientific apparatus and instruments for the separation and purification of 
mixtures, and for the isolation of substances; compact porous discs or tubes of artificial porous resins in columns or 
cartridges for the separation and purification of mixtures, and for the isolation of substances; all the aforesaid goods also 
provided as parts of kits.
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Priority claimed from 13/09/2018; Application No. : 88115434 ;United States of America 

4022278    18/10/2018
[International Registration No. : 1438380]
DD IP Holder LLC
P.O. Box 9141 Canton MA 02021 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Cream, non-dairy creamer, fruit-based snack foods, hummus, cream cheese, nut-based snack foods, yogurt, hash 
brown potatoes.

Cl.30;Doughnuts and bakery products; cookies; cakes; pies; muffins; plain, glazed, coated and filled fried cakes; 
bagels; sandwiches; pizza; coffee and coffee-based beverages; tea and tea-based beverages; cocoa and cocoa-based 
beverages; coffee-based iced beverages, namely, coffee-flavored slush-type drinks.

Cl.32;Fruit drinks and fruit juices; fruit-flavored slush-type drinks; smoothies; coffee-flavored soft drinks; syrups and 
other preparations, concentrates, and powders for making soft drinks and fruit drinks.

Cl.43;Restaurant services; cafe services; snack bar services; fast-food restaurant services.
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Priority claimed from 27/09/2018; Application No. : 2018741865 ;Russian Federation 

4022784    23/10/2018
[International Registration No. : 1437488]
Aktsionernoe obshchestvo "Tsifrovoe Televidenie"
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 

8225



clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; 
marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of 
plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, portable [office 
requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical instruments; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files [office requisites]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens 
[office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk mats; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; toy mobiles; novelty toys for playing jokes; games; portable games and toys 
incorporating telecommunication functions; parlor games; board games; ring games; building games; toy imitation 
cosmetics; swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; 
bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; 
billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' 
rooms; controllers for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; 
paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy 
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putty; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing 
bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon 
games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment or prevention of viral, metabolic, endocrine, musculoskeletal, 
cardiovascular, cardiopulmonary, genitourinary, sexual dysfunction, oncological, hepatological, ophthalmic, respiratory, 
neurological, gastrointestinal, hormonal, dermatological, psychiatric and immune system related conditions; diagnostic 
preparations for medical purposes; medical diagnostic reagents.

Cl.10;Medical devices for the treatment of viral, metabolic, endocrine, musculoskeletal, cardiovascular, 
cardiopulmonary, genitourinary, sexual dysfunction, oncological, hepatological, ophthalmic, respiratory, neurological, 
gastrointestinal, hormonal, dermatological, psychiatric and immune system related conditions; medical devices for 
diagnosing viral, metabolic, endocrine, musculoskeletal, cardiovascular, cardiopulmonary, genitourinary, sexual 
dysfunction, oncological, hepatological, ophthalmic, respiratory, neurological, gastrointestinal, hormonal, dermatological, 
psychiatric and immune system related conditions.
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Priority claimed from 04/04/2018; Application No. : 30 2018 008 703 ;Germany 

4023078    02/10/2018
[International Registration No. : 1437880]
Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mit beschränkter Berufshaftung
Bismarckstr. 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy.

Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of sparking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of publicity material, advertising space, advertising time on 
communication media, automatic dispensers, vending machines, sales stands, billboards (advertising boards), sales 
stands in traveling fairs; consultancy and information regarding the aforesaid services included in this class.

Cl.39;Distribution of electricity by cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; freight and people transportation brokerage; transportation of passengers and travelers; arranging and 
conducting of sightseeing tours, travels, trips and excursions as well as escorting travelers, tour guiding; rescue, towing 
and automobile salvage services; packaging and storage of goods; parking, storage and garaging of vehicles; rental of 
parking spaces for vehicles; provision of information on parking spaces for vehicles; travel route planning [navigation 
services]; navigation services [positioning, route and course plotting and planning]; provision of information and 
planning and booking of transportation services; rental, lease and usufructuary lease of automobiles, cars, garages, 
parking lots, parking places, parking sites, vehicles, motor racing cars, navigational systems; consultancy and 
information regarding the aforesaid services included in this class.
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4026253    30/08/2018
[International Registration No. : 1438209]
Xiaomi Inc.
Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68 Qinghe Middle Street, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application; quantity indicators; cash registers; mechanisms for counter-operated apparatus; 
electronic tags for goods; apparatus for network communication; sound transmitting apparatus; cameras [photography]; 
chips [integrated circuits]; sensors; inductors [electricity]; face recognition equipment; theft prevention installations, 
electric.

Cl.35;On-line advertising on a computer network; business research; procurement services for others [purchasing 
goods and services for other businesses]; personnel recruitment; relocation services for businesses; updating and 
maintenance of data in computer databases; business auditing; advertising; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; rental of vending machines; rental of 
advertising time on communication media; presentation of goods on communication media, for retail purposes; television 
advertising.

Cl.36;Financing services; loans [financing]; instalment loans; providing financial information via a web site; insurance 
information; financial customs brokerage services; surety services; real estate agency services; trusteeship; lending 
against security.
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Priority claimed from 01/10/2018; Application No. : 017963200 ;European Union 

4026426    01/10/2018
[International Registration No. : 1438031]
Digitalist Group Oyj
Arkadiankatu 2 FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and accessories (electrical and mechanical); ticket dispensers; automated ticket 
printing apparatus; electronic ticket examination machines; electronic parking lot ticket dispensers; readers [data 
processing equipment]; bar code readers; electronic notice boards; navigation, guidance, tracking, targeting and map 
making devices; computer software; software applications for use with mobile devices; computer software for order and 
supply systems; software and software applications for use with mobile devices for organizing events and for booking 
and purchasing event services; software and software applications for use with mobile devices for booking event and 
meeting facilities; software and software applications for use with mobile devices for booking and purchasing catering 
services; directories [electric or electronic]; electronic publications, downloadable; encoded magnetic cards; integrated 
circuit cards [smart cards].

Cl.16;Printed matter; printed tickets; printed passenger tickets; printed entry tickets.

Cl.39;Travel ticket reservation services; arranging airline tickets, cruise tickets and train tickets; airline ticket services; 
air ticket booking services; advisory, consultancy and information services relating to all the above.

Cl.41;Education, entertainment and sport services; ticketing and event booking services; box office services; ticket 
reservation and booking services for education, entertainment, cultural and sport events; booking of seats for shows and 
sports events; organisation of conferences, exhibitions and competitions; advisory, consultancy and information services
relating to all the above.

Cl.43;Restaurant reservation services; providing room reservation and hotel reservation services; advisory, 
consultancy and information services relating to all the above.
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Priority claimed from 06/04/2018; Application No. : 4443656 ;France 

4027521    05/10/2018
[International Registration No. : 1437066]
RENAULT TRUCKS DEFENSE
15 bis allée des Marronniers Camp de Satory F-78000 VERSAILLES France

Proposed to be Used
IR DIVISION
Cl.12;Military vehicles; wheeled or tracked armored vehicles; wheeled or tracked tanks; vehicles equipped with a 
weapon system; armored vehicles equipped with turrets; tank turrets; amphibious vehicles; civil defense vehicles; all the 
aforesaid goods exclusively intended for military use.

Cl.13;Armament systems for armored vehicles; artillery machines; howitzers; weapon mounts; remote controlled 
turrets; all the aforesaid goods exclusively intended for military use.
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Priority claimed from 04/04/2018; Application No. : 30 2018 008 697 ;Germany 

4028463    02/10/2018
[International Registration No. : 1439173]
CBH Rechtsanwälte Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mit beschränkter Berufshaftung
Bismarckstr. 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of sparking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of publicity material, advertising space, advertising time on 
communication media, automatic dispensers, vending machines, sales stands, billboards (advertising boards), sales 
stands in traveling fairs; consultancy and information regarding the aforesaid services included in this class.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurances, health insurances, 
accident insurances, fire insurances (also on parking areas and in parking garages); issuing of prepaid cards and 
vouchers; financial, monetary and banking transactions; loan and credit financing services, brokerage services relating to 
lease-purchase; debt collection and factoring services; electronic payment services; processing of payment transactions 
for the rental of parking spaces, for the rental of vehicles and/or the supply of electrical energy; services in the field of 
bank cards, credit cards and cash cards; real estate services; pawn brokerage; safe deposit services; fund raising and 
financial sponsoring; financial appraisals; rental, lease and usufructuary lease of real estate, offices, stores, offices for 
co-working; consultancy and information regarding the aforesaid services included in this class.

Cl.38;Telecommunication services, in particular provision of on-line access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to audio/video content, websites and Internet portals; rental, lease and usufructuary lease of telecommunication 
equipment, telephones, access time to global computer networks; consultancy and information regarding the aforesaid 
services included in this class.

Cl.39;Distribution of electricity by cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; freight and people transportation brokerage; transportation of passengers and travelers; arranging and 
conducting of sightseeing tours, travels and trips as well as escorting travelers, tour guiding; rescue, towing and 
automobile salvage services; packaging and storage of goods; parking, storage and garaging of vehicles; rental of 
parking spaces for vehicles; provision of information on parking spaces for vehicles; travel route planning [navigation 
services]; navigation services [positioning, route and course plotting and planning]; provision of information and 
planning and booking of transportation services; rental, lease and usufructuary lease of automobiles, cars, garages, 
parking lots, parking places, parking sites, vehicles, motor racing cars, navigational systems; consultancy and 
information regarding the aforesaid services included in this class.

Cl.41;Education, training, entertainment and sports, in particular in connection with the provision of transportation 
services and for booking transportation means, for providing parking spaces for vehicles and the supply and distribution 
of energy; driver training; organisation and conducting of sporting events and competitions; consultancy and information 
regarding the aforesaid services included in this class.
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Cl.42;Rental of software; provision of temporary use of non-downloadable software; provision of software for use; all 
aforesaid services in particular in connection with software for the provision of transportation services and for booking 
transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; rental, lease 
and usufructuary lease of software, computers, web servers; consultancy and information regarding the aforesaid 
services included in this class.
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Priority claimed from 21/06/2018; Application No. : 302018000021607 ;Italy 

4028464    25/06/2018
[International Registration No. : 1439460]
MAHLE AFTERMARKET ITALY S.p.A.
Via Salvatore Quasimodo, 4/A I-43126 PARMA Italy

Proposed to be Used
IR DIVISION
Cl.9;Measuring, diagnostic, signaling, control and navigation instruments, such as gas analyzers, opacimeters, 
oscilloscopes, equipment for testing vehicle brakes, communication instruments with electronic control units for motor 
vehicles, sensors, software; opacimeter; oscilloscopes; measuring instruments; measuring apparatus for temperature 
and humidity levels in gases and solid substances; thermostats; testing apparatus not for medical purposes; apparatus 
for testing gas, liquids and solids; measuring and control devices for air conditioning technology; diagnostic apparatus, 
not for medical purposes; diagnostic apparatus for vehicles and for air conditioning apparatus for vehicles; signalling 
apparatus and instruments; sensing and signalling devices for measurement and quality control of gases and liquids; 
regulating apparatus, electric; electric control devices for controlling and communicating with central processing units of 
vehicles; electric navigational instruments; electric sensors; air temperature sensors; computer software; computer 
software for diagnosis and communication for vehicles and for air conditioning apparatus for vehicles; fluid level 
measuring apparatus for use in motor vehicles; technical measuring, testing and checking apparatus and instruments for 
measuring, testing and checking the temperature, pressure, quantity and concentration of gas and liquids; temperature 
control apparatus [thermostats] for vehicles; software for diagnostics and troubleshooting; software for remote 
diagnostics; charger devices for air conditioning apparatus for vehicles; charging appliances for rechargeable equipment;
computer software for system cleaning and optimization; Diesel oil emission testers; Diesel injector testers; apparatus for 
analysing gases; junction boxes [electricity].

Cl.37;Installation, maintenance and repair services relating to: electrical and electronic apparatus and instruments, 
measuring, diagnostic, signaling, control and navigation instruments, recharging, air conditioning and ventilation 
apparatus; installation services of air conditioning apparatus for vehicles; maintenance of electronic apparatus; repair of 
electronic apparatus; HVAC (heating, ventilation and air conditioning) installation, maintenance and repair; air 
conditioning vent sealing services; installation and repair of air-conditioning apparatus; installation of apparatus for 
ventilating; maintenance of electronic or air conditioning systems; air conditioning apparatus cleaning services; battery 
charging services; recharging services for electric vehicles; vehicle service stations [refueling and maintenance]; garage 
services for motor vehicle repair; garage services for the maintenance and repair of motor vehicles; vehicle maintenance 
and repair; maintenance of parts and fittings for commercial motor land vehicles; repair of brake systems for vehicles.
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Priority claimed from 23/05/2018; Application No. : 30 2018 012 909 ;Germany 

4028466    06/09/2018
[International Registration No. : 1439359]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in class 09; contact lenses, 
spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; vehicle 
breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators and their 
parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; chargers 
for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting 
diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser pointers; remote 
controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; telephone 
apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational instruments; 
telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or reproduction of sound 
and images, magnetic, electronic and optical data carriers, phonograph records, compact discs [audio-video], DVDs and 
other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), downloadable 
music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc players, 
DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; cinematographic 
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cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; encoded magnetic 
cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated apparatus; 
automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic calendars 
and organizers, facsimile apparatus, monitors (computer hardware and computer programs), computer periphery devices, 
computer programs for use in autonomous driving of vehicles, computer programs for use in the autonomous navigation 
of vehicles, computer programs for use in autonomous control of vehicles; recorded and downloadable computer 
programs, especially collected data recorded on data carriers, computer software, application software; pocket 
calculators; downloadable electronic publications; downloadable image files; crash test dummies; microscopes; electric 
cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; 
radiological apparatus for industrial purposes; protective helmets; electric locks; electronic controllers and electronic 
control systems; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts included in this 
class; motorized land vehicles; driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion 
mechanisms for land vehicles; vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers 
for vehicles; shock absorbing springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires,
solid, for vehicle wheels; vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner 
tubes, adhesive rubber patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices 
for vehicle tires; vehicle seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft 
devices for vehicles; cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for 
vehicles, trailer hitches for vehicles; omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and 
installation; carts, trolleys; air vehicles; boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters 
[vehicles]; chairlifts, funiculars; wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
processing of orders (office functions); negotiation of contracts for the benefit of others about sale and purchase of 
goods; consultancy and assistance in organization and management of retail and business companies; advertising; 
business management; business administration; office functions; business management consultancy, radio and 
television advertising, organization of trade fairs for commercial or advertising purposes, collecting and arranging of 
relevant press articles; personnel management consultancy; presentation of goods on communication media, for retail 
purposes; public relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for 
businesses; administrative processing of purchase orders; account auditing; sponsorship search.

Cl.38;Telecommunication services; telecommunication; collecting and providing news [news agencies], services of 
news agencies, telecommunication via platforms and portals on the Internet, provision of access to information on the 
Internet, electronical exchange of news via chatlines, chatrooms and electronic bulletin boards, email-services, rental of 
telecommunication equipment, radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing chatrooms on the internet; videoconferencing; wireless mobile phone services; computer aided 
transmission of messages and images; paging services by radio, telephone or other electronic communications systems; 
satellite transmission; telephone services, telephone exchange services; message transmission services; rental of 
telecommunications equipment; leasing access time to global computer networks; providing access to databases; 
telematics services; telematic communication services; telematic data transmission and file transfer; advice, consultancy 
and information for the aforesaid, included in this class.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration, data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research, development and implementation of 
computers and systems, computer project management services, data mining, digital watermarking, computer design and 
development services, technological services relating to computers, computer network services, updating of memory 
banks of computer systems, data migration services, updating websites for others, monitoring of computer systems by 
remote access; scientific and technological services; testing, authentication and quality control; design services; 
industrial analysis and research services; styling [industrial design]; research and development for others; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; digitization of documents [scanning]; 
technical research; surveying; chemical research; biological research; weather forecasting; physics [research]; 
architecture; dress designing; authenticating works of art; cloud seeding; computer software design; advice, consultancy 
and information for the aforesaid, included in this class.
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4028474    17/09/2018
[International Registration No. : 1439360]
Virgin Orbit, LLC
4022 E. Conant St. Long Beach CA 90808 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Space vehicles for putting objects into outer space; space vehicles, namely, rockets and rockets equipped with a 
rocket payload system.

Cl.39;Satellite launch services for others.
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4028479    02/10/2018
[International Registration No. : 1438459]
DK MUNGYO CORPORATION
248, Anha-ro, Hallim-myeon, Gimhae-si Gyeongsangnam-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.10;Dental articulators; dental apparatus; polymerisation apparatus for dental purposes; optical scanning apparatus 
for dental purposes; light curing apparatus for dental purposes.

Cl.11;Heated polymerization units for dental restoration compounds; dental ovens.
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4028489    04/09/2018
[International Registration No. : 1438567]
Annoroad Gene Technology Co., Ltd.
Unit 2, Room 701, Building 8, Yard 88, Kechuang Road 6, Beijing Economic-Technological Development Area Beijing China

Proposed to be Used
IR DIVISION
Cl.42;Technical research; conducting technical project studies; research and development of new products for others; 
scientific research; clinical trials; biological research; computer programming; information technology [IT] consultancy; 
updating of computer software; computer software design.

Cl.44;Therapy services; chiropractic; medical assistance; health care; pharmacy advice; telemedicine services; rest 
home services; plastic surgery; nursing, medical; beauty salons.
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4028491    26/06/2018
[International Registration No. : 1439339]
NOBLELIFT EQUIPMENT JOINT STOCK CO., LTD.
No. 528, Changzhou Road, Taihu Sub-District, Changxing County, Huzhou City 313100 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.7;Cranes [lifting and hoisting apparatus]; elevating apparatus; lifting apparatus; hoist; roller bridges; handling 
apparatus for loading and unloading; water press; hydraulic press; hand-operated hydraulic press; hydraulic hand-held 
tools, namely hydraulic wrench, hydraulic jack, hydraulic pump, hydraulic hammer, hydraulic drill, hydraulic pickaxe and 
hydraulic cutting machine.

Cl.12;Forklift trucks; small motor vehicle; battery-driven vans; waggons; bicycles; telpher railways [cable cars]; cable 
transport apparatus and installations; handling carts; trolleys; sleighs [vehicles].
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Priority claimed from 17/01/2018; Application No. : 87758799 ;United States of America 

4028493    13/07/2018
[International Registration No. : 1438539]
Quaker Chemical Corporation
Silverside Carr Executive Center, 501 Silverside Road Wilmington DE 198091374 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; hydraulic fluid; fire-resistant hydraulic fluid; mold release preparations; coolants for use in 
metalworking; coolants for use in drawing, forming, stamping and blankwashing operations on metal surfaces; chemical 
preparations in the nature of bonding agents for fibrous materials, pigments, cements, paper, leather, textiles, and metals; 
chemical dust suppressant preparations that are not petroleum, oil or grease-based, namely, dust suppressing chemicals 
in liquid form for use with or on unpaved roads, mineral stockpiles, conveyors, embankments and piles, and mine 
surfaces; hygroscopic chemicals and other chemical preparations, namely, dust suppressing chemicals that are not 
petroleum, oil, or grease-based for absorbing and suppressing dust and airborne soil particulates; chemical preparations 
for cleaning purposes for use in metalworking.

Cl.2;Rust preventatives in the nature of a coating; anti-rust greases and oils; all the foregoing for use in the primary 
metals industry, namely, by manufacturers of ferrous and non-ferrous metals, and by manufacturers of metal products; 
anti-corrosion thin-film coatings for application to metals and metal surfaces; decorative coatings in the nature of stains; 
anti-corrosion agents in the nature of coatings; protective preparations for metals; sealer coatings for use in 
construction, marine, aerospace, and concrete flooring; coatings in the nature of epoxy coatings for providing corrosion 
resistance and protection against weather, sunlight, oil and water; paints for use on floors and concrete surfaces; floor 
coatings, namely, clear and pigmented epoxy-based coatings for concrete flooring and for construction, marine, and 
aerospace purposes; floor coatings, namely, acrylic and epoxy sealer coatings for concrete flooring and for construction, 
marine, and aerospace purposes; primers, paints and coatings in the nature of stains.
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Cl.3;Cleaning preparations, namely, industrial cleaners for metals and metal surfaces; cleaners for use on concrete, 
coated concrete, and masonry surfaces; floor cleaning preparations; grease removers for industrial use.

Cl.4;Industrial lubricants, oils and greases; lubricating oils and grease compounds for use in the automotive, industrial 
and metalworking industries; industrial lubricants for metalworking and metal casting; lubricating compositions, namely, 
industrial lubricants for casting dies; lubricating oils and greases for use in the working, rolling, grinding, cutting, 
finishing, and coating of metals; lubricating oils and greases containing chemically transformed petroleum derived 
hydrocarbons and mixtures of hydrocarbons used in rolling of metals as lubricant, protector, and cleaning agent during 
manufacturing, processing, or fabricating of steel or metal; lubricants for rolling and forming of ferrous and non-ferrous 
metals; lubricants for use in the hot rolling of aluminum sheet and plate; lubricating oils for hydraulic systems.

Cl.35;Chemical processing management services for others in the fields of chemical processing, metalworking and 
steelworking, namely, chemical procurement of industrial chemicals, inventory management and control, providing 
business consultation and advice in the fields of chemical processing and management thereof, and business 
consultation services in the field of chemical process optimization; providing an on-line interactive database for use by 
consumers of industrial fluids to analyze consumption rates, cost of use, and current properties thereof; on-site inventory 
management of lubricants and process fluids for others, namely, controlling inventory.

Cl.40;Chemical processing management services for others in the fields of chemical processing, metalworking and 
steelworking, namely, on-site observation and monitoring of chemical processing, consulting services in the field of 
waste reduction, management of the recycling of waste from such processing, and providing technical consultation in the 
field of chemical processing; industrial fluid waste treatment services.

Cl.41;Training in the nature and application of metalworking fluids.

Cl.42;Providing information regarding product development in the field of fluid cleaning, mixing and lubrication; 
consultancy relating to technical and scientific monitoring and controlling fluid applications on site.

Cl.45;Chemical processing management services for others in the fields of chemical processing, metalworking and 
steelworking, namely, preparation of material safety data sheet and environmental and occupational and safety 
compliance reports.
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4028495    04/09/2018
[International Registration No. : 1438565]
Hongli Zhihui Group Co.,Ltd.
No.1, Xianke yi Road, Huadong Town, Huadu District Guangzhou China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; traffic-light apparatus [signalling 
devices]; light-emitting diodes [LED]; semiconductor device; television apparatus; integrated circuits; monitoring 
apparatus, electric; control panels [electricity]; sensor.

Cl.11;Light-emitting diodes [LED] lighting apparatus; stage light fitting; lights for automobiles/automobile lights; lamps;
illumination apparatus; sockets for electric lights; lighting apparatus and installations; lanterns for lighting; electric 
cookers; air conditioners for vehicles.
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Priority claimed from 06/02/2018; Application No. : 1369293 ;Benelux 

4028503    04/06/2018
[International Registration No. : 1438540]
DXT International S.A.
6, rue Guillaume Schneider L-2522 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.1;Methanol; methane; ethylene; ethane; butane for industrial purposes; propylene; polypropylene; polyethylene; 
chemicals for use in the petrochemicals industry; chemicals for use as processing additives in the petrochemicals 
industry; alumina; uranium; urease; natural gas (methane).

Cl.4;Gas; natural gas (methane); gas for lighting; fuel gas; propane gas; petroleum gas; coal gas; producer gas; 
combustible gas; liquefied natural gas; liquid gas; liquefied petroleum gas; oil-gas; gas oil; gaseous fuels; gas mixture; 
electricity; electrical energy; electrical energy from wind power; electrical energy from solar power; electrical energy from 
renewable sources; electrical energy from non-renewable sources; renewable energy, namely, solar energy, wind energy 
and geothermal energy or other renewable sources; fuels; solid, liquid, smokeless, fossil and gaseous fuels; mineral fuel; 
motor fuel; ethanol fuels; gasoline; kerosene; biomass used as fuel for generating energy and electricity; charcoal; coal; 
mineral coal; coke; petroleum coke; coal-based fuel; anthracite; briquettes; firewood; peat briquettes; petrol; diesel; coal 
tar oil; fuel oil; heating oil; diesel oil; petroleum, petrol essences; carburants; industrial oils and greases; motor oil; 
benzine; benzene fuel; xylene fuel; preparation for enhancing the combustion of fossil fuel.

Cl.6;Iron ores; copper, unwrought or semi-wrought; lead, unwrought or semi-wrought; zinc; tin; aluminium; aluminium 
alloy; nickel; cobalt, raw; molybdenum; recycled steel; reinforcing materials, of metal, for concrete; hot rolled steel bars; 
steel wire rod.

Cl.35;Wholesale services relating to methanol, methane, ethylene, ethane, butane for industrial purposes, propylene, 
polypropylene, polyethylene, chemicals for use in the petrochemicals industry, chemicals for use as processing additives 
in the petrochemicals industry, alumina, uranium, urease, gas, natural gas (methane), gas for lighting, fuel gas, propane 
gas, petroleum gas, coal gas, producer gas, combustible gas, liquefied natural gas, liquid gas, liquefied petroleum gas, 
oil-gas, gas oil, gaseous fuels, gas mixture, electricity, energy, electrical energy, renewable energy, namely, solar energy, 
wind energy and geothermal energy or other renewable sources, fuels, solid, liquid, smokeless, fossil and gaseous fuels, 
mineral fuel, motor fuel, ethanol fuels, gasoline, kerosene, biomass used as fuel for generating energy and electricity, 
charcoal, coal, mineral coal, coke, petroleum coke, coal-based fuel, anthracite, briquettes, firewood, peat briquettes, 
petrol, diesel, coal tar oil, fuel oil, heating oil, diesel oil, petroleum, petrol essences, carburants, industrial oils and 
greases motor oil, benzine, benzene fuel, xylene fuel, preparation for enhancing the combustion of fossil fuel, iron ore, 
copper, lead, zinc, tin, aluminium, aluminium alloy, nickel, cobalt, molybdenum, recycled steel, steel rebar, hot rolled coil, 
steel wire rod; the bringing together, for the benefit of others, of a variety of goods and in particular methanol, methane, 
ethylene, ethane, butane for industrial purposes, propylene, polypropylene, polyethylene, chemicals for use in the 
petrochemicals industry, chemicals for use as processing additives in the petrochemicals industry, alumina, uranium, 
urease, gas, natural gas (methane), gas for lighting, fuel gas, propane gas, petroleum gas, coal gas, producer gas, 
combustible gas, liquefied natural gas, liquid gas, liquefied petroleum gas, oil-gas, gas oil, gaseous fuels, gas mixture, 
electricity, energy, electrical energy, renewable energy, namely, solar energy, wind energy and geothermal energy or 
other renewable sources, fuels, solid, liquid, smokeless, fossil and gaseous fuels, mineral fuel, motor fuel, ethanol fuels, 
gasoline, kerosene, biomass used as fuel for generating energy and electricity, charcoal, coal, mineral coal, coke, 
petroleum coke, coal-based fuel, anthracite, briquettes, firewood, peat briquettes, petrol, diesel, coal tar oil, fuel oil, 
heating oil, diesel oil, petroleum, petrol essences, carburants, industrial oils and greases motor oil, benzine, benzene fuel, 
xylene fuel, preparation for enhancing the combustion of fossil fuel, iron ore, copper, lead, zinc, tin, aluminium, aluminium
alloy, nickel, cobalt, molybdenum, recycled steel, steel rebar, hot rolled coil, steel wire rod; negotiation of commercial 
transactions for third parties featuring power, power by-products, diesel fuel, natural gas, natural gas liquids, gaseous 
fuels, liquefied petroleum gas, petrochemicals, oil and refined petroleum products by pipeline, land, water and air; 
negotiation of commercial transactions for third parties featuring coal, coke and other fuels and energy sources.

Cl.36;Commodity exchange; commodity brokerage; commodity quotations; financial services; commodity trading 
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[financial services]; commodity trading for others; futures contracts; trading in futures; futures exchange services; 
brokerage; providing information relating to the trading of commodity; agencies for commodity futures trading; exchange 
market services relating to commodity futures contracts; asset management; payment processing; brokerage of emission 
rights; financial analysis and consultancy within the energy sector; guarantees.

Cl.39;Gas supply [distribution]; energy supply services; supply of hydroelectric power based energy; distribution and 
transport of electrical energy, electrical energy from wind power, electrical energy from solar power, electrical energy 
from renewable sources, electrical energy from non-renewable sources; storage, transportation, distribution and supply 
of power, power by-products, diesel fuel, natural gas, natural gas liquids, gaseous fuels, liquefied petroleum gas, 
petrochemicals, oil and refined petroleum products by pipeline, land, water and air; storage, transportation, distribution, 
supply and delivery of coal, coke and other fuels and energy sources; loading of coal, coke and other fuels; storage of 
coal in bunkers; fuel bunkering services; operation of coal storage yards; electricity supply, distribution and 
transmission; transport and distribution of electricity and other energy supplied through conduits; transmission of oil or 
gas through pipelines; transport, distribution and supply of heat, water, local and district heating; supply of gas to 
consumers by means of gas networks; supply of heat and energy to consumers; supply of waste heat; delivery of fuel; 
distribution and transmission of electricity; distribution of energy; distribution of gas; electricity supply and distribution 
services; public utility services in the nature of natural gas and electricity distribution; transportation of fuel, oil and gas; 
consulting in the fields of energy and alternative energy distribution; operation of energy storage plants; advisory and 
consulting services relating to the services listed in this class; information about the services listed in this class, also 
provided online from a computer database or the internet; information relating to the transport, distribution and storage of
energy products; freight (shipping of goods); freight forwarding; freight brokerage (forwarding am); freight brokerage; 
marine transport; shipbrokerage; stevedoring.
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Priority claimed from 30/01/2018; Application No. : 017749821 ;European Union 

4028506    19/07/2018
[International Registration No. : 1439048]
Oy Tamware Ab
Yrittäjänkulma 5 FI-33710 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.7;Pneumatic door openers and closers [parts of machines]; hydraulic door openers and closers [parts of machines]; 
electronic door openers and closers; electric motors for use with doors; electric door opening and closing apparatus; 
door openers and closers for automobile, bus, tram, train and underground train doors.

Cl.12;Parts and fittings for vehicles; parts and fittings for automobiles, buses, trams, trains and underground trains; 
automobile, bus, tram, train and underground train doors and door frames.
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4028510    17/05/2018
[International Registration No. : 1439183]
Leicester City Football Club Limited
King Power Stadium, Filbert Way Leicester LE2 7FL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; calculating machines, data processing equipment and computers; portable computers, including laptop computers 
and tablets; covers, cases, chargers, speakers, headsets, data input devices and media storage, all for portable 
computers and tablets; computer hardware and parts and fittings therefor; computer peripherals; computer mouse mats 
and pads; computer mice; keyboard and screen covers; customised computer disks and CD-ROMs; PDAs; electrical and 
electronic communications and telecommunications apparatus; telephones, mobile phones, smartphones and video 
phones and transmitters, receivers, covers, cases, fascia, holders, chargers, speakers, headsets, hands-free-kits, 
software, sounds, graphics, data input devices and media storage therefor; holders adapted for mobile phones; straps for 
mobile phones; covers and cases adapted for PDAs and music players; headphones; earphones; mobile phone headsets 
and hands-free kits; batteries; battery chargers; audio and/or video recordings; recorded programmes for television and 
for radio; motion picture films; animated cartoons; photographic transparencies and photographic and cinematographic 
films prepared for exhibition purposes; CDs; DVDs; CD-ROMs; digital video discs; cassettes; video cassettes; records; 
downloadable audio and/or video recordings; downloadable ringtones, music, sound recordings, MP3s, graphics, games 
and video images; screen savers; computer software and programs; downloadable computer software; computer games; 
computer games programs; video games software; computer application software; application software for mobile 
communication devices; downloadable electronic publications; publications in electronic format; electronic books and 
electronic book readers; downloadable podcasts in relation to entertainment and sport; radios; televisions; electrical and 
electronic apparatus for use in the reception of satellite, terrestrial or cable broadcasts; video recorders; tape recorders; 
cassette players; record players; juke boxes; CD players; CD-ROM players; DVD players; DVD recorders; digital audio 
players; MP3 players; MP3 readers; audio and/or video file recorders and/or players; magnetic tapes for recording and 
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reproducing sound or vision; electronic storage media; memory cards; storage cases and boxes for electronic storage 
media, CDs, DVDs and disks; cameras; video cameras; cases for photographic apparatus and instruments; digital photo 
frames; anti-dazzle shades, glasses and visors; binoculars; magnifying glasses; goggles; eye glasses, spectacles and 
sunglasses and cases, chains, straps, cords and frames therefor; contact lenses and containers therefor; optical goods; 
holograms; compasses and barometers; bells; electronic, magnetic, and optical identity cards; payment cards, credit 
cards, charge cards, debit cards and smart cards; telephone cards; magnets; electric signs; illuminated signs; neon 
signs; cash registers; ticket dispensers; alarms and warning equipment; vehicle breakdown warning apparatus; articles 
of protective clothing, footwear and headgear; protective helmets; sports helmets; mouth protectors including gum 
shields; sports whistles; parts and fittings for all of the aforesaid goods.

Cl.18;Leather and imitations of leather; trunks and travelling bags; bags; holdalls; sports bags; athletic bags; gym 
bags; kit bags; boot bags; shoe bags; back packs; rucksacks; duffel bags; beach bags; school bags; satchels; handbags; 
shoulder bags; tote bags; shopping bags; cases; suitcases; articles of luggage; garment bags for travel; brief cases; 
toiletry bags; wallets; purses; coin purses; card wallets; credit card cases; business card cases; key cases; luggage label 
holders; luggage tags; luggage straps; shoulder straps of leather; umbrellas, parasols and walking sticks; umbrella 
covers; shooting sticks; collars, covers, leads and leashes for animals; clothing for animals; reins for guiding children; 
parts and fittings for all of the aforesaid goods.

Cl.25;Clothing, footwear, headgear; articles of outer clothing; sportswear; leisurewear; sports kits; sports shirts; sports 
shorts; sports socks; football kits; football shirts; football shorts; football socks; training clothing; tracksuits; training 
pants; sweatshirts; sweatpants; jackets; coats; waterproof clothing; anoraks; shirts; tops; t-shirts; polo shirts; vests; 
knitwear; jerseys; pullovers; sweaters; hooded tops; cardigans; waistcoats; suits; trousers; pants; shorts; ties; 
underwear; nightwear; swimwear; socks; gloves; mittens; scarves; wristbands; headbands; ready-made clothes linings; 
shoes; boots; sandals; slippers; sports shoes; training shoes; football boots and shoes; studs for football boots; hats; 
caps; sun visors; belts; aprons; uniforms; articles of clothing, footwear and headgear for babies and children; bibs; baby 
boots.

Cl.28;Games and playthings; gymnastic and sporting articles; toys; sports games; sporting equipment; balls for 
games; playing balls; footballs; miniature footballs; miniature replica football kits; goal posts; goal nets; gloves for 
games; gloves for sports; football gloves; protective padding and supports for sports; shin guards; knee guards; elbow 
guards; exercise apparatus and equipment; sports training apparatus; bags adapted for sporting articles; bags specially 
adapted for sports equipment; rattles; sponge hands in the nature of novelties; tables for indoor football; rackets; bats; 
articles for playing golf; golf balls; golf tees; golf ball markers; golf bags; golf club covers; golf gloves; swimming floats; 
swimming flippers; slides; swings; trampolines; darts; articles for playing darts; sporting articles for use in playing 
snooker; snooker tables; pool tables; skis; surf boards; skateboards; skates; snowboards; sledges; fishing tackle; dice; 
dominoes; marbles; dolls; action figure toys; soft toys; teddy bears; puppets; bathtub toys; inflatable toys; ride-on toys; 
toy vehicles; toy bicycles; toy scooters; throwing toys; flying discs; kites; skittles; electronic games; video game 
apparatus; video game machines; video game consoles; hand held video games; electronic hand held game units; hand 
held units for playing video games; controllers for game consoles; covers and cases for hand held video games; board 
games; card games; playing cards; playing card cases; puzzles; jigsaw puzzles; models in kit form; toy mobiles; infant 
toys; decorations for Christmas trees; Christmas crackers; party novelty hats; confetti; toy masks; costumes being 
children's playthings; conjuring apparatus; balloons; pet toys; gaming machines for gambling; lottery scratch cards; 
parts and fittings for all of the aforesaid goods.

Cl.41;Entertainment; sporting and cultural activities; education; providing of training; sporting services; organisation of
sporting events; provision of entertainment, training, recreational, sporting and cultural activities and facilities; 
instruction and educational services; education and training in relation to sports; football academy services; football 
coaching; arranging and conducting of education and training in relation to football; arranging, conducting and provision 
of football instructional courses; football entertainment services; entertainment in the nature of football games; physical 
education; fitness training services; physiotherapy training; sport and holiday camp services (in the nature of 
entertainment); rental of sporting equipment; practical training and demonstrations; arranging, organising and 
conducting of conferences, conventions, seminars, events and exhibitions; arranging, organising and conducting of 
games, contests, competitions, shows and parties; organising community sporting and cultural events; hospitality 
services (entertainment); lotteries; gaming services; arranging, organising and conducting of award ceremonies; 
provision of museum facilities; provision and management of stadium facilities and services; rental of stadium facilities; 
management of sports facilities; presentation of live performances; provision of club sporting services; sports club 
services; provision of health club, fitness club and gymnasium facilities; provision of sports information services; 
provision of information relating to football; sporting information services, namely scouting of players; fan club services 
for entertainment purposes; fan club membership scheme services; box office services; booking and ticketing services 
for sports, entertainment, cultural and educational events; entertainment, training, recreational, and sporting information 
services provided via the Internet and other computer and communications networks; education and entertainment 
services provided by means of radio, television, telephony, the Internet and online databases; provision of 
cinematographic and video entertainment; entertainment and educational services featuring electronic media, multimedia 
content, audio and video content, movies, pictures, photographs, graphics, images, text and related information provided 
via the Internet and other computer and communications networks; film production; production of video recordings 
and/or sound recordings; production and distribution of television and radio programmes; production of sporting events 
for television and radio; publication of magazines, books, texts and printed matter; publishing by electronic means; 
providing online non-downloadable electronic publications; provision of television programmes, radio programmes, films,
audio and/or visual material and games online (not downloadable); publication of news online; information relating to 
sport and entertainment provided online from a computer database or the Internet; information, advisory and consultancy 
services in relation to all of the aforesaid.
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Priority claimed from 07/08/2018; Application No. : 017940137 ;European Union 

4028522    07/08/2018
[International Registration No. : 1439095]
ADAPTOVATE PTY LTD
34 Edgecliff Rd Woollahra NSW 2025 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computers, peripheral devices for computers; software (recorded and downloadable); interactive computer 
software; data communications software; programs for computers.

Cl.35;Providing business management consulting services; advising businesses in strategic management and 
development of overall corporate strategy and business initiatives; corporate management consulting services to assist 
executives in business decision making; advising businesses through the use of consulting tools and techniques that 
enable strategic business decision making; providing business project management consulting services, namely, 
predicting project outcomes and modifying project implementation to increase likelihood of success in business 
transformation projects; providing information in the field of business management; providing business information in 
the field of strategic management and development of overall corporate strategy and business initiatives; marketing 
services; advertising; companies promotion in the Internet; advice on organizing the sale through a network of Internet; 
sales promotion for third parties; commercial information, business information; business management and 
administration consultancy; business investigations; business inquiries; business research; opinion polling; statistical 
information in the field of trade and economic activities; computer file management; collection, systematization, 
compilation and analysis of business data and information stored in computer databases; database management 
services.

Cl.41;Publishing services; publishing services on-line; organization of symposiums, conferences, seminars, 
competitions and training courses; education and training services, writing and publishing texts other than advertising; 
organizing and conducting symposia, trainings, congresses and conferences; providing on-line electronic publications; 
computer-aided preparation of texts for publication, other than publicity texts; publication of books, newspapers, 
magazines and periodicals.

Cl.42;Creating, installation and maintenance of software; research in the field of computing, software and 
communications technology; rental of software for use via the internet and other communications networks, providing 
electronic memory space on servers; design and analysis of websites, software, mobile telecommunications equipment 
and other technological systems; product research services; upgrading of computer software; consultancy in the field of 
IT; computer software consultancy; computer system analysis; computer software design, computer programming; 
hosting computer sites [web sites]; installation of software; software design and development services; server hosting; 
rental of software, maintenance of software; scientific research.

Cl.45;Licensing of software.
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Priority claimed from 06/02/2018; Application No. : UK00003287984 ;United Kingdom 

4028527    15/05/2018
[International Registration No. : 1438448]
VIEWSHUB LIMITED
ViewsHub Ltd, 15-19 Cavendish Place LONDON W1G 0DD United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Benchmarking (evaluation of business organisation practices); benchmarking services for business management 
purposes; business administration; business advice; business analysis; business and market research; business 
appraisal; business appraisals; business surveys; business organisation; business organisation advice; business 
planning; business research; business consultancy; business data analysis; business information; business information 
and research services; business information for enterprises; business information for enterprises (provision of -); 
business information (provision of -); business information services; business management; administration (business -) 
relating to statistical methods; administration of business affairs; administration of businesses; administrative data 
processing; advice and information concerning commercial business management; advice relating to business 
management; advice relating to business organisation; advice relating to business organization; advice relating to 
personnel management; advice relating to the organisation and management of business; advisory services (business -) 
relating to the management of businesses; advisory services for business management; advisory services relating to 
business analysis; advisory services relating to business management; advisory services relating to business 
management and business operations; advisory services relating to business organisation; advisory services relating to 
business organisation and management; advisory services relating to business organization; advisory services relating 
to business planning; advisory services relating to corporate identity; advisory services relating to market research; 
advisory services relating to personnel placement; advisory services relating to personnel recruitment; advisory services 
relating to the corporate structure of businesses; advisory services relating to the corporate structure of companies; 
analysis of business data; analysis of business information; analysis of company attitudes; analysis of company 
behaviour; analysis of market research data; analysis relating to marketing; assessment analysis relating to business 
management; assistance, advisory services and consultancy with regard to business management; assistance, advisory 
services and consultancy with regard to business organization; assistance and advice regarding business management; 
assistance and advice regarding business organisation and management; assistance and advice regarding business 
organization; assistance relating to business organisation; personality testing for recruitment purposes; personality 
testing for the selection of personnel; personnel consultancy; personnel management; personnel management advice; 
personnel management assistance; personnel management consultancy; personnel management services; polling 
(opinion -); preparation of business reports; preparation of business statistical data; preparation of business statistics; 
preparation of business surveys; preparation of public opinion surveys; processing of business survey results; 
professional business consulting; professional consultancy relating to business management; promoting the goods and 
services of others via a global computer network; promoting the goods and services of others via computer and 
communication networks; promotion [advertising] of business; promotional services; providing advice relating to the 
organisation and management of businesses; providing assistance in the field of business organisation; providing 
assistance in the management of business activities; providing business information; providing employment information; 
providing information relating to employment recruitment; providing information relating to personnel recruitment; 
provision of computerised business information; psychological testing for the selection of personnel; psychometric 
testing for the selection of personnel; public opinion polling; career advisory services (other than education and training 
advice); career information and advisory services (other than educational and training advice); collating of data in 
computer databases; collecting business information; collecting information for business; collection of data; collection of 
personnel information; commercial information services, via the internet; compilation of data; conducting business and 
market research surveys; conducting market surveys; conducting of internal business communication surveys; 
conducting of market studies involving opinion polling; human resources management; human resources management 
and recruitment services; conducting of internal business communication surveys; conducting online business 
management research surveys; conducting public opinion polls; consultancy and advisory services relating to personnel 
placement; consultancy and advisory services relating to personnel recruitment; consultancy relating to the management 
of personnel; management advice; management advice relating to the placing of staff; management advice relating to the 
recruitment of staff; management consulting; market opinion polling studies; market research; market research and 
analysis; personnel placement and recruitment; personnel recruitment; personnel resources management; personnel 
selection [for others]; personnel selection using psychological testing; personnel services.

Cl.38;On-line communication services; online messaging services; providing online chat rooms and electronic bulletin 
boards; providing online facilities for real-time interaction with other computer users; providing online forums.

Cl.42;Hosting of computer sites; providing temporary use of web-based software; computer network configuration 
services; design and development of computer software; design of information systems relating to management.
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4028540    09/10/2018
[International Registration No. : 1439383]
The Gill Corporation
4056 Easy Street El Monte CA 91731 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Building panels of metal, namely, composite panels for use in building structures; metal building materials, namely,
aluminum honeycomb core for use as a component in the manufacture of transportation structures.

Cl.9;Lightning dissipater.

Cl.12;Aircraft, automobile, space shuttle, train, and marine vehicle structural parts namely, honeycomb structure for 
use in panels in aircraft, automobiles, space shuttles, trains, and marine vehicles; aircraft interior structural parts formed 
of honeycomb and resin, namely, cabin walls, and cabin flooring; aircraft structural parts formed of honeycomb and resin, 
namely, structural components for aircraft that provide sound dampening; structural parts for aircraft, namely, composite 
panels for use in aircraft interior and aircraft cargo hold; structural parts for aircraft, namely, laminates for use in aircraft 
interior and cargo hold.

Cl.19;Non-metal building materials, namely, composite panels and laminates for use in building structures; non-metal 
building materials, namely, composite panels and laminates of honeycomb for use in building structures; non-metal 
building materials, namely, composite panels and laminates for use in the building of vehicles, not being structural parts 
of vehicles.

Cl.40;Custom treatment of metallic materials; custom treatment of aluminum honeycomb materials used in vehicles or 
building structures.
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Priority claimed from 30/01/2018; Application No. : 017751892 ;European Union 
 
4028545    28/06/2018 
[International Registration No. : 1439177] 
Europcar International 
Bâtiment OP, 2 rue René Caudron F-78960 Voisins le Bretonneux France

Proposed to be Used 

IR DIVISION 

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicles for locomotion by air, land or water; 
vehicles for travel by land, air, rail or water; motor vehicles for use in the transporting of people; automobiles for 
carrying goods; motor cars; cars for transporting people; cars for transporting goods; sports cars; touring cars; 
motor homes; mobile homes (caravans); motor caravans; vehicles in the nature of vans; motor vans; camper 
vans; camping cars; trucks being motor land vehicles; trucks for transporting; commercial trucks; industrial 
trucks; bicycles; motorcycles; lorries; coaches; buses. 

Cl.35;Advertising; business management; business administration; office functions; organisation, operation 
and supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of 
television and radio advertisements; accountancy; auctioneering; trade fairs; opinion polling; data processing; 
provision of business information; marketing services; promotion services; database management services; 
business information services provided online from a computer database or the Internet; composing 
advertisements for use as web pages; market surveys; analysis of advertising response and market research; 
business services in the field of the rental of vehicles; transport business fleet management services (business 
management of a -) [for others]; transport fleet management services (business management of a -) [for others]; 
cost analysis and statistics relating to vehicles; business enquiries; business investigations; demonstration of 
computer products; computerised file management; collection and organization of data in a master file in the field 
of automobile advertising and vehicle rental; customer loyalty services and customer club services, for 
commercial, promotional and/or advertising purposes; organisation of exhibitions for advertising purposes 
relating to the automobile and vehicle rental fields; retail services connected with the sale of vehicles and 
apparatus for travel by land, air, rail or water; information and advice relating to all these services. 

Cl.36;Insurance; financial affairs; monetary affairs; credit services relating to motor vehicles; financial services 
relating to motor vehicles; financial services for the purchase of vehicles; provision of finance for the purchase of 
vehicles; financial services for the leasing of vehicles; insurance services relating to vehicles; financial services 
relating to the insurance of motor vehicles; lease purchase financing of vehicles; lease-financing consultancy; 
vehicle cost estimation and vehicle investment consultancy; information and advice relating to all these services. 

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation of persons or 
merchandise (by air, land or water); arranging for the transportation of persons or merchandise (by air, land or 
water); rental of vehicles for locomotion by air, land or water; rental of cars, bicycles, motorcycles, camping 
cars, trucks, lorries, vans, coaches, buses, caravans; vehicle leasing services; arranging for the rental of 
vehicles for locomotion by air, land or water; rental of vehicle equipment and accessories; vehicle and transport 
reservation services; chauffeur services; rental of chauffeur driven vehicles; car sharing; car pooling; tracking 
of vehicle fleets using electronic navigation and locating devices [transport information]; haulage services; 
courier services (messages or merchandise); vehicle towing services; hiring of transportation vehicles; 
information and advice relating to all these services. 
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4028549    24/09/2018
[International Registration No. : 1439077]
Cullinan Anstalt
Zollstrasse 2 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, precious stones and diamonds.

Cl.36;Appraisal of jewellery, precious stones and diamonds.

Cl.37;Maintenance and repair of jewellery, precious stones and diamonds.

Cl.42;Quality control and design of jewellery, precious stones and diamonds.
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4028550    20/08/2018
[International Registration No. : 1439408]
Tut-All Software GmbH
Haid-und-Neu-Strasse 7 76131 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable.

Cl.42;Computer software consultancy.
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Priority claimed from 12/04/2018; Application No. : 87874556 ;United States of America 

4028555    24/06/2018
[International Registration No. : 1439396]
Chiho Environmental Group Limited
48 Wang Lok Street, Yuen Long Industrial Hong Kong China

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring scrap metal and recycled goods; scrap dealerships; distributorships in the field of 
scrap metal and recycled goods.

Cl.36;Holding company services, namely, provision of investment capital, financial reporting and financial advising to 
subsidiaries and affiliated companies; brokerage in the field of scrap metal and recycling, namely, the bringing together of
consumers and providers of a variety of goods and services in the field of scrap metal and recycling for commercial 
purposes.

Cl.40;Recycling; metal fabrication and finishing services for others; processing of scrap metal; environmental 
protection services related to recycling.
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4028559    12/10/2018
[International Registration No. : 1439098]
Coupang Corp.
18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing electronic payment for others; application software for mobile payment; computer 
software; computer software applications, downloadable; smart phone application (software); firmware for identifying 
NFC tag; computer software for personal information management; operating system programs; computer application 
software for mobile phones; tablet computers; integrated circuit cards [smart cards]; NFC reader; electronic money cards;
electronic payment terminal; credit card incorporating IC chip; electronic and magnetic identifying cards for payment; 
downloadable coupon; downloadable ticket; downloadable electronic gift certificates; electronic publications, 
downloadable.

Cl.36;Mobile and internet payment services; integrated services of mobile electronic wallet and mobile payment; mobile 
internet payment services; brokerage of mobile payment; issuance of cyber money; issuance of commercial electronic 
coupon via smart phones; electronic credit card transactions; provision of information in the field of financing via 
electronic wallet; electronic payment for others; issuance of electronic coupon; electronic funds transfer via 
communication; issuance of electronic gift certificate; issuance of credit cards embedded with IC chip; charge card and 
credit card services; brokerage of purchase payment; issuance of pre-paid card with membership card function; credit 
card services; issuance of coupon for cutting price; supervision of payment operations and of computer payment 
systems.
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4028563    14/08/2018
[International Registration No. : 1439103]
Nevita Ltd
Kinneret st 5., BSR 3 Tower, P.O.B. 127 5126237 Bnei Brak Israel

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated hair treatment preparations for cosmetic purposes; non-medicated skin care preparations; 
moisturizing lotions, oils, masks and creams for the hair, face, eyes, body, hands and feet; cosmetic mud preparations; 
beauty serums; facial peel preparations for cosmetic purposes; body and hair bath preparations; soaps; shampoos, hair 
conditioners; cosmetics and makeup; preparations for cleaning, coloring, bleaching, setting and styling of hair; nail 
polish; perfumes; perfumery; deodorants for personal use; essential oils.

Cl.35;Retail stores, retail or wholesale services; online retail or wholesale store services, all regarding to cosmetic and 
beauty products, toiletries, soaps and detergents, non-medicated hair treatment preparations for cosmetic purposes, non-
medicated skin care preparations, moisturizing lotions, oils, masks and creams for the hair, face, eyes, body, hands and 
feet, cosmetic mud preparations, beauty serums, facial peel preparations for cosmetic purposes, body and hair bath 
preparations, bath oils, bath salts, bath and shower preparations, soaps, shampoos, hair conditioners, cosmetics and 
makeup, preparations for cleaning, coloring, bleaching, setting and styling of hair, nail polish, perfumery, deodorants for 
personal use, essential oils.
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Priority claimed from 16/03/2018; Application No. : 30 2018 007 268 ;Germany 

4028568    11/09/2018
[International Registration No. : 1439124]
Star Pump Alliance GmbH
Nelkenstraße 5 48485 Neuenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising services provided via the Internet; compilation and systemisation of information in databases; 
computerized file management.

Cl.42;Updating of computer software for databases; providing on-line information in the field of technological research 
from a computer database or the Internet; providing information and technological consultancy in the field of mechanical 
engineering.
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Priority claimed from 14/09/2018; Application No. : 2018-117304 ;Japan 

4028569    21/09/2018
[International Registration No. : 1439193]
Sony Interactive Entertainment Inc.
1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Arcade video game programs; downloadable or installable computer and video game programs for arcade video 
game machines; downloadable or installable additional image data containing artwork for arcade video game machines; 
batteries for hand-held games with liquid crystal displays; audiovisual headsets for playing video games; headsets for 
virtual reality games; virtual reality headsets; power controllers; batteries for home video game machines; batteries for 
mobile computer terminals; batteries; cables for optical signal transmission; cables for the transmission of sounds and 
images; cables for transmitting and receiving cable television signals; cables, electric; coaxial cables; USB cables; ear 
buds for mobile computer terminals; cleaning discs for cleaning the lens of optical disc drives used in computers and 
digital video recorders; ear phones; loudspeakers; audio speaker cables; electrical connectors; home theater systems 
comprising television receivers, DVD players, audio amplifiers and audio speakers; audio recorders; video recorders; 
digital cameras; television receivers; modems; headphones; microphones for telecommunication apparatus; headphones 
for mobile computer terminals; microphones for mobile computer terminals; straps for mobile phones; smartphones; 
mobile telephones; set-top boxes; optical disc players; optical disc recorders; DVD players; DVD recorders; compact disc 
players; compact disc recorders; navigation apparatus for vehicles, namely, on-board computers; electric capacitors for 
telecommunication apparatus; receiving tuners for television broadcasting; web cameras; video cameras; head-mounted 
video displays; virtual reality headsets with built in display adapted for use in playing video games; 3D spectacles 
adapted for use with televisions; three-dimensional display device, namely, three-dimensional television monitors, three-
dimensional video monitors, three-dimensional LCD monitors and three-dimensional computer monitors; video baby 
monitors; video monitors; digital video recorders; video recorders; video reproducing apparatus; combination video 
players and recorders; digital audio recorders; digital audio players; digital video players; digital video recorders; 
videodisc players; fiber optic cables; fiber optic connectors; optical fibers; wearable video display monitors; headsets; 
headsets for use with computers; thin film transistor-liquid crystal display (TFT-LCD) panels; protective films adapted for 
liquid crystal display screens; consumer electronic products, namely, audio amplifiers, audio speakers, audio receivers, 
electrical audio and speaker cables and connectors; downloadable video and computer game programs via mobile 
computer terminals; keyboards for computers; memory cards exclusively for use with hand-held games with liquid crystal 
displays; downloadable electronic game programs via portable computer terminal; portable computer terminals; 
keyboards for mobile computer terminals; joysticks for use with computers, other than for video games; mouse for 
mobile computer terminals; memory cards for mobile computer terminals; downloadable game programs for mobile 
phones; computer game programs; memory cards for video game machines; computer optical mouse; electronic tags for 
goods; personal digital assistants; touch panels for computer; tablet computers; computer operating programs; 
downloadable or installable computer game programs; eyeglasses; downloadable or installable computer and video game 
programs for mobile phone; downloadable or installable computer and video game programs by personal digital 
assistance; game programs for mobile phones; electronic book readers; game programs for home video game consoles 
used with televisions; ear phones for home video game machines; headphones specially adapted for home video game 
machines; microphones specially adapted for home video game machines; mouse specially adapted for home video game
machines; webcams specially adapted for home video game machines; microphones specially adapted for use with hand-
held games with liquid crystal displays; keyboards specially adapted for use with hand-held games with liquid crystal 
displays; computer mice specially adapted for use with hand-held games with liquid crystal displays; electric connectors 
for chargers for home video game machines; keyboards specially adapted for home video game machines; game software
for hand-held games with liquid crystal display; downloadable or installable computer and video game programs for home
video game machines; downloadable or installable additional image data containing artwork for home video game 
machines; downloadable or installable computer and video game programs for hand-held games with liquid crystal 
displays; downloadable or installable additional image data containing artwork for hand-held games with liquid crystal 
displays; downloadable image files; recorded video discs and video tapes featuring entertainment in the nature of action 
adventure, drama, comedy, romance, science fiction, horror and mystery; downloadable video recordings; prerecorded 
audio compact discs featuring music; phonograph records featuring music; downloadable music files via the internet; 
downloadable musical sound recordings; downloadable ring tones for mobile phones; ring tones, graphics and music 
downloadable via a global computer network and wireless devices; downloadable ring tones and graphics for mobile 
telephones; downloadable electronic publications in the nature of books, manuals, magazines, newspapers in the field of 
video games, game software, music and video movies; cable television transmitters.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; action figure toys; cards for trading 
card games; electronic educational game machines for children; consumer video game consoles for use with an external 
display screen or monitor; home video game consoles used with televisions; mounts specially adapted for home video 
game machines; controllers for game consoles; joysticks exclusively for use with home video game consoles used with 
televisions; joysticks for video games; protective carrying cases specially adapted for handheld video games; portable 
games with liquid crystal displays; hand-held games with liquid crystal displays; mounts connectable to AC adapters and 
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D-terminal cables exclusively for use with hand-held games with liquid crystal displays; mounts specially adapted for use 
with hand-held games with liquid crystal displays; parts and accessories for hand-held games with liquid crystal displays, 
namely, stands and protective frame covers for hand-held game with liquid crystal displays; protective films adapted for 
screens for portable games; model vehicle racing sets; molded toy figures; model toys, namely, toy models; radio control 
receivers and transmitters for radio-controlled model toys; player-operated electronic motor controllers for model toys; 
dolls; dice games; game cards; parlour games; chess games; checker sets; playing cards; trading card games; 
dominoes; conjuring apparatus in the nature of magic tricks; billiard equipment; chest expanders; golf ball markers; golf 
clubs; golf bags; surfboards; ski cases; ski bindings; golf tees; paragliders; bowling bags; boxing gloves; rackets for 
tennis or badminton; table tennis bats; guts for rackets for tennis or badminton; racket cases for tennis or badminton; 
table tennis paddle cases; roller skates; stationary exercise bicycles; rollers for stationary exercise bicycles; waterskis; 
baseball gloves; archery bows; fishing rods; fishing tackle.
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4028572    08/10/2018
[International Registration No. : 1439101]
Yatta Solutions GmbH
Universitätsplatz 12 34127 Kassel Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, in particular software for software development; interfaces, software for databases and for the 
Internet.

Cl.35;Business project management in the field of electronic data processing; database management services, 
including updating and maintenance of data in databases; business management and organisation consultancy in the 
field of information technology.

Cl.38;Electronic transmission of data via computer and communication networks and via the Internet.

Cl.41;Providing of training; micro-publishing.

Cl.42;Design, development and creating of computer hardware and computer software; installation and maintenance of 
software; technical project management in the field of electronic data processing, in particular with regard to software 
development; consultancy with regard to software development and software development processes.
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Priority claimed from 14/09/2018; Application No. : 88117105 ;United States of America 

4028574    18/10/2018
[International Registration No. : 1439413]
DD IP Holder LLC
PO Box 9141 Canton MA 02021 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Cream, non-dairy creamer, fruit-based snack foods, hummus, cream cheese, nut-based snack foods, yogurt, hash 
brown potatoes.

Cl.30;Doughnuts and bakery products; cookies; cakes; pies; muffins; plain, glazed, coated and filled fried cakes; 
bagels; sandwiches; pizza; coffee and coffee-based beverages; tea and tea-based beverages; cocoa and cocoa-based 
beverages; coffee-based iced beverages, namely, coffee-flavored slush-type drinks.

Cl.32;Fruit drinks and fruit juices; fruit-flavored slush-type drinks; smoothies; coffee-flavored soft drinks; syrups and 
other preparations, concentrates, and powders for making soft drinks and fruit drinks.

Cl.43;Restaurant services; cafe services; snack bar services; fast-food restaurant services.
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Priority claimed from 13/06/2018; Application No. : 2018-078168 ;Japan 

4028584    19/06/2018
[International Registration No. : 1438597]
IKEDA MOHANDO CO., LTD.
16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; baby powder [toiletries]; bath foam; bath salts, non-medicated; body lotion; hair care creams; hair 
coloring preparations; lipsticks; foundations; make-up removing creams; beauty care preparations; body deodorants 
[perfumery]; cosmetic creams; cosmetic facial preparations; cosmetic preparations for skin care; cosmetic preparations 
for the care of mouth and teeth; cosmetic preparations for the face and body; cosmetic sunscreen preparations; after-sun 
moisturizers; fragrances; hair setting preparations; hand creams; lip balm; massage oil; moisturizers; baby powder 
[toiletries]; baby oils [toiletries]; shaving creams; soaps; cleaning preparations (not for industrial and medical purposes); 
hair shampoos and conditioners; hand soap; laundry washing preparations, dentifrice and toothpaste; non-medicated 
mouthwashes; breath fresheners; antiperspirants for personal use; cotton wool and cotton sticks for cosmetic purposes; 
artificial fingernails; false eyelashes; incense; room fragrancing preparations; essential oils; aromatherapy oils [for 
cosmetic use]; adhesives for cosmetic purposes; washing and bleaching preparations; stain removing preparations.

Cl.5;Medicines; reagent paper for medical purposes; pharmaceutical and medicinal preparations and substances; 
sanitary preparations for medical purposes; non-prescription medicines, anti-itch ointments [antipruritics]; anti-itch 
creams [antipruritics]; liquid antipruritics; medical plasters; dermatological pharmaceutical products; pharmaceutical 
preparations for wounds; medicated baby powder; medicated body lotions; medicated lip balms; medicated lozenges; 
cough syrups; gargles [for medical use]; anti-inflammatories; analgesic preparations; acne treatment preparations; 
hygienic preparations for medical purposes; pharmaceutical cold preparations; mothballs; insect repelling preparations; 
antiparasitics; insect destroying preparations; mosquito repellents for application to the skin; bactericides; medicated 
compresses; medicated lotions for sunburn; first aid kits for household use; antiseptic preparations; all-purpose 
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disinfectants; pregnancy testing preparations; veterinary preparations and substances; herbicides for agricultural use; 
agricultural pesticides; bath preparations for medical purposes; adhesive bandages for medical purposes; materials for 
dressings; air deodorizing preparations; fabric deodorizers; household deodorants; babies' diapers of paper; disposable 
adult diapers; gauze [for medical use]; cotton swabs for medical purposes; cotton wool for medical purposes; ear 
bandages; eye bandages for medical purposes; sanitary tampons; sticking plasters for medical use; dietary and 
nutritional supplements; dietary supplements for humans; food for infants; powdered milk for babies; slimming tea for 
medical purposes; material for dental prostheses; materials for repairing teeth and dental prostheses; fixing materials for 
dental purposes; dental adhesives; pharmaceutical preparations for dental purposes.
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4028593    13/06/2018
[International Registration No. : 1439346]
SDV SRL UNIPERSONALE
Via Laterale Campistorti, N. 3 I-36045 LONIGO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.12;Saddle covers for motorcycles; seat covers for vehicles motorcycles for motocross; vehicle seats; motorcycle 
saddles.

Cl.18;Fastenings for saddles; saddle belts; cushion padding made for saddlery; polyurethane leather; saddlery of 
leather.

8266



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

4028597    10/08/2018
[International Registration No. : 1439000]
EDOARDO PEDRAZZOLI
Via Fontanelle, 87/B I-36061 BASSANO DEL GRAPPA (VI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; spectacle cases; leather cases for tablet, computers and smartphone.

Cl.18;Suitcases; bags; purses; pocket wallets; travelling sets [leatherware]; toiletry bags; key cases; hat boxes of 
leather; school bags; briefcases; document cases of leather; attache cases; travel cases; luggage tags; bumbags; 
haversacks; handbags; rucksacks; umbrellas and parasols; boxes made of leather.

Cl.25;Clothing, footwear, headgear.

Cl.28;Appliances for gymnastics; sporting articles and equipment; toys, games, playthings and novelties; protective 
paddings [parts of sports suits]; fairground and playground apparatus; video game apparatus; kites.
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Priority claimed from 05/03/2018; Application No. : 017868438 ;European Union 

4028608    05/06/2018
[International Registration No. : 1439034]
Hubert Reif
Brückenkopfgasse 1 A-8010 Graz Austria

Proposed to be Used
IR DIVISION
Cl.39;Messenger courier services; mail delivery and courier services; delivery of messages [courier].

Cl.42;Technical support and maintenance of software, for others, for portable mobile computer equipment and mobile 
telephones with additional applications; database programming.
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Priority claimed from 11/05/2018; Application No. : 017898439 ;European Union 

4028610    28/05/2018
[International Registration No. : 1438850]
King.com Limited
Aragon House Business Centre, Dragonara Road STJ 3140 ST. JULIANS

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; measuring, detecting and monitoring instruments, indicators and controllers; educational apparatus and 
simulators; computer games (software); computer game software; computer game entertainment software; downloadable 
software; downloadable electronic games; video game software; interactive multimedia computer game programs; games 
software for use on mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile 
phones, tablets and other electronic mobile devices; software for use on mobile phones, tablets and other electronic 
mobile devices; software downloadable to mobile phones, tablets and other electronic mobile devices; applications 
software featuring computer games; cases and covers for mobile phones, tablets, laptop computers and netbooks, 
portable media players, cameras and other photographic equipment; laptop bags; lanyards (straps) for mobile phones; 
eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the Internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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Priority claimed from 15/03/2017; Application No. : 292720 ;Israel 
4028615    14/09/2017
[International Registration No. : 1439024]
Cellebrite Mobile Synchronization Ltd.
94 Derech Em Hamoshavot St., P.O.B 3925 4970602 Petah Tikva Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mobile applications for use in merging, integrating, detecting, copying, examining, 
analyzing, unlocking, decrypting, decoding, extracting, retrieving, storing, restoring, preserving, editing, managing, 
synchronizing, distributing, inputting, collecting, transmitting, processing and presenting data and meta data, from 
computer hardware and computer software storage devices, namely, mobile phones, portable gps devices, tablets, and 
cloud-based services relating to digital intelligence and forensic science; computer software for merging, integrating, 
detecting, copying, examining, analyzing, unlocking, decrypting, decoding, extracting, retrieving, storing, restoring, 
preserving, editing, managing, synchronizing, distributing, inputting, collecting, transmitting, processing and presenting 
data and meta data from computer hardware and computer software storage devices, namely mobile phones, portable gps
devices, and tablets, and cloud-based services relating to digital intelligence and forensic science; computer software 
which allows the integration of data with other data analysis tools relating to digital intelligence and forensic science; 
computer programs for use in managing mobfile device transactions, managing mobile service provider services and 
collecting, generating and analyzing mobile communications sales and usage statistics; semi-automatic or fully automatic
self-service kiosks for payment of bills, pay-as-you-go, insurance, or issue a new contract; software intended for fast and 
secure content transfer and delivery, fast identification and resolution of mobile phones problems diagnostics, analytics, 
automated buyback process, customer data protection by erasing old user data, automated distribution of mobile 
applications to enhance costumer experience and boost revenues; software for scanning and retrieving the usage activity 
of computer hardware and computer software storage devices, namely, mobile phones, portable GPS devices, tablets; 
software for unifying and organizing cloud data into a unified format in the field of digital intelligence and forensic 
science; all-in-one mobile forensic kiosk that enables users to forensically access, extract, decode, collect and monitor 
data from computer hardware and computer software storage devices namely mobile phones, portable gps devices, and 
tablets, and from cloud-based services; an intuitive user interface software, for extracting data, while saving time, 
ensuring strict access control and data management in the field of digital intelligence and forensic science; kit comprised 
of custom hardware and/or enhanced phone adapter in the nature of power adaptors, adapter cables in the nature of 
computer cables and connection cables, individual connectors in the nature of cable connectors and usb cables; 
electronic communications and memory devices for transferring, storing, editing, managing, synchronizing, preserving 
and restoring data from computer hardware and computer software storage devices, namely, mobile phones, portable gps 
devices, tablets; computer programs for use in collecting, generating, analyzing and reporting of mobile device data; 
computer software for wiping and forensic wiping of mobile and other devices in the field of the device lifecycle; 
computer software for proactive monitoring of mobile and other devices' health, performance and battery condition in the 
field of the device lifecycle; computer software which provides fixes to software issues related to mobile and other 
devices in the field of the device lifecycle; multiple device wipe and forensics wipe computer software, namely, computer 
software which enables wiping data from mobile and other devices for multiple devices simultaneously for the purpose of 
protecting private data and limiting exposure to data leakage in the field of the device lifecycle; device optimization 
software, namely, computer software which enables optimization of the performance of the devices by checking and 
fixing poor performance and device malfunctions in the field of the device lifecycle; computer software for backup and 
restoration of mobile and other devices content to/from cloud in the field of the device lifecycle; flash and update device 
software, namely, a computer software which enables the update of the operating system to ensure smooth functioning of 
mobile devices in field of the device lifecycle; multiple device triage software, namely a computer software which 
conducts triage repair diagnostics on multiple devices simultaneously to expedite the process of device repair and 
refurbishment in field of the device lifecycle; multiple flash and update device software, namely computer software which 
enables the update of the operating system on multiple devices simultaneously to ensure smooth functioning of mobile 
devices in field of the device lifecycle; multi-channel device diagnostics software, namely, computer software which 
conducts mobile device diagnostics across a range of delivery channels, including in-store, online and via mobile 
application to detect and correct mobile device malfunctions in the field of the device lifecycle; tethered and untethered 
device diagnostics software, namely, computer software for malfunctions and repair diagnostics of devices with wired 
connection or wireless connection in field of the device lifecycle; tethered and untethered device content transfer 
software, namely, computer software for transferring consumers' personal content from their old device to their new 
device, whether with a wired or wireless connection.

Cl.41;Educational services, namely, training services in the field of digital intelligence and forensic science; 
educational and training services, namely, conducting courses and seminars in the fields of mobile life cycle; training and 
consultation services in the field of digital investigations and digital-forensics science.

Cl.42;Computer intelligence and forensic services, namely, merging, integrating, detecting, copying, examining, 
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analyzing, unlocking, decrypting, decoding, extracting, retrieving, storing, restoring, preserving, editing, managing, 
synchronizing, distributing, inputting, collecting, transmitting, processing and presenting data and meta data from 
computer hardware and computer software storage devices, namely, mobile phones, portable GPS devices, and tablets, 
and from cloud-based services; analysis and triage services of device performance, functionality and battery life; 
detecting and removing malware; secure transfer of content from one device to another; backup, restore and support 
services of mobile device content in the field of mobile lifecycle; detection of phone specifications; delivering mobile 
applications to devices and managing mobile applications via web console; delivering data from mobile application to 
devices; consulting services in the field of digital intelligence, forensic investigations and mobile lifecycle; design and 
development of computer hardware and software in the field of digital intelligence, forensic science and mobile lifecycle; 
installation, maintenance and updating of computer software in the field of digital intelligence, forensic science and 
mobile lifecycle; computer software consultancy in the field of digital intelligence and forensic science; consulting 
services in the nature of data analytics for use in the fields of digital intelligence and forensic science; consulting 
services in the field of digital investigations capabilities, namely, design, creation, development and establishment of 
computer forensic labs, development and establishment of testing specifications and procedures, computer forensic 
software and equipment for use in computer a forensics lab; providing digital investigations capabilities, namely, design, 
creation and development of computer forensic lab, development and establishment of testing specifications and 
procedures, providing forensic software and equipment, all for use in computer forensics labs; consulting services, 
namely, design, creation, development and establishment of digital investigation operation and organization in the field of 
digital investigations and forensics science capabilities; consulting services, namely, design, creation, development and 
establishment of forensic lab in the field of digital investigations and forensics science; development and establishment 
of testing specifications and procedures, digital-forensic software and equipment for use by the digital investigation 
operations and organizations; development and establishment of testing specifications and procedures, providing 
forensic software and equipment, all for use in digital forensics labs.
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4028625    01/08/2018
[International Registration No. : 1438626]
Limited Liability Company "Easybrain"
Tuchynski zavulak, 2A, office 901 220004 Minsk Belarus

Proposed to be Used
IR DIVISION
Cl.9;Security tokens [encryption devices]; monitors [computer programs]; computer software, recorded; digital signs; 
application software for cloud computer devices; computer software applications, downloadable; computer programmes 
[programs], recorded; programs for video games or gaming machines, for video games intended for use only with TV, for 
tablets, for mobile devices, for consoles; computer game programs; computer programs [downloadable software]; 
computer operating programs, recorded; electronic publications, downloadable; audiovisual teaching apparatus; 
downloadable image files; downloadable music files; animated cartoons.

Cl.41;Gambling services; game services provided on-line from a computer network; providing on-line electronic 
publications, not downloadable; training services provided via simulators; organisation and provision of gaming 
competitions for entertainment purposes; publication of gaming programs for computers; providing on-line videos, not 
downloadable; entertainment services; gaming services provided through the Internet, through social networks, mobile 
devices, personal electronic devices, a web portal and portable electronic gaming systems and gaming platforms; 
information and consulting services related to the above.

Cl.42;Computer system analysis; recovery of computer data; computer virus protection services; installation of 
computer software; web site design consultancy; computer security consultancy; information technology [IT] consulting 
services; computer software consultancy; data security consultancy; updating of computer software; monitoring of 
computer systems to detect breakdowns; monitoring of computer systems for defecting unauthorized access or data 
breach; monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of computer 
software; conversion of data or documents from physical to electronic media; providing information on computer 
technology and programming via a web site; providing search engines for the Internet; conversion of computer programs 
and data, other than physical conversion; computer system design; rental of web servers; computer rental; rental of 
computer software; hosting computer sites [web sites]; server hosting; computer software design; creating and designing
website-based indexes of information for others [information technology services]; creating and maintaining web sites for 
others; computer programming; duplication of computer programs; cloud computing; outsource service providers in the 
field of information technology; off-site data backup; computer technology consultancy; telecommunications technology 
consultancy; data encryption services; installation of computer software; electronic data storage.
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Priority claimed from 25/05/2018; Application No. : 30 2018 013 848 ;Germany 

4028626    06/09/2018
[International Registration No. : 1439430]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in class 09; contact lenses, 
spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; vehicle 
breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators and their 
parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; chargers 
for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting 
diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser pointers; remote 
controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; telephone 
apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational instruments; 
telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or reproduction of sound 
and images, magnetic, electronic and optical data carriers, phonograph records, compact discs [audio-video], DVDs and 
other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), downloadable 
music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc players, 
DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; cinematographic 
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cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; encoded magnetic 
cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated apparatus; 
automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic calendars 
and organizers, facsimile apparatus, monitors (computer hardware and computer programs), computer periphery devices, 
computer programs for use in autonomous driving of vehicles, computer programs for use in the autonomous navigation 
of vehicles, computer programs for use in autonomous control of vehicles; recorded and downloadable computer 
programs, especially collected data recorded on data carriers, computer software, application software; pocket 
calculators; downloadable electronic publications; downloadable image files; crash test dummies; microscopes; electric 
cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; 
radiological apparatus for industrial purposes; protective helmets; electric locks; electronic controllers and electronic 
control systems; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts included in this 
class; motorized land vehicles; driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion 
mechanisms for land vehicles; vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers 
for vehicles; shock absorbing springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires,
solid, for vehicle wheels; vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner 
tubes, adhesive rubber patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices 
for vehicle tires; vehicle seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft 
devices for vehicles; cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for 
vehicles, trailer hitches for vehicles; omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and 
installation; carts, trolleys; air vehicles; boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters 
[vehicles]; chairlifts, funiculars; wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
processing of orders (office functions); negotiation of contracts for the benefit of others about sale and purchase of 
goods; consultancy and assistance in organization and management of retail and business companies; advertising; 
business management; business administration; office functions; business management consultancy, radio and 
television advertising, organization of trade fairs for commercial or advertising purposes, collecting and arranging of 
relevant press articles; personnel management consultancy; presentation of goods on communication media, for retail 
purposes; public relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for 
businesses; administrative processing of purchase orders; account auditing; sponsorship search.

Cl.38;Telecommunication services; telecommunication; collecting and providing news [news agencies], services of 
news agencies, telecommunication via platforms and portals on the Internet, provision of access to information on the 
Internet, electronical exchange of news via chatlines, chatrooms and electronic bulletin boards, email-services, rental of 
telecommunication equipment, radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing chatrooms on the internet; videoconferencing; wireless mobile phone services; computer aided 
transmission of messages and images; paging services by radio, telephone or other electronic communications systems; 
satellite transmission; telephone services, telephone exchange services; message transmission services; rental of 
telecommunications equipment; leasing access time to global computer networks; providing access to databases; 
telematics services; telematic communication services; telematic data transmission and file transfer; advice, consultancy 
and information for the aforesaid, included in this class.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration, data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research, development and implementation of 
computers and systems, computer project management services, data mining, digital watermarking, computer design and 
development services, technological services relating to computers, computer network services, updating of memory 
banks of computer systems, data migration services, updating websites for others, monitoring of computer systems by 
remote access; scientific and technological services; testing, authentication and quality control; design services; 
industrial analysis and research services; styling [industrial design]; research and development for others; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; digitization of documents [scanning]; 
technical research; surveying; chemical research; biological research; weather forecasting; physics [research]; 
architecture; dress designing; authenticating works of art; cloud seeding; computer software design; advice, consultancy 
and information for the aforesaid, included in this class.

8274



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 21/08/2018; Application No. : 4477236 ;France 

4028628    04/10/2018
[International Registration No. : 1439456]
TMC Holding
12 RUE DU MEUNIER, ZAC DU MOULIN, F-95700 ROISSY-EN-FRANCE France

Proposed to be Used
IR DIVISION
Cl.3;Whiting; cleaning, polishing, degreasing and abrasive preparations; soaps; preservatives for leather (polishes); 
creams for leather; preparations and products for maintaining, cleaning, washing, degreasing, waxing, polishing, 
protecting and preserving the finished surface of vehicles; abrasives and anti-rust or rust-removal products; strippers, 
stain removers, detergents other than those used during manufacturing operations and those for medical use; paint 
stripping products; varnish-removing products; wet cleaning preparations; antistatic and non-stick treatment 
preparations.

Cl.5;Air purifying products; germicide; pesticide for agriculture; deodorants, other than for human beings or animals; 
fungicides; products for destroying vermin; larvae exterminating products; rat poison; parasiticides; pyrethrum powder; 
algicides; disinfectants for chemical toilets; acaricide; air fresheners; insecticides; pesticides; antiseptics.

Cl.6;Metal constructions for repelling animals, especially birds.

Cl.19;Non-metallic constructions for repelling animals, especially birds.

Cl.35;Commercial business management; import-export agencies; dissemination of advertising material; commercial or
industrial company management assistance; advertising; commercial administration of the licensing of the goods and 
services of others; outsourcing (business management); marketing; negotiation and conclusion of commercial 
transactions for others.

Cl.37;Furniture maintenance; airplane maintenance and repair; clothing repair; disinfection; rat exterminating; riveting; 
vehicle maintenance and repair; vermin exterminating other than for agriculture, aquaculture horticulture and forestry; 
cleaning, maintenance, polishing, external buffing of vehicles and particularly airplanes; leather care, cleaning and repair; 
window cleaning; anti-rust treatment for vehicles; wet cleaning; antistatic and non-stick treatment; rental and 
maintenance of cleaning machines.

Cl.42;Technical research; industrial design; testing of materials; conducting of technical project studies; engineering; 
computer programming; design of computer programs; updating of software; quality control; rental of computer software;
research and development of new products for others; styling [industrial design]; biological research; surveying 
[engineering work]; computer system design; conversion of data or documents from physical to electronic media; design 
and maintenance of web sites for others; software installation; conversion of computer programs and data, other than 
physical conversion; scientific information and advice on carbon offsetting; water quality monitoring services; software 
as a service [SaaS]; technical consulting regarding computer technology; chemical analysis; bacteriological research 
services; chemistry services; chemical research.
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Priority claimed from 29/08/2018; Application No. : 017948434 ;European Union 

4028635    30/08/2018
[International Registration No. : 1439223]
NaturalCycles Nordic AB
Luntmakargatan 26 SE-111 37 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.5;Medical and veterinary preparations and articles; diagnostic preparations; preparations for the diagnosis of 
ovulation; pregnancy testing preparations for home use.

Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; measuring, counting, alignment and 
calibrating instruments; temperature measuring instruments; thermometers; thermometers for measuring temperature; 
recorded content; computer software; application software; parts and fittings for all the aforesaid goods included in this 
class.

Cl.10;Medical and veterinary apparatus and instruments; diagnostic, examination and monitoring equipment for 
medical purposes; thermometers for medical use and medical purposes; medical apparatus for monitoring fertility; 
thermometers for measuring body temperature relating to ovulation and fertility; contraceptive devices; contraceptives 
(non chemical); condoms; parts and fittings for all the aforesaid goods included in this class.

Cl.42;Science and technology services; medical and pharmacological research services; development, programming 
and implementation of software; provision of on-line support services for computer program users; hosting services and 
software as a service and rental of software; information technology [IT] consultancy services; providing temporary use 
of non-downloadable computer programs; providing temporary use of online non-downloadable computer software and 
applications relating to fertility monitors and for measuring body temperature relating to ovulation, fertility and planning 
and prevention of pregnancy; advice, consultancy and information relating to the aforesaid, included in this class.
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Cl.44;Human healthcare services; medical services; human fertility treatment services; contraceptive consultancy; 
consultancy relating to contraception methods; advice, consultancy and information relating to the aforesaid, included in 
this class.
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4028644    25/04/2018
[International Registration No. : 1439281]
CUBICAJE SL
C/ PARROQUIA DE GUÍSAMO, PARCELA A9-1 E-15165 BERGONDO (LA CORUÑA) Spain

Proposed to be Used
IR DIVISION
Cl.16;Cardboard for packages; cardboard for packaging; bags and articles for packaging, wrapping and storage, of 
paper, cardboard and plastic; boxes of cardboard; boxes of cardboard or paper; corrugated cardboard boxes; cardboard 
boxes for industrial packaging; boxes made of cardboard; packaging of cardboard; airtight cardboard packaging; 
cardboard tubes; labels; cardboard hangtags; placards of paper or cardboard; cardboard brackets for mounting pictures; 
notice boards of cardboard; adhesive tapes for stationery or household use; adhesive tape for packaging; adhesive 
packaging tape; paper tape; sealing tape of paperboard; plastic tapes for sealing; plastic cling film for packaging; all-
purpose plastic bags; plastic bags for packaging; plastic sheets for packaging; plastic paper for packaging; plastic cling 
film for packaging; plastic wrap; bag handles of paper or cardboard; paper bags; padded paper bags; bags of paper for 
packaging; bags incorporating plastic bubble packs for packaging; bags and articles for packaging, wrapping and 
storage, of paper, cardboard and plastic; printed publications; paper, cardboard; printing products (printed matter); 
bookbinding material; photographs; stationery; adhesives (glues) for stationery or household purposes; artists' materials;
paintbrushes; typewriters and office requisites (except furniture); instructional or teaching materials (except apparatus); 
printing type; printing blocks; industrial paper and cardboard; plastic materials for packaging.

Cl.42;Quality control; quality control for goods; quality control for manufactured products; quality control for semi-
manufactured products; quality control for others; quality control testing of products; testing, authentications and quality 
control; quality testing of products for certification purposes; quality control tests; conducting quality control tests; 
testing services for certification of quality or standards; consultancy services relating to quality control; consultancy on 
quality control; certification [quality control]; testing, analysis and evaluation of the goods and services of others for 
certification purposes; quality testing of products for certification purposes; quality control services for certification 
purposes; industrial design; industrial tests; scientific and industrial research; industrial packaging design services; 
industrial design services; analysis and evaluation of product development; analysis and evaluation of product design; 
design and development of products; product safety testing; testing of new products; research and development of 
products; testing of products.
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4028649    30/08/2018
[International Registration No. : 1438601]
Quintessence Fragrances Limited
Quintessence Fragrances Ltd, Unit 2/A, Hawthorne Industrial Estate, Avis Way NEWHAVEN, East Sussex BN9 0DJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Air fragrance preparations; air fragrance reed diffusers; antiperspirants; anti-perspirants in the form of sprays; 
aromatic oils; aromatic potpourris; aromatics [essential oils]; aromatics for fragrances; aromatics for perfumes; bar soap; 
bleach; blended essential oils; body deodorants [perfumery]; cleaning preparations; cologne; cosmetics; deodorants and 
antiperspirants; detergents; dry shampoos; eaux de cologne; essential oils as fragrances for laundry use; essential oils 
for cosmetic purposes; essential oils for industrial use; essential oils for use in air fresheners; essential oils for use in the 
manufacture of scented products; floor cleaning preparations; fragrance for household purposes; fragrance preparations; 
fragrance refills for non-electric room fragrance dispensers; fragrances; fragrances for personal use; hair conditioners; 
hair shampoo; liquid soap; perfume; perfume oils; perfume oils for the manufacture of cosmetic preparations; perfumed 
lotions [toilet preparations]; perfumed soap; perfumery; perfumery and fragrances; perfumes for ceramics; perfuming 
preparations for the atmosphere; pet odor removers; pet shampoos; potpourri; room fragrances; room fragrancing 
preparations; room fragrances; room perfume sprays; room scenting sprays; scented ceramic stones; shampoo; soap; 
toilet soaps; toiletry preparations; washing preparations for household purposes.

Cl.4;Candles (Christmas tree -); candles and wicks for candles for lighting; candles containing insect repellent; candles 
for absorbing smoke; candles for lighting; candles for night lights; candles for use as nightlights; candles in tins; musk 
scented candles; nightlights [candles]; scented candles; table candles; aromatherapy fragrance candles; candle 
assemblies; candle wax; candles; candles and wicks for lighting; candles (perfumed -); church candles; floating candles; 
fragranced candles; fruit candles; paraffin wax; perfumed candles; tallow candles; tea light candles; tealight candles; 
tealights; votive candles; wax for making candles; wicks.

Cl.5;Air deodorisers; refills for air deodorizers; air deodorizing sprays; air deodorizers; antibacterial sprays.
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Priority claimed from 25/05/2018; Application No. : 721277 ;Switzerland 

4028651    18/09/2018
[International Registration No. : 1438631]
TalkPool AG
Gäuggelistrasse 7 CH-7000 Chur Switzerland

Proposed to be Used
IR DIVISION
Cl.37;Construction; repair; installation services.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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Priority claimed from 12/04/2018; Application No. : 87874598 ;United States of America 

4028659    24/06/2018
[International Registration No. : 1439410]
Chiho Environmental Group Limited
48 Wang Lok Street, Yuen Long Industrial Hong Kong China

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring scrap metal and recycled goods; scrap dealerships; distributorships in the field of 
scrap metal and recycled goods.

Cl.36;Holding company services, namely, provision of investment capital, financial reporting and financial advising to 
subsidiaries and affiliated companies; brokerage in the field of scrap metal and recycling, namely, the bringing together of
consumers and providers of a variety of goods and services in the field of scrap metal and recycling for commercial 
purposes.

Cl.40;Recycling; metal fabrication and finishing services for others; processing of scrap metal; environmental 
protection services related to recycling.
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Priority claimed from 25/05/2018; Application No. : 30 2018 013 846 ;Germany 

4028668    06/09/2018
[International Registration No. : 1439441]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in this class; contact 
lenses, spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; 
vehicle breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators 
and their parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; 
chargers for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting 
diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser pointers; remote 
controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; telephone 
apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational instruments; 
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telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or reproduction of sound 
and images, magnetic, electronic and optical data carriers, phonograph records, compact discs [audio-video], DVDs and 
other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), downloadable 
music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc players, 
DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; cinematographic 
cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; encoded magnetic 
cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated apparatus; 
automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic calendars 
and organizers, facsimile apparatus, monitors (computer hardware and computer programs), computer periphery devices, 
computer programs for use in autonomous driving of vehicles, computer programs for use in the autonomous navigation 
of vehicles, computer programs for use in autonomous control of vehicles; recorded and downloadable computer 
programs, especially collected data recorded on data carriers, computer software, application software; pocket 
calculators; downloadable electronic publications; downloadable image files; crash test dummies; microscopes; electric 
cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; 
radiological apparatus for industrial purposes; protective helmets; electric locks; electronic controllers and electronic 
control systems; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles for locomotion by land, air, water or rail and their parts included in this class; motorized land vehicles; 
driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion mechanisms for land vehicles; 
vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers for vehicles; shock absorbing 
springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle wheels; 
vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber 
patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices for vehicle tires; vehicle 
seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft devices for vehicles; 
cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer hitches for 
vehicles; omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and installation; carts, trolleys; air 
vehicles; boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters [vehicles]; chairlifts, funiculars; 
wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
processing of orders (office functions); negotiation of contracts for the benefit of others about sale and purchase of 
goods; consultancy and assistance in organization and management of retail and business companies; advertising; 
business management; business administration; office functions; business management consultancy, radio and 
television advertising, organization of trade fairs for commercial or advertising purposes, collecting and arranging of 
relevant press articles; personnel management consultancy; presentation of goods on communication media, for retail 
purposes; public relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for 
businesses; administrative processing of purchase orders; account auditing; sponsorship search.

Cl.38;Telecommunication services; telecommunication; collecting and providing news [news agencies], services of 
news agencies, telecommunication via platforms and portals on the Internet, provision of access to information on the 
Internet, electronical exchange of news via chatlines, chatrooms and electronic bulletin boards, email-services, rental of 
telecommunication equipment, radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing chatrooms on the internet; videoconferencing; wireless mobile phone services; computer aided 
transmission of messages and images; paging services by radio, telephone or other electronic communications systems; 
satellite transmission; telephone services, telephone exchange services; message transmission services; rental of 
telecommunications equipment; leasing access time to global computer networks; providing access to databases; 
telematics services; telematic communication services; telematic data transmission and file transfer; advice, consultancy 
and information for the aforesaid, included in this class.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration, data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research, development and implementation of 
computers and systems, computer project management services, data mining, digital watermarking, computer design and 
development services, technological services relating to computers, computer network services, updating of memory 
banks of computer systems, data migration services, updating websites for others, monitoring of computer systems by 
remote access; scientific and technological services; testing, authentication and quality control; design services; 
industrial analysis and research services; styling [industrial design]; research and development for others; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; digitization of documents [scanning]; 
technical research; surveying; chemical research; biological research; weather forecasting; physics [research]; 
architecture; dress designing; authenticating works of art; cloud seeding; computer software design; advice, consultancy 
and information for the aforesaid, included in this class.
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Priority claimed from 27/07/2018; Application No. : 1379229 ;Benelux 

4028680    28/09/2018
[International Registration No. : 1438851]
Vaxxinova International B.V.
Transistorweg 5 NL-6534 AT Nijmegen Netherlands

Proposed to be Used
IR DIVISION
Cl.5;Veterinary drugs and other veterinary preparations, in particular vaccines for animals; sanitary preparations for 
veterinary purposes; disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.10;Veterinary apparatus and instruments.

Cl.44;Veterinary services, in particular medical analysis in conjunction with the development of vaccines; pharmacy 
consultancy in the field of veterinary drugs.
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Priority claimed from 07/08/2017; Application No. : 017081472 ;European Union 

4028700    23/10/2017
[International Registration No. : 1438760]
CLUB ATLETICO DE MADRID, S.A.D.
Paseo Virgen del Puerto, 67 E-28005 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; essential oils and extracts of flowers [perfumery products]; antiperspirants [toiletries]; preparations for 
cleaning and perfuming rooms; products for the care and cleaning of animals.

Cl.4;Fuels and illuminants; compositions for controlling dust; electrical energy; lubricants and liquids, waxes and 
greases for industrial use.

Cl.5;Sanitary preparations and products thereof; dental preparations and articles, as well as medicinal dentifrices; 
dietetic preparations and supplements; sanitary articles and preparations; dental products and preparations; dressings, 
bandages and medical applicators; pharmaceutical and natural remedies; diagnostic products and materials; surgical 
adhesives; medical adhesives for dressing wounds.

Cl.8;Utensils for hygiene and beauty for human beings and animals, in this class; lifting tools; cutting and blunt 
weapons; utensils for preparing foodstuffs, cutlery [knives, forks and spoons], cutlery for eating; implements and hand 
tools for the treatment of materials and for construction, repair and maintenance.

Cl.9;Apparatus and instruments for navigation, orientation, tracking and mapping; apparatus for scientific and 
laboratory research, educational apparatus and simulators; optical correcting and magnifying apparatus; apparatus, 
instruments and cables for conducting electricity; signaling, protection, safety and life-saving devices; diving suits; 
information technology, audiovisual, multimedia and photographic equipment; instruments for measuring, detecting and 
monitoring, indicators and controllers; audiovisual and information technology equipment.

Cl.10;Medical and veterinary apparatus and instruments; orthopedic and mobility aid articles; sex articles; beds and 
furniture for medical use, equipment for moving patients; babies' soothers and pacifiers; hearing protection devices; 
physical therapy equipment; clothing especially for operating rooms; artificial implants and prostheses.

Cl.11;Tanning apparatus; apparatus for cooking, heating, cooling and for food and beverage processing; heaters and 
dryers; freezing and refrigeration equipment; lighting equipment and apparatus; apparatus for air conditioning and for 
heating, ventilation and air purification.

Cl.12;Vehicles and means of transport.

Cl.14;Instruments for measuring time; jewelry cases and watch cases; jewelry; key rings and chains for keys and their 
charms; statues and figurines, made of or coated with metals or precious or semi-precious stones or imitations thereof; 
ornaments, made of or coated with metals or precious or semi-precious stones, or imitations thereof; decorative articles 
[trinkets or jewelry] for personal use; jewelry plated with precious metals; bronze jewelry; identification bracelets 
[jewelry]; commemorative boxes of precious metal; boxes of precious metal; decorative boxes of precious metals; 
memorial cups made of precious metals; meditation beads; ceramic disks for use as valuable objects; copper tokens; 
coin sets for collectors; gold ingot; novelty key rings of precious metals; misbaha [prayer necklaces]; coins; collectible 
coins; commemorative coins; works of art made of precious stones; works of art of precious metal; art pieces made of 
silver; commemorative shields; rosaries; trophies of precious metal; trophies [cups] of precious metals.
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Cl.18;Saddlery, whips and tack for animals; walking sticks; reins for guiding children; shoulder straps; toiletry bags 
sold empty; boxes of leather; leather sold in bulk; imitation leather; manufactured and semi-manufactured skins and 
hides.

Cl.20;Non-metallic accessories for doors, gates and windows; fans for personal use, non-electric; trays not of metal; 
non-metallic bag hangers; handles of plastic for doors; tomb plaques of plastic materials; knobs not of metal; empty 
flexible cylindrical containers; identification bracelets not of metal; non-metal handles for drawers; beds and containers 
for animals; staircases and escalators, not of metal; statues, statuettes and works of art and ornaments made of materials 
like wood, wax, plaster or plastic, included in this class; show cases, display stands and boards, non-metallic; furniture 
and furnishings; containers, fasteners and accessories relating thereto, non-metallic.

Cl.21;Vases; watering implements; gardening gloves; flower vases; bowls for plants; containers for flowers; aquariums 
and tanks; drinking troughs; birdcages; feeders; brushes and other articles for cleaning, brush-making materials; statues, 
statuettes, plates and works of art, made of materials such as porcelain, terracotta or glass, included in this class; toilet, 
bath and cosmetic utensils; tableware, cookware and containers; unprocessed and semi-processed glass, for non-
specified use; articles for cleaning; painting brushes, make-up brushes, brushes and brush-making articles.

Cl.22;Raw textile fibers and their substitutes; padding and stuffing materials; bags and sacks for packaging, storage 
and transport; slings and tapes; tarpaulins, awnings, tents and tents; nets; lines, ropes, ropes and strings; sails; outdoor 
blinds of textile.

Cl.24;Filtering materials of textile; textile products, and textile product substitutes; fabrics; borders (textile wall 
coverings).

Cl.25;Headgear; esparto shoes or sandals; slippers and sandals for women (mules); bags especially designed for ski 
boots; boots; football boots; half-boots; bootees (woolen footwear for babies); boots for babies; inner socks for footwear; 
athletic footwear; footwear for sports; men's footwear; climbing shoes; rain footwear; footwear for mountaineering; 
footwear for children; beach shoes; ladies' footwear; hiking footwear; flip flops; sandals; bath sandals; clothing for 
gymnastics; slippers; ballet flats [footwear]; sneakers; shoes; sports shoes; wooden shoes; clothing.

Cl.26;Clothing accessories, articles for sewing and hair ornaments; embroidery, brassards; brooches [clothing 
accessories]; ornamental badges; belt clasps; competitors' numbers; trimmings for clothing, lace trimmings; hair 
ornaments, curlers, articles for fastening hair and hairpieces.

Cl.27;Coatings for floors and artificial coverings for surfaces; wall and ceiling coverings; carpets; door mats; wallpaper 
borders.

Cl.28;Apparatus for recreational parks and fairs; articles for festive decorations and artificial Christmas trees; 
equipment and goods for sports; toys, games, playthings and knickknacks.

Cl.29;Edible oils and fats; meat; processed fruits, mushrooms and vegetables (including dried fruits and pulses); eggs 
and egg products; fish, seafood and shellfish [not live]; milk products and milk substitutes; soups and broths, meat 
extracts.

Cl.32;Non-alcoholic beverages; beers and their derivatives; preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); preparations for making alcoholic beverages; cider; wines; spirits and 
liqueurs.

Cl.34;Articles for use in conjunction with tobacco; matches; tobacco and tobacco products (including substitutes 
thereof); Personal vaporizers and electronic cigars, flavorings and other solutions therefor.

Cl.35;Retail services relating to clothing accessories; retail services relating to portable computers; retail services 
relating to downloadable electronic publications; retail services relating to smartphones; retail services connected with 
the sale of clothing and clothing accessories; retail services relating to mobile telephones; retail services relating to 
headgear; retail services relating to clothing; retail services relating to printed matter; retail services relating to jewelry; 
retail services relating to musical instruments; retail services relating to time-measuring instruments; retail services 
relating to footwear; retail services relating to non-alcoholic beverages; retail services relating to fashion accessories; 
retail sale services relating to toiletries; retail services for lighting; wholesale services for educational materials; retail 
services for bags; wholesale services relating to fabrics; wholesale services relating to footwear; wholesale services for 
stationery; wholesale services for furnishings; retail services for stationery products; retail services for educational 
material; retail services for umbrellas; wholesale services relating to hats; wholesale services relating to jewelry; 
wholesale services relating to non-alcoholic beverages; wholesale services for dietetic preparations; wholesale services 
for umbrellas; wholesale services for information technology equipment; wholesale services for dietary supplements; 
wholesale services for bags; wholesale services for sewing articles; wholesale services for festive decorations; wholesale 
services for sports equipment; wholesale services for toys; wholesale services for tableware; wholesale services for 
personal hygiene utensils; wholesale services relating to printed matter; wholesale services relating to toiletries; 
wholesale services relating to products for making alcoholic beverages; wholesale services relating to clothing; retail 
services for sports articles; retail services for festive decorations; retail services for sports equipment; wholesale 
services for sports goods; wholesale services for audiovisual equipment; wholesale services for games; retail services 
relating to stationery; online retail sale services for cosmetic and beauty products; online retail services for clothing; 
wholesale services for sports goods; retail services relating to computer software; retail services relating to toys; retail 
services relating to games; retail services relating to computer hardware; retail services for sports articles; wholesale 
services relating to computer programs; business assistance, management and administration services; promotional, 
marketing and advertising services; business information, research and analysis services.

Cl.36;Provision of prepaid cards and vouchers; sponsoring and fundraising services; insurance services; financial, 
monetary and banking services; real estate services.

Cl.38;Telecommunication services.
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Cl.39;Parking and storage of vehicles; transport services.

Cl.42;Testing, authentications and quality control; scientific and technological services; design services; information 
technology services.

Cl.43;Rental of furniture and tableware; temporary accommodation services; provision of temporary accommodation; 
services for providing food and beverages.

Cl.44;Hygiene and beauty services; clinics; medical clinics.
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4028905    29/08/2018
[International Registration No. : 1438735]
NaturalCycles Nordic AB
Luntmakargatan 26 SE-111 37 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.5;Medical and veterinary preparations and articles; diagnostic preparations; preparations for the diagnosis of 
ovulation; pregnancy testing preparations for home use.

Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; measuring, counting, alignment and 
calibrating instruments; temperature measuring instruments; thermometers; thermometers for measuring temperature; 
recorded content; computer software; application software; and parts and fittings for all the aforesaid goods included in 
this class.

Cl.10;Medical and veterinary apparatus and instruments; diagnostic, examination and monitoring equipment for 
medical purposes; thermometers for medical use and medical purposes; medical apparatus for monitoring fertility; 
thermometers for measuring body temperature relating to ovulation and fertility; contraceptive devices; contraceptives 
(non-chemical); condoms; and parts and fittings for all the aforesaid goods included in this class.

Cl.42;Scientific and technological services; medical and pharmacological research services; development, 
programming and implementation of software; provision of on-line support services for computer program users; hosting 
services and software as a service and rental of software; information and technology (IT) consultancy; providing 
temporary use of non-downloadable computer programs; providing temporary use of online non-downloadable computer 
software and applications relating to fertility monitors and for measuring body temperature relating to ovulation, fertility 
and planning and prevention of pregnancy; advice, consultancy and information relating to the aforesaid, included in this 
class.

Cl.44;Human healthcare services; medical services; human fertility treatment services; contraceptive consultancy; 
consultancy relating to contraception methods; advice, consultancy and information relating to the aforesaid, included in 
this class.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 29/01/2018; Application No. : 4423726 ;France 

4028956    02/05/2018
[International Registration No. : 1439005]
Monsieur Jean François JOLY
6 Passage du 8 Mai 1945 F-63490 SAUXILLANGES France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic cameras; optical apparatus and instruments; measuring 
apparatus and instruments; signaling apparatus and instruments; checking (supervision) apparatus and instruments; 
sound recording apparatus; sound transmitting apparatus; sound reproduction apparatus; image recording apparatus; 
image transmission apparatus; image reproduction apparatus; digital recording media; mechanisms for coin-operated 
apparatus; cash registers; calculating machines; data processing equipment; computers; electronic tablets; 
smartphones; electronic book readers; game software; software (recorded programs); computer peripheral devices; 
detectors; electric relays; clothing for protection against accidents, irradiation and fire; protection devices for personal 
use against accidents; spectacles (optics); 3D spectacles; virtual reality helmets; optical goods; spectacle cases; 
integrated circuit cards [smart cards]; bags designed for laptop computers; smartwatches; electric batteries; batteries for 
electronic cigarettes; diagnostic apparatus not for medical use.

Cl.14;Jewelry; jewelry; precious stones; timepieces and chronometric instruments; works of art of precious metal; 
jewelry cases [caskets]; boxes of precious metal; watch cases; watch bands; watch chains; watch glasses; key rings 
(split rings with trinket or decorative fob); statues of precious metal; figurines (statuettes) of precious metal; cases for 
timepieces; presentation cases for timepieces; medals.

Cl.16;Printing products (printed matter); bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; office requisites (except furniture); instructional or teaching 
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material (except apparatus); printing type; paper; cardboard; boxes made of cardboard or paper; posters; albums; cards; 
books; newspapers; prospectuses; pamphlets; calendars; writing instruments; engravings (works of art); lithographic 
works of art; paintings (pictures), framed or unframed; patterns for dressmaking; drawings; drawing instruments; 
handkerchiefs of paper; face towels of paper; table linen of paper; bags (envelopes, pouches) of paper or plastics, for 
packaging.

Cl.18;Leather; trunks and suitcases; umbrellas and parasols; walking sticks; saddlery; wallets; purses (coin purses); 
credit card cases [wallets]; bags; vanity cases.

Cl.20;Party decorations.

Cl.21;Utensils for household use; kitchen utensils; containers for household use; kitchen containers; combs; brushes 
(except paintbrushes); glass, unworked or semi-worked, except building glass; porcelain ware; earthenware; bottles; art 
objects of porcelain, ceramic, earthenware or glass; statuettes of porcelain, ceramic, earthenware or glass; figurines 
(statuettes) of porcelain, ceramic, earthenware or glass; toilet utensils; vanity cases; glasses (receptacles); tableware.

Cl.24;Fabrics; bed blankets; fabrics for textile use; elastic fabrics; velvet; bed linen; household linen; table linen not of 
paper; bath linen except clothing; sleeping bags.

Cl.25;Clothing; footwear; headgear; shirts; clothing of leather; belts (clothing); furs (clothing); gloves (clothing); 
scarves; neckties; hosiery; socks; bedroom slippers; beach footwear; ski boots; footwear for sports; underwear.

Cl.28;Games; toys; play mats; artificial Christmas trees; play balls and balloons; billiard tables; card decks; board 
games; roller skates; scooters [toys]; sailboards; surfboards; rackets; skis; protective padding (parts of sportswear); 
models [toys]; figurines [toys]; robots as toys.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 06/04/2018; Application No. : 721353 ;Switzerland 

4028967    28/09/2018
[International Registration No. : 1438778]
LVMH Swiss Manufactures SA
Rue Louis-Joseph Chevrolet 6a CH-2300 La Chaux-de-Fonds Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Watches incorporating telecommunication functions.

Cl.14;Jewelry; jewelry products, precious stones; timepieces, namely watches, wristwatches, components for parts of 
timepieces and accessories for parts of timepieces not included in other classes; alarm clocks, clocks and other 
chronometric instruments, chronometers, chronographs, apparatus for timing sports events, apparatus and instruments 
for measuring and marking time not included for other classes; watch straps, movements for clocks and watches, watch 
chains, springs, dials or glasses, watch winders, boxes, cases and presentation cases for clock and watchmaking, horns 
and watch heads as watch components; precious metals and their alloys; jewelry cases [caskets]; boxes of precious 
metal; key rings [trinkets or fobs]; cuff links; bracelets; rings; medals; watches containing electronic game functions; 
leather boxes for watches.
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4029067    07/09/2018
[International Registration No. : 1439099]
Shenzhen Dicolor Optoelectronics Co.,Ltd.
No.18 Zhongtai Rd., the second Industrial Park, Loucun Community, Xinhu St., Guangming new Dist., Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Electronic notice boards; fluorescent screens; signal lanterns; signs, luminous; neon signs; road signs, luminous 
or mechanical; light-emitting electronic pointers; video screens.

Cl.11;Light-emitting diodes [LED] lighting apparatus; LED safety lamp; luminous house numbers; organic light-emitting 
diode lighting device; luminous house numbers; cooling appliances and installations; water purification installations; 
radiators, electric.

Cl.35;Advertising; advertising agency services; commercial administration of the licensing of the goods and services 
of others; provision of an on-line marketplace for buyers and sellers of goods and services; import-export agency 
services; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; compilation of information into computer databases; accounting.
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Priority claimed from 12/09/2018; Application No. : M1802661 ;Hungary 

4029069    26/09/2018
[International Registration No. : 1439418]
Optimum Mérnökiroda Kft.
Bükkös Part 20. H-2000 Szentendre Hungary

Proposed to be Used
IR DIVISION
Cl.6;Metal containers and their fittings of metal.

Cl.39;Container rental.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 10/04/2018; Application No. : 4444610 ;France 

4029079    08/10/2018
[International Registration No. : 1438487]
ENDODIAG
Pépinière Génopole Entreprises, 4 rue Pierre Fontaine F-91058 EVRY CEDEX France

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical apparatus and instruments; testing apparatus for medical use; blood testing apparatus; 
diagnostic apparatus for medical use; apparatus for endometriosis diagnosing; medical equipment for conducting in-vitro 
diagnostic tests of endometriosis, from blood samples; medical equipment for sampling; laparoscopic biopsy gun.

Cl.42;Scientific research services for medical purposes; research programs and services for the diagnosis and 
treatment of endometriosis.

Cl.44;Medical services; medical analysis services.
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Priority claimed from 30/09/2018; Application No. : 79392/2018 ;Switzerland 

4029795    30/09/2018
[International Registration No. : 1439186]
EXLTERRA PRODUCTS SA
Chemin du Pré-Fleuri 3 CH-1228 Plan-les-Ouates Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, drilling machines.

Cl.42;Scientific and technological services as well as research and design services relating thereto, engineering 
services in the field of environmental technology.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 21/02/2018; Application No. : 017848268 ;European Union 

4029809    20/08/2018
[International Registration No. : 1438691]
Robatech AG
Pilatusring 10 CH-5630 Muri Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, including downloadable ones.

Cl.16;Printed promotional material; advertising pamphlets; printing products (printed matter).

Cl.35;Publication of printed matter for advertising purposes; publication of advertising material online; promotion, 
advertising and marketing of websites online; organization of fairs, exhibitions and presentations for commercial or 
advertising purposes.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 24/05/2018; Application No. : 2018-069234 ;Japan 

4029812    12/09/2018
[International Registration No. : 1439093]
SINTOKOGIO, LTD.
28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-0002 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for manufacturing abrasives; other chemicals.

Cl.3;Shot abrasives for shot blasting machines; shot abrasives for air blasting machines; abrasives for barrel polishing 
machines.

Cl.7;Air blasting machines; barrel polishing machines; brush polishing machines for metal working; shot blasting 
machines; machines and instruments for metal working; dust collectors for business application.

Cl.11;Air cleaners for business application; air deodorizing devices for business application; industrial water purifying 
apparatus.

8297



Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 23/03/2018; Application No. : UK00003299188 ;United Kingdom 

4029815    19/09/2018
[International Registration No. : 1438796]
bluebird bio (UK) Ltd.
c/o Sisec Ltd., 21 Holborn Viaduct London EC1A 2DY United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances.

Cl.42;Pharmaceutical research and development.
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4029835    05/09/2018
[International Registration No. : 1439207]
SAMHEUNG PRECISION. CO. LTD.
308-21, Gongdan-ro, Seongsan-gu, Changwon-si, Gyeongsangnam-do 51569, Republic of Korea

Proposed to be Used
IR DIVISION
Cl.6;Metal chain-link fences; metal hook-and-link assembly; splice link of metal; tension link; steel in the form of 
sheet/plate/foil and reel; steel in the form of sheet/plate/foil and coil; link other than for vehicle.

Cl.7;Belt for conveyor; belt conveyor; chain conveyor; machine tool; machine tool for working metal.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 16/03/2018; Application No. : 017875036 ;European Union 

4029838    12/09/2018
[International Registration No. : 1438865]
TactoTek Oy
Automaatiotie 1 FI-90460 Oulunsalo Finland

Proposed to be Used
IR DIVISION
Cl.6;Common metals; common metal alloys; metallic cladding panels; metallic wall panels; building panels of metal; 
door panels of metal; doors of metal; welding and soldering materials.

Cl.7;Machine tools; power tools; laundry washing machines; dishwashers; kitchen machines, electric; mixers [kitchen 
machines]; electric kitchen appliances for chopping, mixing, pressing; machines for the preparation of foodstuffs 
[electric, kitchen], other than for cooking; elevators and parts therefor.

Cl.9;Scientific, optical, weighing, measuring, signalling, and checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
circuit boards and electronic components including ink and adhesive for conducting electricity; apparatus for recording, 
transmission or reproduction of sound or images; data processing equipment, computers; remote control apparatus; 
recorded and downloadable computer software; control boards and panels; sensors and detectors; antennas; electrical 
circuits and circuit boards; microprocessors; cases and housings for electric equipment and computers; covers for 
tablets and smartphones; touch screens and panels; display screens and panels; wearable computers, sensors and 
detectors, touch screens and panels, display screens and display panels, and activity trackers; electronic monitoring 
instruments, not for medical use; wearable electronic equipment that transmit physiological or location data via computer 
networks, not for medical use; electronically encoded identity wristbands; printed circuit boards bearing electronic 
components; printed circuit boards and electronic components in the form of injection-molded plastic components; 
panels bearing printed circuit boards and electronic components.

Cl.10;Medical apparatus and instruments and parts and fittings for the same; electronic monitoring instruments for 
medical use; clothing for medical use; patient monitoring sensors and alarms; apparatus for monitoring vital signs; pulse 
meters.

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes and parts 
and fittings for the same; lighting panels, light-emitting diodes (LED) lighting apparatus, lighting apparatus for vehicles 
and parts and fittings for the same; food and beverage cooking, heating, cooling and treatment equipment; freezers; 
refrigerators; beverage coolers; kitchen stoves and hot plates; kitchen ovens; kitchen machines (gas -) for cooking; 
coffee machines; electric kettles.

Cl.12;Parts and fittings for vehicles; dashboards; upholstery for vehicles; covers for vehicle steering wheels; doors and
bumpers for vehicles; bodywork parts for vehicles; body panels for vehicles; interior and exterior panels for vehicles; 
door panels and roof panels for vehicles; car seats and parts and fittings therefor.

Cl.14;Precious metals; precious metal alloys.

Cl.17;Insulation and barrier articles and materials; insulating panels; acoustic panels for buildings; plastic materials in 
the form of panels [semi-finished products]; semi-worked plastic substances; polymeric membranes; electrical insulation 
articles and materials; carbon fibre; fabrics of organic fibres for use as insulation.

Cl.19;Veneers; non-metallic cladding panels; non-metallic wall panels; building panels, not of metal; door panels, not of 
metal; doors, not of metal.

Cl.24;Fabrics; textiles and substitutes for textiles; household textiles; polyester textiles; polymer coated fabrics; 
fabrics of organic fibres, other than for insulation.

Cl.25;Clothing; headgear; footwear; sports clothing; sports shoes; wristbands.

Cl.28;Sporting articles and equipment and parts and fittings for the same; covers for sporting articles and equipment; 
toys, games, playthings and parts and fittings for the same; covers for toys, games, playthings; sports training apparatus; 
footballs; golf clubs; protective paddings (parts of sports suits).

Cl.40;Custom manufacture and assembly services; manufacture and assembly of products and parts and fittings of 
products for others; custom manufacture and assembly of vehicle bodies and chassis and parts and fittings for the same; 
custom manufacture and assembly of electronic components for vehicles; custom manufacture and assembly of 
electronic components for medical devices; custom manufacture and assembly of electronic components for sporting 
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articles and equipment; custom manufacture and assembly of plastic panels; custom manufacture of molded 
components.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development of new products; 
technological analysis services; technical measuring and testing; hosting services and software as a service and rental of 
software; software as a service (SaaS) for producing products and for managing the production process of products; 
software maintenance.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 27/03/2018; Application No. : 720283 ;Switzerland 

4029841    24/09/2018
[International Registration No. : 1438739]
Barry Callebaut AG
Westpark, Pfingstweidstrasse 60 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Cocoa butter.

Cl.30;Cocoa, cocoa powder, cocoa-based products, beverages and food additives based on cocoa or mainly consisting 
of cocoa; edible cocoa seeds; chocolate, chocolate-based products; chocolate-based edible gels; chocolate coatings and 
toppings; chocolate-based fillings; chocolate-based decorations for food; chocolate-based beverage vending mixes; 
cocoa- and chocolate-based beverages; cereal preparations in combination with cocoa and/or chocolate; sugar-based 
decorations for food; sugar pastes.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 13/12/2017; Application No. : 30 2017 112 864 ;Germany 

4029884    12/06/2018
[International Registration No. : 1439431]
Gerald Luef
Sigmund Freud Strasse 105 60435 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.35;Computerised file management; compilation and systemisation of information into computer databases; updating 
and maintenance of data in computer databases; data entry and data processing; provision of information relating to data 
processing.

Cl.42;Hosting services and software as a service and rental of software; technological consultancy services [all fields]; 
IT security, protection and restoration; cloud hosting provider services; cloud hosting services; providing virtual 
computer environments through cloud computing; consulting in the field of cloud computing networks and applications; 
technological analysis services; analytical services relating to computers; provision of security services for computer 
networks, computer access and computerised transactions; advice relating to the design of computer hardware; 
research, development, design and upgrading of computer software; data security consultancy; design and development 
of electronic data security systems; maintenance of database software; development of computer databases; installation 
of database software; all aforementioned services relating to IT security.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

Priority claimed from 10/09/2018; Application No. : 40201818296V ;Singapore 

4029887    11/09/2018
[International Registration No. : 1438786]
MICHAEL OWEN HOLDING PTE. LTD.
8 Eu Tong Sen Street, 18-81 The Central Singapore 059818 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; balms, other than for medical purposes; bath salts, not for medical purposes; bath 
preparations, not for medical purposes; cake flavourings [essential oils]; cleaning preparations; cleansers for intimate 
personal hygiene purposes, non medicated; cosmetics; beauty masks; eau de cologne; deodorant soap; deodorants for 
human beings or for animals; deodorants for pets; essential oils; eye-washes, not for medical purposes; hair spray; hair 
conditioners; incense; lip glosses; breath freshening strips; lipsticks; make-up; mint essence [essential oil]; mint for 
perfumery; moustache wax; mouthwashes, not for medical purposes; nail care preparations; oils for cosmetic purposes; 
oils for cleaning purposes; oils for perfumes and scents; perfumery; perfumes; scented wood; shampoos; shaving soap; 
shaving preparations; shoe cream; shoe wax; shoe polish; soap; toiletry preparations.

Cl.9;Anti-glare glasses; 3D spectacles; baby monitors; baby scales; bags adapted for laptops; batteries, electric, for 
vehicles; batteries, electric; bullet-proof waistcoats; bullet-proof clothing; camcorders; cameras [photography]; DNA 
chips; telescopes; cases for smartphones; cell phone straps; chargers for electric batteries; charging stations for electric 
vehicles; chronographs [time recording apparatus]; cinematographic cameras; cleaning apparatus for phonograph 
records; close-up lenses; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; clothing especially made for laboratories; compact discs [audio-video]; compact discs [read-only memory]; computer 
memory devices; computer programs, recorded; computer keyboards; computer peripheral devices; computer software, 
recorded; computer programs [downloadable software]; computer game software; computer software applications, 
downloadable; computer hardware; computer software platforms, recorded or downloadable; computers; contact lenses; 
animated cartoons; security tokens [encryption devices]; cordless telephones; correcting lenses [optics]; covers for 
smartphones; covers for personal digital assistants [PDAs]; covers for tablet computers; digital photo frames; disk drives 
for computers; downloadable image files; downloadable graphics for mobile phones; electronic collars to train animals; 
electronic interactive whiteboards; eyepieces; eyewear; gloves for protection against accidents; gloves for divers; 
goggles for sports; hands-free kits for telephones; head guards for sports; headphones; humanoid robots with artificial 
intelligence; locks, electric; laptop computers; microphones; mobile telephones; monitors [computer hardware]; monitors 
[computer programs]; mouse [computer peripheral]; mouse pads; mouth guards for sports; notebook computers; 
objectives [lenses] [optics]; optical lenses; optical glass; protective helmets; protective helmets for sports; protective 
films adapted for computer screens; protective films adapted for smartphones; smartglasses; smartphones; 
smartwatches; video baby monitors; spectacle lenses; spectacle frames; spectacle cases; spectacles; sunglasses; tablet 
computers; teaching apparatus; teaching robots; video recorders; wearable computers; wearable video display monitors; 
wrist rests for use with computers; pedometers; photocopiers [photographic, electrostatic, thermic].

Cl.14;Alarm clocks; atomic clocks; badges of precious metal; barrels [clock- and watchmaking]; bracelets [jewellery]; 
charms for key rings; chronographs [watches]; chronometers; chronometric instruments; chronoscopes; clock hands; 
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clock cases; clocks; clocks and watches, electric; clockworks; coins; copper tokens; cuff links; dials [clock- and 
watchmaking]; diamonds; earrings; figurines [statuettes] of precious metal; gold, unwrought or beaten; jewellery charms; 
jewellery; key rings [split rings with trinket or decorative fob]; movements for clocks and watches; necklaces [jewellery]; 
ornamental pins; pearls [jewellery]; pendulums [clock- and watchmaking]; pins [jewellery]; platinum [metal]; precious 
stones; presentation boxes for watches; stopwatches; sundials; tie clips; tie pins; watch bands; watch straps; watch 
chains; watch springs; watch glasses; watch cases [parts of watches]; watch hands; watches; works of art of precious 
metal; wristwatches; alloys of precious metal; jewellery findings.

Cl.18;Attaché cases; bags for climbers; bags for campers; bags [envelopes, pouches] of leather, for packaging; bags 
for sports; bags; beach bags; briefcases; business card cases; card cases [notecases]; cases of leather or leatherboard; 
casings, of leather, for springs; clothing for pets; collars for animals; covers for animals; covers for horse saddles; credit 
card cases [wallets]; furniture coverings of leather; garment bags for travel made of leather; handbags; harness fittings; 
harness straps; harness for animals; hiking sticks; horse collars; horse blankets; horseshoes; imitation leather; key 
cases; knee-pads for horses; labels of leather; leather leashes; leather laces; leather straps; leather, unworked or semi-
worked; luggage tags; motorized suitcases; net bags for shopping; pads for horse saddles; pocket wallets; pouch baby 
carriers; purses; reins; reins for guiding children; riding saddles; rucksacks; saddlebags; school bags; shopping bags; 
shoulder belts [straps] of leather; sling bags for carrying infants; slings for carrying infants; stirrups; straps of leather 
[saddlery]; suitcases; suitcases with wheels; traces [harness]; travelling trunks; travelling bags; travelling sets 
[leatherware]; trunks [luggage]; umbrellas; valves of leather; walking sticks; wheeled shopping bags; whips; 
mountaineering sticks.

Cl.25;Albs; ankle boots; aprons [clothing]; ascots; babies' pants [underwear]; bandanas [neckerchiefs]; bath sandals; 
bath slippers; bath robes; bathing caps; bathing trunks; swimsuits; beach clothes; beach shoes; belts [clothing]; berets; 
bibs, not of paper; bibs, sleeved, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for sports; 
boxer shorts; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; clothing for 
gymnastics; clothing of imitations of leather; clothing of leather; coats; collars [clothing]; combinations [clothing]; 
corselets; corsets [underclothing]; cuffs; cyclists' clothing; detachable collars; dress shields; dresses; dressing gowns; 
ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for footwear; football shoes; footmuffs, not 
electrically heated; footwear; footwear uppers; fur stoles; furs [clothing]; gabardines [clothing]; galoshes; garters; 
girdles; gloves [clothing]; gymnastic shoes; hairdressing capes; half-boots; hat frames [skeletons]; hats; headbands 
[clothing]; headgear for wear; heelpieces for stockings; heelpieces for footwear; heels; hoods [clothing]; hosiery; jackets 
[clothing]; jerseys [clothing]; judo uniforms; jumper dresses; karate uniforms; kimonos; knickers; knitwear [clothing]; 
lace boots; layettes [clothing]; leggings [leg warmers]; leggings [trousers]; leotards; liveries; maniples; mantillas; 
masquerade costumes; mitres [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; neck scarves 
[mufflers]; neckties; non-slipping devices for footwear; outerclothing; overalls; overcoats; paper clothing; paper hats 
[clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; pockets for clothing; ponchos; pyjamas; ready-made 
clothing; ready-made linings [parts of clothing]; sandals; saris; sarongs; sashes for wear; scarves; shawls; shirt fronts; 
shirt yokes; shirts; shoes; short-sleeve shirts; shower caps; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; 
slippers; slips [underclothing]; sock suspenders; socks; inner soles; soles for footwear; spats; sports jerseys; sports 
shoes; sports singlets; stocking suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; 
suspenders; sweat-absorbent stockings; sweat-absorbent underwear; sweat-absorbent socks; sweaters; teddies 
[underclothing]; tee-shirts; tights; tips for footwear; togas; top hats; trouser straps; trousers; turbans; underpants; 
underwear; uniforms; valenki [felted boots]; veils [clothing]; visors [headwear]; waistcoats; waterproof clothing; welts for 
footwear; wet suits for water-skiing; wimples; wooden shoes.

Cl.41;Academies [education]; amusement park services; providing amusement arcade services; animal training; 
boarding school education; booking of seats for shows; providing casino facilities [gambling]; club services 
[entertainment or education]; coaching [training]; cultural, educational or entertainment services provided by art galleries;
disc jockey services; education information; educational examination; educational services provided by schools; 
entertainment services; conducting fitness classes; gambling services; game services provided on-line from a computer 
network; providing golf facilities; conducting guided tours; conducting guided climbing tours; gymnastic instruction; 
health club services [health and fitness training]; holiday camp services [entertainment]; arranging and conducting of in-
person educational forums; language interpreter services; modelling for artists; nursery schools; on-line publication of 
electronic books and journals; providing on-line electronic publications, not downloadable; providing on-line music, not 
downloadable; providing on-line videos, not downloadable; organization of competitions [education or entertainment]; 
organization of exhibitions for cultural or educational purposes; organization of sports competitions; organization of 
balls; organization of fashion shows for entertainment purposes; personal trainer services [fitness training]; physical 
education; practical training [demonstration]; presentation of variety shows; presentation of live performances; providing 
recreation facilities; sport camp services; providing sports facilities; rental of sports equipment, except vehicles; rental of 
sports grounds; rental of stadium facilities; educational services; training services provided via simulators; translation; 
tutoring; providing television programmes, not downloadable, via video-on-demand services; film production, other than 
advertising films.
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Trade Marks Journal No: 1882 ,   31/12/2018           Class 99 
 

 

Priority claimed from 17/11/2017; Application No. : 1364717 ;Benelux 

4029892    04/05/2018
[International Registration No. : 1438887]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.7;Engines, other than for land vehicles; gas turbines, other than for land vehicles; gasoline engines, other than for 
land vehicles; jet engines, other than for land vehicles; turbines, other than for land vehicles; turbojet engines for aircraft; 
turboprop engines for aircraft; diesel engines, other than for land vehicles; ramjet engines, other than for land vehicles; 
rocket engines, other than for land vehicles; compressed air engines; driving motors, other than for land vehicles; air 
turbines, other than for land vehicles; motors, other than for land vehicles; aircraft engines; steam turbines, other than for 
land vehicles; steam engines; propulsion mechanisms, other than for land vehicles; hydraulic engines and motors; 
hydraulic turbines; engines for marine vessels; internal combustion engines, not for land vehicles; engine mounts, other 
than for land vehicles; steam engine boilers; pistons for machines; camshafts, other than for land vehicles; pistons for 
cylinders; superchargers; pistons for engines; fuel injectors; mechanical engine parts for land vehicles; fuel injection 
devices for internal combustion engines; ignition coils [parts of engines]; engine bearings; crank shafts; journals [parts 
of machines]; bushings for use as parts of machines; shafts for pumps; bearings as parts of machines; shaft couplings 
for machines; bearings for machines; axles for machines; couplings, other than for land vehicles; ball rings for bearings; 
journal boxes [parts of machines]; transmission shafts, other than for land vehicles; bearings for transmission shafts; 
power transmissions and gearing, machine elements not for land vehicles; cam sprockets; gears, other than for land 
vehicles; clutches, other than for land vehicles; torque converters, other than for land vehicles; pulleys being parts of 
machines; linear actuators; speed governors for machines, engines and motors; belts for machines; transmission gears 
for machines; power transmission belts for machines; driving chains, other than for land vehicles; pneumatic valve 
actuators; belts for motors and engines; reduction gears, other than for land vehicles; transmission belts, other than for 
land vehicles; transmissions, other than for land vehicles; dynamo belts; speed change gears being parts of machines; 
connecting rods for land vehicle engines; fluid couplings, machine elements not for land vehicles; springs being parts of 
machines; spring shock absorbers for machines; shock absorbers for machines; brakes for machines; brake shoes, other 
than for vehicles; brake segments, other than for vehicles; brake linings, other than for vehicles; block brakes [machine 
elements], other than for land vehicles; brake linings for machines; disc brakes for machines; brake pads, other than for 
vehicles; valves being parts of pumps; valves being parts of machines; pressure regulators being parts of machines; 
clack valves for machine; pressure reducers being parts of machines; drain cocks; proportional flow valves being parts of 
machines; starters for engines; starters for motors; AC generators [alternators]; DC generators; electric motors and parts 
thereof, other than for land vehicles; dynamos.

Cl.9;Telecommunication devices and apparatus; microphones for telecommunication apparatus; digital signage 
monitors; transmitters of electronic signals; radio frequency receivers; wireless receivers; radio frequency transmitters; 
radio signal tuners; radio transceivers; wireless transmitters; radio communication machines and apparatus; antennas for
wireless communications apparatus; radio signal antennas; DVD players and recorders; ear buds; audio equipment; 
cordless telephone apparatus; loudspeakers; smartphones; cases for smartphones; digital cameras; digital video 
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cameras; television antennas; transceivers; electronic navigational and positioning apparatus and instruments; video 
recorders for vehicles; headphones; radar apparatus; LCD monitors; remote control apparatus and instruments; 
apparatus and instruments for recording, transmission or reproduction of sound or images; cellular telephone apparatus; 
cases for mobile phones; aeronautical radio communication machines and apparatus; air traffic control radio equipment; 
automatic switching apparatus for telecommunications; car antennas; automatic telegraph apparatus; car broadcasting 
tuners; vehicle radios; signal processors; global positioning systems apparatus; capacitors; mobile phone neck straps; 
mobile phone straps; dustproof plugs for mobile phone jacks; covers for mobile phones; downloadable graphics for 
mobile phones; downloadable ring tones for mobile phones; holders for mobile phones; hands-free devices for mobile 
phones; battery chargers for mobile phones; radio pagers; chip cards; application software; computer apparatus; 
computer game programs; navigation computers for motor vehicles and aircraft; electronic control apparatus and 
instruments for vehicles and aircraft; downloadable computer software programs; touch pads; data processing systems; 
blank flash memory cards; lasers, not for medical purposes; apparatus and installations for the production of X-rays not 
for medical purposes; personal digital assistants; protective cases for personal digital assistants; electronic controllers 
for motor vehicle braking; vehicle safety apparatus in the nature of an on-board vehicular video surveillance systems; 
personal computers for vehicles and aircraft; electronic display units for vehicles; integrated circuits; computer programs 
for diagnostic devices on fuel saving; computer software and hardware for motor vehicles and aircraft for use in collision 
warning; locks for vehicles, electric; biometric scanners; computer software for global positioning systems [GPS; central 
processing units [processors]; computers for use in remote monitoring of fuel cell power generators using 
communication networks; communications software; electric safety monitoring apparatus; communications computers; 
electronic calculators; electronic advertising displays; electronic speed controllers; light-emitting diodes (LED); semi-
conductor devices; computers for managing control devices for aircraft; encoded electronic chip cards; blank magnetic 
data carriers; radio-frequency controlled locks; computer operating programs, recorded; computer programs, recorded; 
electrical and electronic control apparatus and instruments; eyeglasses; goggles for sports; sunglasses; eyeglass cases; 
eyeglass chains; eyeglass cords; eyeglass frames; contact lenses; containers for contact lenses; spectacle lenses; 
protective goggles; protective helmets for automobile races; downloadable image files; pre-recorded video discs; pre-
recorded videos; exposed cinematographic films; exposed slide films; slide film mounts; downloadable electronic 
publications; protective helmets; lifesaving apparatus and equipment; life jackets; vehicle driving simulators for training 
purposes; flight simulators for aircraft; sports training simulators; solar cells; solar batteries; batteries; batteries, electric, 
for vehicles; electric batteries for powering electric vehicles; fuel cells; gasoline gauges; gyrocompasses; tire pressure 
gauges; event recorders; pressure sensors; position sensors; temperature sensors; acceleration sensors; barometers; 
meteorological instruments; distance recording apparatus; proximity sensors; air/fuel ratio gauges; inclinometers; alarm 
sensors; marine compasses; nautical apparatus and instruments; altimeters; magnetic compasses for surveying; vehicle 
dipsticks; speedometers for vehicles; kilometre recorders for vehicles; odometers; measuring or testing machines and 
instruments; directional compasses; flowmeters; fire-resistant flying suits; clothing for protection against accidents; fire 
engines; electronic game programs; video game discs; video game programs.

Cl.12;Driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; jet engines for land 
vehicles; motors for land vehicles; propulsion mechanisms for land vehicles; turbines for land vehicles; axle bearings for 
land vehicles; axles for land vehicles; axle journals; axles for vehicles; cardan shafts for vehicles; universal joints for land 
vehicles; wheel bearings for land vehicles; automobile chains; connecting rods for land vehicles, other than parts of 
motors and engines; gear boxes for land vehicles; gearing for land vehicles; hydraulic circuits for vehicles; reduction 
gears for land vehicles; torque converters for land vehicles; transmission chains for land vehicles; transmission shafts 
for land vehicles; transmissions for land vehicles; power transmission belts for land vehicles; shock absorbing springs 
for vehicles; suspension shock absorbers for vehicles; torsion bars for vehicles; vehicle suspension springs; brake discs 
for vehicles; brake linings for vehicles; brake pads for automobiles; brake segments for vehicles; brake shoes for 
vehicles; brakes for vehicles; boats and ships; structural parts for boats; structural parts for ships; aircraft; structural 
parts for aircraft; airplanes; structural parts for airplanes; autogyros; gliders and structural parts therefor; turbo- jet 
airplanes; turbo-prop airplanes; tilt rotor aircraft; propeller airplanes; helicopters; structural parts for helicopters; 
empennages; propellers for aircraft; propeller blade protectors for aircraft; landing gear for aircraft; landing gear wheels 
for aircraft; fuselages for aircraft; hot air balloons; seaplanes; airships; rotor blades for helicopters; aircraft wings; fuel 
tanks for aircraft; tires for aircraft; civilian drones; airplane seat; electrically powered motor vehicles and structural parts 
therefor; electric tricycles and structural parts therefor; buses; trucks; ambulances; racing cars; amphibious vehicles; 
snowmobiles; armoured vehicles; fork lift trucks; camping cars; tractors; trailers; trolley buses; automobiles and 
structural parts therefor; automobile tires; automobile wheels; seat covers for automobiles; steering wheel covers for 
automobiles; electric vehicles; amphibious airplanes; flying cars and structural parts therefor; shaped covers for flying 
cars; air vehicles; structural parts for air vehicles; shaped covers for air vehicles; powered motor vehicles for use in the 
air; structural parts for powered motor vehicles for use in the air; shaped covers for powered motor vehicles for use in the 
air; roadable aircrafts; structural parts for roadable aircrafts; shaped covers for roadable aircrafts; aircraft having function 
of traveling on land; structural parts for aircraft having function of traveling on land; shaped covers for aircraft having 
function of traveling on land; rotorcraft; vertical take-off and landing propeller airplanes; vertical take-off and landing 
aircraft capable of road travel; vertical take-off and landing aircraft; short take-off and landing aircraft; structural parts for 
vertical take-off and landing aircraft capable of road travel; shaped covers for vertical take-off and landing aircraft capable 
of road travel; two-wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles; 
covers for vehicle steering wheels; tires for vehicles; seat covers for vehicles; bodies for vehicles; propellers for vehicles; 
upholstery for vehicles; vehicle bumpers; vehicle dashboards; vehicle seats; vehicle windows; security harness for 
vehicle seats; parachutes; electric motors for automobiles; electric motors for land vehicles; antitheft alarms for vehicles.

Cl.14;Key rings; jewelry cases of precious metal; trophies of precious metal; commemorative shields; pin badges of 
precious metal; decorative objects [ornaments] made of precious metal; bracelets (jewelry); brooches (jewelry); necklaces
(jewelry); pendants (jewelry); tie pins; badges of precious metal; charms for jewelry; cuff links; shoe ornaments of 
precious metal; clocks; watches; horological and chronometric instruments and cases therefor; horological and 
chronometric instruments and parts thereof.

Cl.16;Pastes and other adhesives for stationery or household purposes; paper gift bags for wine; bags of paper for 
packaging; boxes of cardboard or paper; bags of plastics, for packaging; paper; cardboard; tissue paper; banners of 
paper; flags of paper; hygienic hand towels of paper; hand towels of paper; stickers; cards; pocket memorandum books; 
paper notebooks; writing instruments; erasers; seals (stationery); bookmarkers; rulers for stationery and office use; 
pouches for writing instruments; drawing pads; memo blocks; stationery-type portfolios; file folders; terrestrial globes; 
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paper bows for gift wrap; stationery; picture postcards; catalogues; calendars; magazines; books; pamphlets; 
newsletters; printed matter; photographs; photograph stands; plastic shopping bags; mats for writing paper [stationery]; 
writing cases [stationery]; neck straps (lanyards) for name cards.

Cl.18;Handbag frames; purse frames; horseshoes, not of metal; bags of leather, for packaging; boxes of leather or 
leather board; envelopes of leather, for packaging; pouches of leather, for packaging; leads for pets; collars for pets; 
clothing for pets; holders for vehicle inspection certificate; card cases; credit card cases of leather; purses; wallets; 
pocket wallets; coin purses, not of precious metal; suitcases; handbags; rucksacks; key cases; business card cases; 
bags; drawstring pouches; briefcases; wheeled shopping bags; attaché cases; shopping bags; bags for sports; small 
backpacks; school satchels; travelling bags; tote bags; travelling cases of leather; luggage tags of leather; straps for 
luggage; vanity cases, not fitted; umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; handles for 
canes and walking sticks.

Cl.25;Camisoles; t-shirts; clothing; coats; sweaters; cardigans; vests; waistcoats; shirts; cuffs; sport shirts; dresses; 
skirts; blouses; polo shirts; shirts for suits; sweatshirts; trousers; wind- resistant jackets; jerseys; nightwear; underwear; 
swimsuits; swimming caps (bathing caps); traditional japanese clothing; aprons; collar protectors for wear; socks; 
stockings other than special sportswear; puttees and gaiters; fur stoles; shawls; scarves; japanese style socks (tabi); 
japanese style socks covers (tabi covers); gloves (clothing); neckties; neckerchiefs; bandanas; mufflers; ear muffs; sleep 
masks; nightcaps; headgear for wear; caps (headwear); hats; visors; garters; sock suspenders; braces for clothing; 
waistbands; belts for clothing; footwear; driving shoes other than special shoes for sports; sandals; slippers; mules; 
sports shoes; driving shoes.

Cl.28;Arcade game machines; apparatus for playing video games; fairground ride apparatus; toys for domestic pets; 
home video game machines; hand-held games with liquid crystal displays; toys; stuffed toys; toy vehicles; teddy bears; 
dolls; kites; parafoil kites; drones [toys]; model aircraft; toy aircraft; model car; toy cars; toy vehicle; scale model 
vehicles; mobiles [toys]; flying toys; flying toy vehicles; unmanned aerial vehicles (toys); remote controlled flying toy 
vehicles; go games; Japanese playing cards (Utagaruta); Japanese chess (Shogi games); dice; Japanese dice games 
(Sugoroku); dice cups; Chinese checkers games; chess games; checkers games; conjuring apparatus; dominoes; playing 
cards; Japanese playing cards (Hanafuda); Mah-jong; slot machines [gaming machines]; game machines and apparatus; 
billiard equipment; sports equipment, other than for climbing, surfing, water-skiing and scuba diving; golf equipment; golf 
balls; golf ball markers; golf gloves; golf clubs; golf club heads; fitted head covers for golf clubs; golf bags, with or 
without wheels; tennis implements; tennis rackets; tennis balls; paragliders; fishing tackle; butterfly nets.

Cl.35;Advertising and publicity services; outdoor advertising; rental of advertising material; retail services or wholesale 
services for automobiles and their parts and fittings; retail services or wholesale services for two-wheeled motor vehicles 
and their parts and fittings; retail services or wholesale services for bicycles and their parts and fittings; retail services or 
wholesale services for aircraft and their parts and fittings; retail services or wholesale services for flying cars and their 
parts and fittings; retail services or wholesale services for air vehicles and their parts and fittings; retail services or 
wholesale services for roadable aircrafts and their parts and fittings; retail services or wholesale services for aircraft 
having function of traveling on land and their parts and fittings; retail services or wholesale services for vertical take-off 
and landing aircraft capable of road travel and their parts and fittings.

Cl.37;Repair or maintenance of aircraft; repair of bicycles; repair or maintenance of automobiles; repair or maintenance 
of two-wheeled motor vehicles; repair or maintenance of electronic machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus; repair or maintenance of radio communication machines and apparatus; 
repair or maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; 
repair or maintenance of power generators; repair or maintenance of measuring and testing machines and instruments; 
repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; repair or 
maintenance of vehicle washing installations; repair or maintenance of amusement machines and apparatus; cleaning of 
vehicles; vehicle battery charging; repair or maintenance of flying cars; repair or maintenance of air vehicles; repair or 
maintenance of roadable aircrafts; repair or maintenance of vertical take-off and landing aircraft capable of road travel; 
repair or maintenance of aircraft having function of traveling on land; cleaning of flying cars; cleaning of air vehicles; 
cleaning of roadable aircrafts; cleaning of vertical take-off and landing aircraft capable of road travel; cleaning of aircraft 
having function of traveling on land.

Cl.39;Car transport; provision of road and traffic information; vehicle-driving services; airline transport services; 
transportation of goods and passengers by air; freight brokerage; electricity distribution; provision of parking spaces; 
airport services; air traffic control services; rental of cars; rental of automobiles; rental of electric cars; rental of bicycles; 
rental of aircraft; rental of mechanical parking systems; conducting of travel tours; travel tour guide services; travel 
arrangement and reservation services, excluding those for lodging; transport services for sightseeing tours; transport of 
travellers; rescue operations [transport]; rental of aircraft engines; gps navigation services; rental of flying cars; rental of 
air vehicles; rental of roadable aircrafts; rental of vertical take-off and landing aircraft capable of road travel; rental of 
aircraft having function of traveling on land; transport by flying cars; transport by air vehicles; transport by roadable 
aircrafts; transport by vertical take-off and landing aircraft capable of road travel; transport by aircraft having function of 
traveling on land.

Cl.41;Vehicle-driving instruction; driver safety training; educational and instruction services; educational and 
instruction services relating to arts and crafts; educational and instruction services relating to sport; educational and 
instruction services relating to music and dance; educational and training services relating to games; educational 
services provided by schools; provision of educational examinations and tests; provision of educational information; 
educational and instruction services in the field of driving flying cars; educational and instruction services in the field of 
air vehicle operation; educational and instruction services in the field of flying and driving roadable aircrafts; educational 
and instruction services in the field of flying and driving vertical take-off and landing aircraft capable of road travel; 
educational and instruction services in the field of flying and driving aircraft having function of traveling on land; 
arranging, conducting and organization of seminars; providing electronic publications from a global computer network or 
the internet, not downloadable; reference libraries of literature and documentary records; book rental; organization of 
sports events and competitions; organization of professional golf tournaments or competitions; organization, arranging 
and conducting of soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, 
arranging and conducting of boxing matches; organization, arranging and conducting of baseball games; organization of 
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entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; arranging award ceremonies and gala evenings for entertainment purposes; conducting of live 
entertainment events and film festivals; organization of ice-skating shows; organization, arranging and conducting of 
auto races; providing amusement facilities; amusement park and funfair services; organization, arranging and conducting 
of races for flying cars; organization, arranging and conducting of races for air vehicles; organization, arranging and 
conducting of races for roadable aircrafts; organization, arranging and conducting of races for vertical take-off and 
landing aircraft capable of road travel; organization, arranging and conducting of races for aircraft having function of 
traveling on land; toy rental; rental of amusement machines and apparatus; rental of game machines and apparatus; 
providing facilities for recreation; providing sports facilities.
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Priority claimed from 10/04/2018; Application No. : 30 2018 009 354 ;Germany 

4029915    04/10/2018
[International Registration No. : 1438902]
Josef Kränzle GmbH & Co. KG
Rudolf-Diesel-Strasse 20 89257 Illertissen Germany

Proposed to be Used
IR DIVISION
Cl.7;Motor-operated high-pressure cleaning apparatus; motor pumps for high-pressure cleaning apparatus; fittings for 
the aforesaid high-pressure cleaning apparatus and machine parts therefor.

Cl.35;Wholesaling and retailing, including via the internet and by catalogue mail order, in relation to motor-operated 
high-pressure cleaning apparatus, motor pumps for high-pressure cleaning apparatus, fittings for the aforesaid high-
pressure cleaning apparatus and machine parts therefor.
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Priority claimed from 29/03/2018; Application No. : 4441792 ;France 

4030234    01/10/2018
[International Registration No. : 1437608]
Blue Mammoth Games, LLC Société de droit américain constituée selon les lois de l'Etat de Géorgie
Building 400, Suite 4201 410 Peachtree Parkway 30040 Cumming United States of America

Proposed to be Used
IR DIVISION
Cl.9;Sound and image recording apparatus; sound and image transmission apparatus; sound and image reproduction 
apparatus; magnetic disks; optical disks; personal digital assistant; computer memory devices; printed circuits; 
computers; readers of magnetic, optical and digital discs and diskettes; recorded computer programs; computer game 
software; computer games and downloadable computer games; computer software on mobile telephones; CD-ROMs; 
compact disks; exposed cinematographic films.

Cl.16;Paper, cardboard; adhesives (strips, tapes, adhesive materials) for stationery; stationery; artists' materials; office 
requisites (except furniture); instructional or teaching material (except apparatus); painting materials for artists; writing 
supplies; bookmarks; teaching material in the form of games (books); pouches for packaging (of paper or plastic 
materials); posters; albums; comic strips; calendars; stickers; newspapers; books; manuals [handbooks]; journals 
(magazines); graphic reproductions, document reproductions.

Cl.28;Games, toys; apparatus for electronic games other than those adapted for use only with a television set; action 
figures; board games; playing cards; automatic game machines other than prepaid ones and those for use solely with a 
television set; automatic and coin-operated amusement machines; electronic game consoles; game apparatus designed 
for use with a television set.

Cl.41;Entertainment in the field of video games; organization of competitions in the field of video games; organization 
and conducting of colloquiums, conferences, congresses, organization of exhibitions for cultural purposes; publication of
press magazines, publication of newspapers, editing of books, editing of newspapers, publication of books; information 
services concerning online computer games and other online entertainment; game services provided online (from a 
computer network); game services via cellular telephones; production of films (other than advertising), shows; production
of radio and television programs and television and cinema entertainment; entertainment services in the form of an 
amusement park, namely a themed area; amusement park and theme park services; provision of recreational facilities; 
organization of leagues for electronic sports and video games; entertainment services in the form of competitions, 
games, tournaments, exhibitions, competitions and events relating to electronic sports and video games.
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4030235    07/09/2018
[International Registration No. : 1438803]
Chengdu Xiaolongkan Catering Management Co.,Ltd.
Attached No.1, No.201, 2/F, Unit 1, No.50, Dong Da Jie, Jinjiang Dist., Chengdu Sichuan China

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish, not live; fruit-based snack food; vegetables, preserved; eggs; soya milk; oils for food.

Cl.30;Coffee-based beverage; tea; tea-based beverages; cereal-based snack food; instant rice; cereal preparations; 
seasonings; sauces [condiments]; food flavorings, other than essential oils.

Cl.35;Advertising; business management of hotels; import-export agency services; presentation of goods on 
communication media, for retail purposes; organization of exhibitions for commercial or advertising purposes; sales 
promotion for others; marketing; personnel management consultancy; procurement services for others [purchasing 
goods and services for other businesses]; sponsorship search.

Cl.43;Accommodation bureau services [hotels, boarding houses]; restaurant services; café services; hotel 
reservations; bar services; hotel services; rental of transportable buildings; retirement home services; rental of chairs, 
tables, table linen, glassware.
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Priority claimed from 05/03/2018; Application No. : 597616 ;Portugal 
4030253    06/06/2018
[International Registration No. : 1439023]
GLOBAL NOTÍCIAS-MEDIA GROUP, S.A.
RUA GONÇALO CRISTÓVÃO, 195 A 219 P-4049-011 PORTO Portugal
GLOBAL NOTÍCIAS-MEDIA GROUP, S.A.
FILIAL RUA TOMÁS DA FONSECA, TORRE E, 3º P-1600-209 LISBOA Portugal

Proposed to be Used
IR DIVISION
Cl.35;Merchandising; organisation of events for commercial and advertising purposes.

Cl.41;Football betting services; betting services; conducting of sports events; organisation and conducting of 
educational events; online gaming and gambling services; organisation of entertainment and cultural events; 
organisation of sports events.

Cl.42;Design, development and programming of computer software; IT (information technology) services being 
software design and development; development of new technology for others; IT (information technology) consultancy, 
advisory and information services; dissemination and provision of information relating to information technology; 
research in the field of information technology; information technology technical support services; Internet walled garden 
services, namely hosting closed platforms on the Internet; programming of software for information platforms on the 
Internet.
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